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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO.35/2023

%
1jm_j ..... »n21D IN
ORIGINAL APPLICATION NO.673/2018
IN THE MATTER OF:-

News item published in ‘The Hindu’ authored by Shri Jacob Koshy titled

“More river stretches are now critically polluted: CPCB”

SEFORE THE NOTARY MBLIC
7 BB APRRa
NIST-NORTH 24 PARGANAS

AFFIDAVIT OF ADDITIONAL CHIEF SECRETARY, ENVIRONMENT
DEPARTMENT, STATE OF WEST BENGAL ON BEHALF OF THE
STATE OF WEST BENGAL AS RESPONDEN

I, Smt. Roshni Sen, D/o- Late Saibal Kanti Sen , aged about 59 years, by
occupation service, having office at Prani Sampad Bhawan, 5th Floor, LB-2,
Sector III, Salt Lake, Kolkata- 700106, do hereby solemnly affirm and declare as

follows:-

1. That, I am holding the post of the Additional Chief Secretary, Department of
Environment, Government of West Bengal and have become duly conversant
with the facts of the instant case and being duly authorised on behalf of the

Respondent-State of West Bengal, I am fully competent to swear the present
affidavit.
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. It is respectfully submitted that the present affidavit is being filed in
compliance with the directions of this Hon’ble Tribunal dated 24.12.2025

2873

and belief and are based on official records maintained in the normal course

of business.

. That the State of West Bengal has been undertaking sustained and
coordinated actions for pollution abatement and river rejuvenation in
compliance with the directions of the Hon’ble National Green Tribunal. A
robust institutional mechanism is in place, with regular monitoring through
the River Rejuvenation Committee (RRC), State Ganga Committee (SGC),
and other State- and District-level committees.

Copy of the Minutes of the Meeting dated 14.11.2025, 27.11.2025 and
15.01.2026 have been collectively marked and annexed as Annexure
R/1(colly).

. That the River Rejuvenation Committee (RRC) and the Central Monitoring
Committee (CMC) periodically review matters as directed by the Hon’ble
Tribunal. Pursuant to the orders and directions of the Hon’ble National Green
Tribunal, Principal Bench, Quarterly Progress Reports are being prepared
and submitted on behalf of the State of West Bengal on a regular basis. The
latest Quarterly Progress Report for the period from September, 2025 to
November, 2025 was duly submitted vide letter No. 80/EN/3C-01/2019(Part
I1I) dated 20.01.2026.

Copy of the Quarterly Progress Report for the period from September 2025
to November 2025 as was submitted vide letter No. 80/EN/3C-01/2019(Part

12 FEB 2026
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III) dated 20.01.2026 have been collectively marked and annexed as

Annexure R/2(colly).

6. That pursuant to the directions of the Hon’ble Tribunal, necessary actions

have been taken by the concerned authorities, details of which in reference

to the aforesaid Quarterly Progress Report for the period from September,

2025 to November, 2025 are reproduced herein below:

(a)

(b)

(c)

(d)

That at present, 59 Sewage Treatment Plants (STPs), with a total
treatment capacity of 2,071 MLD, have been made functional
(including East Kolkata Wetland and Primary Treatment facilities),
while additional STPs & FSTPs are under construction, renovation
and tendering stages as per approved timelines. Eleven chlorination
units for the existing functional STPs have recently been sanctioned
to address the Faecal Coliform level of effluent from these STPs. The
works are currently at the tendering stage.

Further, 15 STPs, with an aggregate capacity of 249 MLD, are at the
construction stage, and 22 STPs, with a total capacity of 498 MLD,
are at the proposal stage across the State.

During the last one year, 06 STPs have been made functional,
augmenting the sewage treatment capacity of the State by a total of
101 MLD. Furthermore, several projects are at advanced stages of
execution, with trial runs underway at select locations. Regular
monitoring of influent and effluent quality is being conducted, and
compliance with prescribed environmental norms is being ensured.
High-level review meetings are being held periodically to address
bottlenecks and ensure time-bound completion of ongoing projects.
That continuous monitoring of water quality and effluent standards is
being undertaken by the concerned authorities. This is supported

through the installation and integration of Online Continuous Effluent
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(f)
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Monitoring Systems (OCEMS) and CCTV surveillance at identified
STPs.

That the State Government, through the concerned departments and
executing agencies, has taken sustained and continuous steps towards
pollution abatement and river rejuvenation, including planning,
construction, commissioning, up-gradation and renovation of STPs
across the State. During the reporting period up to November 2025,
additional sewage treatment capacity has been created through the
commissioning of STPs at Raghunathganj (5 MLD), North
Barrackpore (30 MLD) and Mirik (STP-2) (0.30 MLD), thereby
enhancing the overall sewage treatment capacity.

That interception, diversion and treatment of sewage and septage are
being actively pursued by the State. Co-treatment of septage in
functional Sewage Treatment Plants (STPs) has been operationalised
in several Urban Local Bodies, resulting in a significant reduction in
the discharge of untreated waste into river systems. To address issues
relating to Faecal Coliform levels, the State has formulated a Policy
for Co-treatment of Sewage and Septage dated 25.05.2022. Further,
to facilitate effective implementation of the said policy, an Advisory
dated 12.06.2025 has been issued by the Department of Urban
Development & Municipal Affairs, inter alia, mapping functional
STPs located in proximity to Urban Local Bodies for optimal
utilisation of existing treatment capacity for septage co-treatment. At
present, co-treatment of sewage and septage is being carried out at 11
functional STPs, and till date, a total quantity of 20,957 KL of septage
has been co-treated.

Copy of the Policy dated 25.05.2025 and copy of the Advisory dated
12.06.2025 have been collectively marked and annexed as Annexure

R/3(colly).
12 FEB 2026
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(2)
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(k)
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6

Furthermore, at present, two FSTPs with a total treatment capacity of
60 KLD are functional. In addition, one FSTP of 125 KLD capacity
at the Regional Wastewater Management Centre (RWMC) has been
made operational to treat septage from six nearby ULBs, namely
Uttarpara-Kotrung, Konnagar, Serampore, Rishra, Champdani,
Baidyabati. Under this arrangement, septage (“Gobor”) from the
Dankuni area (in reference to Hon'ble NGT, Eastern Zone Bench,
Kolkata, matter bearing OA No. 112/2022/EZ &MA No. 05/2025/EZ)
will be co-treated to reduce the Faecal Coliform load of River
Saraswati, a tributary of River Ganga. Besides these, the Bansberia
FSTP is under construction and is expected to be commissioned by
July, 2026.

Furthermore, 02 pilot FSTPs at Kharagpur and Siliguri, based on IIT
Kharagpur technology, are under construction and are expected to be
completed by June, 2026.

Furthermore, the construction of FSTPs at Burdwan, Uttarpara-
Kotrung, and Pujali is currently at the tendering stage.

Efforts in Panchayat areas are also being undertaken to address the
Faecal Coliform levels of River Ganga. The Panchayats & Rural
Development Department (P&RD), Government of West Bengal, has
so far completed 15 FSTPs. In addition, 25 FSTPs are under
construction, 9 FSTPs are at the tendering stage, and 12 DPRs for
FSTPs are under preparation. As a result of these combined efforts,
the faecal coliform count at few locations in River Ganga have shown
a reduction.

That institutional monitoring mechanisms have been further
strengthened through regular meetings of the River Rejuvenation
Committee (RRC), State- and District-Level Monitoring Committees,

Liquid Waste Monitoring Committee, and other task forces.
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Continuous monitoring of water quality, effluent standards and
project progress is being carried out, including through OCEMS and
CCTV-based surveillance at identified STPs.

That through periodic reviews, effective inter-departmental
coordination and time-bound implementation of projects, the State
Government remains fully committed to achieving compliance with
environmental norms and ensuring the long-term protection and
rejuvenation of all the river stretches including the River Ganga and

its tributaries.

(m) That till date, the West Bengal Pollution Control Board (WBPCB)

reports indicate that the water quality of River Ganga has improved to
Priority—V, with BOD levels below 3 mg/L. For other polluted river
stretches in West Bengal, the water quality of most the rivers have
also improved to Priority Category—V.

Copy of the comparative statement on polluted river stretches in
West Bengal for the years 2018, 2022, and 2025, as received from
WBPCB, is collectively enclosed as Annexure R/4(colly) .

That till date, the Urban Local Bodies are implementing Solid Waste
Management Rules through door-to-door collection, segregation at
source, processing, and scientific disposal. Legacy waste remediation
has also been taken up at identified dump sites with regular
monitoring by the State Level Task Force, State Level High Powered
Committee on Solid Waste Management.

That till date, the State has a total of 19,318 industries, of which 4,057
belong to the red category and 15,261 fall under the orange category.
Out of these, 456 industries are identified as water polluting units.
Together, they generate about 1,360.87 million litres per day (MLD)
of effluents. All 456 water polluting industries are equipped with

Effluent Treatment Plants (ETPs), and the combined treatment

‘1 2 FEB 2026
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capacity of these ETPs matches the effluent generation at 1,360.87
MLD. In addition, there are Common Effluent Treatment Plants
(CETPs) with a total capacity of 40 MLD, consisting of eight modules
of 5 MLD each. All industries in Calcutta Leather complex are
connected to CETP.
(n) That, in order to further improve the overall sewage management
status in the State, particularly with regard to reduction of Faecal
Coliform levels in river stretches and for completion of interception,
diversion and treatment of the remaining outfall drains, an additional
period of 01 (one) year is required. During the said period, ongoing
projects relating to creation and augmentation of sewage treatment
capacity, interception and diversion of drains and operationalisation

" of co-treatment of sewage and septage will be completed in a time-

bound and phased manner under continuous monitoring by the
concerned authorities.

(0) The Department of UD & MA and other executing nodal agencies are
closely monitoring pollution abatement activities relating to all the
polluted river stretches in West Bengal including River Ganga and its
tributaries, with due diligence and concern. Regular review meetings
are being convened at the highest administrative levels to ensure
effective supervision and timely completion of all sanctioned projects.
Copy of the detailed monitoring mechanism report is marked and

annexed as Annexure R/5(colly).

7. Itis respectfully submitted that the State is taking all the measures to combat
the river pollution. Further remedial steps are also being taken to prevent
further pollution with holistic conservation planning. It is stated that all steps
and measures are being taken so that the environment is protected for the

future generations.
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8. That the contents of the present compliance affidavit have been read by me
which is found to be true and correct based on my knowledge derived from

official records and nothing has been concealed therefrom.

f“a; Lew

DEPONENT

VERIFICATION

I, the Deponent abovementioned do hereby verify that the contents of the above

affidavit are true to the best of my knowledge and nothing material has been

concealed therefrom.

~
Solemnly affirmed at Kolkata on this.!%. .day of February, 2026.

._.‘
y

s'."u"é‘#?#‘: , DEPONENT
GOVT. OF INDIA
Regd. No.-8584/08

Bighanneger Court
Diet.-Neorth 24 Pgs

12 FEB 2095
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Minutes of the Meeting of 19" River Rejuvenation committee (RRC), West Bengal under the .

Chairmanship of the Member Secretary, WBPCB and Chairman of RRC held on 14™

November 2025 at the Conference Room of West Bengal Pollution Control Board

List of participants: As per list enclosed (Annexure — I)

The Member Secretary, WBPCB & Chairman of RRC, West Bengal welcomed all the members of the River
Rejuvenation Committee in the Meeting and initiated the discussion.

Program Director, SMCG WB set the tone of the meeting by presenting the Status of LWM Programme in

the State and proceeded with agenda wise issues:

Agenda — 1: Currently Listed and De-Listed Polluted River Stretches (PRS) in West Bengal by CPCB
and their proposed Action Plans by the respective Executing Agencies.

In the CPCB report of September 2025, 11 rivers in West Bengal are listed under different categories of
Polluted River Stretches (PRS), compared to 17 nos. in 2018 and 13 nos. in 2022. In the PRS list of 2025,
two de-listed rivers from the 2022 list — Karola and Silabati have been listed in PRS category again and
Jaldhaka, has been included in the PRS list of 2025. It was highlighted in the meeting that the water quality
mentioned for the new PRS were tested in 2022-23. Since the test data does not reflect the current picture,
WBPCB is requested to take up the matter with CPCB in the present context (2025).

Agenda — 2: Review of Water Quality of different PRS

Program Director SMCG WB highlighted that co-treatment of sewage and septage at functional STPs made it
possible to improve the water quality of River Ganga and presently it is categorized under PRS V. However
the water quality of Mahananda is of concern and needs immediate intervention. KMDA is requested to place
a comprehensive report on the progress of Mahananda STP Project alongwith updated status of pollution
abatement works in Vidyadhari and Churni Rivers by December 2025.

Agenda — 3: Review of the quality of the treated water at different STPs
» According to Reports of CPCB for the period April-July 2025:

T

# No. of STPs non-complying for Faecal Coliform — 20

» No. of STPs non-complying for BOD - 01
» No. of STPs non-complying for pH- 01

To reduce the Faecal Coliform of River Ganga, State has been considering to set up Chlorination units at
Bhatpara, Uttarpara, Kalyani, Naihati, Garulia, Panihati, Titagarh, Bandipur STPs, DPRs of which have
already been sanctioned by NMCG. Draft Bid Document is under preparation stage. KMDA to expedite the

same. In the meanwhile the State will continue the co-treatment of Septage & Sewage in its functional STP to




reduce FC level in the Rivers. As on date 18346.35KL (as on August 2025) of Septage has already been co-
treated. The UD&MA Dept has brought out an advisory vide memo no. 1241-UDMA-1 1014(49)/16/2023
dated 12.06.2025 for mapping the ULBs with the nearby functional STPs to continue to co-treat Septage &

Sewage.

Agenda — 4: Status of old STPs under KMC

KMC is requested to furnish a Comprehensive Note on the status of the old functional STPs including the
updates for Garden Reach, Keorapukur and Adi Ganga STP Projects by December 2025.

Agenda — 5: Status of old STPs under PHED

It has been highlighted that old STPs under PHED were mostly found stagnant having noticeable vegetative
growths which prevent smooth functionality of an STP. PHED should consider proper maintenance of the
functional STPs. Water quality of River Dwarka has deteriorated as sewage from the hotels and other
commercial establishments at Tarapith has not been entirely diverted to the functional STP at Tarapith.
Program Director requested PHED and Tarapith Rampurhat Development Authority to look into the matter
on an urgent basis and stop the discharge of untreated sewage and other pollutants in River Dwarka. A

comprehensive report in this regard is to be placed by February 2026.
Agenda — 6: Finalization of sewage generation in KMA and non-KMA areas (Ganga Towns)
Sewage generation for KMA area is already done by KMDA. MED is requested to finalize the sewage

generation for non-KMA areas by 15" December 2025 and place report.

Agenda — 7: Inputs and feedback for realignment of State Policy for "Safe Reuse of Treated Water"
with the Central Policy (Attached copy of Safe Reuse of Treated Water from NMCG)

It was decided that an urgent meeting will be called prior to SGC Meeting to realign State Policy for "Safe
Reuse of Treated Water" with the Central Policy.

Agenda — 8: Other Issues

» Regional Director, CPCB requested that proper flow measurement for EKW needs to be re-assessed
and KMC to comply by February 2026.

» WBPCB is requested to consider addition of a few more monitoring stations prior to Diamond
Harbour in the Ganga Stretch as well as for Mahananda River.

As there was nq other issues to discuss, the meeting ended with thanks from and to the chair.

Member Convenor, RRC Chairman, RRC
& - &
Program Director, SMCG WB “( Member Secretary, WBPCB




Minutes of Meeting of the 9'" State Ganga Rejuvenation Protection
and Management Committee (hereinafter referred to as the State
Ganga Committee for West Bengal) under the Chairmanship of the
Chief Secretary, Government of West Bengal and Ex-officio
Chairperson of the State Ganga Committee (SGC) held on
November, 2025 at 11:00 A.M.

Venue: Conference Hall, Nabanna, 13" Floor. (m
ti

Chairperson: Chiel Secretary, GoWB and Ex-officio Chairperson of th
Ganga Committee. O\

List of participants: As per list enclosed (Annexure — 1)

Chief Secretary welcomed all the Members of State Ganga Committee in the
Meeting and initiated the discussion.

Principal Secretary, Urban Development & Municipal Affairs Department, GoWB

+ and Executive Chairperson, SMCG WB, with the permission of the Chair,
presented the status of the implementation of the National Mission for Clean
Ganga (NMCG) Program in the State and he requested Program Director, SMCG
WB to present the status of the Liquid Waste Management (LWM) Programme
being carried out in the State in details.

Agenda-wise discussions were held, and the following decisions were taken:

Agenda - 1: Confirmation of the proceedings of the 8t State Ganga
Committee (SGC) Meeting on the working of the West Bengal State NGRBA
program Management Group (WBSPMG) held on 6'* November, 2024:

The Minutes of the 8" State Ganga Committee (SGC) Meeting held on 6t
November, 2024 were read, reviewed and confirmed.

Agenda - 2: Compliance to decisions taken in the Last SGC Meeting:

The Compliance Report on the decision taken in the Last SGC Meeting were
presented by the Program Director, SMCG WB.

The renaming of West Bengal State NGRBA Program Management Group

(WBSPMG) has since been done as - State Mission for Clean Ganga West Bengal

(SMCG WB) with inclusion of Name in Bengali as “Yf*5qasy ST oifata=-
O TF1 FAMT AFH"

The new name, “State Mission for Clean Ganga West Bengal (SMCG WB)

FAFEa% o7 AfATaT- AT Eer 5% T FIY” is being used in all official

records, documents including all printed & IEC martials.

On the presentation of Compliance Report on the decision taken in the last SGC
Meeting, the Chairperson of the SGC wanted to know whether there is any issue
raised by the CAG Audit in issuing Audit Certificate for the Financial Year 2023-
24 on the World Bank Funded EAP Projects.

The Program Director, SMCG WB pointed out that one minor issue was there
raised by the CAG Audit with regard to the use of Vehicle on the Sundays,
Holidays & Saturdays. She also mentioned that the work of monitoring &

MINUTES OF THE 9TH 3GC MEETING




supervision of the NMCG Projects run on 2){ 24 hours basis and hence plying of
vehicle are required accordingly.

On this point the Chairperson, SGC and other Members suggested that the
audit objections should be addressed as per existing financial norms.

Agenda - 3: Adoption of Annual Accounts of West Bengal State NGRBA
Program Management Group (WBSPMG) for the Financial Year, 2024-2025.

The Audited Annual Accounts for the Financial Year, 2024-2025 was placed
before the State Ganga Committee for perusal which were adopted and approved.

Point raised by the Statutory Auditor (CA Firm) regarding Inter Fund Transfer of
Rs.3,69,000/ - during the Financial Year-2024-25 came under discussion and it
is clarified that the amount pertains to Salary Payment of the 9 District Project
Officers of 9 District Ganga Committees for the month of April, 2024 paid from
Bank Account and subsequently on availability of Fund in the TSA during the
Year 2024-25, replenishment was made by drawing Fund from the TSA Account
during the Year. The Dy. DG (DDG), NMCG opined that such Transactions when
it is incurred for Salary Payment is admissible for Adjustment and the Committee
Members expressed their accordance.

Agenda - 4: Authorization of the Management Committee of SMCG WB to
adopt the Annual Accounts of SMCG WB provisionally:

The State Ganga Committee resolved to authorize Management Committee,
SMCG WB consisting of i) Principal Secretary, UD & MA Department, GoWB-
Chairman, ii) Program Director, SMCG WB-Member and iii) the Director, Finance
& Administration, SMCG WB-Member, to adopt provisionally the Annual
Accounts of SMCG WB for taking up the matter of Certification Audit for World
Bank Funded Project. Ratification of the Annual Accounts in this respect will be
done by the State Ganga Committee, West Bengal as per norms.

Agenda - 5: Review of work on Liquid Waste Management in Ganga Towns
(Under OA No. 200/2014 of Hon’ble National Green Tribunal)

The Program Director, SMCG WB presented the status of implementation of the
Liquid Waste Management (LWM) Programme in the State, highlighting the
following key achievements:

1) Since last SGC Meeting, Sewage Treatment capacity of the State has
enhanced for a Total of 66 MLD due to commissioning of 3 STPs at
Jangipur, Maheshtala and Rania. The State is presently treating 688 MLD
Sewage in its 42 operational STPs.

2) The Electric Crematorium (EC) at Barrackpore based on new Eco-green
Cremation Technology funded under NMCG was commissioned in
September, 2025 and presently it is under Operation and Maintenance.

3) The State has formulated and introduced “Integrated Faecal Sludge and
Septage Management (FSSM) Policy” for Co-treatment of Sewage 8 Septage.
The UD&MA Department has brought out an advisory vide memo no. 1241-
UDMA-11014(49)/16/2023 d ai\i;gs- Q25 for mapping the ULBs with the

‘ nearby functional STPs. ga"\




| 4)
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5)

6)

With the sustained efforts in Solid & Liquid Waste Management coupled
with intensive Mass Awareness Campaigns & Programmes, the State has
been able to improve the Water Quality of River Ganga from Priority 11l to
Priority V (BOD Level is less than 3 mg/L in all the stations) as per the
annual report of WBPCB.

Regional Waste Management Centre (RWMC) at Baidyabati with total
capacity of 120.00 KLD has been rejuvenated by KMDA for treatment of
Faecal Sludge of nearby 6 Municipal Towns (Uttarpara-Kotrung, Konangar,
Rishra, Serampore, Champdany & Baidyabati).

With the improvement in the Water Quality of the River Ganga, a greater
number of Gangetic Dolphins have been sighted over the last couple of
years, particularly along the stretches of the river in Murshidabad, Nadia,
Purba Bardhaman, and Purba Medinipur districts. This has led to the
growth in the tourism industry in the districts.

» Sewage Management in the Ganga Towns, West Bengal:
Program Director, SMCG WB presented the details of Sewage Generation in
Ganga Towns as below:

a)

Estimated Sewage Generation (based on Estimated Population in Urban
Areas in the year, 2022 taking 2011 Census as base.)

Kolkata- 356.10 MLD
DGCs- 1044.90 MLD
Total- 1401.00 MLD
b) Details of Sewage Management in Ganga Towns:
» Capacity of 42 Operational STPs: 688.00 MLD
» Capacity of 12 STPs under Construction: 187.25 MLD
» Capacity augmentation through renovation of

Garden-Reach STP and the Keorapukur STP: 13.00 MLD
» Capacity of 14 STPs under Proposal/Tendering Stage: 364.64 MLD

(it includes augmentation of Katwa STP for 9.64 MLD)

Capacity of Existing Private STPs (as per list received

From WBPCB): 78.00 MLD

Total Treatment Capacity: 1330.89 MLD

MINUTES OF THE 9TH 3GC MEETING




» Water Quality of River Ganga:

* During the year 2018, River Ganga was Prioritized under Polluted River
Category Il with maximum BOD level 12.0 mg/L.
In the year 2022, it was in the Category IV with maximum BOD 8.0
mg/L.
In September, 2025 River Ganga is now in Priority Category V in terms
of BOD Parameter with maximum BOD Level 2.95 mg/L (Source:
WBPCB report).

The Water Quality of the River Ganga with respect to BOD level has improved
due to the sustained and continuous efforts under the LWM programme;
however, Faecal Coliform levels remain a concern.

Chairperson, SGC directed that the reasons for increase in FC levels at some of
the water quality monitoring stations namely at Farraka, Berhampore, Tribeni,
Palta-Shitalatala, Serampore, Dakhineswar, Howrah Shivpur, Uluberia and Durgachak,
(despite several STPs have been made functional over the past one year) should
be recorded. He further instructed that the causes should be identified and action
taken report should be discussed in the next 10th State Ganga Council Committee
meeting.

[Action: SMCG WB, WBPCB]
PD, SMCG reported that some of the rejuvenated STPs lack Chlorination
facilities for Treatment of Wastewater. NMCG has recently sanctioned 11
Chlorine Contact Tank (CCT) units for some of these rejuvenated functional
STPs, and it is expected that the operation of these installations will
significantly help to reduce Faecal Coliform (FC) levels in the River Ganga.

As an interim measure, and in line with the State’s FSSM policy, Co-treatment
of Septage and Sewage in the functional STPs is being carried out to reduce
Faecal Coliform (FC) levels in the River Ganga.

The DDG, NMCG informed that in several other Ganga States as well, although
BOD levels have decreased, Faecal Coliform (FC) levels in river Ganga in certain
places remain beyond permissible limits. NMCG is sanctioning CCT units for
these STPs to facilitate the reduction of FC levels in the river Ganga.

[Action: SMCG WB]

MINUTESOF )




» Ganga Towns
Presently, 43 Ganga towns are in the State.

 The incremental progress of ongoing STP projects over the last SGC meeting
held on 06.11.2025: ) g,
Sl. No. | Name of the Progress as [ Progress as on | Incremental
Project on last review | October, 2025 | Progress
meeting
Jangipur & 62.20% Jangipur: - Commissioned
Raghunathgunj 98.50% |
Raghunathgunj:
; ~ 87.00%
3 Berhampore | 57.26% 81.00% 23.74%
| North 42.853% 87.561% 43.708%
Barrackpore
Chakdah , 17.20% - 82.10% 64.90%
Garden Reach . Work just 54.42% 54.42%
: B | started -
Krishnanagar - 2.50%
Adi Ganga - Work just
(Tolly’s Nullah) started
Beliaghata
Circular Canal

<+ Under Tendering / LOA issued Projects:

Sl Projects Details Value of the Project Present Status
No. _ (Rs. in Crore)
Murshidabad STP (5 92.85 LOA issued on
MLD SBR-New & 2 MLD 23.09.2025
WSP-Renovation)
Keorapukur STP (50 114.74 LOA issued on

MLD) 24.09.2025 3
STP in Katwa (15 MLD) 133.46 Financial Bid Evaluation |
Report (FBER) is under
. TR . S examination of NMCG
FSTP in Burdwan (50 10.35 LOA will be issued

KLD) shortly
Uttarpara-Kotrung FSTP 8.04 Technical Bid Evaluation
(22 KLD) Report (TBER) is under
examination of NMCG |
Electric Crematoria 2.89 Technical Bid Evaluation
(PBIG): Chakdah, Report (TBER) is under
Garulia, Santipur examination of NMCG
Pujali FSTP (8 KLD) : Under Tendering |
(Technical Bid Evaluation | |
is under process.)

MINUTES OF THE 9TH RGO MEETING




Draft Bid document will
be sent to NMCG shortly
for clearance for
invitation of Tender
Draft Bid document is
under preparation stage.

‘ . L8 |CCT at Bhatpara (ASP & o

3 Upcoming Projects:
S1.
No.

Projects Details Present Status

Santipur STP (18.10 MLD) Third-party Agency visit completed on
17.11.2025 g

Serampore STP (115 MLD) Revised DPR is under preparation and will
be submitted by 15.12.2025
STP at Kestopur (41 MLD) Revised DPR is under preparation and will
___ |besubmitted shortly |
Ranaghat FSTP (15 KLD) | Will be considered for sanction in the
. forthcoming EC meeting, MCG
Haldia FSTP (47 KLD) Third-party Agency engaged
Bhadreswar FSTP - PBIG (10 Revised DPR is under examination of
KLD) . NMCG

Garulia FSTP - PBIG (15 KLD) | Revised DPR is under examination of
NMCG

STP at Jiagunj-Azimgun] DPR is under preparation and will be
submitted by 15.12.2025

~ Status of Online Continuous Effluent Monitoring System (OCEMS) &
PRAYAG under Ganga Tarang Portal:

OCEMS installations have been completed in 20 functional STPs, while

installation in 6 additional STPs is currently in progress. Under PRAYAG, for

establishing real-time monitoring and comprehensive surveillance of STP units,

installations have been completed in 6 STPs, and work is ongoing in 3 more

STPs, which are expected to be completed by December 2025.

[Action: SMCG WB]
» Status of STP at Mayapur:
Chairperson, SGC enquired about the status of setting up of Mayapur STP
under NMCG Programme.

PD, SMCG WB informed that NMCG has accorded in-principle approval in June
2023 for setting up a STP at Mayapur. The Chief Engineer, KMDA, along with
his team, identified two plots measuring 2.41 acres of vested land for this
purpose. However, BL & LRO, Nabadwip later informed that these plots are
classified as Khal and Bil. District Magistrate, Nadia requested Secretary, Land
and Land Reforms & RR Department GoWB, to consider a change in the land
classification, provided the project is found viable without affecting the
waterbody.
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KMDA examined the matter and opined that establishing an STP at Mayapur
on these plots would not be feasible without impacting the existing waterbog¥

Chairperson, SGC, directed Principal Secretary, UD & MA Departmeyfi) t
convene a meeting involving District Magistrate, Nadia, ISKCON authorit)\\‘ 3
the concerned Departments to facilitate the availability of an alternative la QF] V
parcel for the STP at Mayapur.

|Action: Principal Secretary, UD&MA Department]

Budgetary provision under NG-II:

Out of the budgetary provision of 22,885 crore for NG-II, ¥2,241.13 Cr. has been
sanctioned so far, including two projects under HAM-mode —North
Barrackpore STP and the Mahananda STP projects.

Besides this, STP projects amounting to ¥241.66 Cr. are under examination of
NMCG, and proposal for 21,258 Cr. are under revision or under preparation. In
total, the budgetary provision for the State under NG-II needs to be augmented.

Chairperson, SGC directed to take up the matter with NMCG for augmentation of
the budgetary provision for the State.

[Action: NMCG and SMCG WB|

River Ghat Development projects (RFD) and Electric Crematoria:
Out of 14 sanctioned Ghat projects, 13 have been completed and completion of
work in Prabhupada Ghat is in progress.

The Chairperson, SGC, directed to complete the Prabhupada Ghat latest by
March 2026.

[Action: SMCG WB|

Out of 9 EC projects, 4 have been completed; the Kalyani EC is scheduled to be
completed by December 2025, and 3 EC projects under PBIG scheme are under
tendering.

The ACS, Finance (Member of SGC) desired that more Ghat development
projects along the River Ganga should be considered under Namami Gange
Programme.

DDG, NMCG informed that the development of conventional Ghats along the
River Ganga has not been prioritized at this moment, as such structures
adversely affect the river's e-flow. However, NMCG is considering the
development of Eco-friendly Ghats without concrete structures at non-tidal
locations along the river Ganga.

In this regard, KMC informed that an Eco-friendly Pilot Ghat on the EKW has
already been constructed using bricks and tiles, and replication of this model
to other waterbodies in KMC is under consideration.
R e ]
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Chairperson, SGC expressed that NMCG may consider developing such Eco-
[friendly Ghat at other suitable locations, if feasible and directed SMCGWB to take
up the matter with NMCG for necessary sanction and funding.

[Action: NMCG and SMCG WB]

Agenda - 6: Re-alignment of State Policy for ‘Safe Re-use of Treated waste
water’ with the National Policy.

The State has brought out a policy for the reuse of treated wastewater in urban
areas. The UD & MA Department has constituted a committee for its upgradation
and alignment with the National Policy.

In its last meeting held on 24 November 2025, the committee discussed in detail
the following two issues:

1. Mapping of functional STPs with the use patterns of treated wastewater.

2. Fine-tuning the provisions available in the State Policy in line with the
National Policy and norms.

The next meeting is scheduled on the first week of January 2026, during which
all reports will be placed.

Chairperson, SGC, directed UD&MA Department to expedite submission of the
report for further consideration.

[Action: UD&MA Department)|

Agenda - 7: Ratification of Engagement/ Extension of Contractual Officials
& Employees of SMCG WB made since the holding of the last State Ganga
Committee Meeting:

The terms of Extension of Engagement of 12 Officials & Employees made for 1
year term has been Ratified.

Advertisement for recruitment in 7 posts was published in the Newspapers
during the period after the last State Ganga Committee Meeting was held &
Selection in 4 posts was made on receipt of recommendation from the Interview
Board. Recruitment in another 3 posts could not be completed due to want of
suitable Candidates.

Fresh Advertisement has again been issued seeking appliceties
in the remaining 3 posts.

IEC Activities for the State of West Bengal “6\
. YN
= PD, SMCG WB mentioned that multiple events have been conducted as

part of IEC activities since last SGC meeting under the pollution
abatement programme of the River Ganga across nine DGCs, including
educational tours to operational STPs for school and college students,




outdoor campaigns, and sensitization workshops on the conservation of
Gangetic Dolphins, among others.

Name of Events Number of Remarks
Events held =

9 724 students

33,22,679
(estimated
footfall) i

' Exposurc - Educational Visits of
Students to the Functional STPs

Out Door Campaign (Display of
Hoarding / Flex / Banner etc.)

Sensitization Workshop on
Conservation of Gangetic Dolphin

180 participants l

She further indicated that, as a result of the sustained and continuous
efforts under the LWM programme, Gangetic Dolphins have been sighted
over the last couple of years along stretches of the River Ganga in
Murshidabad, Nadia, Purba Bardhaman, and Purba Medinipur. This has
contributed to tourism growth, local development, and livelihood
generation in these districts. DDG, NMCG pointed out that NMCG has
undertaken Dolphin-Centric Tourism initiatives in other Ganga states.

[Action: SMCG WB, DGCs of Murshidabad, Nadia, Purba Bardhaman, and
Purba Medinipur]

As SMCG has started taking students to the STP sites as educational tour,
ACS, 1&W Department desired to explore whether the IEC Campaign under
the NMCG Programme in the State can be carried out in collaboration with
that undertaken under Samagra Shiksha Mission, under Department of
School Education, GoWB.

[Action: SMCG WB, Department of School Education|

Chairperson, SGC, directed SMCG WB to coordinate with NMCG to examine
whether any stretch of the River Ganga in the districts of Nadia, Murshidabad,
Purba Bardhaman, or Purba Medinipur can be developed as a Dolphin-Centric
Tourism Centre on a pilot basis.

[Action: SMCG WB]
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Agenda ~ 8: Miscellaneous

i) Encadrement of the Post of Director, Finance & Administration, SMCG
WB in the West Bengal Audit & Accounts Service under the Finance
Department, GoWB:

It is resolved to encadre the Post of Director, Finance & Administration, SMCG
WB in the West Bengal Audit & Accounts Service (WBA&AS) under the Finance
Department, GoWB & SMCGWB has been directed to submit a proposal to the
Finance Department, GoWB through the UD & MA Department, GoWB for
necessary encadrement.

[Action: SMCG WB, Department of UD&MA, Finance Department]

ii)Proposal for Rejuvenation of old STPs under KMC area inline with
Mursidabad, Katwa & Garden Reach STPs under Namami Gange Programme,
NMCG:

PD, SMCG informed that the old STPs in KMC—namely Bangur, Hatisur, and
Baghajatin—are now functional; however, their rejuvenation and upgradation
need to be undertaken to ensure the treated wastewater meets the latest
standards and effectively addresses Faecal Coliform levels in the River Ganga
with funding support from NMCQG.

Chairperson, SGC and other Committee Members agreed to this proposal and
directed KMC to prepare a suitable report and proposal in this regard.

[Action: SMCG WB & KMC]|

iii) DDG, NMCG has been nominated by DG, NMCG (Ex-officio Member of
SGC) to participate in the 9" State Ganga Committee Meeting West Bengal,
on behalf of DG, NMCG:

e DDG, NMCG presented the working of the National Mission for Clean
Ganga (NMCG) Programme being implemented in the West Bengal through
the Power Point Presentation & appreciated SMCG WB’s effort in
implementation of the Ganga Pollution Abatement Work in the State.

DDG, NMCG highlighted certain issues related to the four ongoing STP
projects. The matters were discussed and the resolutions are noted against
each in the table below:-
SL : Name of the
No | Project i
1 | North 5 Land for the second STP is yet to be | Department of UD&MA will
Barrackpore cleared. review.
STP o Coordination with the Defence
Ministry is required for transfer/NOC
of the land for 2nd STP. e
Chakdah STP Land for LS1 is not yet cjg ,’Wﬂm D&MA will take up the
2 N2

Issues/ Observations Resolution taken

watter.

3 // 35
clearance is delayed.
= — - E ;-.-- -
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Risk of recontamination of treated 1 Technical Committee in the
effluent; Minor RoW and permissions | UD&MA Department will
pending; need to be expedited, address this is

Influent parameter is much below o

than the lower limit of parameters /
specified in agreement, resulting into
exemptions to concessionaire to
quoted GEC. This shall result into
additional power expenditures.

Hooghly- HDD (Trenchless) work permissions | i ~with
Chinsurah required from KMDA and ULB | ULB, District and Police
| Administration in the
Hooghly district for early
implementation.

e The status of the Urban River Management Plans (URMPs) for six cities—
Asansol, Durgapur, Howrah, Nabadwip, Siliguri, and Kalyani—was also
presented.

ACS, I1&W Department, desired that while framing the URMP for Nadia
District, provision for Capacity building of the River Research Institute
(RRI) in Nadia at Haringhata & Institutional development required for this
Institute may be considered for funding from NMCG and the same will be
included URMP and DGP of Nadia district.

Chairperson, SGC, directed that URMP of Nabadwip and DGP of Nadia may
be taken up together (River Basin of Jalangi also included) to ensure a
holistic approach of the entire district.

District Ganga Plans for 9 (nine) DGCs, along with their status of
preparation, were likewise presented during the meeting.
|[Action: SMCGWB and DGC, Nadia]

Regarding development of Bio-diversity Parks-

Additional Chief Secretary (ACS), Environment, informed that the
Department of Environment has declared ‘Char Baliadanga’ at Nadia as
Biodiversity Park. She requested NMCG, if any funding is available for the
development of Bio-diversity park.

The issue of mapping and development of riverine islands was also raised
by the DDG, NMCG. On this point, ACS, Finance, (Member) proposed for
the inclusion of Riverine Island Development Programme of the
Sundarban area for consideration of funding from NMCG.

Chairperson, SGC, directed SMCG WB to coordinate with the concerned
Departments to prepare a comprehensive proposal for development of Bio-
diversity Parks and the development of Riverine Island in the State for
consideration of funding under NMCG.

[Action: Department of UD&MA and SMCGWB|
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iv) Prof. Anirban Gupta pointed out in the meeting that the drains and
channels carrying wastewater to the EKW need to be dredged, and NMCG may
be requested to provide funding for these dredging works.

Chairperson, SGC directed that a proposal for wetland conservation alongwith
dredging of channels, particularly for the EKW, should be prepared by the
concerned authority for consideration in this regard.

[Action: SMCG WB & KMC]

Having no other issues to discuss, the Meeting ended with a vote of thanks to
and from the Chair. j

J

Chief Secretary, Governm of West Bengal
&
Chairperson, State Ganga Committee
State Mission for Clean Ganga, West Bengal




MINUTES OF THE MEETING TO REVIEW THE STATUS OF STP/FSTP PROJECTS
OF WEST BENGAL FUNDED UNDER NMCG

Time :11:30 pm Date : 15.01.2026
Venue : Conference Hall at 6t Floor, Nagarayan *

The meeting was presided over by Principal Secretary, UD&MA Departme &(’)

List of participants: As per enclosure. (Annexure - I).

Principal Secretary, UD&MA Department took the chair, welcomed all 1
participants and initiated discussion.

Program Director, SMCG WB presented the status of STP/FSTP projects of West
Bengal funded under NMCG.

After detailed deliberations, the following decisions were recorded:

AGENDA POINT 1: STATUS OF ONGOING STP PROJECTS ALONG WITH THE
RELATED ISSUES:

» Howrah-Bally-Baranagar STP Project:

The Program Director, SMCG WB informed that a critical issue has arisen regarding
the replacement of the gravity sewer line under the Bally Facility. She apprised the
meeting that a high-level meeting is required to resolve the matter in the presence
of representatives from District Administration, KMDA, SMCG WB, HMC, CESC,
and Howrah Police authorities, so as to facilitate early resolution of the issue.

She further stated that the Provisional COD for the STPs has been declared with
effect from 01.10.2024. A variation proposal, comprising positive variations, has
been submitted to NMCG vide letter dated 25.02.2025.

It was informed that the Extension of Time (EOT) has been granted up to
31.03.2026. The Concessionaire has further requested an extension of time up to
June 2026 for completion of the balance positive variation works. NMCG official
has visited the Baranagar STP project site on 09.01.2026 along with KMDA &
SMCG WB officials and observed some points on the variation proposals as well as
sought some supporting documents for clearance of the variation proposal. KMDA
is complying the latest observation and will be sent to NMCG shortly.

The Principal Secretary, UD&MA Department advised SMCG WB to convene a
meeting in the presence of the District Administration, KMDA, SMCG WB, HMC,
CESC, and Howrah Police authorities to resolve all the pending issues along with
variation proposals at the earliest.

[Action: SMCG WB]

» North Barrackpore STP Project:

Program Director, SMCG WB informed that the Out of the two STPs sanctioned
under the North Barrackpore STP Project, one STP of 30 MLD capacity is
progressing satisfactorily. The other STP, with a capacity of 12 MLD, is proposed
to be constructed on land belonging to the Barrackpore Cantonment Board. Two
parcels of land, bearing Survey Nos. 133 and 135, have been identified for this

purpose. Superintending Engineer (South), GAP, KMDA apprised that the Defence
Estates Office, Kolkata Circle, did not agree to spare the land bearing Survey No.
133 (open land); however, a joint survey was conducted on 06.01.2026 with KMDA,
SMCG, and representatives of the Barrackpore Cantonment Board for the parcel of
land bearing Survey No. 135, which includes an ITI building within the premises.
KMDA is presently assessing the feasibility of setting up a 12 MLD STP on the
available portion of land under Survey No. 135, excluding the ITI building. '




Principal Secretary, UD&MA Department directed KMDA to assess the suitability
of the land to set up a 12 MLD STP on the available portion and take confirmation
from the Barrackpore Cantonment Board to ensure the land.

[Action: KMDA]
» Chakdah STP Project:

Program Director, SMCG WB informed that the ROW issue for laying the effluent
and influent pipelines to the STP has been resolved. She further stated that the
land for LS-1 for a single outfall drain is not available. In the event, it was recorded
that the Municipality is unable to arrange the same, the proposal for LS-1 may be
de-scoped, as minuted by the NMCG official during the site visit. Principal
Secretary, UD&MA Department advised to communicate the matter formally with
Administrator, Chakdah Municipality to resolve the issue. He further

all efforts be made to expedite the works at site so that

commissioned by 10th February 2026 without any further de‘;é‘ﬁb

e Jangipur & Raghunathgunj STP Project-

OO ,

Chief Engineer, GAP, KMDA informed that Jangipur & Raghi gunj STP
Projects were partially commissioned on 37 June 2025 and 29t November 2025
respectively. He also reported that during construction of LS at Jangipur
(Global More) a portion of private land is encroached. The land owner has
written a complain regarding this issue to SDO, Jangipur. Chief Engineer, GAP,
KMDA submitted that this land issue has to be resolved. Principal Secretary,
UD&MA Department directed to communicate the matter to Municipality. The
issue has to be settled through local Administration and Municipality with the
Land Owner. He also directed to complete all the pending works within 10t
February 2026 for these two projects for final commissioning.

|Action: KMDA]
o Berhampore STP Project-

Chief Engineer, GAP, KMDA informed that bottom plugging of the MPS was
affected due to sand blowing caused by high water levels. After lowering the
water level, the issue has now been resolved. The EOT request has been sought
up to February 2026 by the agency. Program Director, SMCG WB advised
KMDA to assess judiciously the timeline for completion of the project before
approaching to NMCG for taking final EOT. Principal Secretary, UD&MA
Department directed to complete all the pending works within 28t February
2026 for commissioning.

[Action: KMDA]
» Adi-Ganga STP Project:

Director General, P&D, KMC reported that the issue relating to the partnership
among the JV members appears to be resolved. Finalisation of the BEP for the STPs
by the contractor (EMS-Neercare JV) is yet to be resolved between KMC and the
contractor, as the quoted areas for the STPs are less than the BOQ area. At present,
the contractor is required to finalise the BEP for the STPs by adopting a double-
storeyed STP based on SBR technology. However, the contractor intends to
implement a single-storeyed STP by utilising additional land over and above the
quoted area. Principal Secretary, UD&MA Department directed that to finalise the
BEP and Construction Schedule by 23 January 2026. He also directed Director
General, P&D, KMC regarding the issue related to I&WD Proposal at Rajpur-
Sonarpur, needs to be verified in order to check any sort of overlapping an




whether it is included in the Adi-Ganga Project or not. Regarding this, he also
advised KMC to convene a meeting with [&WD on this matter.

[Action: KMC]

» Krishnanagar STP Project:

Program Director, SMCG WB informed that a parcel of land for setting up a new
Lifting Station at Jail Authority of Krishnanagar is required for the interest of the
project. The possession of the said land is under IDT proposal. Principal Secretary,
RYBA to follow up and to

» Beliaghata Penstock Gate:

Program Director, SMCG WB informed th
refurbished/installed newly due to several HIO'(S\ Access prevented) and
prolonged monsoon, due to which scheduled progress has been delayed. Prayer of
EoT of the agency till April, 2026 is under consideration of KMC. Principal
Secretary, UD&MA Department directed SMCG and KMC to visit the installed gate
locations at the earliest & assess the completion time whether it is possible to
complete balance work within the prayed timeline.

[Action: SMCG and S&D-KMC]

» Garden Reach STP Project:

Program Director, SMCG WB informed that the project is progressing well and a
variation proposal for an amount of Rs. 14.17Cr. has recently been approved in-
principle by NMCG, involving

1) Change of diameter of Effluent pipeline
ii) Renovation of the Electro-Mechanical items of the existing Pumping Station.

Principal Secretary, UD&MA Department advised all to avoid variation unless there
is any exceptional occurrence.

[Action: SMCG]

» Burdwan FSTP Project:

Program Director, SMCG WB informed that Land for the FSTP is now available at
the SWM Trenching Ground. Chief Engineer, GAP, KMDA informed that the levy of
Additional Performance Security (APS) amounting to 21.21 crore. The L1 bidder has
requested for waiver of the APS. The Chief Engineer, GAP Wing, KMDA has
submitted revised APS proposal with a reduced APS of 5% of the capital cost, and
the matter will be sent to the NMCG for consideration of reduced APS.

Principal Secretary, UD&MA Department advised that to complete the process
within a week after getting the approval from the Competent Authority.

[Action: KMDA]

AGENDA POINT 2: STATUS OF BID EVALUATION:

» Murshidabad STP Project (5 MLD SBR-New & 2 MLD WSP-Renovation):

Program Director, SMCG WB reported that the Letter of Intent (Lol) was issued in
favour of Swach-Geo Miller JV on 23.09.2025. The validity period of the
Performance Security, furnished in the form of a Bank Guarantee (BG) @6.5%, is
required to be extended till November 2030 (2 years construction period & 3 years
O&M). However, the L1 bidder has requested submission of a Fixed Deposit in lieu
of the BG for rest 1% for ESHS, which is contrary to the prescribed norms. The
Performance Security has not been renewed, nor has the Performance Security for




U S : |
ESHS been submitted in the form of a Bank Guarantee (BG) within the stipulated

timeline of 05.01.2026. Principal Secretary, UD&MA Department advised KMDA to
convene a meeting with the Agency at the PS Chamber to resolve the issue.

[Action: KMDA]
» Uttarpara-Kotrung FSTP Project:

Program Director, SMCG WB appraised that a decision is required to be taken on
the issue of submission of the Electrical Supervisor Licence by the L1 bidder
(Aastha Enviro Engineers Pvt. Ltd.) after expiry of the stipulated timeline. Principal
Secretary, UD&MA Department advised to cancel the bid & a fresh tender to be
floated.

[Action: KMDA]

Chief Engineer, GAP, KMDA informed tifa
order to be placed shortly.

[Action: KMDA]
» Pujali FSTP Project:

Program Director, SMCG WB reported th bidder participated in the
process and the bid is found to fechnically non-responsive by
KMDA/SMCG/NMCG. Upon approval from NMCG, a fresh tender is under process.

[Action: KMDA]

» CCT at Bhatpara (ASP & WSP) & Chlorination Unit at 9 STPs:

Program Director, SMCG WB informed that Draft Bid document of CCT at Bhatpara
(ASP & WSP) has been sent to NMCG for clearance of invitation of Tender.

Draft Bid document is under preparation stage of KMDA for Chlorination Unit at 9
STPs, which will be submitted to NMCG by January 2026.

Principal Secretary, UD&MA Department directed SMCG to follow up the status of
CCT at Bhatpara (ASP & WSP) and Chief Engineer, GAP, KMDA to expedite the
preparation process.

[Action: SMCG and KMDA]

AGENDA POINT 3: PREPARATION OF RFP FOR MAHANANDA PROJECT:

Program Director, SMCG WB informed that the draft RFP for invitation of tender
under HAM mode is currently being aligned by KMDA with an approved RFP of
NMCG. She also highlighted the finalisation of a unified vendor list for Electro-
Mechanical items for STP projects has to be formed. Principal Secretary, UD&MA
Department advised SMCG WB to convene a meeting under the Chairmanship of
Secretary, KMDA and Program Director, SMCG WB to finalise the E/M vendor list
within this month. He also directed to take note that the list should not be
compromising the quality of the item.

[Action: SMCG and KMDA]

AGENDA POINT 4: STATUS OF PENDING DPRS:
Program Director, SMCG WB informed,

e Azimganj STP: DPR for Azimganj town will be finalized by Jan, 2026. Principal
Secretary, UD&MA Department advised MED to expedite the finalisation
process.




Shantipur STP: TPA (Jadavpur University) report is awaited. Principal Secretary,
UD&MA Department advised KMDA to raise a reminder letter to the TPA to
expedite the process.

Haldia FSTP (47 KLD): TPA (IIT, Delhi) visit has already been completed on
31.12.2025, report is awaited.

Bhadreswar FSTP (Performance Based Incentive Grant-PBIG): This DPR is under
TPA (Jadavpur University).

Garulia FSTP ((Performance Based Incentive Grant-PBIG): TPA (lIT, Kharagpur)
has raised some observation on the DPR, which is under compliance of KMDA.

[Action: MED and KMDA]

U Agenda 5: Level of Faecal Coliform in the functional STPs:
Program Director, SMCG WB informed that

e Administrative Approval and Expenditure Sanction for "Installation of
Chlorination Unit in the 9 existing STPs at Kanaipur (WSP), Kalyani (WSP),
Naihati (ASP), Naihati (WSP), Garulia (WSP), Titagarh (ASP), Titagarh (OP),
Panihati (WSP) & Bandipur (WSP) in West Bengal" under Namami Gange
Mission - I, at an estimated cost of Rs. 18.93 crores on 02.09.2025.
Administrative Approval and Expenditure Sanction for ‘Installation of
Chlorination Unit in Rejuvenated STPs (WSP/ASP) at Bhatpara Municipal
Town, North 24 Parganas, West Bengal" under Namami Gange Mission-II, at an
estimated cost of Rs. 4.61 crores (Rupees Four Crore & Sixty-One Lakhs only)
on 30.07.2025.

For balance 10 STPs: Suitable clarification reports may be sought from KMC,
PHED, MED and KMDA in respect of the non-complying FC levels of STPs.

Principal Secretary, UD&MA Department advised SMCG WB to convene a review
meeting to mitigate the discrepancy between WBPCB & CPCB water quality reports
along with Executing Agencies i.e. KMC, PHED, MED and KMDA.

As there was no other issue to discuss, the meeting ended with a vote of thanks from
and to the chair.
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Government of West Bengal

Department of Environment

Prani Sampad Bhavan, 5" Floor, LB-2, Sector — 11,
Salt Lake Kolkata —-700 106

Phone No. 033 23352742

NO. Qo /EN/3C-01/2019(Part-1II) Date: 90 .01.2026

To

Shri Anup Kumar Srivastava

Executive Directorate Technical

National Mission For Clean Ganga

1st Floor, Major Dyan Chand National Stadiu
India Gate, New Delhi- 110002

Sub: Monthly Progress Report from the month September, 2025 - November, 2025
Ref: Original Application No. 673/2018
Sir
The undersigned is directed to send herewith the Monthly Performance Report (MPR) in the
prescribed proforma as prepared by the Urban Development and Municipal Affairs Department,

Government of West Bengal, for the month of September, 2025 to November, 2025 for the State
of West Bengal in respect of polluted river stretches in the West Bengal.

This is for your kind information and necessary action please.

Yours faithfully,

Enclo: As stated above ﬂ

Chief Environment Officer
Environment Department

/(5) /EN/3C-01/2019(Part-IIT) Date: 01.2026

Copy forwarded for information to:-

. The Member Secretary, Central Pollution Control Board

The Member Secretary, West Bengal Pollution Control Board

The Sr. Special Secretary, UD&MA Department, Govt. of West Bengal

Ld. AOR, Madhumita Bhattacharya

The Sr. P.S to the Additional Chief Secretary, Environment Department, Govt. of West Bengal.

-

Chief Environment Officer
Environment Department
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Overall status of the State:

30

National Mission for Clean Ganga/State Mission for Clean Ganga WB

Monthly Progress Report in the NGT Matter O.A.No.673
from the month of September 2025 till November 2025 20TA4

for the State of West Bengal as per Reports received from viri
stakeholders

The Main Report A

OF A
I.  Total Population: Urban Population & Rural Population: 10.09 Cr.
(3.09 Cr. Urban population & 7 cr. Rural population)
(estimated population for 2020)
(Source: www.census2011.co.in)
II. Estimated Sewage Generation (MLD): a, 2758 MLD (Urban area)

b. 1400 MLD (Rural area)

III. Details of Sewage Treatment Plant (Urban Area):

a. Existing no. of operational STPs including East Kolkata

Wetland and Primary Treatment facilities: 52 (HT%03MLD)

b. No. of STPs under construction 11 (179.25 MLD)

¢. No. of STPs under renovation 4 (69.90 MLD)

d. No. of STPs under proposal/tender stage 22 (498.04 MLD)

1V.  Total Treatment Capacity (a+b+c+d) 2817.28 MLD

To address the sewage generation in Rural areas, Sanitation Wing of Department of P&RD, GoWB
has taken a separate Programme which includes setting up of FSTPs.

Sewage treatment capacity in Private STP is approximately 78 MLD as per data received from
WBPCB.

N.B.

. Two STPs (Garden Reach and Keorapukur) which were earlier under operational list is now currently

shown in under renovation. This decision was taken in the RRC Meeting held on 30.06.2023 as the
sanction received from NMCG vide F.No. Pr-12013/7/2022-TECH CONSTRUCTION NMCG dated
25.10.2022 and F.No. Pr-12013/15/2018-TECH CONSTRUCTION NMCG dated 07.09.2022, these
two Projects have been shown as ‘rehabilitation (renovation) .

. For Garden Reach (57 MLD) and Keor: Eukur (45 MLD) STPs which are curremlly under operational
0

list, additional augmented capacity of 8 MLD for Garden Reach and 5 MLD for Keorapukur are
considered and listed under Renovation list.

STPs at North Barrackpore, Raghunathgun & Mirik (STP -2; Adjacent to Aquarium Ward No: 3) with
a capacity of 30 MLD, 5 MLD & 0.30 MLD respectively have been put on Trial Run.

. To reduce the Faecal Coliform of River Ganga, State has been considering to set up Chlorination units

at Bhatpara, Uttarpara, Kalyani, Naihati, Garulia, Panihati, Titagarh, Bandipur STPs, DPRs for which
have already been sanctioned by NMCG. Draft Bid Document is under preparation stage. For
Bhatpara, the Bid document is with NMCG for approval.

3 STPs namely Bansdroni, Golf Green, Birji Road are currently under Construction stage under
Rejuvenation of River Adi Ganga Project funded by NMCG.

. State has also proposed for Setting up Chlorination unit at Bhadreswar, Baidyabati STPs from state
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fund which are currently in tendering stage (3™ Call).

Details of operational STPs in the State
EA=Executing Agency

=
%=
S £ Existing STP
-— .
g E % EA Location C(mg;y
&
. 4 STP Kalyani-1 11.00
g =)
S S
2 | i STP Kalyani-II 10.00
=0 a
g >
© v
3 & < Nabadwip 9.50
2 a
Z
S Z
4 . < Gayeshpur 8.33
b e
S 2
&)
5 | < Konnagar 22.00
= a
3 S
&)
6
5 5 -
g 5 Baidyabati 6.00
o
L ) <
g = Bhadreswar 7.60
S g
8 < Chandannagar, Khalisani, 18.16
%J Chinsurah- Hooghly
E
9 < Chandannagar, Khalisani, 4.54
5 A Chinsurah- Hooghly
=
s =
< v
10 | < Bansberia 0.30
20 a
5 2
Q
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=
a2 =
L Existing STP
SL.No. B o . Capacity
og ) EA Location (MLD)
[~
11 g é Naihati 11.56
g
S S
12 " & Naihati 6.50
: S
o v
13 o é Garulia 4.10
S 2
14 | 4 < Titagarh 4.54
o
: S
S g
15 » Titagarh 4.54
gﬂ 8
16 4 e Bandipur (Khardah) 14.10
20 a .
S g
17 Panihati 12.00
@ <
= a
S S
18 | . < Jagaddal Bhatpara New 31.00
2 a
o]
S S
19 | & < Shyamnagar 10.00
§« |8
S %
20 s, g Jagaddal Bhatpara old 9.50
g
S S
1
21 3 < Kankinara STP, Madrail, Bhatpara 10.00
%’ [a)
S v
22 g“ g Barrackpore 18.00
S v
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E
g = :
3 < Existing STP
DN, g ?F: EA Location ?ﬁig;y
&
23 o < Barrackpore 6.00
20 a
]
S Z
20 < Halisahar 16.00
f« |
S S
o0 < [Kanchrapara 18.00
g« s
S %
%n g Budge-Budge 9.30
o
S 2
2T | « ally (Kona)- Kona, 62.00
g o g Chakpara
< <
28 | o < Howrah-Arupara 65.00
. g
]
o
39 |n ) Kamarhati - Baranagar 60.00
& o -Kamarhati, Mathkol, near
& E Belgachia Metro Car Shed
30 g g Hooghly-Chinsurah 26.50
S 2
&)
31 5, g Jangipur 8.00
Sz
32 s < Maheshtala 35.00
=1
33 g g Raghunathganj 5.00
5 2
)
34 | = « North-Barrackpore 30.00
= a
]
S S
35 | Sreenathpur 4.00
E P
5 Z
36 E g Silver Jubilee Road 2.60
5 Z
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PHED

1IB)

=
%=
S < Existing STP
SL.No. e ; Capacity
g @ EA Location (MLD)
37 | e &) Keorapukur 45.00
8« =
o »
38 |g O Garden Reach 57.00
8 %
39 | g O Rania 23.00
g =
o] e
40 |'E Bangur 52.00
| &)
g =
) o
2
41 |'g Baghajatin 15.00
= &)
g >
= Y
2
42 |'E Hatisur 10.00
= O
-
=
-
43 ' East Kolkata Wetlands 910.00
= o
|2
9
>
44 E,, 8 Nabadwip Municipality Nadia 10.50
S =
45 | & - Katwa Municipality, Purba 4.36
g % urdwan
o =
46 g” = Diamond Harbour Municipality 2.03
S =
47 g" 8 Murshidabad Municipality 1.96
S =
48 | - Berhampore Murshidabad 3.70
=11}
§ &
© -
49 |'g New Town Kolkata (Action Area 31.00
g Q 11C)
Z =
2
50 :é New Town Kolkata (Action Area 14.00
o
)
>
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g,
S Existing STP
SL.No. = & : Capacity
2@ EA Location (MLD)
ol
g New Town, Rajarhat 24.00
= g Action Area- I1ID
g =
= ~
-
S o Tarapith 425
. -
S =
2 - Digha Sankarpur Development 6.70
g.; B E Arca
= A Jiag_unj-Azimgunj 0.69
5 '-'E-? Takia
© Oxidation Pond
55 E” a :IlfaElpnj-Azimgunj 0.69
g akia
© E Oxidation Pond
56 |8 % a Mirik (STP -2; Adjacent to 0.30
S 3 s Aquarium Ward No: 3)
57 | & %) Kestopur 2724
£
E zc
> g v
2 @
58 & = DhilerBheri 150.00
§ g8
) 2 &
S
39 |5 Durgapur City Centre 1.00
i >
S a
=
Primary Treatment Kaljani/Karola/Mayurakshi/Shilab 95.00
ti/Kansi/Rupnarayan/Dwarkeswar
Jalangi Rivers
Total 2070.09
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Details of under Construction STPs in the State

EA-Exccuting Agency

2907

‘E g 5 EA Capacity of the
> S = 3 . . plant in Completion Timeline
oy =
No. |Z S 3 Location MLD
o < Baharampore 3.50 EOT Proposed upto
1 % % December, 2025
o v
L Chakdah 15.00 December 2025
5 8, A (Including Trial Run)
= .
S 15
'! < Santragachi Jheel 1.50 February, 2026
3 |2 g
s 2
< Khardah 8.15 March, 2027
A gn A (Including Trial Run)
&
s 2
< Krishnanagar 14.00 December, 2026
g = = (Including Trial Run)
=
: 2
= South Dum Dum 27.00 March, 2027
= < (Including Trial Run)
6 |3 e
CR
> o
- Joka 45.00 March, 2026
) L
7 |8 =
S 4
ey M.G. Road 40.00 March, 2026
) @)
8 |g =
&) -
5 s Bansdroni (TNP) 11.60
9 |g =
& < July, 2028
(Including Trial Run)
g ) Golf Green (TNP) 3.50 Under Adi Ganga Project
10 |2 5
o
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ER: 5 EA Capacity of the
> @ — & . plant in Completion Timeline
o fu

No. 125 32 Location LD

- = Bitj Road (TNP) T0.00
11 |5 5
=]
Total 179.25

Details of STPs in the State under Renovation
EA- Executing Agency

Z
g = Existing
T E EA ; STP :
No. ¢ & Location Capacity Compliance Status of STP
&= (MLD)
1 & Mahananda Left Bank, 24.00 Under Rejuvenation
= < Siliguri
2 B =
]
: 2
=
2 s Jorapani & Fuleswari 32.00 Under Rejuvenation
) . =)
g g River, Siliguri Wwill tl::eeg?::;nylgﬁgged by
e
=
3 Mirik (STP -1; 0.60 - Under Rej_uver&aktjiorislh e
% o N £ W : ill be commissioned by e
¥ B Krishnagar Ward No: 5) 2026,
== =
L Mirik (STP -3; Home 0.30 — Under Rejuvenation
é“fg A | Dara Ward No: 3) Will be commi;(s)i;()ned by January,
Additional capacity of Garden Reach STP 8.00 Work started, New construction
with augmented capacity of 65
MLD.
Completion Date: October, 2026
(including Trial Run)
Augmentation of Keorapukur STP 5.00 Augmented capacity of 50 MLD.
(Presently under Tendering Stage)
Total 69.90
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Details of STPs under Tendering/proposal stage in the State

EA-Executing Agency

River/Coas
tal Stretch

Capacity of the STP proposed

ke EA Location in MLD
<€
= a - 5.00
L = E Murshidabad (Under Tendering Stage)
<
= g 11.00
2. £ Uluberia
o
& v
5 &
3. %ﬂ < Kestopur 41.00
&} v
5 3
4. =y Santipur 18.10
[+
3 2
<
4]
5. g S | Champdani 30.00
o a4
6 Ed é Serampore 115.00
N 5 N |
<
3
7 A %” g North-Barrackpore 12.00
8 %
2]
8. g & Diamond-Harbour 10.40
] =
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=
o o
[S1R- C ;
S 5 . apacity of the STP proposed
No. § Z EA Location in MLD
& 8
o
%ﬂ a Jiaganj - Azimganj 1.50
) =
=y
S a . 3.00
k 2 | eeians (Under Tendering Stage)
= <
g % Jianagar 5.20
(@) M
3
12. z & E Durgapur/Asansol 4.00
AR =
o
2
S ” ; 27.00
= —F% g Raght Benk (Under Tendering Stage)
= R
]
2
g < 22.00
5 E e etk (Under Tendering Stage)
S =
= Y-
E
= < —— 8.70
s, _g, g Esmanagar (Under Tendering Stage)
> :d
o
= 33.00
= < .
16. g\ % North Dumdu (Under Tendering Stage)
> .
'
2 7.50
o i «
1% _g-. LE) Bidhannager (Under Tendering Stage)
> x
o
18. g g Badartala 25.00
& 2
19. Bhanga Khal, Garden 35.00

Ganga

KMC

Reach
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3=
=]
% .
- : Capacity of the STP proposed
No. S @ EA Location in MLD
e 3
) @)
20. z = New Keorapukur
o EEs
S Q
21. = s Strand Road
&) e
5 o)
22, é = = New Baghajatin
Z0 X
Additional capacity of Katwa STP 9.64
(Augmented capacity 14.00 MLD.) (Under Tendering Stage)
Total 22 STPs 498.04

IV.  Details of Industrial Pollution:
No. of industries in the State (Red = 4057, Orange = 15261) =19,318
No. of water polluting industries in the State
Effluent generation from industries
No. of industries having ETPs
Total treatment capacity of ETPs
No. and capacity of existing CETP (8modules each of 5 MLD) =40 MLD
All industries in the Calcutta Leather complex are connected to CETP

V. Bio-medical Waste Management:
No. of Hospitals and Health Care Facilities
Total Bio-medical generation
Status of Treatment Facility / CBMWTF
Treatment capacity

=456
=1360.87 MLD
=456
=1360.87 MLD

=9187

=41456.96 Kg / day

= 10nos. CBMWTF are operating
=2.77,000 nos. beds

All Biomedical wastes generated in the state are treated at the Ten (10) nos. Common
BMW Treatment, Storage & Disposal Facilities. Setting up of few more
CBMWTSDF are in progress.

V1.  Hazardous Waste Management:

No. of Industries generating Hazardous waste
Total Hazardous Waste generation
Treatment Capacity of all CHTSDFs

Land fill capacity

Land fill after treatment

Incineration

=024
=3,47,948 MTA

=2,20,000 MTPA
=1,20,000 MTPA
=14,400 MTPA
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Average quantity of hazardous Waste reaching TSDF =62,124 MT

Two Nos CHWTSDF at Haldia, East Medinipur and at Saltora, Bankura are in operation.

VII. Details of Nodal Officer appointed by Chief Secretary in the State /UT:
o Principal Secretary, Department of Environment, Govt. of West Bengal.

VIII. Ground water regulation:

River

Groundwater regulation

Vidyadhari

Groundwater extraction is regulated according to West Bengal Ground Water
Resources (Management, Control and Regulation) Act, 2005 by SWID,
GoWB.

Water meter without telemetry system is installed at industrial tube well
permitted by SWID.

Groundwater Resources Estimation and Assessment (2016-2017) is done as
per GEC'97 guidelines.

Groundwater level (GWL) monitoring is done periodically four times a year
(Jan, April, Aug & Nov). A few manual GW Level Monitoring stations is
converted to Real-Time GW Level Monitoring stations by installation of
Digital Water Level Recorder (DWLR). GWL data for the month of Jan, April,
Aug’20, Nov’20 & Jan’22 has been generated. GWL monitoring for the month
of April’22 is continued.

Mathabhanga

Dwarka

Groundwater extraction is regulated according to West Bengal Ground Water
Resources (Management, Control and Regulation) Act, 2005 by SWID,
GoWB.
Water meter without telemetry system is installed at industrial tube well
permitted by SWID.
Groundwater Resources Estimation and Assessment (2016-2017) is done as
per GEC’97 guidelines.
Groundwater level (GWL) monitoring is done periodically four times a year
(Jan, April, Aug & Nov). A few manual GW Level Monitoring stations is
converted to Real-Time GW Level Monitoring stations by installation of
Digital Water Level Recorder (DWLR). Post-Monsoon (Nov’22) GW level
data is generated. All are “safe” categorized block along polluted stretches of
Dwarka & Mathabhanga River except the following Block.
Dwarka River Stretch:

Semi-Critical- Rampurhat-11 (Birbhum Dist)
Mathabhanga river stretch:
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River

Groundwater regulation il

Semi-Critical- Deganga (North 24 Parganas dist.) ; Rego
» Periodic groundwater sampling for its Physio-chemical tests is do C8 3
year (April & Nov). \NON

Damodar

e Water meter without telemetry system is installed at indusn‘ial\\;:gé
permitted by SWID. 4

e Groundwater Resources Estimation and Assessment is done as per
GEC’97guidelines.

Barakar

® Groundwater level (GWL) monitoring is done periodically four times a year
(Jan, April, Aug & Nov). GWL database for Aug’20 (monsoon) has been
generated.

o All are “safe” categorized blocks along polluted stretch of Damodar and
Barakar river.

l*  Groundwater sampling for its Physio-chemical tests is done twice a year (April
& Nov).Post-Monsoon (Nov’'22) GW level data is generated.

Ganga

Ground water regulation:

« Installation of Water Meter with telemetry system at industrial Tube Wells for
monitoring of real-time GW withdrawal is in progress.

« Implementation of Real-Time GW Level monitoring system is in progress.

+ Ground water monitoring:

Post-Monsoon (Nov’22) GW level data against 136 GW monitoring stations under

the blocks along polluted stretch of River Ganga is generated.
GW Monitoring Stations (136)= 92 (Manual) + 44 (Real-Time)

Post-Monsoon (Nov'22) GW sampling from 52 GW monitoring stations under the
blocks along polluted stretch of River Ganga is completed

Churni

Groundwater regulation:
« Water meter without telemetry system is installed industrial tube-well.

o Physio-chemical quality of groundwater samples collected from GW
monitoring wells during pre-monsoon and post-monsoon period is tested

every year.
Groundwater monitoring:

Post-Monsoon (Nov’'21) GW level data against 136 GW monitoring stations under
the blocks along polluted stretch of River Churni is generated.

GW Monitoring Stations (52) =42 (Manual) + 10 (Real-Time)
Post-Monsoon (Nov’22) GW sampling from 52 GW monitoring stations under the
blocks along polluted stretch of River Churni is completed,

Kansi

¢ Groundwater extraction is regulated according to West Bengal Ground
Water Resources (Management, Control and Regulation) Act, 2005 by
SWID, GoWB.

¢ Water meter without telemetry system is installed at industrial tube well
permitted by SWID.

e Groundwater Resources Estimation and Assessment (2016-2017) is done

Mayurakshi

as per GEC’97 guidelines.
Groundwater level (GWL) monitoring is done periodically four times a year
(Jan, April, Aug & Nov). A few manual GW Level Monitoring stations is
converted to Real-Time GW Level Monitoring stations by installation of
Digital Water Level Recorder (DWLR). Post-Monsoon (Nov'22) GW level
data is generated.

Rupnarayan

e All are “safe” categorized block along polluted stretches of Kansi,

Jalongi

Mayurakshi, Rupnarayan, Jalangi River except the following Blocks.
v Kansi River Stretch:
Semi-Critical- Keshpur, Debra (Paschim Medinipur Dist)
Critical- Panshkura (Purba Medinipur Dist)
¥v" Mayurakshi River Stretch:
Semi-Critical- Suti-I (Murshidabad Dist), Labhpur (Birbhum Dist)
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iver Groundwater regulation
v" Jalangi River Stretch:
Semi-Critical- Berhampur, Nowda (Murshidabad Dist), Tehatta-II,
Chapra (Nadia Dist)
Critical- Domkal (Murshidabad Dist), Karimpur-II, Tehatta-
1, Nakashipara, Krishnagar-I1,
Krishnagar-I (Nadia Dist)
O Groundwater sampling for its Physio-chemical tests is done twice a
year (April & Nov). Post-Monsoon(Nov’22) GW sampling is

i completed.
Silabai e Control and Regulation) Act, 2005 by SWID, GoWB.
Dwarekeswar : e : ;
= Water meter without telemetry system is installed at industrial tube well
e permitted by SWID.

e Groundwater Resources Estimation and Assessment (2016-2017) is done as
per GEC’97 guidelines.

e Groundwater level (GWL) monitoring is done periodically four times a year
(Jan, April, Aug & Nov). A few manual GW Level Monitoring stations is
converted to Real-Time GW Level Monitoring stations by installation of
Digital Water Level Recorder (DWLR). Post-Monsoon (Nov'22) GW level
data is generated. All are “safe” categorized block along polluted stretches
of Silabati, Darakeswar, Kaljani and Karala River,

« Groundwater sampling for its Physio-chemical tests is done twice a year
(April &Nov). Post-Monsoon(Nov'22) GW sampling is completed.

Mahananda | Groundwater regulation:

Teesta ¢ Groundwater extraction is regulated according to West Bengal Ground
Water Resources (Management, Control and Regulation) Act, 2005.

« Water meter without telemetry system is installed at industrial tube well
permitted by SWID.

¢ Groundwater Resources Estimation and Assessment (2016-2017) is done as
per GEC’97 guidelines.

+ Groundwater level (GWL) monitoring is done periodically four times a year
(Jan, April, Aug & Nov). A few manual GW Level Monitoring stations is
converted to Real-Time GW Level Monitoring stations by installation of
Digital Water Level Recorder (DWLR). Post-Monsoon (Nov'22) GW level
data is generated.

All are “safe” categorized blocks along polluted stretch of Teesta and Mahananda

river. Groundwater sampling for its Physio-chemical tests is done twice a year

(April &Nov).

IX. Good irri%ation practices being adopted by the State:

iver itretc:h of the Good irrigation practices
river
Dwarka Tarapith to A command area of 6735 ha in Rampurhat-II block is irrigated
SadhakBamdeb | by the canal system of Mayurakshi barrage project belonging
Ghat to I&W Department. At present a major canal renovation work
of the Mayurakshi Reservoir Project for a total length of 67 km.
is going on since 2018-19 which inter alia includes the canal
system of length of 19 km in Rampurhat-II block.
Ganga Tribeni to By diverting tidal water through the sluices on the bank of the
Diamond river irrigation is provided at (a) Mograhat-I & I,
Harbour Mandirbazar, Diamond Harbour-I & II through Diamond
Harbour Canal system (1500 ha), at Budge Budge-I & II
blocks, Bishnupur-1 & II blocks through Charial Canal (1580
ha) Uluberia, Shyampur, Bagnan-lI and Bagnan-1I blocks.
Through Rajapur Canal, Purana canal, Chandanpara canal and
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Kansi

Midnapore to
Ramnagar

= - N o1\
Irrigation is provided at Kharagpur-II and Débeaiflosks

through Medinipur Main Canal System originating from
Medinipur Anicut. This canal system along with Medinipur
structure has been rehabilitated recently which also includes
the canal system in Medinipur, Kharagpur- I and Debra blocks.
As a result irrigation has been started in these areas after a
decade.

Dwarekeswar

Along Bankura

Irrigation is provided in Onda block from the canal system of
Kangsabati Reservoir Project. Moreover there are four
medium and minor irrigation schemes in Bankura-I and Onda
blocks namely Niada (405 ha), Birai (2700 ha), Horajore (80
ha) and Abarda (80 ha) through which 3265 ha area is irrigated.
The canal system of the aforesaid

schemes and the regulating structure has undergone major
rehabilitation during last two years.

Kaljani

Bitala to
Alipurduar

Irrigation is provided at 1000 ha of area in Kalchini block
through 2 minor surface irrigation schemes on streams out
falling into Kaljani river,

Karola

Jalpaiguri to
ThakurerKamat

A command area of 24385 ha in Rajganj block is irrigated
through the Canal system of Teesta Barrage Project.

Mayurakshi

Suri to
Durgapur

A command area of 1196 ha in Suri-Iblock is irrigated through
the canal system of Mayurakshi Reservoir Project.

Rupnarayan

Kolaghat to
Benapur

Areas of different blocks are irrigated from tidal water through
the sluice and canals belonging to I& W Department like in
Amta-II (4807 ha), Sahid Matangini (3765 ha), Bagnan-I (2024
ha), Bagnan-II (1518 ha) and Shyampur-1 & 11 (8805 ha).

Teesta

Siliguri to
Paharpur

Command areas of 24385 ha in Rajganj block, 5080 ha in Mal
block, 400 ha in Maynaguri block and 14760 ha in Jalpaiguri
Sadar block are irrigated through the canal system of Teesta

Barrage Project.

X. Rain Water Harvesting:

River Roof Top Rainwater Harvesting and Reuse and 7 or Artificial Recharge to
Groundwater
Damodar | 1 in Kanksa Block is in progress.
Barakar

Ganga 1)Barrackpur-11 Block- 2 (2 completed)

2) KMC- 10 (existing) & 3 (3 completed in 2020-2021
3)Diamond Harbour-I Block- 1 (existing)
4)Diamond Harbour-I1 Block- 1 (existing)

Churni Hanskhali- 5 (existing)

In Ganga and Churni 12 Rooftop Rain Water Harvesting infrastructure have been constructed.

XI.  Department of Environment has received a Report on demarcation of Flood Plain Zone
of river Ganga which has been prepared by the Department of Geography, University of
Calcutta. The final Report after considering the observation from different Departments is
under preparation.
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AR Demarcation of flood plain, removal of illegal encroachments from
_ ' embankments and protection and management of flood
Vidyadhari [There is no illegal encroachment on the river embankments. Total 2.60 km bank

protection works amounting Rs.14.40Crore will be taken up at right bank of river
Vidhyadhari during 2020-21.

There is no embankment on either side of the river in this stretch. Bank protection
works are taken up as and when required to protect the adjoining areas. 1.40 km
bank protection work amounting Rs. 3.58 Crore is already completed by which

18900 people under 112 Ha areas may be benefitted.
3.00 km bank groteclion work amounting Rs.7.64Crore will be taken up during
2020-21, by which 32000 people under 465 Ha areas may be bcncﬁue«f

There is no embankment on either side of the river in this stretch. Bank
protection works are taken up as and when required to protect the adjoining
areas. 0.5 km bank grotection work of Rs. I.S% Crore will be taken up during
2020-21, by which 2000 people in 98 Ha of areas may be benefitted.

Dwarka

There is no embankment on either side of the river in this stretch. For this stretch,
Bank protection works are being taken by Tarapith-Rampurhat Development
Authority (TRDA).

Ganga

There is no illegal encroachment on the river embankments. In left bank, 0.135
km bank protection work of Rs. 2.61 Crore is under running and 1.045 km bank
rotection work of Rs.11.17Crore will be taken during 2020-21.

n right bank, 0.900 km bank protection work of Rs. 6.21 Crore will be executed
during 2020-21.

Damodar

There is no embankment on either side of the river in this stretch. Bank protection
works are taken up as and when required to protect the adjoining areas. At present
there is no such requirement of taking up anti erosion work in this stretch of river.

Jalangi

There is no embankment on either side of the river in this stretch. Bank protection
works are taken up as and when required to protect the adjoining areas. 1.05 km
bank protection work of Rs. 3.15 Crore is under progress, by which 3500 people
under 205 Ha areas may be benefitted.

Kansi

There is no illegal encroachment on the river embankments. 1.5 km bank
protection work of Rs. 3.62 Crore is already completed by which 13800 people
under 700Ha areas may be benefitted.

Mathabhanga

There is no embankment on either side of the river in this stretch. Bank Xrolcclion
works are taken up as and when required to protect the adjoining areas. At present,
there is no such vulnerable zone noticed in this stretch. However, protection work
will be taken up as & when required.

Barakar

There is no embankment on either side of the river in this stretch. Bank protection
works are taken up as and when required to protect the adjoining areas. At present,
there is no such vulnerable zone noticed in this stretch. However, protection work
will be taken up as & when required.

Dwarekeswar

There is no embankment on either side of the river in this stretch. Bank protection
works are taken up as and when required to protect the adjoining areas. A bank
protection work of length 300 m of amounting Rs. 0.87croreis already executed in
2020-21 by which 790 people under 1.67 Ha area will be benefitted.

Kaljani

There is no illegal encroachment on the river embankments. 2.92 km bank
protection work of Rs. 4.49Crore is already completed by which 5900 people under
96 Ha areas may be benefitted.

Further, 1.01 km bank protection work of Rs. 1.52 Crore will be taken during
| 2020-21, by which 3000 people under 74 Ha areas may be benefitted.

River

Demarcation of flood plain, removal of illegal encroachments from
embankments and protection and management of flood

arola

There is no illegal encroachment on the river embankments. 2.03 km bank
protection work of Rs. 3.78 Crore is already completed by which 9000 people
under 102 Ha areas may be benefitted.

Mayurakshi

There is no illegal encroachment on the river embankments. No such work
envisaged for this stretch of river Mayurakhshi. There is no such vulnerable zone
noticed in both sides of the river stretch. So at present no future plan is there for
execution of protection work.
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‘ Demarcation of flood plain, removal of illegal encroachments from
e embankments and protection and management of flood
Rupnarayan | The Department has taken appropriate measure to remove illegal encroachment on
the river embankments. A1.132 km bank protection work of Rs.b?;.is C;oredxs
ich 4600 people under 158 Ha areas may be benefitted.
%lgftﬁ); cf.rsn E;le(llallb ‘;rholt(i:}::tigr? wl())rkpof Rs. 12.96 Crore is also completed
during 2020-21. _

Teesta There 1s no illegal encroachment on the river embankments. 10.61 km

rotection work of Rs. 31.41 Crore is under running, by which 42000 peop
Ii‘S{'f‘.O Ha areas may be benefitted. :(;* g,
EL =
XII. Maintaining minimum e-flow of river: % Ex0. 002108,
Lo
i intaini inimum environmental e
e TR H:Jlll:f of river ~ OF
| Vidyadhari The river is a perennial river. There is no regulating structure exists on this river
for regulation of river flow. The environmental flow is naturally maintained from
the river flow which is a combination of surface flow and base flow.

Mahananda Average flow about 15.00 cumec is being released from Mahananda Barrage
throughout the day during lean season since last three year, for maintaining
minimum environmental flow of river.

Churni The river is non-perennial. There is no regulating structure exists on this river for

.D] warka | reqylation of river flow. The environmental flow is naturally maintained from the |

ﬁg?ﬁ‘fﬁh anga river flow which is a combination of surface flow and base flow. ‘

Kaljani

Dwarekeswar ‘

Karola

Silabati : !

Ganga The river is a perennial river. The environmental flow is maintained through the
release from the Farakka Barrage throughout the year.

Damodar | There 1s no regulating structure in West Bengal. However, there is a dam in
Panchet over l%amodar river in Jharkhand under the control of DVC, which
regulates the flow through this river. This release from the Dam, along with the!
contribution from the uncontrolled catchment of the d / s of the dam, maintain
environmental flow in the river. Si

Kansi The discharge through Kansabati river is regulated from the major dam a
Mukutmanipur, Bankura. The regulated release from dam, along with the

| contribution from the uncontrolled catchment of the d / s of the dam, maintains
environmental flow in the river.

Barakar There is no regulating structure in West Bengal. However, there is a dam in Mithon|
over Barakar river in Jharkhand under the control of DVC, which regulates the
flow through this river. This Release from the Dam, along with the contribution|
from the uncontrolled catchment of the d / s of the dam, maintains environmental
flow in the river.

Mayurakshi | There is no regulating structure in West Bengal. However, there is a dam in
Massanjore over Mayurakashi river, which regulates the flow through this river.
This release from the Dam, along with the contribution from the uncontrolled
catchment of the d / s of the dam, maintains environmental flow in the river.

Rupnarayan | The river is perennial river. There is no regulating structure exists on this river for
regulation oFf*iver flow. The environmental flow is naturally maintained from the
river flow which is a combination of surface flow and base flow.

Teesta Depending on water availability, down-stream release is regulated.

XII. Plantation activities along the rivers:

River

Plantation activity

l e Status of plantation
planne
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Vidyadhari 0.275 ha
Mahananda 29.8 ha
Churni 7.265 ha
Ganga 6 ha
Damodar 20 ha Advance (Nursery work): completed.
Jalongi 8.49 ha
Kansi 10 ha
Barakar 50 ha
Dwarekeswar 40.6 ha
Rupnarayan 20 ha
Karola 30 ha

Total 107.1 km of Vetiver plantation has been done in the Ganga and Churni adjoining districts.

XIV. Development of Bio-Diversity park:

River Number of biodiversity parks Stat‘:ls of the biodiversity
parks
Vidyadhari 4 nos. (Haroa: 3 nos; Minakhan: 1 nos) Ongoing projects
Churni 1 no. Ongoing project
Jalongi 3 nos. Ongoing projects
6 nos. (Chandrakona II : 2 nos.; Daspur I: 1
Kansi no.; Kharagpur I: 1 no.; Midnapore: 1 no.; | Ongoing projects
Sabang: 1 no.
3 nos. (Budge Budge 11: 1 no.; Diamond : -
Ganga I: 1 no.: Diamond 1I: 1 no.) Ongoing projects
Dwarekeswar | 2 nos. (Bankura I: 1 no.; Onda I: 1 no.) Ongoing projects
Mahananda | 2 nos. (Phansidewa: | no.; Matigara: | no.) | Ongoing projects
3 nos. (Baidyanathpur: T no.; Orphuli: 1 no.;
Rupnarayan ﬂgl?: Ongoing projects
Mayurakshi | Plan of 18 ha biodiversity park

atal 18 bio-diversity parks have been set up.
TAR;

GoWB has notified a policy on Re-use of Treated Waste Water on 30™ June, 2020.

> State is considering to update the policy framed on 30.06.2020 aligning with the National
Framework on safe reuse of treated waste water (released by NMCG in November 2022).

Use of treated Sewage Water at Garden Reach -
» KMC and CESC are exploring the possibility of the re-use of treated waste water from

Garden Reach STP in nearby Power plant.

Use of treated Sewage Water at Maheshtala-
% Concessionaire of 35 MLD at Maheshtala has been requested to prepare and submit a Reuse
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plan of Treated Waste Water to Budge Budge thermal power plant. They are preparing the
feasibility of the plan.

Use of treated Sewage Water at DVC (Durgapur) —
» Treated effluent is planned to be re-used in DVC after completion and commissioning of
upcoming Asansol and Durgapur STP project.

XVI. Status of Preparation of Action Plan by the 13 Coastal States: Action Plan for Digha
Coastal town has been prepared and it is under discussion.

XVIL. Regulation of Mining Activities in the State /UT:
State Environmental Impact Assessment Authority-West Bengal has notified a policy on
Environmental Clearance on Mining projects.

XVIII. Action against identified polluters, law violators and officers responsible for failure
for vigorous monitoring:

1. West Bengal River Rejuvenation Committee is holding meeting regularly to examine the
progress of work.

2. State Environmental Monitoring Committee is holding meetings to assess the activities
of all NGT cases.

3. Liquid Waste Monitoring Committee has been constituted by the UD&MA Dept. GoWB
and meetings are being held fortnightly.

4. A Task Force for Solid Waste Management has been constituted by the UD&MA Dept.,
GoWB and the Task Force is regularly reviewing the progress of activities related to
Solid Waste Management & Legacy Waste Management across the State.

2919



49

List of Good Works alongwith Monitoring and Supervision of Pollution
Abatement Measures taken in Polluted River Stretches

5

¢ STPs at Raghunathgunj (5 MLD), North Barrackpore (30 MLD) & Mirik

¢ Department of UD & MA is closely monitoring the work of pollution abatement in the river Ganga
and its tributaries in West Bengal with due care and concern. Review Meetings are being held by the
highest authorities at every month to ensure timely completion of each project. Meetings were held under
Chairmanship of Hon’ble Chief Seccretary, Principal Secretary, Member Secretary WBPCB, and
Program Director, SMCG WB on several occasions.

For effective and comprehensive management of Sewage and Septage with an aim to reduce
Faecal Coliform, Department of UD&MA Faecal Sludge and Septage Management Policy has
been framed and notified by the Department vide Memo No. 33-UDMA/24011(99)/66/2021
dated 25.05.2022.

The Department of Urban Development & Municipal Affairs, GoWB has also issued
an Advisory vide Memo No. 1241-UDMA-11014 (49)/16/2023 dated 12.06.2025 by
mapping the functional STPs located adjacent to ULBs to facilitate co-treatment of
septage, ensuring optimal utilization of existing Sewage Treatment Plant facilities.
This approach has significantly reduced the Faecal Coliform load in the River Ganga.
(Annexure-C).

Under Performance Based Incentive Grant (PBIG) FSTP at Garulia (15 KLD) is under
examination of NMCG. Observations of the TPA are under compliance by KMDA.

Under Performance Based Incentive Grant (PBIG) FSTP at Bhadreswar (10 KLD) is under
examination of NMCG.

Under Performance Based Incentive Grant (PBIG), Electric Crematoria at Chakdah,
Garulia and Santipur have been sanctioned and the same are under Tendering.

Presently, Septage and Sewage is co-treated in operational STPs of Gayeshpur, Nabadwip,
Barrackpore, Budge Budge, Halisahar, Chandannagar, Chinsurah, Naihati, Kalyani,
Bhatpara, Panihati & Howrah ULBs.

The Pilot ESTP Projects at Siliguri and Kharagpur (on the reclaimed land of Legacy Waste
Dumpsite); works are in progress.

Regional Waste Management Centre (RWMC) at Baidyabati with total capacity of 125
KLD has been rejuvenated by KMDA for treatment of Faecal Sludge of nearby 6 Municipal
Towns (Uttarpara-Kotrung, Konnagar, Rishra, Serampore, Champdany & Baidyabati).

To reduce the Faecal Coliform of River Ganga, State has been considering to set up
Chlorination units at Bhatpara, Uttarpara, Kalyani, Naihati, Garulia, Panihati, Titagarh,
Bandipur STPs, DPRs for which have already been sanctioned by NMCG. For Bhatpara,
draft RFP is under examination of NMCG. Balance STPs are under preparation at KMDA.
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Total Septage co-treated upto 30.11.2025 in the functional STPs by ULBs as below:"\\

SI. No Name of ULB Co-Treated Septage
1 Gayeshpur 128.00
2 Nabadwip 674.00
3 Halisahar 596.20
4 Budge Budge 911.60
5 Barrackpore 2385.60
6 Chandannagar & Chinsurah 6088.75
7 Naihati 2802.00
8 Kalyani 2643.00
9 Bhatpara 2344.00
10 Panihati 2289.90
11 Howrah 94.00

Total Capacity (KL) 20957.05

» Total Amount of Septage emptied up to August 2025 - 18346.35 KL
* Incremental progress of co-Treatment from the submission of last OA 673 (for the period
from June 2025 to August 2025) is 2610.70 KL.

West Bengal is using the treated water extensively in Agricultural activities, Pisciculture
and Gardening at different locations including EKW, Durgapur, Nabadwip, Bandipur,
Konnagar and Khardah.

SMCG WB is setting up stalls in different Melas and Ghats, various types of events for
mass awareness towards pollution abatement and also showcasing the use of treated water
for gardening, agricultural activities and Pisciculture.

In order to mitigate the pollution of river Mahananda, two STPs are already under
rejuvenation and draft RFP for another Two STPs at Left Bank and Right Bank are under
revision stage at KMDA.

During this period 19" RRC meeting chaired by Member Secretary (WBPCB) was held on
14" November 2025, MoM of which is annexed herewith as (Annexure -IV).

9" SGC meeting was held during this period on 27" November 2025 under the

chairmanship of Chief Secretary, West Bengal. MoM of which is annexed herewith as
(Annexure -I1I).

State has also proposed for Setting up Chlorination unit at Bhadreswar, Baidyabati STPs
from state fund which are currently in tendering stage (3 Call).

Hollow Fiber Membrane Technology is being used in Champdany Drain as a Pilot Project.
This has been proved to be an effective In-Situ treatment.

Ganga District Performance Monitoring System (GDPMS), a dedicated portal for
uploading Minutes of the Meeting (MoM) by District Ganga Committees (DGCs) which
has been developed by NMCG to capture DGC related activities across each DGC and
provides an interactive dashboard to review activities of all DGCs by NMCG. 9 numbers
of MoMs have been uploaded in this portal during September, 2025 to November, 2025.

As per mandate of the Hon’ble NGT, Online Continuous Effluent Monitoring System
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_ (OCEMS) must be installed at the all functional STPs in Ganga river basin areas. In this
connection, installation & integration of OCEMS for 24 number STPs have been

~ completed and connected to the Ganga Tarang portal of NMCG for Online Effluent
Management.

e CCTV integration in Prayag to monitor remotely the real time progress of under
construction work at 4 STP sites (Chakdah, Maheshtala, Hooghly Chinsurah and North
Barrackpore) have been done.

NMCG has launched a dedicated project to install Closed-Circuit Television cameras
at STPs for real-time visual monitoring. This will support functional monitoring and
enhance transparency and accountability. In view of this, installation of CCTV
cameras at inlet and outlet points and one pole-mounted rotating has been done in 6
STP sites namely Bhatpara (31 MLD), Bhatpara (10 MLD), Gayeshpur (8.33 MLD),
Bally (62 MLD), Howrah (65 MLD) and Baranagar (60 MLD) STP sites. Installation
and integration work of CCTV cameras for another 3 STPs are in progress.

LI Mandatory Site Inspection Reports of the Engineers

The Department of UD & MA has made out an Order no 115-UDMA-
24011(99)/7/2021-JS(UDMA) dated 02.02.2021 where in it has made all Engineers to
visit sites compulsorily twice a month and submit a Report of on the progress of the
work along with good quality photographs (Annexure: B)
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PHOTO GALLERY /[

Communication and Public Outreach Activities from September,l'
November, 2025 undertaken by the SMCG- WB

._ v a Murshida b

e
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Fducational Visit of Students at Gayeshpur STP (8.33 MLD)
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| BENE

North 24 Par

ganas

Inter-School Debate Competition and Seminar regarding River Pollution Abatement
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Outdoor Publicity (Display of Hoarding / Flex / Banners) during Kali Puja, Jagaddhatri Puja, Chhat
Puja and Kartick Puja, 2025

l' | 14 %
® wm-
—— — r

s




56

Graffiti (Wall Painting) in Ganga Ghats and Other strategic locations

2927




2928 57

List of Annexures

Annexure-A: Water Quality Report for the Month of November 2025, WBPCB
Annexure-B: Site Inspection Report, KMDA
Annexure-C: Advisory of to facilitate co-treatment of septage issued by UD&MA, GowB.

Annexure-[: Report from P&RD
Annexure-II: Report from SUDA
Annexure-I11I: MOM of 9" SGC
Annexure-IV: MOM of 19" RRC
Annexure V: Report from KMC




- 58 2929
o WEST BENGAL POLLUTION CONTROL BOARD

Water Quality of Polluted River stretches of 11 rivers in West Bengal
during November, 2025

nl’r'i{iril,\”_' River | Stations

1 ket o= Fecal
ol mm [ Bon | N8 Fecal Coliform | (oo incocci
Lnin | (mem | (me | (ol | IPNAI00mD e 00m)
i . e Sthpun (1 pstream) i -...4!__}‘.6 i 6 g__- F _11_ [ 7000 : 2200 | 27
1 Mahananda [ R.ung!milhm\uklfuami .‘i. 1 59._ - 5]—_ = T 21(1}61-1.‘ 94000 ! 2600
.—lvll————'_‘m\"-n:i_\".u-lll.iri__“a ”m‘-\dle'il.’:tv‘_l'l'll]‘\ll't‘iﬁ.lﬂ i ;;]_ﬁ.“"r-(;; - 165 94000__— » SB0CI. IL_ 2200
| Malancha (downstream) | 764 1 28 14000 9w 700
M Chumi Matha 1 Downsiream of Ran-.\ghm- N (AR i |
| Bhanga !i fown | w9 | sa 21 | 24000 | L i ___ 40
| L’“““‘dif | 13 | as | 32 | 7900 | 30 ir__}f‘.q ==
| | Gobindapor | 18 46 | 33 | de00 § 4800 | 0 |
[NV Xarola | J Downstream of Jalpaiguri 7S | 64 18 | 7000 f 2000 1§ 3 |
| IV Dwarka | Upstream of Tarapith at '
1 | | Sadhak Bamdeb ghat | 6.99 a2 ] e 3 =
|_ - | Downstream of Tarapith
| | Satighat 6.85 7.8 31 54000 22000 )
v Farakka 74 | 75 | 26 1300 40 | uo
| larakka 7.19 76 18 2400 790 | 120
Khagra 7.04 78 | 235 3500 1300 | 23
Khagra 7.09 723 | 255 4900 2400 " 312
Baharampare 7.23 7.8 2.25 11000 430u T 33C
Baharampore 711 7.3 24 24000 7900 { a0
| Gorabazar 7.09 7.7 2.4 13000 4900 | 150
Gorabazar 6.78 7.5 2.5 22000 13CC0 | 720
Nabadip 7.37 7.1 24 7900 3500 450
Nabadip 711 7.7 2.1 4900 2300 | 180
Tribeni 7.11 6.1 29 4600 2300 230
Tribeni 7.19 75 27 4900 2300 | 3¢ | |
? Palta Shitalatala 700 | 724 | 27 14000 000 | 330 |
| Palta Shitalatala 7.07 7.2 245 22000 w000 | 790 i
' Ganga Palta. 7.11 75 | 285 14000 7900 | a0
| Palta 121 74 | 19 17000 4300 230
| " Serampore 7,07 73 2.8 70000 wocy | 1300
| Senmpors 7.0 7.8 2.3 33000 7900 | w0
Dakshmineswar 7.19 6.2 2.65 31000 13000 2200
_ Dakshmineswar 7.44 55 25 70000 49000 3500
l Garden reach | 724 | sa | 285 | 46000 | 2100 2800
| Garden reach lo72 | es | 28 | 700 | ssoo0 2200
Howrah-shivpur 7.01 58 27 27000 14000 1700
Mowrshshivpur | 706 | 7 | 275 | 40000 | 21000 1400
TUluberia, 716 | s2 | 23 | 700 | 3300 230
“Uluburia, - 722 | 65 | 255 7900 | 3200 270
“Durgachak ncar Pahikhali, | 768 | 66 | 145 | 172000 | 7900 940
[ Durgachak near Pathikhali, | 79 | 73 | 17 | 14000 7000 240
Diamond harbour, 736 61 | 20s 17000 4900 260
Diamond hacbowr, | 7.11 63 2 13000 3300 220
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during November, 2025

ity

Water Quality of Polluted River Séghes of 11 rivers in West Bengal

River Stations N Fecal E
ot | oo | omon | RS Colrm | ol
(Unit) (mg/l) (mg/) o™ PN/100m) (t:]::::l'; (MPN/100m1)
Y JALANGI, Downstream of Krishnanagar
7.07 6 2.3 9400 33 330
v | Dishergarh 619 82 25 4000 1760 26
HSCO near Dhenna Village 71 8.3 1.7 4900 21 n_(} 22
Narainpur 7.27 8.2 2.75 4900 2600 26
Near Mujher Muna Village 7.01 7.8 24 3900 2600 27
"Andal D's 705 | 82 2.7 2300 | 1300 2
Damodar | Andal Uls 723 | 83 .| 28 3300 2100 17
| Asansol Urs 715 8.1 - 700 2700 33
| Durgapur U/s 745 | 19 | 275 1600 200 | 03
Raniganj D's 41 | 83 26 3400 2200 27
Water intake point for
Burdwan Town 792 8 2.35 2200 1400 32
Vv Dwaraheshwar | Bankura town 13 82 25 3900 1100 21
v | Sitabaii Ghatal (Downstream) 719 | 1.1 1.75 1000 | 4900 210
(V" [laldhaka At Dhupguri 765 | 18 | 15 7000 | 2100 [ 14

WEST BENGAL POLLUTION CONTROL BOARD

The following four rivers have been removed from this list of polluted River stretches based on improvement in water

quality in 2025.

-

Prio r‘ity River Stations pH (6b) 80D Total Fecal Fecal
{Unit) {mg/1) Coliform | Coliform | streptococci
me/) | (meny | (MPNZAO | (MPN/100mI
100ml) | Omi) )
Delisted KANSI Downstream at Midnapore | 7.67 8 16 14000 | 7000 240
Barakar Asansol 7.53 8.2 2.55 4000 2600 14
Rupnarayan | Geenkhali 7.58 7.5 2.85 11000 7900 240
Kolaghat (Down Stream) | 7.86 | 5.9 29  [7000 {3300 210
Al Jalpesh 7.65 7.5 1 4700 | 1700 17
Fecas At Sevoke 7.2 8.6 2 4700 | 1400 | 14
Mayurakshi Suri Town 7.93 9.1 1.55 2600 1700 14
Kaljani Downstream of Alipurduar | 7.48 75 15 17000 8000 94
6.5-8.5 25 <3 <2500 500

Note: Implementation of Polluted River Stretches Action Plan, presently the above six Rivers i.e.,

Kansi, Barakar, Rupnarayan, Teesta, Mayurakshi, Kaljani have been improved and is removed from
the list. Therefore, Polluted River Stretches in West Bengal stands with 11 rivers.
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Site Inspection Report.
Month- NOVEMBER- 2025

NAME OF THE EXECUTING AGENCY- GAP WING/W&S SECTOR, KMDA

1. Physical progress of the operational STPs.

Sl No.

Location

ULB
Jurisdiction

Capacity
in MLD

Actual
utilizatio
n at
present

Reasons for
underutilization
if any

Status of
installation
of OCEMs

Status of
House
Connection
(if any)

Incremental progress over
the last visit

Bhatpara

Bhatpara

60.50

2218

1. Due to pending
work of house
connection
2. The STPs are
designed as per the
year of 2044 projected
population.

Not install till
now

Total House
connection
91000 MLD.
Connection
completed as
on date 34910.
DPR for
balance house
connection
under progress.

NIL

Kalyani

21.00

8.33 & 7.58

NA

Not install till
now

Present length
of network =
260 km
(Approx)
L&T= about
48km, existing
about 212km,
network
remaining =
about 110 km.
Number of
house hold =
30000, house

connection

2931
¢
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Location ULB Capacity | Actual Reasons for Status of Status of Incremental progress over
Jurisdiction | in MLD utilizatio underutilization | installation | House the last visit
# n at if any of OCEMs | Connection
present (if any)
done =18000,
house
connection
remaining=
12000
IDue to pending
work of house
connection 11
fios, GEHICEas. | CoVEe
been completed out (Influent) quality
install till gf 150}(:(3;(1 Eas beend
Inadequate house Not install ti ousehold. ecrease
3 Gayeshpur Gayeshpur 8.33 3.58 c::lmection - Gayeshpur conpared t6
Municipality is previous month
f)’;f’::;:;%ntge WORK | iy Sentemmber 2071 199,63
lagencies through MLD.
tender. Work is in
TOETEsS
Total Connection
13200
House pit Under O&M
- ¥ -
i | Bisatone aptge| o [P Only for available | Notinstall tll :;’;“r"“ed 1334&;;3?5‘2; iﬁf:?l‘oﬁﬂtf”'
' diadn canusction Saiad IP constructed - [Manhole : 8 nos
5368 1P : 8 nos
Connection made
to the source :
2384
Sewerage network "Barrackpore
could not been
completed as the Not install till [Municipality has )
5 | Barrackpore | Barrackpore 24.0 9.36& 2.86 | Local Municipal now Operation & Maintenance

authority has
barred the
Sewerage network

completed about
25200 no House

work for STP started
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Sl. No.| Location | ULB Capacity | Actual Reasons for Status of Status of Incremental progress over
| Jurisdiction | in MLD utilizatio underutilization | installation | House the last visit
n at if any of OCEMs Connection
present (if any)
at present for the connections out of
ensuing assembl
poll an%l House Y 35000. Achieved
connection work Chamber up to
has not been
completed. 29.02.2024 is 40500
Presently sewage nos.
from the existing
drains are being
taken by 1& D
| structures
: a.House connection Due to pending
pending which work of house
executed from local connection Total
ULB and about 600 House
nos house hold ) . connection 4 '
6 Halisahar Halisahar 16.0 10.17 source connected Beg B gL needed 32866. M N;amteni]nce
out of total 32866 s Achieved WE VL,
Nos. Chamber nos
b.Some of the drains 25941
intercepted to Full completed
collect water. 17142 EpLe
. Necessary Not install till Operation & Maintgnanc
925 ermission from now for STP started._ ¢
ailway to
Bandipur ectify/restore the
7 (Khardah) | Roatdb A eakage of rising main "
ipe yet not receive
rom the competent
authority till to date. ¥ 7
. Not install till Operation & Maintenance work
3.6 Irregular/inadequate now for STP started.
8 Garulia Garulia 4 pumping due pump NA
break down etc may
ause deficit in inlet

2933
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Sl No.

Location

ULB
Jurisdiction

Capacity
in MLD

Actual
utilizatio
n at
present

Reasons for
underutilization
if any

Status of
installation
of OCEMs

Status of
House
Connection
(if any)

Incremental progress over
the last visit

discharge. b.
Irregular cleaning of
Debitola Pacha Khal
from others authority
causing chokage of
linlet screen causing
deficit in adequate
inlet discharge.

Naihati

Naihati

6.50

59

a.
Irregular/inadequate
pumping may cause
deficit in inlet
discharge.
b. During dry season
level of water reduces
ccordingly.

. Irregular cleaning of
Lalbaba ghat darin and
Ramghat drain from

thers authority

ausing chokage of
nlet screen causing
deficit in adequate
inlet discharge.

Not install till
now

NA

Operation & Maintenance work
for STP started.

10

Naihati

Naihati

11.56

10.15

a.Irregular/inadequate
pumping may cause
defficit in inlet
discharge.

b. During dry season
level of water reduces
accordingly.

Not install till
now

NA

Operation & Maintenance work
for STP started.

11

Panihati

Panihati

12.00

10.73

fa.Necessary
permission from PWD
to rectify/restore the

Not install till
now

NA

Operation & Maintenance work
for STP started.
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S1. No.| Location ULB Capacity Actual Reasons for Status of Status of Incremental progress over
Jurisdiction | in MLD utilizatio underutilization | installation | House the last visit
n at if any of OCEMs Connection
present (if any)
leakage of rising main
pipe yet not receivethe
from the competent
huthority till to date.
t. Irregular pumping Not install till Operation & Maintenance work
nd operation due to now for STP started.
12 Titagarh Titagarh 9.00 4.41&4.41 |existing labour NA
/operator/ worker
issues.
4.44 Not install till . .
13 Baidyabati Baidyabati 6.00 = n{:w NA Operation & Maintenance work
_ for STP started.
3.66 Not install till - :
14 Bhadreswar | Bhadreswar 7.60 i NA Operation & Maintenance work
_ for STP started.
During dry season level Not install till Operation & Maintenance work
15 |Chandannagar Chandannagar 22.66 4.48&1.12  |of water reduces now NA for STP started.
accordingly.
16 Banchasii Barioberia 0.30 Not install till NA| Operation & Maintenance work
27 NA now for STP started.
Uttarpara - Trial run started from
17 Kotrung and Kanaipur Gram| 2200 11.83 NA Not install till 27.07.2022) cleaning, repairing
Konnagar Panchayet now NA & renovtion of network-is |
under progress. - ':)0 :
Nabadwip Nabadwip 9.50 MLD [2.89 Actual capacity will Installed NA O&M started from vhad.
18 reached in the year
2051
Kanchrapara | Kanchrapara | 18.00 MLD ; 2 Trial & Run started fro
19 8.06 _ Not install till
now
20 Sreenathpur, Ranaghat ¥-0 MLD 1.61
Ranaghat &

2935
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Sl. No.| Location ULB Capacity | Actual Reasons for Status of Status of Incremental progress over
Jurisdiction | in MLD utilizatio underutilization | installation | House the last visit
n at if any of OCEMs | Connection
present (if any)
Silver Jublice 1.43
21 [Road, Ranaghat 2.6 MLD
Ranaghat

SITE VISIT PHOTOGRAPH OF STP UNDER OPERATION& MAINTENANCE STAGE IN
NOVEMBER-2025
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HALISAHAR

GAYESHPUR
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Baidyabati

Bhadreswar

Chandannagore
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KACHRAPAR

Kanaipur STP

NABADWIP
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1. Status of the non-operational STPs.

71

Sl. | Location ULB C?pFacity Installed in (year) | Current initiative towards | Present | Incremental
No Jurisdiction | in MLD | Non-functional functionalization, if any | Status progress over the
since (year) last visit
1. | Serampore Serampore 18.6 Installed-1990 DPR for Augmentation and up | Non-functional Nil
Non functional-2o11 gradation of the STP is under
process
2, Champdani Champdani 1.00 Installed-2009 DPR for Augmentation and up | Non-functional Nil
Non-functional- gradation of the STP is under
S e 2018 I process ) N
2.STPs under different stages of execution.
SL Location ULB Proposed Timeline for | Present Status Incremental progress
No. jurisdiction capacity in | completion over the last visit
MLD
progress as on 30.11.2025 For Civil parts
F90.00% |,
IE&M Part= 97.00%
Overall progress =92.500% (Including E&M)
1) Sewrage network design as well as structral design
1 Hooghly Hooghly 26.50 DEC 25 completed and work going on.
2) Admin building Finishing work Comphited.
3) 500 dia D.I pipe laying almost ompleted &Laying of
600 mm dia D.1 pipe going on& gravity line going on
H) MPS work Completed.
5) LS-3 work Completed
EO.T Jangipur:
2 Jangipur Jangipur 8.00 MLD Applied upto
December, 2025(
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Sl

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental progress
over the last visit

Jangipur: Progress on 30.11.25

Construction of STP Physical progress- Civil Work
98%. Completed

i) SBR Basin: SBR wall is under progress.-Civil-
E9.2 5% Completed.

i) Inlet Chamber: Civil- 98.6% Completed.

111 )MCC- Blower Room: Civil Work-99%

Completed.

iv) Centrifuge House of STP: Civil work-99%
Completed.

v) Chlorination Building : Civil work-98%
ICompleted.

vi) CCT : Civil Work-98.1% Completed.
wvii) Boundary Wall- Civil work-70%

2943
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Sl

No.

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental progress’

Raghunathgan;j

Jangipur

5.00 MLD

E.O.T Applied
upto

December, 2025

Raghunathganj:

Construction of STP Physical progress- Civil Work
95.6% completed

i) SBR Basin: Civil Work- 99% Completed.

i) Inlet Chamber: Civil Work- 98.5%Completed.
1i)MCC- Blower Room: Civil Work-96%
Completed.

iv) Centrifuge House of STP: Civil Work-98%
Completed.

v) Chlorination Building : Civil Work-98%
Completed.

vi) CCT room: Civil Work-98% Completed.

vii) MPS- Ino. Civil Work-90%

viii) Boundary wall- 70%

AAs per proposed revised BOQ Progress on 30.11.25

over the last visit 9/ L
{:;9, ',

Berhampore

Berhampore

3.50 MLD

E.O.T Applied
upto
December, 2025

AAs per proposed revised BOQ Progress on 30.11.25

1) SBR Basin: Civil Work-97% Completed.

1) MPS- 50% Completed

iii) Centrifuse House- 90% Completed

iv) Inlet Chamber- 97.% Completed

(v) MCC Blower Room-86% Completed.

vi) Chlonnation Building: 80% Completed,

vil) CCT - 90% Completed.

viil) Boundary Wall- Civil work- [20m of 240m Completed

Bally (Kona)

Jagacha Gram
Panchayet

62.00

Overall progress: 97.54%
STP: 99.83%

Network:

Manhole Rising 98%

LS MPS Repair 0%
Desilting 97%

Pipe Laying 97%Pipe Laying 98%
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SI.

No.

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental progress
over the last visit

Arupara

Howrah

65.00

Overall progress: 94.94%
STP :99.86%

Network:

[Manhole Rising 99%

.S MPS Repair 98%

Mathkal

Baranagar

60.00

Overall progress: 96.08%
STP : 99.91%

Network:

Manhole Rising 96%

LS MPS Repair 95%
Desilting 98%

Pipe Laying 94%

Maheshtala

Maheshtala

35.00

31.08.2025
(Including

completion of
Trial Run as

per EOT))

Total:-100% completed till 31-10-25 consisting
of -

1. 100% of STP Civil Process unit.

2. 100% of Office Building & Staff Quarter.
3. 100% of Supply of Electromechanical
[tems.

4. 100% of Associate Infra Civil Structure &
pipe Laying works.

SBR Basin:-Platform & wall 100% completed.
Hydrotesting of Basin-1,2,3,4 completed.
CCT:-100% completeed

SHU:- 100% completed.

PTU:- 100 % completed.

Admin Building:- 100% completed

Staff Quarter:- 100% Completed
Pipelaying:- Pipe Laying , Hydrotesting &
Road Restoration completed.

1.52- Raft 100% completed. Well Wall
Completed. Brick Work & Plaster WIP.
1.5-2A:-100% Civil completed.

L5-3:- 100% completed. Boundary Wall
completed
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SL

No.

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental pro
over the last visif

North Barrackpore

North Barrackpore

38.00

15.02.2026
(Including
completion of
Trial Run)

otal:-90.706% completed till 30-11-2025
consisting of :-

SBR Basin:-

Basin wall and walkway 100% completed.
Other miscellancous works has been going on.
E&M work is in progress.

Primary Unit:

Miscellaneous Work has been going on.

E&M work is in progress.

SHU: Miscellaneous Work has been going on.
CCT: Miscellaneous Work has been going on.
STP Mechanical Procurements - 100%
Completed. STP Electrical
Procurements - 100% Completed.

ISTP Mechanical Erection - 100% Completed.
STP Electrical Erection - 98% Completed.
BOUNDARY WALL: Excavation including
Levelling & PCC work 97% completed, Sub
IStructure and RCC Super Structure work 97%
completed, Brick Work & Plaster-80%,
ADMIN BUILDING: Miscellaneous works has
been going on.

HT SUBSTATION : Miscellaneous works has
been going on. 700mm Dia having length
of 110 metres (Trenchless /Open Cut Method) -
100% Completed.

Construction of New 11 MLD LS at D-Drain
(Civil Part) - Upto Roof Slab 100% complete.

Brick work in Progress.




76

SL.NO

Location

ULB
Jurisdiction

Proposed
capacity in
MLD

Timeline
for
completion

Present status

Incremental progress
over the last visit

10

Chakdaha

Nadia

15

05.12.2025
(including
Trial
run)(EOT
applied upto
March2026)

Total:-88.5% completed till 30-11-2025
consisting of :- SBR Basin:-
Basin wall and walkway 100% completed.
Other miscellaneous works has been going
on.

E&M work is in progress.

Primary Unit:-

Miscellaneous Work has been going on.
E&M work is in progress.

SHU:- Miscellaneous Work has been going
on.

CCT:- Miscellancous Work has been going
on. Boundary Wall -: i) PCC
Work - 70% Completed. ii))RCC Work - 70%
Completed. iii) Brick Work -
70%Completed. Mechanical
Procurements - 95% Completed. Electrical
Procurements - 85% Completed. Mechanical
Erecation - 60% Completed. Electrical
Erecation -50% Completed.

MPS-: Roof Slab Casting

Completed.

LS-3: Well Ground Slab work in Progress,
Screen Chamber Top Slab Work In Progress.
LS-4: MCC Panel Room Roof Slab Work in
progress.

ADMIN BUILDING-: Miscellaneous works
has been going on. Gravity Sewerage-
80% Completed(6715M/5370M). Rising
Main 90 % Completed(4900M/3410M).

11

South DumDum

North 24PGS

27

Oct-27

Work Order issued
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12 Khardah North 24PGS | 8.15 12.03.27 10% (overall progress)
13 Santragachi STP | Howrah 1.5 11.09.25 15%(overall progress)
14 Bansberia(FSTP) | Hooghly 15 KLD 23.07.25 26.0%(overall progress)

15 Krishnanagar Nadia 14 MLD 2.5%(overall progress)
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Sl Name City/ Flow of Any STP Any Present Incremental
no. of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
construction.
Will be trapped
; s tdeni - Chi in Hooghly
Chinsurah-Majir | Hooghly- Consider in Hooghly - Chinsurah m
o Rasta Drain Chinsurah WA2Mi Revised DPR No Chinsurah STP, NIL
under
construction.
Will be trapped
i hlv- Consider in Hooghly - Chinsurah in Hooghly
g, | ChandniGhat | Hooghly- | o5o5ygp | “ORSICERTRHO0BRY No Chinsurah NIL
Drain Chinsurah Revised DPR
STP,under
construction
Considered to be connected with the
- STP (7.90 MLD capacity) at Garulia in Partially tapped
9. DebitalaPancha Garulia 46.36 MLD : ( ; Fati . No under Garulia NIL
Khal rejuvenation works under North 24
i STP (wsp)
Parganas district.
Serampore/Bha [Serampore 91.88 Planned to be diverted to the No In house DPR is Nil
girat:hl existing Serampore STP which ready. But it could
Drain will be renovated after the not be submitted
10. . due to lack of NOC
finalization of Tender of railway crossing
from South Eastern
Rail.
Chatra Khal |Serampore 76.30 Planned to be diverted to the No DO
v existing Serampore STP which
' will be renovated after the
finalization of Tender
B " el e Considered to be connected with the To be tapped in
12, a;;c Bpme[ " OL 487MLD | STP 1 (6.50 MLD capacity) at North No mg"g%‘)’sffd 8
e Eigeay R Barrackpore. DPR submitted to :

Monirampur.
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HAM.

Sl Name City/ Flow of Any STP Any Present
no. of drain Town Drain operation/planned in the | alternative Status
of (MLD) catchment area or likely Pollution
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
NMCG on 22.07.2020 for approval,
Castdhi Ghiat To be intercepted in th('? Barrat':kpt.)re Tapped under 6
13. Drain Barrackpore 4.07 MLD STP (6.00 MLD capacity) which is NO MLD STP NIL
- under execuation. Barrackpur.
Considered to be connected with the To b &
North STP1 (6.50 MLD capacity) at North ﬂ? b 7. dlgl
14. |Dhobi Ghat Drai 0.47 MLD : ) = proposs
= - Barrackpore Barrackpore. DPR submitted to N MLD STP of DS
NMCG on 22.07.2020 for approval. Monirampur.
Considered to be connected with the
Titagarh Drain - STP (14.10 I\I/ILD .capzfcity) at. Partially tapped
15. (BishalaxmiGhat) Titagarh 5.79 MLD Khardah-Bandipur in rejuvenation NO under Bandipur NIL
] works under North 24 Parganas STP.
district.
Consultant
Hasting Ghat ) Considered to be connected with the| Considered to engaged for Flna“'ma] )
16. : Rishra 4550 MLD " - . .| be connect at LS| DPR.DPR shall be, evaluation in
Drain existing LS at Rishra Hooghly district, i :
at rishra submitted by progress
14.09.24
Considered in Kona STP (62.00 MLD)
17 Dewanga.ziGhat Bally . aE Bally which slhall be executed by Kot yet On-line treatment NIL
Drain Ganga STP Project Pvt. Ltd. under proposal sent.
HAM.
Considered in Kona STP (62.00 MLD)
JagatnathGhat at Bally which shall be executed by To be trapped
18. Bel 429 MLD ppe
Drain-1 i Ganga STP Project Pvt. Ltd. under e under HBB HAM. ReL
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Sl Name City/ Flow of Any STP Any Present Incremental
no. of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
Considered in Kamarhati-Baranagar Pagial%ﬁEpDed
o : under
o [ | [T ODMDB S |
under HAM
Project Pvt. Ltd. under HAM mode.
Considered to be connected with the
Kamarhati Drain e STP (12.00 MLD capacity) at Panihati Partially tapped
o @ PB Ghat Rl AR in rejuvenation works under North 24| Re under Pafﬂhﬁf&[‘l’. NIL,
Parganas district,
Considered in Kamarhati-Baranagar
- . STP (60.00 MLD) at Baranagar which
21 SR IR Baranagar | 10.84 MLD shall be executed by Ganga STP No Consull:lant to be NIL
drsep KO Project Pvt. Ltd. under HAM. SRR
Chitpur Ghat KMC area connected with Bangur
22. Khal/ Circular Chitpur 497.65 MLD STP & No Under KMC Under KMC
Canal EKW. (KMC)
Cossipore / )
23. ¥ i Cossipore 15.09 MLD Connected to Bangur STP. (KMC) NO Under KMC Under KMC
Kashipur drain
Considered in Arupara STP (65.00
_ MLD) at Howrah which shall be Engagement of
24, | Telka Ghat Drain| Howrah 10.55 MLD . NO consultant is
executed by Ganga STP Project Pvt.
under process
Ltd. under HAM
Considered in Arupara STP (65.00 . ;
Ramkrishna MLD) at Howrah which shall be ngagement o
s Ghat Drain S s executed by Ganga STP Project Pvt. NO consultant is

Ltd. under HAM

under process

?@51
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New STPs are proposed.

Sl Name City/ Flow of Any STP Any
no. of drain Town Drain operation/planned inthe | alternative
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
Considered in Arupara STP (65.00
g | 101Foreshore | | | MLD)atHowrah which shall be i Engagelmenf_ of -
= owra X
Road Drain executed by Ganga STP Project Pvt. cunsIAE 18 :
under process
Ltd. under HAM
Tolly'sNullah is
f%t.tarded with 8
oating garbage
arrester nets at
Dahighat, different locations
27. Tolly Nala I;:asltlicngs, 25249 MLD | 3 new STPs are proposed (KMC) Under KMC floetl(t)i 2??1’5;;:3125&5 Under KMC
B for the ease of
removing the
same from
reaching to the
River.
This is combined sewer overflow line,
] . Thereis a penstock gate arrangement
Nimtala Burning |[NimtalaGha to discharge diluted sewage in river.
e Ghat Drain t, Kolkata A D DWEF is taken to EKW through a NO Cnder KMC NIL
system of sewer network,pumping
stations and canals. (KMC).
Dhankheti Khal is
guarded with 3bar
screens at different
Dhankheti/ PB Metiab‘mtz, Draft DPR for I1&D submitted to locations tD- arrest
29. 26.09 MLD | NMCG for approval on 30.03.2019.3 | Under KMC the floating Under KMC
Ghat Khal Kolkata

materials for the

ease of removing
the same from
reaching to the
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Sl Name City/ Flow of Any STP Any Present Incremental
no. of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
River,
Considered in Arupara STP (65.00
Shibpur Burning | Shibpur- MLD) at Howrah which shall be Engagement of
i 22.79 MLD i i
0 Ghat Drain Howrah executed by Ganga STP Project Pvt. No consultant is il
under process
Ltd. under HAM.
9. Bagherkhal |Kanchrapa| 55.65MLD To be diverted to the ongoing No Already Tapped Nil
ra Kancrapara STP
Considered in Arupara STP (65.00
1 130 Foreshore et 0.0069 MLD MLD) at Howrah which shall be Engagement_ of "
i OWT; A
Road Drain exccuted by Ganga STP Project Pyt, g i s e B
under process
Ltd. under HAM
Alliance Mill | Bhatpara | 1.38 MLD | Diverted to 31 MLD STP at Jaggadal No NA
33. Dt Already
tapped.
Proposed to be connected with the Will be tapped in
STP (26.50 MLD capacity) at Hooghl Hooghly
34. | RosbaraKhal | Bandel | 9.11MLD 26 capacity) at Hlooghly No chinsurah STP,
- Chinsurah Municipality. DPR sihdes
approved by NMCG on 28.08.2020. construction.
Construction of
Interception
Old Muni Khali Considered in 35 MLD STP under &Diversion
oal Mahestal 11.72MLD isi
Khal B Maheshtala HAM Project. No Strticare s in
progress to tap
the Khal with the
STE.
36. Bhatpara Drain | Bhatpara 8.75 MLD NO NO
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Sl Name City/ Flow of Any STP Any Present k
no. of drain Town Drain operation/planned in the | alternative Status
of (MLD) catchment area or likely Pollution
conflu diversion/interceptionof Abetment
ence the drain of STP measures
point taken
DPR already sent
g7, | Pratapnagar- | o oara | 353 MLD to NMCGyfor
Rajbari Drain
approval —
Already been
3, | ChatparaOpen | o cara | 61.89MLD fakeen up){,y GAP
pradias sector KMDA
Tender invited
for Preparation Consultant
of DPR for engaged for Financial
39. Bagh Khal Rishra 65.52 MLD NO Rishra DPR.DPR shall be| evaluation in
Municipal submitted by progress
Town in 1&D 14.09.24
with STP.
This drain will
receive 90% of
its flow from :
40. |Majher CharKhal| Kalyani | 2432MLD NO Kalyani Town Dfﬁ%g:eﬁg g NIL
and therefore a P *
disinfection unit
. proposed there.
In house DPR is
1&D work proposed after A
Champdani Ferry Augmentatio}::'t/ Spgradation Tender Invited rea?E'B}lt};:rﬁ?,; 151 Financial
41. Ghat / Chapdani | 2575 MLD of existing STP at for preparation n?.‘lueetzulack of | evaluation in
PaolghatDrain Serampore&Champdani of DPR. NOC for MPS progress
Municipal town. .
Drain with  Consultant
humungus jengaged for Financial
42. | KhardahKhal | Khardah | 105.60 MLD NO capacity and |[DPR.DPRshall be | evaluation in
flow will be jsubmitted by progress
treated as 4.09.24.
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Name City/ Flow of Any STP Any Present Incremental
of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
separate
canal/River
Tender invited
. forPreparation To be Fi ial
Sankrail, of DPR for tapped/DPR SRS,
M Kl il Howrah lsein NS Howrah added undl;}: tendering e
zone in [&D stage. PESia~
with STP
Tender invited
forPreparation To be
. of DPR for tapped/ DPR
Eampwat Tl Havml e NO Howrah added undigetenderin g B
zone in 1&D stage.
with STP.
Engagement of
DhopaGhat Drain | Bansberia 7.31 MLD NO NO consultant is NIL
under process
Chandannagar Chandanna 04 MLD Taken up into the STP at Already tapped in
Drain Chandannagar by 1&D work | NO chandannagar
o STP.
| Prega;jrst;g? of To be
Nazerganj Khal Sankrail, | 3¢ 71 MLD No Howrah added | t2PPed/DPR
Howrah : under tendering
zone in 1&D Shice
with STP ge:
This drain carries
discharge from
ITC Triveni Drain| Hooghly | 3.88 MLD No No ITC tribeni. Ttis has been
llocated under : :
chandrahatty-2 g el
WBPCB.
panchyet.
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Sl Name City/ Flow of Any STP Any Priep
no. of drain Town Drain operation/planned in the | alternative Stalt
of (MLD) catchment area or likely Pollution
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
Pnint taken
Construction of
Akhra Food Ghat Considered in 35 MLD STP Interception
49. |drain (New Muni| Mahestala | 42.62 MLD under Maheshtala HAM No &Diversion
Khali Khal) Project. structure is in
progress to tap
the Khal with the Financial
STP. evaluation in
progress
Consultant engaged
. for DPR.DPR shall
50. DVC Canal Champdani| 72.52 MLD No No e submiited by
14.09.2024
Action plan
Bazarpara- Sarenga- To be tapped| of this drain
51. | Garighat Drain / | Sankrail, 87.20 MLD No No /DPR under has been
Sharenga drain | Howrah tendering stage. submitted by
WBPCB.
Drain with
humungus
capacity% and| ?g?%;?%;;g;lgﬁ? Financial
52. | Baidyabati Drain | Baidyabati [ 128.77 MLD No flow will be b R evaluation in
e submitted by
treated as| fa®60 progress
separate 1092004
canal /River
Drain withi
humongous Cfgpgjl},grg;ggsﬁiﬁ Financial
53. Bally Khal Bally 264.52 MLD NO capacity and b submiied s evaluation in
flow will be| 400,305 y progress
treated as A a0e
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3. Status of PollutedDrains discharging to river Ganga.

sl Name City/ | Flow of Any STP Any Present Incremental
no. of drain Town Drain operation/planned in the alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
Presently in-situ treatment work is
ongoing :md‘ijn ful:ure it will be To betaad Dosing and
t. ar t 0 ilting
1. | Jangipur Drain | Jangipur | 0.8 MLD RN < i YES under 8.0MLD Desilting
Baharampore - Jangipur Interception 2 work is in
pal 3 Jangipur STP. =
& Diversion Project. Bar screen has progress
already been installed.
To be intercepted in the Halisahar O line Installation of
2. | Halisahar Drain | Halisahar | 22,94 MLD | STP (16.00 MLD capacity) which is NO treatment gate
under execution. proposal sent. completed.
G :D - Considered to be connected with the B
sarifa Drair - STP 1 (6.50 MLD capacity) at Naihati Partially tapped | Lock Gate
3. [South / Ramaghat| Carifa 485MLD | i NO under Naihati | 1pstalled
: in rejuvenation works under North 24 > nstalled
Open pucca drain B3 STP (WSP)
Parganas district.
L= = | Considered to be connected with the P _
Garita Drain- STP 1 (6. : Naihati )artially ta >d = -
4 arifa Drain Garifa 1036 MLD ‘Sll ‘I ( SUPNALD capacity) at Naihati NO b 5 Naiﬂgti Lock Gate
North in rejuvenation works under North 24 STP (WSP) Installed..
Parganas district.
Considered to be connected with the NO Fa;tially tapped | Lock Gate
STP 2 (1156 MLD capacity) at under Naihati Installed
5. [Thanar Khal Naihati  [10.18 MLD Naihatiin rejuvenation works under STP (ASP) completed.
North 24 Parganas district.
I |
Hooghl Will b ed in Hooghly Ch h i
{ooghly- ‘Will be tapped in Hooghly Chinsura Hooghl
6. | Imambara Khal 5.24 MLD Sy
e Chinsurah | STP, under construction. No Chinsurah NIL
| _STP,under
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City/ Flow of Any STP Any Present Incremental
Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
- i separate g
canal /River
Tender invited
forPreparation To be . :
ain Sankrail, f DPR fof tapped/DPR | Financial
54. Singhi More Khal 14.20 MLD NO 0 1 tappec ; ,
TGRSR | Siowman Howrah added| under tendering eval;:)al;gim
zone in I&D stage. PrOEEsRs
with STP
This drain carries
S discharge from
TS Out 3, tribeni. [tis
55, ‘u a Hooghly | 49.03 MLD No No btps, tribeni. It is NIL
Drain-1 located under
chandrahatty-2
i i | Panchyet.
' Kanchrapar To be diverted to the ongoing 1&D work is under
i aghe 5.65 MLD i
= Saghes il a o2 Kanchrapara STP No Progress Nil
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GARIFA SOUTH (RAM GHAT) HALISAHAR DRAIN LOCKGATE
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4. Detailsof AlternateTreatmentTechnologybeingadoptedinthePollutedRiverStretches.

93

River name | Polluting drain In-situ treatment details MLD Present  [Incremental
treated Status  |progress
overthe
lastvisit
- - Bio/Phyto remediation treatment pl‘OC_t‘_b;a_E_i 2 Chemical
interim measure has been taken up for Jangipur dosing, . .
drain. Chemical dosing, desilting work etc. has desilting Dghl'?ﬁ,am
GANGA Jangipur Drain been taken up periodically and as per the test 0.2 work etc. has w;!:llc. !:nf_l
result data it is expected, the desired test result been taken P
f i progress
for waste water may be achieved with the present up
treatment process. periodically

Date:10.01.2023

Name of Reporting Engineer: PRANTIK RAY

Designation: CHIEF ENGINEER
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1437785/2021/0/o JS(UDMA)

Government of West Bengal

Department of Urban Development & Municipal Affairs
DF-8, Sector-I, Salt Lake,
Kolkata-700064

MemoNo. -UDMA-24011(99)/7/2021-]S(UDMA)

For smooth and efficient execution of the Projects taken under NamamiGange Schemes and with respect
to the Action Plans submitted to the River Rejuvenation Committee in connection with the Polluted
river stretches of the State (categorized as Priority I, II, 111, IV,V Rivers), in respect of which the
Department of UD & MA has to submit Reports and Returns on regular basis as mandated by Hon'ble
NGT under different OAs, it is felt necessary now, that the concerned Engineers of the Executing
Agencies- KMDA, KMC, MED, SJDA, SLRDC, ADDA, and others should make
compulsorySiteVisitseverymonthandmonitortheprogressofdifferentProjectswhichinclude:

1. Visit to STPs under Construction, Rejuvenation, Renovation, Household Connections, laying of
Sewer network including routinevisits.

2. VisittothePolluted DrainsandreviewtheprogressofdifferentPollutionAbetmentmeasuresbeingtaken.

3. Visit to the identified Polluted River stretches and review the progress of different Pollution

Abetment measures being taken thereon and on theoutfalls.

Post Visit, a detailed report showing incremental Progress over the last visit along with good quality
photographs to be submitted to the Department every month through proper channel in the enclosed
Format. For this purpose, the controlling Head of the Executing Agency may compile all the site
inspection Reports and submit the final Report accordingly. This mechanism will ensure quality
monitoring and will expedite timely completion of different undergoing Projects.

This issue has an approval of the Higher Authorities.

Joint Secretary
UD&MA
Department

MemoNo. -UDMA-24011(99)/7/2021-]S(UDMA)

s

Municipal Commissioner, Kolkata Municipal Corporation,
CEOKMDA

CEOSJDA

CEOADDA

Chairman, Liquid Waste ManagementCommittee
Joint Secretary, KMDA

Secretary, MED

Chief Engineer, GAP Sector, KMDA

. Chief Engineer, KMDA

10. Chief Engineer, MED

11. Additional Chief Engineer,SJDA

12. Additional Chief Engineer, ADDA

13. Special Engineer, SLRDC

0PN DDA BN
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14. OSD to the Municipal Commissioner, KMDA
15. PS to Hon'bleMIC
16. PS to PrincipalSecretary

Joint
SecretaryUD&MA
Department




Govermmﬂa ﬁ'West Bengal

Urban Development and Municipal Affairs Department
NAGARAYAN, DF-8, Sector-1
Salt Lake, Kolkata-700 064.

Memo No.1241 ~UDMA-11014(49)/16/2023 Date :12.06.2025

ADVISORY

This Department under different schemes has set up & commissioned Sewage
Treatment Plants (STPs) at different ULBs. As per the reports, all the STPs have been
commissioned and functional but are operating at a sub-optimal level due to

inadequate feed coming to the plants.

(2) At the same time, there are Municipalities adjacent to the location of the
functional STPs where there is neither a STP nor a Faecal Sludge Treatment

Plant (FSTP).

(3) After careful consideration, it has been decided to map the existing functional
STPs to the adjacent ULB(s) for the sewage and septage to be transported to
the STPs mapped for better and optimum utilisation of the functional STPs
and at the same time open dumping of sewage and septage can also be

stopped. The STP-wise mapping of the ULBs is annexed.

(4) The sewage and septage are to be transported to the designated STP by Cess
Pools. ULB-wise STPs mapped is annexed.

(5) This arrangement shall continue till such time a functional Liquid Waste
Management facility is set up at the tagged ULBs.

- \3b| W
Princip Secr:daLy
to the Govt. of West Bengal

Memo No. 1241-1(7) —~UDMA-] 49)/16/2023 Date :12.06.2025
Copy forwarded for kind information & necessary action to :

(1) Chairperson, (Concerned) Municipality.

(2) CEO, KMDA.

(3) Commissioner, (Concerned) Municipal Corporation.,

(4) Director, SUDA.
(5) Executive Officer, (Concerned) Municipal Corporation/ Municipality/ NAA.

(6) Private Secretary to Hon'ble MIC, UD & MA Department, Govt. of West Bengal.
(7) Sr. PS to Principal Secretary, UD & MA Department, Govt. of West Bengal.

Bl 5 50—

Special Secretary
to the Govt. of West Bengal

i |
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|




97

Design/ | Mapping for Co-Treatmentof | Whether co-
. Built u Faccal Sludge & Septage for the | freatment is
tional STP p
S:- Name of Operationa Capacity | Towns (Upto 12 KM radius of the |being carried on
N (MLD) STP site) now
b 2] Bl 14] (5]
& ar 10 No
2 _|Shyamnag Bhatpara
3 |)agaddal Bhatpara old 9.5 |Bhatpara No
4 |Kankinara STP, Madrail, Bhatpara 10  |Bhatpara Yes
5 [STP Kalyani-l 11 Kalyani Yes
| 6 |STP Kalyani-1I 10 Kalyani
7| Gayeshpur 833 [Gayeshpur Yes
| 8 [Bansberia 0.3 [Bansberia No
Uttarpara, Kotrung,  Konnagar, N
na 0
¥ [oceent 2 |Rishra. Dankuni
10_|Naihati 1156 [Naihati Yes
11 |Garden Reach 57 Kolkata Municipal Corporation No
12 |Keorapukur 45 Kolkata Municipal Corporation No
13 Jiaganj Azimganj Takia Oxidation 0.69
Pond } Jiaganj & Azimganj, Berhampore & No
14 Jiaganj Azimganj Takia Oxidation 0.69 Murshidabad
Pond )
Barrackpore, North Barrackpore,
15 |Barrackpore 18 — Ves
16 |Barrackpore 6 Barrackpore
17 |Halisahar 16 Halisahar Yes
18 |Budge-Budge ' 9.3 |Budge Budge, Pujali, Maheshtala Yes
19 |Nabadwip 9.5  [Nabadwip Yes
20 |Baidyabati 6 Baidyabati, Champdani No
21 |Bhadreswar 7.6 |Bhadreswar No
22 |Garulia 4.1  |Garulia No
Chand lisani, Chi h "
T Khalisani, Chinsursh) 1516 |Hooghly-Chinsurah, Chandannagar, Yes
Chandannagar, Khalisani, Chinsurah )
24 Hooghly agar S 454  |Hooghly-Chinsurah, Chandannagar Yes
25 Ti.tagaLh 4.54  |Titagarh No
26 |Titagarh 4.54  |Titagarh No
27 |Bandipur (Khardaha) 14,1 [Khardsh, ~ New  Barackpore, No
" Madhyamgram
28 INaihati 6.5 |Naihati No
o z'::::;pm = 12__|Panihati Yes
31 {Ban alh 18 |Kanchrapara No
TR P - 52 Kolkata Municipal Corporation No
aghajatin o r .
2 15 Kolkata Municipal Corporation No
33 |Hatisur e -~
10 Kolkata Municipal Corporation No
et b=
2
~ <
0%

)\ 22 0% T
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Design/ Mapping for Co-Treatment of Whether co-
Sk Name of Operational STP Builtup | Faccal Sludge & Septage for the treatment is
No. Capacity | Towns (Upto 12 KM radius of the being carried on
(MLD) STP site) now
34 (Kestopur 2724  |Bidhannagar Municipal Corporation No
35 |Howrah 65 Howrah Municipal Corporation No
36 |Bally 40 No
37 [Bally % Bally, Dankuni No
38 |Baranagar & Kamarhati 60 __|Baranagar & Kamarhati No
39 Sreenathpur 4 Ranaghat, Bimagar, Taherpur, No
(Ranaghat) Coopers Camp
40 |Silver Jubilee Road (Ranaghat) 5¢ |Renaghat,  Bimagar, Taherpur, No
Coopers Camp
. Hooghly-Chinsurah, Chandannagar, N
41 |Hooghly Chinsurah 26.5 Bhadreswar, Champdani, Baidyabati 0
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Status report of SLWM on Polluted River Stretch GPs for the month of Dec, 2025 (0.A. 673/2018)

S| Total | Total | Solid Waste Grey Water Management
Nc; Name of the Districts No. of | No. of | Management | No. of Soak | No. of Filter
; Blocks | GPs Units pit/ Leach pit Chamber
1 | Alipurduar 3 9 9 1,614 0
2 Bankura 2 10 10 868 10
3 | Birbhum 7 25 26 2,825 258
4 | Hooghly 1 2 2 7 19
s5 | Howrah 9 49 43 4,339 2,958
6 | Jalpaiguri 4 21 21 5,688 0
7 Paschim Medinipur 11 28 24 4,685 7
8 | Mursidabad 2 2 2 471 14
9 | Nadia 12 48 46 8,708 581
10 | North 24 PGS 2 7 7 1,655 30
11 | Siliguri Mahakuma 2 7 7 1,453 30
Parishad
12 | South 24 PGS 5 13 13 1,652 270
Total 60 221 210 33,965 4,177




Status of per day Collection & Transportation of Flegq/aste of 128 ULBs of West Bengal up to December, 2025

Door to door

Collection of

P . i da‘y collection of segregated  [Quantity of fresh waste being collected Tentative
opulation |Generation 3 , s o
SINo| District No. of (Census of fresh fresh waste in | fresh waste in & transported per day (TPD) timeline for
i L)
00 rd 2011) —— no. of wards no. of wards ensuring l.l.'i[I Yo
LT (TPD) Wet Dry | Mixed S
I/ =85 \2 Full | Partial | Full | Partial Waite Wa:’te Waete | 0!
1 Bankura || =1{Banign g 2 1,37,386 40 24 0 16 8 15.95 5.45 18.60 40 Sept, 26
2 Bankura | \"3Rish 67.783 14 1 8 8 11 5.00 3.00 4,00 12 July, 26
3 Bankura ‘ i 34,228 9 15 0 6 9 3.10 1.80 4.10 v July, 26
4 s ol 11,56,387 566 84 22 27 79 20000 | 13000 | 211.00 | 541 May, 26
] Purba Burdwan Barddha 35 3,14,638 98 35 0 23 12 44 44 42.00 11.56 98 Sept, 26
6 Purba Burdwan Dainhat 14 24,397 7 14 0 13 1 4.10 297 0.13 T Tuly, 26
7 ;ﬂ:m Durgapur MC 43 566,517 244 43 0 20 23 101.94 68.22 73.84 244 Sept, 26
8 Purba Burdwan Gushkara 16 35,374 9 16 0 15 1 4.00 3.50 1.50 9 July, 26
9 Purba Burdwan Kalna 18 56,722 15 18 0 18 0 7.00 5.64 2.30 15 Aug, 26
10 Purba Burdwan Katwa 20 81,615 26 20 0 16 4 12.33 6.77 6.90 26 Sept, 26
11 Purba Burdwan Memari 16 41,455 11 16 0 16 0 7.00 4.00 0.00 11 Achieved
12 Birbhum Bolpur 22 80,210 31 22 0 10 12 14.00 9.00 8.00 31 July, 26
13 Birbhum Dubrajpur 16 38,041 10 16 0 16 0 5.80 3.56 0.64 10 July, 26
14 Birbhum Nalhati 16 41,244 9 14 2 14 2 3.60 1.90 2.50 8 July, 26
15 Birbhum Rampurhat 18 57,833 15 18 0 12 6 5.00 3.00 7.00 15 July, 26
16 Birbhum Sainthia 16 44608 12 16 0 10 5] 6.31 3.l6 2.53 12 July, 26
17 Birbhum Suri 21 90,314 26 21 0 8 13 10.50 5.00 10.50 26 July, 26
18 Cooch Behar Cooch Behar 20 77935 20 20 0 2 18 6.50 2.00 11.50 20 July, 26
19 Cooch Behar Dinhata 16 36,124 9 16 0 16 0 6.00 2.50 0.50 9 Achieved
20 Cooch Behar Haldibari 11 14,404 + 11 0 11 0 2.30 1.40 0.30 4 Aug, 26
21 Cooch Behar Mathabhanga 12 23,895 9 8 R L -+ 5.00 3.00 1.00 9 July, 26
22 | Cooch Behar Mekhliganj 9 9,123 5 9 0 9 0 1.60 1.06 2.34 5 Tuly. 26
23 Cooch Behar Tufanganj 12 20,998 7 12 0 12 0 4.38 1.75 0.88 7 July, 26
24  [Dakshin Dinajpur Balurghat 25 1,51,299 42 25 0 25 0 23.20 13.40 5.40 42 July, 26
25  |Dakshin Dinajpur Buniadpur 14 30183 8 14 0 10 4 4.00 2.00 2.00 8 July, 26
26 |Dakshin Dinajpur| Gangarampore 18 56,217 14 13 5 13 5.00 2.00 5.00 12 July, 26
27 Darjecling Darjeeling 32 1,20,414 24 32 0 32 0 16.00 5.00 3.00 24 May, 26
28 Kalimpong Kalimpong 23 49,403 13 16 7 10 4 6.00 2.00 4.00 12 Sept, 26
29 Darjeeling Kurseong 20 42,346 7 20 0 10 10 2.55 1.27 318 7 Sept, 26
30 Darjeeling Mirik 9 11,513 3 6 3 6 3 2.00 1.00 1.00 4 July, 26
3 Darjeeling Siliguri MC 47 5,13,264 297 47 0 35 12 142.00 70,00 85.00 297 May, 26
32 Howrah Uluberia 32 2,32,290 86 32 0 25 i 26.00 12.00 48.00 86 July, 26
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Collection of

: bee ey collection of segregated  [Quantity of fresh waste being collected Tentative
Population [Generation 2 _ = A
4 . No. of vk fresh waste in | fresh waste in & transported per day (TPD) timeline for
No| District ULB ward Contuy | ol no. of wards | no. of wards ensuring 100%
2011) waste A
- ¥ | gun | partiar | wun |parem| et | Dry [(Mived|
e ») Waste | Waste | Waste
=3 WHooghly Arambagh 19 66,175 16 19 0 14 5 9.00 5.00 2.00 16 July, 26
Hooghly Baidyabati 23 1,21,110 50 23 0 23 0 34.00 14.00 2.00 50 July, 26
Hooghly Bansberia 22 1,03,920 30 20 2 16 ] 8.00 4.00 17.00 29 July, 26
Hooghly Bhadreswar 22 1,01,477 26 22 0 22 0 16.25 9.75 0.00 26 Achieved
Hooghly Champdany 22 1,11,251 19 20 2 18 4 9.00 4.00 5.00 18 Aug, 26
38 Hooghly ('ha“d:‘“ga S O 1,66,867 52 13 0 31 2 2700 | 1700 | 800 52 July, 26
39 Hooghly Dankuni 21 94,966 3z 21 0 17 4 15.00 8.00 9.00 A7 Sept, 26
40 Hooghly Hooghly Chinsurah 30 1,77,259 56 30 0 20 10 38.00 16.00 2.00 56 Sept, 26
41 Hooghly Konnagar 20 76,172 26 20 0 19 1 15.29 7.65 3.06 26 Aug, 26
42 Hooghly Rishra 23 1,24,585 45 23 0 9 14 13.30 6.70 25.00 45 July, 26
43 Hooghly Serampore 29 1,83,339 95 29 0 16 13 30.00 21.00 44,00 95 July, 26
A4 Hooghly Tarakeswar 15 30,947 10 15 0 15 0 5.00 3.00 2.00 10 May, 26
45 Hooghly Ittarpara Kotrung 24 1,62,386 72 24 0 24 0 47.00 25.00 0.00 72 Sept, 26
46 Alipurduar Alipurduar 20 65,232 21 15 5 15 5 11.50 7.50 1.00 20 July, 26
47 Jalpaiguri Dhupguri 16 44,719 7 | 15 | 15 2.00 1.00 1.00 4 May, 26
48 | Jalpaiguri Jalpaiguri 25 1.07,341 3 25 0 25 0 22.80 13.24 1.96 38 Aug, 26
49 | Jalpaiguri Mal 15 25218 6 1 4 11 4 3.00 1.50 1.00 6 July. 26
50 Malda English Bazar 29 2,05,521 82 29 0 19 10 40.00 18.00 24.00 82 Sept, 26
51 Malda Old Malda 20 84,012 23 20 0 20 0 11.00 7.50 4.50 23 July, 26
52 Murshidabad Beldanga 14 29,182 7 14 0 14 0 2.60 1.60 2.80 7 _Aug, 26
53 Murshidabad Berhampore 28 1.95,363 b6 28 0 18 10 25.00 14.00 27.00 66 Sept, 26
54 Murshidabad Dhuliyan 21 95,706 18 21 0 0 21 6.00 4.00 13.00 23 Aug, 26
55 Murshidabad Domkal 21 1,21,927 24 21 0 6 15 9.00 5.40 9.60 24 July, 26
56 Murshidabad Jangipur 21 88,165 29 21 0 21 0 14,50 8.70 5.80 29 July, 26
57 Murshidabad | Jiaganj-Azimgan] 17 51,790 15 9 8 2 15 6.00 2.00 5.00 13 July, 26
58 Murshidabad Kandi 18 55,632 12 15 3 15 3 7.00 2,50 1.50 11 July, 26
59 Murshidabad Murshidabad 16 « 44,064 16 16 0 10 6 6.00 4.00 6.00 16 Sept, 26
60 Nadia Bimagar 14 30799 10 14 0 13 1 6.50 3.00 0.50 10 July, 26
61 Nadin Chakdah 21 95,203 19 6 15 6 3 5.00 3.00 6.00 14 Aug, 26
62 Nadia Cooper's Camp 12 18,839 5 12 0 8 4 2.50 1.00 1.50 5 May, 26
63 Nadia Gayeshpur 18 58,998 16 18 0 B 14 8.00 3.20 4.80 16 July, 26
64 Nadia Haringhata 17 45,953 12 5 12 0 0 0.00 0.00 9.00 9 May, 26
65 Nadia Kalyani 21 1,00,620 50 21 0 3 18 12.00 4.00 34.00 50 July, 26
66 Nadia Krishnanagar 25 1,53,062 90 25 0 21 4 50.00 24.00 16.00 90 May, 26
67 Nadia Nabadwip 24 1,25,528 36 24 0 24 0 18.60 12.00 5.40 36 May, 26
68 Nadia Ranaghat 20 75,365 20 20 0 12 8 10.00 6.00 4.00 20 July, 26




Door 1o

Collection of

Per day 4 . . 4
4 g collection of segregated |[Quantity of fresh waste being collected Tentative
Population |Generation . . = -
I, No. of fresh waste in | fresh waste in & transported per day (TPD) timeline for
SINo | District ULB (Census of fresh i =
ward no. of wards no. of wards ensuring 100%
L Waste segregation
OFD) | won | mactiat| wuil |pwgm| Tt | Py | M| oo
Waste Waste | Waste
69 Nadia Santipur 24 1,51,777 a0 24 0 16 8 18.00 800 | 14.00 40 July, 26
70 Nadia Taherpur 13 20,894 5 13 0 11 2 2.70 2.00 0.30 5 Aug, 26
71 Tkt 24 Ashokeasge:- 23 1,21,592 35 23 0 23 0 2200 | 1000 | 3.00 35 July, 26
Parganas Kalyangarh
North 24 .
72 : Baduria 17 52,500 6 6 1 6 3 0.50 0.20 3.00 4 Aug, 26
Arganas
73 r;;‘;‘n:f Baranagar 34 245213 134 34 0 1 23 5050 | 1500 | 68.50 134 Sept, 26
74 :fﬁ"g'?nf: Barasat 35 2,78.435 163 35 0 30 5 79.00 60.00 | 24.00 163 May, 26
North 24
75 —— Barrackpore 24 1,52,783 40 24 0 22 2 26.40 12.40 1.20 40 Sept, 26
North 24 » -
76 Basirhat 23 1,25,058 53 23 0 23 0 39.50 9.50 4.00 53 Aug, 26
Parganas
77 i i Bhatpara 35 3,85.867 164 35 0 35 0 86.57 5818 | 19.25 164 May, 26
Parganas
78 E::;:ﬂ:: Bidhan Nagar MC | 41 6,34,107 27 41 0 0 41 111.00 | 7600 | 10000 | 287 Sept, 26
North 24
79 Bongaon 22 1,08.864 42 18 4 16 6 20.00 9.00 12.00 41 Sept, 26
Parganas
80 ':a"r’;:'ni: Dum Dum 2 1,14,786 50 22 0 § 16 22.50 750 | 20.00 50 Sept, 26
81 iy Garulia 21 85,336 3 21 0 8 13 12.00 500 | 1800 35 Sept, 26
Parganas
82 iRt Gobardanga 17 45,392 12 17 0 17 0 10.00 2.00 0.00 12 Achieved
Parganas
83 - Habra 24 1,47,221 a4 24 0 20 4 29.00 8.00 7.00 44 May, 26
Parganas
84 i Halisahar 23 1,24,851 3 16 7 16 7 13.00 800 | 15.00 36 July, 26
Parganas
85 Sha Kamarhati 35 331163 7 6000 | 4100 | 27.00 128 Sept, 26
Parpanas
86 pth Kanchrapara 24 1,29,576 0 1500 | 1000 | 8.00 33 Aug, 26
Parganas
87 North 24 Khardah 22 1 ,08.‘496 2 19.00 12.00 7.00 38 May. 26
Parganas
North 24
88 I,:rgm Madhyamgram 28 1,96,127 0 36.00 21.00 5.00 62 Aug, 26
89 el Naihati 31 2,18,194 1 22.00 1200 | 38.00 72 July, 26
Parganas
9o | Neth2 | New Barackpore | 20 76,879 0 11.60 520 | 520 22 Aug, 26
Parganas
91 North 24 \jorth Barrackpore | 23 1,32,806 11 20.00 800 | 18.00 46 July, 26
Parganas
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Collection of

Per day . i : ~
i ."' collection of segregated [Quantity of fresh waste being collected Tentative
Population |Generation 3 : g ars
fresh waste in | fresh waste in & transported per day (TPD) timeline for
SI No (Census of fresh 5 "
no. of wards no. of wards ensuring 100%
W1 Wit segregation
(TPD) Wet Dry | Mixed
Full | Partial | Full | Partial x Total
! Waste | Waste | Waste
92 2,49,142 30 34 0 34 0 20.00 10,00 0.00 30 Sept, 26
93 3,77,351 127 35 0 0 0 0.00 0.00 127.00 127 May, 26
94 4,03,316 287 35 0 26 9 135.00 28.00 124.00 287 May, 26
North 24 :
95 Pawids Taki 16 38,263 9 16 0 10 6 4.50 2,00 2.50 9 July, 26
% 2 Titagarh 23 1,16,541 a2 23 0 16 7 1900 | 13.00 | 10.00 a2 May, 26
arganas
Paschim
97 T Chandrakona 12 23,629 8 12 0 8 4 3.50 2.00 250 8 May, 26
Paschim
98 Mo Ghatal | 54,591 17 13 4 4 13 5.00 4.00 7.00 16 July, 26
99 Jhargram Jhargram 18 61,682 15 16 2 14 10.50 1.50 2.00 14 May, 26
100 ;.““'““’ Kharagpur 35 2,07,604 40 27 8 1 26 18.00 11.00 9.00 38 May, 26
idnapore
101 ;.”“h““ Kharar 10 12,220 a 10 0 8 2 1.50 0.50 2.00 4 May, 26
idnapore
Paschim =
102 Midaspie Khirpai 10 16,385 5 10 0 3 7 3.00 1.00 1.00 5 May, 26
i | Midnapore 25 1,69,127 62 25 0 13 12 30.00 18.00 | 14.00 62 Sept, 26
idnapore
Paschim 3
104 e Ramjibanpur 1} 19,611 5 11 0 4 7 2.00 1.50 1.50 > July, 26
105 |Purba Midnapore Contai 21 92,226 40 15 6 16 5 20.00 8.00 10.00 18 Sept, 26
106 | Purba Midnapore Egra 14 30,148 9 14 0 12 2 5.00 2.00 2.00 9 July, 26
107 | Purba Midnapore Haldia 29 2,00,827 80 29 0 3 26 15.00 5.00 60.00 80 May, 26
108 |Purba Midnapore Panskura 18 57,932 11 18 0 18 0 6.00 5.00 0.00 11 Achieved
109 | Purba Midnapore Tamluk 20 65,312 15 20 0 17 8.50 5.00 1.50 15 Aug, 26
110 Jhalda Jhalda 12 19,540 4 12 0 12 0 1.50 1.00 1.50 4 July, 26
11 Purulia Purulia 23 1,21,067 16 16 i 0 23 6.00 3.00 6.00 15 July, 26
112 Purulia Raghunathpur 13 25,621 7 13 0 ] 1.40 2.66 294 7 July, 26
fig || SR Baruipur 17 53,128 2 17 0 6 3 12.00 3.00 7.00 2 July, 26
parganas
i || S Budge Budge 20 76,858 u 20 0 18 2 1360 | 7.60 | 280 24 Aug, 26
parganas
South 24 :
115 Diamond Harbour 16 43,169 12 16 0 9 T 5.00 2.50 4.50 12 May, 26
parganas




Door’pooﬂ"

Per dav Collection of
e 5 collection of segregated |Quantity of fresh waste being collected Tentative
Population | Generation 8 4 o
o No. of fresh waste in | fresh waste in & transported per day (TPD) timeline for
SINo| Distriet ULB (Census of fresh g "
ward no. of wards no. of wards ensuring 100%
M1 Waste segregation
OFDY 1 ol | i | s [wpiai| Wt | Doy | Mmed|
Waste | Waste | Waste
16 | 32 | jainagar-Mazilpur | 14 25,922 6 14 0 14 0 3.50 150 | 1.00 6 May, 26
parganas
17 ﬁ;’;‘:ﬂi‘: Maheshtala 35 449,423 168 35 0 10 25 7200 | 4000 | 56.00 168 May, 26
g | Pujali 16 37,040 1 2 14 2 2 2.00 0.50 | 2.00 5 May, 26
parganas
119 ;:f;:ni: Rajpur-Sonarpur | 35 423,724 79 35 0 28 7 13500 | 126.00 | 18.00 279 Sept, 26
120 | Uttar Dinajpur Dalkhola 16 37,063 11 13 3 9 7 5.00 3.50 2.00 11 July, 26
121 | Uttar Dinajpur Islampur 17 54,340 14 13 4 13 4 5.00 3.50 4.00 13 July, 26
122 | Uttar Dinajpur Kaliaganj 17 53,530 22 17 0 15 2 11.00 7.00 4.00 22 July, 26
123 | Uttar Dinajpur Raiganj 27 1,83.612 60 19 8 0 9 16.00 9.00 33.00 58 July, 26
124 Howrah Howrah MC 50 10,70,645 568 45 5 11 0 75.00 40.00 432.00 547 May, 26
125 Howrah Bally 35 291916 112 35 0 0 0 0.00 0.00 112.00 112 May, 26
126 Jalpaiguri Maynaguri 17 16,263 8 2 15 0 17 3.00 1.50 1.00 6 July, 26
127 Alipurduar Falakata 18 54,039 14 2 16 0 0 0.00 0.00 597 6 Aug, 26
128 Kolkata Kolkata MC 144 4594718 3668 144 0 27 117 1840.00 360.00 1468.00 3668 Apr'26
Total = 2997 21532295 10227.00 2761 236 1772 1019 4488.20 1837.13 | 379957 | 10124.91
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Status of Bio-mining & Bi diation of Legacy Waste of 128 ULBs of West Bengal up to December, 2025
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Construction and demolition waste management of 128 ULBs of West Bengal up
to December, 2025

The detail of plant
Total per day| established for the
generation of |  treatment of C&D
C&D waste | wasie including the
(TPD) existing capacity and
capacity utilization

District ULB Remarks

Segregated fractions are being sold and reused and it is
1 Bankura Bankura 5.67 0 planned that remaining to be processed in Cluster mode,
Tdentification of land for the plant is under process.

Segregated fractions are being sold and reused and it is
2 Bankura Bishnupur 28 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.

Segregated fractions are being sold and reused and 1t is
3 Bankura Sonamukhi 1.41 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.

Paschi Segregated fractions are being sold and reused and 1t is
4 Basc = Asansol MC 47.7 0 planned that remaining to be processed in Cluster mode.
" Identification of land for the plant is under process.

Segregated fractions are being sold and reused and it is

5 Bpurjba Barddhaman 12.98 0 planned that remaining to be processed in Cluster mode.
o Identification of land for the plant is under process.

— Segregated [ractions are being sold and reused and it is

6 B ]':; Dainhat 1.01 0 planned that remaining to be processed in Cluster mode.
v Identification of land for the plant is under process.

Pasckiin Segregated fractions are being sold and reused and it is

7 Burd Durgapur MC 23.37 0 planned that remaining to be processed in Cluster mode.
e Identification of land for the plant is under process.

Purbe Segregated fractions are being sold and reused and it is
8 B {; Gushkara 1.46 0 planned that remaining to be processed in Cluster mode.
S, Identification of land for the plant is under process.

Purb Segregated fractions are being sold and reused and it is
21 | ”;wa Kalna 2.34 0 planned that remaining to be processed in Cluster mode.
i Identification of land for the plant is under process.

Putise Segrepated fractions are being sold and reused and it is
10 i Katwa 3.95 0 planned that remaining to be processed in Cluster mode,
i Identification of land for the plant is under process.

Purb Segrepated fractions are being sold and reused and it is
11 B ": :lm Memari 1.71 0 planned that remaining to be processed in Cluster mode.
i Identification of land for the plant is under process.

Segregated fractions are being sold and reused and it is
12 Birbhum Bolpur 331 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.

Segregated fractions are being sold and reused and it is
13 Birbhum Dubrajpur 1.57 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.




122

Status of Construction and demolition waste management of 128 ULBs of Wes

to December, 2025
The detail of plant
Total per day| established for the
Sl " generation of | treatment of C&D
| e ULB  |"caDwaste | waste including the Rentay ]
(TPD) existing capacity and i
capacity utilization
Segregated fractions are being sold and reused and it is
14 Birbhum Nalhati 1.7 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
15 | Birbhum Rampurhat 2.39 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
16 | Birbhum Sainthia 1.84 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
17 Birbhum Sun 3.73 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
18 | Cooch Behar | Cooch Behar 3.21 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
19 | Cooch Behar Dinhata 1.49 0 planned that remaining to be processed in Cluster mode,
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
20 | Cooch Behar |  Haldibari 0.59 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
21 | Cooch Behar | Mathabhanga 0.99 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
22 | Cooch Behar | Mekhliganj 0.38 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
23 | Cooch Behar | Tufangan) 0.87 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Dakshi Segregated fractions are being sold and reused and it is
24 Dinai o Balurghat 6.24 0 planned that remaining to be processed in Cluster mode.
inajpur Identification of land for the plant is under process.
Dakshi Segrepated fractions are being sold and reused and it is
25 Di e Buniadpur 1.25 0 planned that remaining to be processed in Cluster mode.
RIPE Identification of land for the plant is under process.
Dakshi Segregated fractions are being sold and reused and it is
26 Dinajp:l:r Gangarampore 232 0 planned that remaining to be processed in Cluster mode.

Identification of land for the plant is under process.
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struction and demolition waste management of 128 ULBs of West Bengal up

to December, 2025
The detail of plant
Total per day| established for the
generation of | treatment of C&D
No NLE C&D waste waste including the Remmis
(TPD) existing capacity and
capacity utilization
Segregated fractions are being sold and reused and it is
27 | Darjeeling Darjeeling 497 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
28 | Kalimpong | Kalimpong 2.04 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
29 | Darjeeling Kurseong 1.75 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process,
Segregated fractions are being sold and reused and it is
30 | Darjeeling Mirik 0.47 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
Darjeeling | Siliguri MC 21.17 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
32 Howrah Uluberia 10.85 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
33 | Hooghly Arambagh 2.73 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
34 Hooghly Baidyabati 7 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
35 Hooghly Bansberia 6 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
36 | Hooghly Bhadreswar 5.58 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
37 | Hooghly Champdany 6 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
| Segregated fractions are being sold and reused and it is
38 | Hooghly o Rgoee 9.25 0 planned that remaining to be processed in Cluster mode.
MC S 3
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
39 | Hooghly Dankuni 3.92 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
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to December, 2025

The detail of plant
Total per day| established for the
Si ; generation of | treatment of C&D
District LB
No e g C&D waste | waste including the Remarks
(TPD) existing capacity and
capacity utilization
Hooshl Segregated fractions are being sold and reused and it is
40 Hooghly Chinsgura);'l 9.63 0 planned that remaining to be processed in Cluster mode.
- Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
41 Hooghly Konnagar 3.85 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
42 | Hooghly Rishra 5.89 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
43 Hooghly Serampore 7.68 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
44 | Hooghly Tarakeswar 1.28 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Utta Segregated [ractions are being sold and reused and it is
45 | Hooghly x 6.89 0 planned that remaining to be processed in Cluster mode.
Kotrung x : : i
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
46 | Alipurduar | Alipurduar 2.69 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
47 | Jalpaiguri Dhupguri 1.84 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it 1s
48 | Jalpaiguri Jalpaiguri 4.43 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
49 | Jalpaiguri Mal 1.04 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
50 Malda English Bazar 8.48 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
51 Malda Old Malda 347 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
52 | Murshidabad Beldanga 1.2 0 pl d that r ing to be processed in Cluster mode.

Identification of land for the plant is under process.




125

f Construction and demolition waste management of 128 ULBs of West Bengal up

to December, 2025

The detail of plant
- Total per day| established for the
Sl generation of |  treatment of C&D R K
No Diistelcs us C&D waste | waste including the e
(TPD) existing capacity and
capacity utilization
Segregated fractions are being sold and reused and it is
53 | Murshidabad | Berhampore 7.9 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
54 | Murshidabad |  Dhuliyan 436 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
55 | Murshidabad Domkal 5.03 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
56 | Murshidabad |  Jangipur 4.25 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Jiagani Segregated fractions are being sold and reused and it is
57 | Murshidabad Az‘i ;n. 1.75 0 planned that remaining to be processed in Cluster mode.
e Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
58 | Murshidabad Kandi 2.29 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
59 [ Murshidabad | Murshidabad 2.5 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
60 Nadia Bimagar 1.27 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
61 Nadia Chakdah 4.86 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
62 Nadia Cooper's Camp 0.78 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
63 Nadia Gayeshpur 3.25 0 planned that remaining to be processed in Cluster mode.
[dentification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
64 Nadia Haringhata 1.9 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
65 Nadia Kalyani 5.15 0 planned that remaining to be processed in Cluster mode.

Identification of land for the plant is under process.
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Status of Construction and demolition waste management of 128 ULBs of West

to December, 2025 A
The detail of plant
Total per day| established for the | O
S1 eneration of |  treatment of C&D :
" | District ULB & 4)
No = C&D waste | waste including the Remucky
(TPD) existing capacity and - ~CR- 4
capacity utilization
Segregated fractions are being sold and reused and it is
66 Nadia Krishnanagar 8.5 0 planned that remaining to be processed in Cluster mode,
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and 1t is
67 Nadia Nabadwip 6.75 0 planned that remaining to be processed in Cluster mode.
[dentification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
68 Nadia Ranaghat in 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
69 Nadia Santipur 6.26 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
70 Nadia Taherpur 0.86 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
71 r:ﬂh 2,4 Azh ?ke:?ﬁ:- 5.02 0 planned that remaining to be processed in Cluster mode.
KB SIS Identification of land for the plant is under process.
North 24 Segregated fractions are being sold and reused and it is
72 P.u et Baduria 2.17 0 planned that remaining to be processed in Cluster mode.
wganes Identification of land for the plant is under process.
North 24 3 Segregated fractions are being sold and reused and the
L Parganas e i ® remaining are being disposed at KMC plant for processing.
North 24 Segregated fractions are being sold and reused and the
7 Parganas Hoas e 9 remaining are being disposed at KMC plant for processing.
North 24 Segregated fractions are being sold and reused and the
L Parganas Buudtpoes 3 ’ remaining are being disposcd at KMC plant for processing.
North 24 Segregated fractions are being sold and reused and it is
76 P" - Basirhat 5.16 0 planned that remaining to be processed in Cluster mode,
Ll Identification of land for the plant is under process.
North 24 Segregated fractions are being sold and reused and the
o Parganas Oltipece 1592 ’ remaining are being disposed at KMC plant for processing.
28 North 24 | Bidhan Nagar 26.16 0 Segregated fractions are being sold and reused and the
Parganas MC 2 remaining are being disposed at KMC plant for processing.
North 24 Segregated fractions are being sold and reused and it is
m S $ Bongaon 449 0 planned that remaining to be processed in Cluster mode.
Frannas Identification of land for the plant is under process.
North 24 Dum Segregated fractions are being sold and reused and the
e Parganas s . remaining are being disposed at KMC plant for processing.
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a1 North 24 Garuli 243 0 Segregated fractions are being sold and reused and ttfc
Parganas A - remaining are being disposed at KMC plant for processing.
iy Segregated fractions are being sold and reused and it is
82 :‘D 24 Gobardanga 1.87 0 planned that remaining to be processed in Cluster mode.
i Identification of land for the plant is under process.
North 2 Segregated fractions are being sold and reused and it is
83 P s Habra 6.07 0 planned that remaining to be processed in Cluster mode.
Srganns Identification of land for the plant is under process.
North 24 ’ Segregated fractions are being sold and reused and the
9 Parganas Halisokar 13 3 remaining are being disposed at KMC plant for processing.
North 24 g Segregated fractions are being sold and reused and the
s Parganas Shietisk: SNE . remaining are being disposed at KMC plant for processing.
North 24 ; Segregated fractions are being sold and reused and the
&% Parganas Eomtingpes B ¥ remaining are being disposed at KMC plant for processing.
North 24 K ; Scgregated fractions arc being sold and reused and the
LY Parganas dah o . remaining are being disposed at KMC plant for processing.
North 24 Segregated fractions are being sold and reused and the
o8 Parganas e = ’ remaining are being disposed at KMC plant for processing.
99 North 24 Naihati ° 0 Segregated fractions are being sold and reused and the
Parganas remaining are being disposed at KMC plant for processing.
90 North 24 New 317 0 Segregated fractions are being sold and reused and the
Parganas Barrackpore - remaining are being disposed at KMC plant for processing.
P P g
91 North 24 North 5.48 0 Segregated fractions are being sold and reused and the
Parganas Barrackpore remaining are being disposed at KMC plant for processing.
9 North 24 North Dum 10.29 0 Segrepated fractions are being sold and reused and the
Parganas Dum : remaining are being disposed at KMC plant for processing.
93 North 24 Panihati 15.57 0 Segregated fractions are being sold and reused and the
Parganas remaining are being disposed at KMC plant for processing.
% North 24 South Dum 16.64 0 Segregated fractions are being sold and reused and the
Parganas Dum : remaining arc being disposed at KMC plant for processing.
North 24 Segregated fractions are being sold and reused and it is
95 P i Taki 1.58 0 planned that remaining to be processed in Cluster mode.
e Identification of land for the plant is under process.
North 24 ; Segregated fractions are being sold and reused and the
% Parganas Tiagwh ol ‘ remaining are being disposed at KMC plant for processing.
Paschim Segregated fractions are being sold and reused and it is
97 Midna Chandrakona 0.97 0 planned that remaining to be processed in Cluster mode.
i Identification of land for the plant is under process.
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Status of Construction and demolition waste management of 128 ULBs of West Bengal up

to December, 2025

The detail of plant
Total per day| established for the
Si : generation of | treatment of C&D
Distriet
No e ULB C&D waste | waste including the Rk
(TPD) existing capacity and
capacity utilization
—— Segregated fractions are being sold and reused M‘ -
L apee Ghatal 2.25 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
99 | Jhargram Jhargram 2.54 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Psckini Segregated fractions are being sold and reused and it is
100 Midna Kharagpur 8.56 0 planned that remaining to be processed in Cluster mode.
pess Identification of land for the plant is under process.
Paschini Segregated fractions are being sold and reused and it is
101 T Kharar 0.5 0 planned that remaining to be processed in Cluster mode.
P Identification of land for the plant is under process.
Penchin Segregated fractions are being sold and rcused and it is
102 Midna s . Khirpai 0.68 0 planned that remaining to be processed in Cluster mode.
s Identification of land for the plant is under process.
Paschi Segregated fractions are being sold and reused and it is
103 M.ZSC o Midnapore 6.98 0 planned that remaining to be processed in Cluster mode.
e Identification of land for the plant is under process.
Paschi Segregated fractions are being sold and reused and it is
104 M":ln‘; i Ramjibanpur 0.81 0 planned that remaining to be processed in Cluster mode.
RE Identification of land for the plant is under process.
Purb Segregated fractions are being sold and reused and it is
105 Mid # Contai 38 0 planned that remaining to be processed in Cluster mode.
S Identification of land for the plant is under process.
Yoika Segregated fractions are being sold and reused and it is
106 Mi du ¢ Egra 1.24 0 planned that remaining to be processed in Cluster mode.
s Identification of land for the plant is under process.
Purb Segregated fractions are being sold and reused and it is
107 Mid ) Haldia B.28 0 planned that remaining to be processed in Cluster mode.
capors Identification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
108 Mid N Panskura 2.39 0 planned that remaining to be processed in Cluster mode.
idnapore Identification of land for the plant is under process.
Bt Segregated fractions are being sold and reused and it is
109 Mid Tamluk 2.69 0 planned that remaining to be processed in Cluster mode.
e Identification of land for the plant is under process,
Segregated fractions are being sold and reused and it is
110 Jhalda Jhalda 0.81 0 planned that remaining to be processed in Cluster mode.

Identification of land for the plant is under process.
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The detail of plant
Total per day| established for the
= generation of | treatment of C&D
ULR C&D waste | waste including the Hamarts
(TPD) existing eapacity and
capacity utilization
Segregated fractions are being sold and reused and it is
111 Purulia Purulia 4.99 0 planned that remaining to be processed in Cluster mode.
Idenuification of land for the plant is under process.
Segregated fractions are being sold and reused and it is
112 Purulia Raghunathpur 1.06 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
South 24 : Segregated fractions are being sold and reused and the
ESt parganas Bistopge A% ’ remaining are being disposed at KMC plant for processing.
South 24 Segregated fractions are being sold and reused and it is
114 o Budge Budge 317 0 planned that remaining to be processed in Cluster mode,
parg Identification of land for the plant is under process,
: Segregated fractions are being sold and reused and it is
South 24 D o
115 pnu £ H':ﬁ::f 1.78 0 planned that remaining to be processed in Cluster mode.
& Identification of land for the plant is under process.
" Segregated fractions are being sold and reused and it is
South 24 Jainagar- 4
116 paroaes Mazi!gpaur 1.07 0 planned that remaining to be processed in Cluster mode,
Identification of land for the plant is under process.
South 24 Segregated fractions are being sold and reused and it is
117 pargan;s Maheshtala 18.54 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
South 24 Segregated fractions are being sold and reused and it is
118 i)arganas Pujali 1.53 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process,
119 South 24 Rajpur- 17.48 0 Segregated fractions are being sold and reused and the
parganas Sonarpur i remaining are being disposed at KMC plant for processing.
Uttar Segregated fractions are being sold and reused and it is
120 Disdipur Dalkhola 1.53 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Utk Segregated fractions are being sold and reused and it is
121 Dinajpur Islampur 2.24 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Ohar Segregated fractions are being sold and reused and it is
122 Dingjpur Kaliagan] 2.21 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
Uttar Segregated fractions are being sold and reused and it is
123 D Raiganj 7.57 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.
124  Howral Howrah MC 44.16 0 Segregated fractions are being sold and reused and the

remaining are being disposed at KMC plant for processing.
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Status of Construction and demolition waste management of 128 ULBs of West Bengal up
to December, 2025

The detail of plant
Total per day|  established for the
Sl generation of | treatment of C&D
No District oA C&D waste | waste including the
(TPD) existing capacity and

capacity utilization

Remarks

Segregated [ractions are being sold and reus

o Rally 1= o remaining are being disposed at KMC plant for pri:ccss ng.= [

Segregated fractions are being sold and reused and it is
126 | Jalpaiguri Maynaguri 1.5 0 planned that remaining to be processed in Cluster mode.
Identification of land for the plant is under process.

Segregated fractions are being sold and reused and it is
127| Alipurduar Falakata 2.23 0 planned that remaining to be processed in Cluster mode,
Identification of land for the plant is under process.

128 | Kolkata Kolkata MC 245.65 S00

Total = 965.79 500
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State Mission for Clean Ganga,

B West Bengal (SMCGWB])
Urban Development &

Municipal Affairs Department

Government of West Bengal

Program Director

Unnayan Bhawon, 3rd Floor, DJ-11, Sector-ll, Salf Lake City, Kolkata - 700 091 | Phone : +91.33-2321-7370, E-mail : spmg.progromdireclor@gmait.com

Memo No.:831-SMCG/Meeting of S.G.C-426/2017 Date: 23-12-20

To

The Director General,

National Mission for Clean Ganga,
Ministry of Jal Shakti,
(Department of Water Resources, River Development 8 Ganga Rejuvenation
Government of India,

1st Floor, Major Dhyan Chand National Stadium,
India Gate, New Delhi — 110002

Subject: Minutes of the 9™ meeting of the State Ganga Rejuvenation, Protection and
Management Committee (State Ganga Committee), West Bengal.

Sir,

The Minutes of the 9" meeting of the State Ganga Rejuvenation, Protection and
Management Committee (State Ganga Committee), West Bengal under the
Chairmanship of the Chief Secretary, Government of West Bengal held on 27" November
2025 at Conference Hall (13* Floor), Nabanna, Howrah is forwarded herewith for kind

perusal and necessary action.

Yous faithfully, |
g S
: %I/ z‘.'“~\\')\.
G “dnd
Program Director, SMCG WB
&
Member-Convener of SGC
Enclosure:

1. Minutes of the 9" SGC meeting

Memo No.:831/1(15)-SMCG /Meeting of S.G.C-426/2017 Date: 23-12-2025

Copy forwarded for favour of kind information and necessary action to:

1) The Additional Chief Secretary, Department of Environment & Ex-Officio, Member of the
State Ganga Committee of SMCG WB, Pranisampad Bhavan, 5" Floor, LB-2, Sector-III,
Salt Lake, Kolkata — 700 106.

2) The Additional Chief Secretary, Department of Finance & Ex-Officio, Member of the
State Ganga Committee of SMCG WB, Nabanna, 325, Sarat Chatterjee Road, Howrah -
711102.




State Mission for Clean Genga,
West Bengal (SMCGWB)
Urban Development &
Municipal Affairs Department
Government of West Bengal
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Program Director

3) The Additional Chief Secretary, Department of Irrigation & Waterways & Mg
State Ganga Committee of SMCG WB, Jalsampad Bhavan, Sector - I, Sa
Kolkata — 700 091.

AR
4) The Additional Chief Secretary, Department of Water Resources & Investiga(iogk @‘/
Officio, Member of the State Ganga Committee of SMCG WB, Khadya Bhavan, 8 >4

Block-A, 11A Mirza Ghalib Street, Kolkata - 700 087.

5) The Principal Secretary, Department of Public Health Engineering & Ex-Officio, Member
of the State Ganga Committee of SMCG WB, Govt. of West Bengal, Jana Swastha
Karikari Bhawan (Nizalaya), CN-8, Sector V, Salt Lake City, Kolkata — 700 091.

6) The Director General, National Mission for Clean Ganga, Department of Water Resources,
River Development and Ganga Rejuvenation, Ministry of Jal Shakti — Special Invitee, ex-
officio.

7) The Principal Secretary, Department of Urban Development & Municipal Affairs & Ex-
Officio, Member of the State Ganga Committee of SMCG WB, ‘Nagarayan’, 5% Floor, DF-
8, Sector-I, Salt Lake City, Kolkata- 700 064.

8) The Principal Secretary, Department of Forest & Ex-Officio, Member of the State Ganga
Committee of SMCG WB, Aranya Bhavan, LA-10A, Sector-1II, Salt Lake, Kolkata — 700
106.

9) The Chairman, West Bengal State Pollution Control Board & Ex-Officio, Member of the
State Ganga Committee of SMCG WB, Paribesh Bhavan, LA-10A, Sector-III, Salt Lake,
Kolkata - 700 106.

10)The Chief Executive Officer, Kolkata Metropolitan Development Authority & Ex-Officio
Member of the State Ganga Committee of SMCG WB, Unnayan Bhavan, Sector - II, Salt
Lake City, Kolkata - 700 091.

11)The Principal Chief Conservator of Forest, Department of Forest & Ex-Officio, Member of
the State Ganga Committee of SMCG WB, Aranya Bhavan, LA-10A, Sector-111, Salt Lake,
Kolkata - 700 106.

12) Prof. Arunabha Majumder, Department of School of Water Resources, Jadavpur
University, Member of the State Ganga Committee of SMCG WB.

13)The Chief Engineer, Head Quarters, Directorate of Public Health Engineering & Member
of the State Ganga Committee of SMCG WB, Govt. of West Bengal, Jana Swastha
Karigari Bhawan (Nizalaya), CN-8, Sector V, Salt Lake City, Kolkata — 700 091.

14) Prof. Anirban Gupta, Department of Civil Engineering, IIEST, Shibpur, Member of the
State Ganga Committee of SMCG WB

15)The Chief Scientist, West Bengal State Pollution Control Board & Member of the State
Ganga Committee of SMCG WB, Paribesh Bhavan, LA-10A, Sector-11I, Salt Lake, Kolkata
- 700 106. = il

e
Program Director, SMCG WB

&
Member-Convener of SGC
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State Mission for Clean Gange,

West Bengal (SMCGWB)
Urban Development &
Municipal Affairs Department
Government of West Bengal
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\UQ(WON Bhowon, 3fd Floor, DJ-11, Sector-1l, Solt Lake City, Kolkata - 700 091 | Phone : +91-33-2321-7370, E-mail : spmg.progromdirector@gmeil.com
i

#831/2(15)-SMCG/Meeting of S.G.C-426/2017 Date: 23-12-2025

Copy forwarded for kind information and with a request to kindly attend the meeting;

1. The Member Secretary, West Bengal State Pollution Control Board, Paribesh Bhavan,
LA-10A, Sector-III, Salt Lake, Kolkata - 700 106

2. The Municipal Commissioner, Kolkata Municipal Corporation, 5SSN Banerjee Road,
Esplanade, Dharmatala, Taltala, Kolkata, West Bengal - 700013

3. Senior Special Secretary (NG), Department of Urban Development & Municipal Affairs,
Government of West Bengal, Nagarayan, DF-8, Sector-I, Salt Lake, Kolkata - 700064

4, Chief Engineer in Chief in charge of Secretary, Municipal Engineering Directorate
(MED), Urban Development & Municipal Affairs Department

5. Chief Engineer, South Circle, Municipal Engineering Directorate (MED), Urban
Development & Municipal Affairs Department

6. Director General, GAP Wing, KMDA

7. Director General, P&D, KMC

8. Director General, Drainage, KMC

9. Chief Engineer, GAP wing, KMDA

10.Chief Engineer, E&M, KMDA

11.Under Secretary & OSD to Chief Secretary

12.Director (Finance & Administration), SMCG WB

13.Senior P.S to the Chief Secretary, GoWB

14.08D to Municipal Commissioner, KMC

15.Senior P.S to Principal Secretary, UD&MA Department

Program Director, SMCG WB
&
Member-Convener of SGC




Minutes of Meeting of the 9" State Ganga Rejuvenation Protection
and Management Committee (hereinafter referred to as the State
Ganga Committee for West Bengal) under the Chairmanship of the
Chief Secretary, Government of West Bengal and Ex-officio

Chairperson of the State Ganga Committee (SGC) held on 27
November, 2025 at 11:00 A.M. :

Venue: Conference Hall, Nabanna, 13t Floor.

Chairperson: Chief Secretary, GoWB and Ex-officio Chairperson of
Ganga Committee.

List of participants: As per list enclosed {Annexure — 1)

Chief Secretary welcomed all the Members of State Ganga Committee 1
Meeting and initiated the discussion.

Principal Secretary, Urban Development & Municipal Affairs Department, GoWB

+ and Executive Chairperson, SMCG WB, with the permission of the Chair,
presented the status of the implementation of the National Mission for Clean
Ganga (NMCG) Program in the State and he requested Program Director, SMCG
WB to present the status of the Liquid Waste Management (LWM) Programme
being carried out in the State in details.

Agenda-wise discussions were held, and the following decisions were taken:

Agenda - 1: Confirmation of the proceedings of the 8t State Ganga
Committee (SGC) Meeting on the working of the West Bengal State NGRBA
program Management Group (WBSPMG) held on 6t* November, 2024:

The Minutes of the 8™ State Ganga Committee (SGC) Meeting held on 6%
November, 2024 were read, reviewed and confirmed.

Agenda - 2: Compliance to decisions taken in the Last SGC Meeting:

The Compliance Report on the decision taken in the Last SGC Meeting were
presented by the Program Director, SMCG WB.

The renaming of West Bengal State NGRBA Program Management Group
(WBSPMG) has since been done as - State Mission for Clean Ganga West Bengal

(SMCG WB) with inclusion of Name in Bengali as “m STSYT offata-
HAfAoZRST 551 FAF AFE|

The new name, “State Mission for Clean Ganga West Bengal (SMCG WB)

*ifsaasy s Aifara=T-faogaer 551 FAF AFE” is being used in all official

records, documents including all printed & IEC martials.

On the presentation of Compliance Report on the decision taken in the last SGC
Meeting, the Chairperson of the SGC wanted to know whether there is any issue
raised by the CAG Audit in issuing Audit Certificate for the Financial Year 2023-
24 on the World Bank Funded EAP Projects.

The Program Director, SMCG WB pointed out that one minor issue was there
raised by the CAG Audit with regard to the use of Vehicle on the Sundays,
Holidays & Saturdays. She also mentioned that the work of monitoring &

MINUTES OF THE 9TH 3GC MEETING




supervision of the NMCG Projects run on 7 x 24 hours basis and hence plying of
vehic]e are required accordingly.

 point the Chairperson, SGC and other Members suggested that the
Q}g l;h{ections should be addressed as per existing financial norms.

&
'Z\"
F
A\ o ; %d ]3 Adoption of Annual Accounts of West Bengal State NGRBA
ﬁ/ anagement Group (WBSPMG) for the Financial Year, 2024-2025.

» Qited Annual Accounts for the Financial Year, 2024-2025 was placed
before the State Ganga Committee for perusal which were adopted and approved.

Point raised by the Statutory Auditor (CA Firm) regarding Inter Fund Transfer of
Rs.3,69,000/- during the Financial Year-2024-25 came under discussion and it
is clarified that the amount pertains to Salary Payment of the 9 District Project
Officers of 9 District Ganga Committees for the month of April, 2024 paid from
Bank Account and subsequently on availability of Fund in the TSA during the
Year 2024-25, replenishment was made by drawing Fund from the TSA Account
during the Year. The Dy. DG (DDG), NMCG opined that such Transactions when
it is incurred for Salary Payment is admissible for Adjustment and the Committee
Members expressed their accordance.

Agenda - 4: Authorization of the Management Committee of SMCG WB to
adopt the Annual Accounts of SMCG WB provisionally:

The State Ganga Committee resolved to authorize Management Committee,
SMCG WB consisting of i) Principal Secretary, UD & MA Department, GoWB-
Chairman, ii) Program Director, SMCG WB-Member and iii) the Director, Finance
& Administration, SMCG WB-Member, to adopt provisionally the Annual
Accounts of SMCG WB for taking up the matter of Certification Audit for World
Bank Funded Project. Ratification of the Annual Accounts in this respect will be
done by the State Ganga Committee, West Bengal as per norms.

Agenda - 5: Review of work on Liquid Waste Management in Ganga Towns
(Under OA No. 200/2014 of Hon’ble National Green Tribunal)

The Program Director, SMCG WB presented the status of implementation of the
Liquid Waste Management (LWM) Programme in the State, highlighting the
following key achievements:

1) Since last SGC Meeting, Sewage Treatment capacity of the State has
enhanced for a Total of 66 MLD due to commissioning of 3 STPs at
Jangipur, Maheshtala and Rania. The State is presently treating 688 MLD
Sewage in its 42 operational STPs.

2) The Electric Crematorium (EC) at Barrackpore based on new Eco-green
Cremation Technology funded under NMCG was commissioned in
September, 2025 and presently it is under Operation and Maintenance.

3) The State has formulated and introduced “Integrated Faecal Sludge and
Septage Management (FSSM) Policy” for Co-treatment of Sewage & Septage.
The UD&MA Department has brought out an advisory vide memo no. 1241-
UDMA-11014(49)/16/2023 dt. 12.06.2025 for mapping the ULBs with the

nearby functional STPs.
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) 4) With the sustained efforts in Solid & Liquid Waste Management coupled
with intensive Mass Awareness Campaigns & Programmes, the State has
been able to improve the Water Quality of River Ganga from Priority III to
Priority V (BOD Level is less than 3 mg/L in all the stations) as per the
annual report of WBPCB.
S) Regional Waste Management Centre (RWMC) at Baidyabati with total
capacity of 120.00 KLD has been rejuvenated by KMDA for treatment of
Faecal Sludge of nearby 6 Municipal Towns (Uttarpara-Kotrung, Konangar,
Rishra, Serampore, Champdany & Baidyabati).
) With the improvement in the Water Quality of the River Ganga, a
number of Gangetic Dolphins have been sighted over the last cdf
years, particularly along the stretches of the river in Murshldabad

growth in the tourlsm industry in the districts.

» Sewage Management in the Ganga Towns, West Bengal:
Program Director, SMCG WB presented the details of Sewage Generation in
Ganga Towns as below:

a) Estimated Sewage Generation (based on Estimated Population in Urban
Areas in the yvear, 2022 taking 2011 Census as base.)

Kolkata- 356.10 MLD
DGCs- ~ 1044.90 MLD
Total- 1401.00 MLD
b) Details of Sewage Management in Ganga Towns:

» Capacity of 42 Operational STPs: 688.00 MLD
» Capacity of 12 STPs under Construction: 187.25 MLD
» Capacity augmentation through renovation of

Garden-Reach STP and the Keorapukur STP: 13.00 MLD

» Capacity of 14 STPs under Proposal/Tendering Stage: 364.64 MLD

(it includes augmentation of Katwa STP for 9.64 MLD)
» Capacity of Existing Private STPs (as per list received
From WBPCB): 78.00 MLD
Total Treatment Capacity: 1330.89 MLD

A S A S R R AT OIS 0 A ST HENISSEK RT3 RTINS R+ VRSO SRS
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» Water Quality of River Ganga:
_e During the year 2018, River Ganga was Prioritized under Polluted River
Category Il with maximum BOD level 12.0 mg/L.

The Water Quality of the River Ganga with respect to BOD level has improved
due to the sustained and continuous efforts under the LWM programme;
however, Faecal Coliform levels remain a concern.

Chairperson, SGC directed that the reasons for increase in FC levels at some of
the water quality monitoring stations namely at Farraka, Berhampore, Tribeni,
Palta-Shitalatala, Serampore, Dakhineswar, Howrah Shivpur, Uluberia and Durgachak,
(despite several STPs have been made functional over the past one year) should
be recorded. He further instructed that the causes should be identified and action
taken report should be discussed in the next 10th State Ganga Council Committee
meeting.

[Action: SMCG WB, WBPCB|
PD, SMCG reported that some of the rejuvenated STPs lack Chlorination
facilities for Treatment of Wastewater. NMCG has recently sanctioned 11
Chlorine Contact Tank (CCT) units for some of these rejuvenated functional
STPs, and it is expected that the operation of these installations will
significantly help to reduce Faecal Coliform (FC) levels in the River Ganga.

As an interim measure, and in line with the State’s FSSM policy, Co-treatment
of Septage and Sewage in the functional STPs is being carried out to reduce
Faecal Coliform (FC) levels in the River Ganga.

The DDG, NMCG informed that in several other Ganga States as well, although
BOD levels have decreased, Faecal Coliform (FC) levels in river Ganga in certain
places remain bevond permissible limits. NMCG is sanctioning CCT units for
these STPs to facilitate the reduction of FC levels in the river Ganga.

[Action: SMCG WB]
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" » Ganga Towns

Presently, 43 Ganga towns are in the State.

* The incremental progress of ongoing STP projects over the last SGC meeting

held on 06.11.2025:

Sl. No. | Name of the
Project

‘ Progress as '
on last review
 meeting

Progress as on
October, 2025

Incremental _
Progress

Jangipur &
Raghunathgunj

62.20%

Jangipur:

. 98.50%

| Raghunathgunj:
87.00%

Berhampore

57.26%

81.00%

North
Barrackpore

42.853%

87.561%

43.708%

Chakdah

17.20%

82.10%

64.90%

Garden Reach

Work just
started

54.42%

54.42%

Krishnanagar

- 2.50%

2.50%

Adi Ganga
(Tolly’s Nullah)

- Work just ' -
started

Beliaghata
Circular Canal

20.04%

20.04%

% Under Tendering / LOA issued Projects:

Sl.
No.

Projects Details

' Value of the Project

Present Status

Murshidabad STP (5

WSP-Renovation)

MLD SBR-New & 2 MLD |

| (Rs, in Crore)

92.85

LOA issued on
23.09.2025

Keorapukur STP (50
MLD)

114.74

LOA issued on
24.09.2025

STP in Katwa (15 MLD)

133.46

Financial Bid Evaluation
Report (FBER) is under
examination of NMCG

FSTP in Burdwan (50
KLD)

LOA will be issued
shortly

Uttarpara-Kotrung FSTP
(22 KLD)

Technical Bid Evaluation |
Report (TBER) is under
examination of NMCG

Electric Crematoria
(PBIG): Chakdah,
Garulia, Santipur

Technical Bid Evaluation
Report (TBER) is under
examination of NMCG

Pujali FSTP (8 KLD)

Under Tendering
(Technical Bid Evaluation
is under process.)
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CCT at Bhatpara (ASP & . Draft Bid document will
WSP) be sent to NMCG shortly

for clearance for
invitation of Tender

Chlorination Unit at 9
| STPs

Upcoming Projects:

SL |

No.
| Santipur STP (18.10 MLD)

Projects Details

17.11.2025
| Serampore STP (115 MLD) Revised DPR is under preparation and will
! be submitted by 15.12.2025
| STP at Kestopur (41 MLD) Revised DPR is under preparation and will
' . be submitted shortly B
| Ranaghat FSTP (15 KLD) Will be considered for sanction in the
s £ forthcoming EC meeting, MCG

Haldia FSTP (47 KLD) Third-party Agency engaged

Bhadreswar FSTP - PBIG (10 | Revised DPR is under examination of

. KLD) NMCG

7 | Garulia FSTP - PBIG (15 KLD) | Revised DPR is under examination of
NMCG

T

8 ‘ STP at Jiagunj-Azimgunj DPR is under preparation and will be

submitted by 15.12.2025

~ Status of Online Continuous Effluent Monitoring System (OCEMS) &
PRAYAG under Ganga Tarang Portal:

OCEMS installations have been completed in 20 functional STPs, while

installation in 6 additional STPs is currently in progress. Under PRAYAG, for

establishing real-time monitoring and comprehensive surveillance of STP units,

installations have been completed in 6 STPs, and work is ongoing in 3 more

STPs, which are expected to be completed by December 2025.

[Action: SMCG WB]
» Status of STP at Mayapur:
Chairperson, SGC enquired about the status of setting up of Mayapur STP
under NMCG Programme.

PD, SMCG WB informed that NMCG has accorded in-principle approval in June
2023 for setting up a STP at Mayapur. The Chief Engineer, KMDA, along with
his team, identified two plots measuring 2.41 acres of vested land for this
purpose. However, BL & LRO, Nabadwip later informed that these plots are
classified as Khal and Bil. District Magistrate, Nadia requested Secretary, Land
and Land Reforms & RR Department GoWB, to consider a change in the land
classification, provided the project is found viable without affecting the
waterbody.

B e
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KMDA examined the matter and opined that establishing an STP at Mayapuj
on these plots would not be feasible without impacting the existing water Qg0

convene a meeting involving District Magistrate, Nadia, ISKCON authority, &4 S
the concerned Departments to facilitate the availability of an alternative l\r’rdQ_F/
parcel for the STP at Mayapur.

[Action: Principal Secretary, UD&MA Department]

Budgetary provision under NG-II:

Out of the budgetary provision of 2,885 crore for NG-II, ¥2,241.13 Cr. has been
sanctioned so far, including two projects under HAM-mode —North
Barrackpore STP and the Mahananda STP projects.

Besides this, STP projects amounting to ¥241.66 Cr. are under examination of
NMCG, and proposal for 21,258 Cr. are under revision or under preparation. In
total, the budgetary provision for the State under NG-II needs to be augmented.

Chairperson, SGC directed to take up the matter with NMCG for augmentation of
the budgetary provision for the State.

[Action: NMCG and SMCG WB]

River Ghat Development projects (RFD) and Electric Crematoria:
Out of 14 sanctioned Ghat projects, 13 have been completed and completion of
work in Prabhupada Ghat is in progress.

The Chairperson, SGC, directed to complete the Prabhupada Ghat latest by
March 2026.
[Action: SMCG WB]|

Out of 9 EC projects, 4 have been completed; the Kalyani EC is scheduled to be
completed by December 2025, and 3 EC projects under PBIG scheme are under
tendering.

The ACS, Finance (Member of SGC) desired that more Ghat development
projects along the River Ganga should be considered under Namami Gange
Programme.

DDG, NMCG informed that the development of conventional Ghats along the
River Ganga has not been prioritized at this moment, as such structures
adversely affect the river’s e-flow. However, NMCG is considering the
development of Eco-friendly Ghats without concrete structures at non-tidal
locations along the river Ganga.

In this regard, KMC informed that an Eco-friendly Pilot Ghat on the EKW has
already been constructed using bricks and tiles, and replication of this model
to other waterbodies in KMC is under consideration.
R 5 B S e T A A R Syt ST W
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up the matter with NMCG for necessary sanction and funding. /
[Action: NMCG ant

Agenda - 6: Re-alignment of State Policy for ‘Safe Re-use of {reaf®p
water’ with the National Policy.

The State has brought out a policy for the reuse of treated wastewa X
areas. The UD & MA Department has constituted a committee for its upgradatlon
and alignment with the National Policy.

In its last meeting held on 24 November 2025, the committee discussed in detail
the following two issues:

1. Mapping of functional STPs with the use patterns of treated wastewater.

2. Fine-tuning the provisions available in the State Policy in line with the
National Policy and norms.

The next meeting is scheduled on the first week of January 2026, during which
all reports will be placed.

Chairperson, SGC, directed UD&MA Department to expedite submission of the
report for further consideration.

[Action: UD&MA Department]

Agenda - 7: Ratification of Engagement/ Extension of Contractual Officials
& Employees of SMCG WB made since the holding of the last State Ganga
Committee Meeting:

The terms of Extension of Engagement of 12 Officials & Employvees made for 1
year term has been Ratified.

Advertisement for recruitment in 7 posts was published in the Newspapers
during the period after the last State Ganga Committee Meeting was held &
Selection in 4 posts was made on receipt of recommendation from the Interview
Board. Recruitment in another 3 posts could not be completed due to want of
suitable Candidates.

Fresh Advertisement has again been issued seeking applications for engagement
in the remaining 3 posts.

IEC Activities for the State of West Bengal

* PD, SMCG WB mentioned that multiple events have been conducted as
part of IEC activities since last SGC meeting under the pollution
abatement programme of the River Ganga across nine DGCs, including
educational tours to operational STPs for school and college students,




outdoor campaigns, and sensitization workshops on the conservation of
Gangetic Dolphins, among others.

Name of Events Number of Remarks
Events held

Exposure — Educational Visits of
Students to the Functional STPs | 9 724 students

33,22,679
(estimated
footfall)

Out Door Campaign (Display of
Hoarding / Flex / Banner etc.)

Sensitization Workshop on
Conservation of Gangetic Dolphin

180 participants

She further indicated that, as a result of the sustained and conti

efforts under the LWM programme, Gangetic Dolphins have been sjghted sy
over the last couple of years along stretches of the River Ga e&g% N
Murshidabad, Nadia, Purba Bardhaman, and Purba Medinipur. Thi\as . "f:
contributed to tourism growth, local development, and livelihdbd |
generation in these districts. DDG, NMCG pointed out that NMCG ha JF

undertaken Dolphin-Centric Tourism initiatives in other Ganga states.

[Action: SMCG WB, DGCs of Murshidabad, Nadia, Purba Bardhaman, and
Purba Medinipur]|

As SMCG has started taking students to the STP sites as educational tour,
ACS, 1&W Department desired to explore whether the IEC Campaign under
the NMCG Programme in the State can be carried out in collaboration with
that undertaken under Samagra Shiksha Mission, under Department of
School Education, GoWB.

[Action: SMCG WB, Department of School Education]

Chairperson, SGC, directed SMCG WB to coordinate with NMCG to examine
whether any stretch of the River Ganga in the districts of Nadia, Murshidabad,
Purba Bardhaman, or Purba Medinipur can be developed as a Dolphin-Centric
Tourism Centre on a pilot basis.

[Action: SMCG WB]|
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Agenda - 8: Miscellaneous

i) Encadrement of the Post of Director, Finance & Administr
WB in the West Bengal Audit & Accounts Service under t
Department, GoWB:

It is resolved to encadre the Post of Director, Finance & Administration, SMCG
WB in the West Bengal Audit & Accounts Service (WBA&AS) under the Finance
Department, GoWB & SMCGWB has been directed to submit a proposal to the
Finance Department, GoWB through the UD & MA Department, GoWB for
necessary encadrement.

[Action: SMCG WB, Department of UD&MA, Finance Department]

ii) Proposal for Rejuvenation of old STPs under KMC area inline with
Mursidabad, Katwa & Garden Reach STPs under Namami Gange Programme,
NMCG:

PD, SMCG informed that the old STPs in KMC—namely Bangur, Hatisur, and
Baghajatin—are now functional; however, their rejuvenation and upgradation
need to be undertaken to ensure the treated wastewater meets the latest
standards and effectively addresses Faecal Coliform levels in the River Ganga
with funding support from NMCG.

Chairperson, SGC and other Committee Members agreed to this proposal and

directed KMC to prepare a suitable report and proposal in this regard.

[Action: SMCG WB & KMC]

iii) DDG, NMCG has been nominated by DG, NMCG (Ex-officio Member of
SGC) to participate in the 9t" State Ganga Committee Meeting West Bengal,
on behalf of DG, NMCG:

e DDG, NMCG presented the working of the National Mission for Clean
ianga (NMCG) Programme being implemented in the West Bengal through
the Power Point Presentation & appreciated SMCG WB’s effort in
implementation of the Ganga Pollution Abatement Work in the State.

DDG, NMCG highlighted certain issues related to the four ongoing STP
projects. The matters were discussed and the resolutions are noted against
each in the table below:-
Name of the
Project e s
North Land for the second STP is yet to be | Department of UD&MA will | |
Barrackpore cleared. review, | |
STP Coordination with the Defence
Ministry is required for transfer/NOC
of the land for 2nd STP.
Chakdah STP Land for LS1 is not yet cleared; if land | UD&MA will take up the
clearance is delayed. matter.

Issues/ Observations Resolution taken

-
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Risk of recontamination of treated | Technical Committee in the |
effluent; Minor RoW and permissions | UD&MA Department will
pending; need to be expedited, address this issue.

Influent parameter is much below
than the lower limit of parameters
specified in agreement, resulting into
exemptions to concessionaire to
quoted GEC. This shall result into
additional power expenditures.

Ho?ghly- > HDD (Trenchless) work permissions
Chinsurah required from KMDA and ULB

| Administration  in
| Hooghly district for early
| implementation.

The status of the Urban River Management Plans (URMPs) for six cities—
Asansol, Durgapur, Howrah, Nabadwip, Siliguri, and Kalyani—was also
presented.

ACS, I&W Department, desired that while framing the URMP for Nadia
District, provision for Capacity building of the River Research Institute
(RRI) in Nadia at Haringhata & Institutional development required for this
Institute may be considered for funding from NMCG and the same will be
included URMP and DGP of Nadia district.

Chairperson, SGC, directed that URMP of Nabadwip and DGP of Nadia may
be taken up together (River Basin of Jalangi also included) to ensure a
holistic approach of the entire district.

District Ganga Plans for 9 (nine) DGCs, along with their status of
preparation, were likewise presented during the meeting.
[Action: SMCGWB and DGC, Nadia|

Regarding development of Bio-diversity Parks-

Additional Chief Secretary (ACS), Environment, informed that the
Department of Environment has declared ‘Char Baliadanga’ at Nadia as
Biodiversity Park. She requested NMCQG, if any funding is available for the
development of Bio-diversity park.

The issue of mapping and development of riverine islands was also raised
by the DDG, NMCG. On this point, ACS, Finance, (Member) proposed for
the inclusion of Riverine Island Development Programme of the
Sundarban area for consideration of funding from NMCQG.

Chairperson, SGC, directed SMCG WB to coordinate with the concerned
Departments to prepare a comprehensive proposal for development of Bio-
diversity Parks and the development of Riverine Island in the State for
consideration of funding under NMCG.

[Action: Department of UD&MA and SMCGWB|
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iv) Prof. Anirban Gupta pointed out in the meeting that the drains and
channels carrying wastewater to the EKW need to be dredged, and NMCG may
be requested to provide funding for these dredging works.

Chairperson, SGC directed that a proposal for wetland conservation alongwith
dredging of channels, particularly for the EKW, should be prepared by the
concemed authority for consideration in this regard.

[Action: SMCG WB & KMC]

Having no other issues to discuss, the Meeting ended with a vote of thanks to

and from the Chair. \
]
)

Chief Secretary, Governm of West Bengal
&
Chairperson, State Ganga Committee
State Mission for Clean Ganga, West Bengal
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Minutes of the Meeting of 19" River Rejuvenation committee (RRC), West Bengal under the .

Chairmanship of the Member Secretary. WBPCB and Chairman of RRC held on 14
November 2025 at the Conference Room of West Bengal Pollution Control Board

List of participants: As per list enclosed (Annexure — )

The Member Secretary, WBPCB & Chairman of RRC, West Bengal welcomed all the

Rejuvenation Committee in the Meeting and initiated the discussion.

Program Director, SMCG WB set the tone of the meeting by presenting the Status of

the State and proceeded with agenda wise issues:

Agenda — 1: Currently Listed and De-Listed Polluted River Stretches (PRS) in West Bengal by CPCB
and their proposed Action Plans by the respective Executing Agencies.

In the CPCB report of September 2025, 11 rivers in West Bengal are listed under different categories of
Polluted River Stretches (PRS), compared to 17 nos. in 2018 and 13 nos. in 2022. In the PRS list of 2025,
two de-listed rivers from the 2022 list — Karola and Silabati have been listed in PRS category again and
Jaldhaka, has been included in the PRS list of 2025. It was highlighted in the meeting that the water quality
mentioned for the new PRS were tested in 2022-23. Since the test data does not reflect the current picture,
WBPCB is requested to take up the matter with CPCB in the present context (2025).

Agenda — 2: Review of Water Quality of different PRS

Program Director SMCG WB highlighted that co-treatment of sewage and septage at functional STPs made it
possible to improve the water quality of River Ganga and presently it is categorized under PRS V. However
the water quality of Mahananda is of concern and needs immediate intervention. KMDA is requested to place
a comprehensive report on the progress of Mahananda STP Project alongwith updated status of pollution
abatement works in Vidyadhari and Churni Rivers by December 2025.

Agenda — 3: Review of the quality of the treated water at different STPs

» According to Reports of CPCB for the period April-July 2025:
» No. of STPs non-complying for Faecal Coliform — 20

» No. of STPs non-complying for BOD - 01

» No. of STPs non-complying for pH- 01

To reduce the Faecal Coliform of River Ganga, State has been considering to set up Chlorination units at
Bhatpara, Uttarpara, Kalyani, Naihati, Garulia, Panihati, Titagarh, Bandipur STPs, DPRs of which have
already been sanctioned by NMCG. Draft Bid Document is under preparation stage. KMDA to expedite the
same, In the meanwhile the State will continue the co-treatment of Septage & Sewage in its functional STP to
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reduce FC level in the Rivers. As on date 18346.35KL (as on August 2025) of Septage has already been co-
treated. The UD&MA Dept has brought out an advisory vide memo no. 1241-UDMA_-1__1014(49)!16:’2023
dated 12.06.2025 for mapping the ULBs with the nearby functional STPs to coptifiaé

/

)

Sewage. 7

Agenda — 4: Status of old STPs under KMC

updates for Garden Reach, Keorapukur and Adi Ganga STP Projects by December 2025.

Agenda — 5: Status of old STPs under PHED

It has been highlighted that old STPs under PHED were mostly found stagnant having noticeable vegetative
growths which prevent smooth functionality of an STP. PHED should consider proper maintenance of the
functional STPs. Water quality of River Dwarka has deteriorated as sewage from the hotels and other
commercial establishments at Tarapith has not been entirely diverted to the functional STP at Tarapith.
Program Director requested PHED and Tarapith Rampurhat Development Authority to look into the matter
on an urgent basis and stop the discharge of untreated sewage and other pollutants in River Dwarka. A
comprehensive report in this regard is to be placed by February 2026.

Agenda — 6: Finalization of sewage generation in KMA and non-KMA areas (Ganga Towns)

Sewage generation for KMA area is already done by KMDA. MED is requested to finalize the sewage
generation for non-KMA areas by 15" December 2025 and place report.

Agenda — 7: Inputs and feedback for realignment of State Policy for "Safe Reuse of Treated Water"
with the Central Policy (Attached copy of Safe Reuse of Treated Water from NMCG)

It was decided that an urgent meeting will be called prior to SGC Meeting to realign State Policy for "Safe
Reuse of Treated Water" with the Central Policy.

Agenda - 8: Other Issues

> Regional Director, CPCB requested that proper flow measurement for EKW needs to be re-assessed
and KMC to comply by February 2026.

» WBPCB is requested to consider addition of a few more monitoring stations prior to Diamond
Harbour in the Ganga Stretch as well as for Mahananda River.

As there was nq other issues to discuss, the meeting ended with thanks from and to the chair.

e e y,
Member Convenor, RRC Chairman, RRC
& &
Program Director, SMCG WB Member Secretary, WBPCB
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A ANNEXVEE )
ATTENDANCE SHEET

Date: 14/11/2025 Venue: Conference Hall, WBPCB,/
Time: 10:30 A.M.

Sub: 19t. RRC Meeting

sl | esngnatio 1 Narne of the 1 _ T Name & Contact No: jo: | Signa
No | Organization Jf ]; |
1 | Member ‘lwapcs JKOLKATA | Chairperson | il
Secretary i || ¢
2 | Chief ‘KMDA KOLKATA | Member
Executive \
Officer
3 | Director State Urban Member &L-l o AU
{)‘M Ul | Development v f}nu.l—w ML/” .
Agency {UDB
_— —
4 | Additional Panchayat and Member
Secretary Rural Development
Deptt. & Mission
Director SBM(G)
'5 | Chief Environment Member
Executive Department i
Officer |
= Commissioner | Howrah Municipal | Member e
Corporation
7 | Commissioner | Siliguri Municipal | Member
Corporation
8 | Chief Asansol Durgapur Member
Executive Development
Officer Authority
R P - l F—— B - i I S ———
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Date: 14/11/2025 Venue: Conference Hall
Time: 10:30 A.M.

sub: 19", RRC Meeting

st ] Designation | Name of the i ' -i-—!\la—me&cdntact No: '\ Signature

No| ~  |Omganization] | L ————

1 | PROJECT SMCG,WB | MEMBER | Nandini Ghosh !"\.] E
DIRECTOR, CONVENER R N
SPMG,WB C % \Mu\l’

2 | CHIEF | WBPCB MEMBER | Dr. RAMKRISHNA SAHA
SCIENTIST | _‘E"_/é:f.’_ff

: g o

4

5

6

- | RS SRS CN N b i 1 1.
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. Chief Siliguri Jalpaiguri Member
L.ecutive Development
Officer Authority
10 | Director Water Member k,,\a;d; Ba, l
Investigation CE,SwIN |, .
Directorate. 4
/%
11 | The Director | Commerce & Member . o q’a
| of Industriés | Industries Depatt. - g e’%q‘
12 | Chief Scientist | WBPCB Member = " Op
13 | Chief GAP Sector, KMDA | Member | .
Executive o by W (197 @-‘
B on’ | >
g (W L —
14 33% lrrigation_&#_ ) Member COJAT  SaHA 4 _
Sw% Waterways ' =
Department 8902 \Ei6 0
15 | Information Member =il W
Technologies &
Electronics
Department
16 Forest Department | Member
37 | Covinor Public Health Member Ao b T,
J‘,,T,_(_.u-w | | Engineering han Fowm  SAFE A
A"""j Department 394 T702949%
f:. ~ AT
18 J Micro, Small & Member
Medium
Enterprises
Department B
19 : Health & family Member “ -
~ | L
AS&M ol Welfare hutruamd Mt (W e A
‘C’wﬂj Department qu5yg 1 béh e
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A4
Water Resources Membke| |
| Investigation &
Development
Department B .
N aw t%—ip_p,?_ Urban Member Mo il Biswt)

Development and
Municipal Affairs

94 FF42A 66

Department
2 Agricuiture Member
Department ]
23 | Senior State Proé};r;n Member
Engineer Management
Group (SPMG)
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Date: 14/11/2025
Time: 10:30 A.M.

Venue:

Conference Hall,WBPCB7 Kol

Sub: 19™. RRC Meeting
S i Designation | Name of the I ~ Name li ' Contact No:
il Organization | - .
1 | Regional CPCB ,KOLKATA
' Director _ 4\_“‘;&*3_ e
| 1 '-‘_,'K
2 | Director KMDA,KOLKATA | ¢ 5 L. S, N \
General \m o L ,CE/;
s £l d
3 | Director KmcC G a9 908
Ganesal A5 ved Yo (s q4%%23 @/
(Drainage)
€28 % _ -
4 | Chief Engineer | North, MED
5 | Chief Engineer | South, MED _
Lhds bk | quasoruas | LUk
6 Speciallaw Departent of
Officer UD & MA Br. M- Mrtms T2 9T |
: : —— - =
#ﬁ#ﬁ) UDRXMA | RosbwRdns. | $8177 %51 % %
Gmeti WB 1 ‘4o s
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National Missidr§éf Clean Ganga

&) Monthly Progress Report in the NGT Matter OA No. 673 of 2018
(In compliance to NGT order dated 24.09.2020) s
The Kolkata Municipal Corporation . : U":z\
Reporting Month: December 2025 Version: 202601 10R0(Draft)’” ﬁ ‘-“;%
(2% 27 o, 0y
1. _Details of each existing STP t&(%ib Q-.::; ;‘,‘: /
e 23
Existing Capacity Operational ' ]
No. Location STP Being Status g D
Capacity Utilized of STP
A B C D E F
Bangur : ;
1 (22.60561, 88.41498) 52 26 Operational Complied
Operational
Garden Reach ;
2 (22.52186, 88.28669) 57 53.68 ( Unde}‘ Complied
Rejuvenation )
tional
Keorapukur Upes ;
3 (22.46849, 88.33192) 45 36 . .( Unde_r Complied
ejuvenation )
Baghajatin ' :
4 (22.48072, 88.39004) 15 14.25 Operational Complied
Hatisur ; :
5 (22.51866, 88.39340) 10 8 Operational Complied
2. Details of under construction STPs
Capacity Physical Porogress in %
; ofthe | BOvsall% Status of 1&D or House sewer Completion
No: Ligzigtion lant in | O- Components connections Timeline
P completed in the
MLD current month.
A B C D E F
a 7.2_% The sewage network at the 03 nos.
b. Plllﬂg_ work for | QTPs under KEIIP are being
Near WBSETCL, all units developed under respective works.
1 Joka 45 completed. Trunk sewers are being laid. S&D [March, 2026
super structure | Approximately Rs. 1800cr. For S&D
under progress. | works. Out of this, about 1500 cr.
2 linked for development of the trunk
9 7?.4) f S&D system within the catchment
b. Pllllmg_work OF | areas of the 3 STPs and remaining
At Bank Plot, M.G a un;ts d indirectly linked for the abatement of March. 2026
2 | Road(22.4583,88. 40 e pollution to the River Ganga in other e
3130) Construction of areas. Out of 1500 cr. about 1339 cr.
SUpET SUUCHUTe | p.s heen disbursed.
under progress.
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qportmg Month: December 2025 Version: 20260110R0(Draft)
§ Capacity Physical Progress in %
of the: || -l % Status of 1&D or House sewer Completion
~Lcation plant in E’(;C“;:Fc‘é"f:;;e connections Timeline
MLD cu:r‘rm month.
Laying of S&D lines including
construction of pumping stations in
ward 127, part of ward 142 and part
of ward 143 are considered in new
project under KMC-SHARP which
will be funded by ADB. Considering
the contribution of the aforesaid
areas STPs are being constructed
under ongoing KEIIP. LOA for
development of trunk S&D network
for few packages has been issued and
work commence soon.
. a. 100%
Rajpu;;:So.narpur, 3 b. Trial run in Time line for balance work not | February,
(22 449; I;;g 3504) process within the present scope under KEIIP 2026
J ] & KMC - SHARP will be considered
in KMC-SHARP Phase 2. (Part of
ward 127, 142, 125,126, 143 &144).
The Preliminary Project Report
(PPR) for KMC-SHARP Phase 2 is
submitted to the Government of
West Bengal (GoWB) for approval.
Upon receiving approval, the report
will be forwarded to the Department
of Economic Affairs (DEA), Gol for
consideration of external financing
assistance.
a.2.18% Letter of Acceptance (LoA) has been
b. Survey work and | issued by KMC to the L1 bidder viz.
soil testing M/s EMS Limited— M/s Neercare
Bansdroni STP 11.6 Comple.ted for STP India Private Limited (JV) at a total
and allied SPSs, cost of Rs. 78198 Crore on
BEP and Hydraulic | 23.06.2025. The agency has August
design is in submitted the Performance Bank | 2028
Progress. Guarantees and ESHS  Bank [ +15years
STP Near Golf Guarantees which_ have been vetted O&M
Gaidesi a. 0% by the respective Banks. The
Sukhapuk,ur 3.5 b. Survey work in Agfecment T l?e'en .executed a8
(22.49851 i, 30.07.2925. Mobilization Advance
88.35096), amounting to Rs. 29.67 Crore has

been paid to M/s GR Sewage

KMC MPR December 2025 Ver: 20260110R0(Draft) Page 2 of 8




National MissidhBy@Clean Ganga

o Monthly Progress Report in the NGT Matter OA No. 673 of 2018
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The Kolkata Municipal Corporation ¥ J
Reporting Month: December 2025 Version: 20260110R0(Draf® Y
Capacity | Physical Progress in % _ =
atlzat? Y | a.0verall % D' . /
No. f caution of the 5 Dipounccsas Status of I1&D or House sewer €ompletion
plant in c(;mplefé e connections Timelife:
MLD current month.
a.2.18% Treatment Plant Pvt. Ltd.
Birji Road STP b. Survey work and
near soil testing
6 SahidKhudiram 10 completed for STP
Metro and allied SPSs,
(22.46576, BEP and Hydraulic
88.38884) design is in
Progress.
a. 62.85%
0
b. 100% : Effective Date for the instant Project:
completion of
Earthwork, 21.10.2024. _ October
g New STP at 65 PCC, pile work, | Mobilization Advance amounting to 2026
Garden Reach pile cap & Tie | Rs. 15.93 Crore has been paid to M/s | +15ycars
beam. Decanter | GR Sewage Treatment Plant Pvt.| O&M
and Diffuser Ltd.
has been
supplied at site.
Rehabilitation of Existing S0MLD
_STP along  with  associated 12moiiths
Additional infrastructure at Keorapukur, %
o0 a. 2.2% Kolkata, WB. 5
capacity at : ; ’ 3months
8 g 5 b. Survey work in | LoA issued to M/s TEPL-GSJ (JV) | _. | 5
existing 24/09/2025 g
kur STP progress. on : ' _ 15ycars
Keorapukur 1&D or House Service Connection O&M
not  considered under  this
rehabilitation project.
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Capacity of :
the STP Status of Project (at DPR Stage/ Under Likely Da?e of
proposed in Tendering/ Work to be Awarded) Completion
MLD
C D E
A,
1 | STP Near Badartala 15
The Preliminary Project Report (PPR) for . .
KMC-SHARP Phase 2 is submitted to the | L1 ine to be
STP Near finalized based
BhangaKhal, Government of W.esF Bengal (GoWB) for )5
) e e ST 45 apprqval. Upon receiving approval, the report approval of the
(22.54118 will be forwarded to the Department of oot
, ‘ : project from
88.25155) Economic Affairs (DEA),‘ Gol fqr GOI
consideration of external financing assistance. it
3 | New Baghajatin STP 26
) It has been taken up under KMC-SHARP. Tender to be
4 Hossianpur STP 41 Tender document for the said STP has been floated by
prepared. January, 2026
5 New Keorapukur 25 Sent to 15th Finance Commission, Tripartite NA
STP MOU already signed.
Sent to 15th Finance Commission, Tripartite
MOU already signed. The land area is under
6 Strand Road STP 23 KOPT. The requisition for land allotment for NA
STP has been send to KOPT (Kolkata Port
Trust). Land allotment is pending.

4. Drain details:

River No.iof dtains falling in the river No. of drains ha'vmg floating rack.sfsc‘reens ms-talled
name to prevent solid waste from falling into the river

A B €
Dhankheti Khal i
Tolly’s Nullah T
Ganga Nimtala Burning Ghat Drain 0
Cossipore Ghat Drain 0
Chitpur Ghat Khal/ Circular Canal 0

*Dhankheti Khal is guarded with 3bar screens at different locations to arrest the floating materials for the
ease of removing the same from reaching to the River.
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(In compliance to NGT order dated 24.09.2020)
The Kolkata Municipal Corporation

materials for the ease of removing the same from reaching to the River.

5. Alternate treatment details:

Bio/ Phyto remediation is not feasible as the drains are under tidal effect.

A
"

] In-situ Details of Details of
River name Podl:l_tmg treatment 1M LDd parameters parameters
s details Feate before treatment | after treatment
DO: DO:
BOD: BOD:
i i 56 e:
FC: FC:

6. Reuse of treated water

3029

[ 8

‘t\

—

Total sewage generation in Kolkata is 1400 MLD. Approx. out of which major portion (910 MLD. approx
1.e.65% of total sewage generation) is being naturally treated and used at EKW for pisciculture, mixed
farming and animal husbandry etc.
Now, KMC has 5 STP which are in operation, having capacity of 179 MLD i.e. 12.8% of the total generated
sewage for which provision for reuse of treated water is being considered and is expected to be completed
by next financial year.
For upcoming and ongoing projects of STP having capacity upto 146 MLD (108 MLD from 3 STPs under
construction by KEIIP, 25 MLD from upcoming project under TollysNullah is sanctioned and 8 MLD

+5MLD additional capacity at Garden Reach STP& Keorapukur STP) i.e.,

sewage, provision will be made for reuse of treated water.

10% of the total generated

Location of MLD of
STP/Alternate | treated water Details of the reused water
Treatment generated
Treatment NA The majority of the sewage from the core inner city area - about 910
through East | gjoMLD of | MLD in magnitude receives natural treatment as it passes through the
Kolkata raw sewage East Kolkata Wetlands - an extensive fishery to the East of the city
Wetland s comad before discharging the same to Kulti River.

Treatment through East Kolkata Wetland (EKW)

The City of Kolkata is surrounded by a huge low-lying marshy land & fisheries called East Kolkata Wetland
(EKW) on the East which is fed by a number of water channels carrymg and discharging City waste water
(dry weather flow & storm water flow) in the Kulti-Vidyadhari river after natural treatment-sedimentation,

oxidation.

EKW has been recognized as Ramsar site. Excerpts from Information Sheet on Ramsar Wetlands can be
quoted as below:
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k3

v &gnﬂs to the east of Calcutta are well known over the world for their multiple uses. The resource
recovery systems developed by the local people through ages using wastewater from the city is the Ia.rgest in
the world. In the process it treats the wastewater and has saved the city of Calcutta from constructing and
maintaining a wastewater treatment plant.” N
“The East Calcutta wetland is an urban facility for treating the Calcutta city’s waste water and for utilizing
the treated water for pisciculture and agriculture, through recovery of waste water nutrients in an efficient
manner. In the wetland to the east of Calcutta, wastewater is used in fisheries and agriculture covering an
area of about 12,500 hectares which has been designated as conservation area by an order of the Calcutta
High Court.

In the fish ponds covering about 4000 hectares, city’s wastewater is made to flow through. The wastewater
ponds act basically as solar reactors and complete most of their bio-chemical reactions with the help of solar
energy. The wetland ecosystem of the east Calcutta is thus one of the rare examples of environmental
protection and development management where a complex ecological process has been adopted by the local
farmers by mastering the resource recovery activities.”

Ref: https://rsis.ramsar.org/RISapp/files/RISrep/IN1208RIS.pdf

7. Ground Water Regulation

River Ground water regulation details

A B

Ground Water Regulation is already in practice and is dealt by State Water & Investigation
Directorate (SWID) for the entire state under Water Resources Investigation &
Development Department (WRI&DD). Assessment of ground water resource at KMC area
is checked periodically by State Water & Investigation Directorate (SWID). For extraction
of ground water, case to case basis application is obtained by SWID and merit of such
application is judged by an expert committee as per The West Bengal Ground Water
Resources (Management, Control and Regulation) Act, 2005 which is called Corporation
Level Authority (CLA) comprising of the following members:
i) The Municipal Commissioner of the Corporation : Chairman
ii) The Chief Executive Officer, Kolkata Metropolitan Development Authority : Member
iii) Superintendent Geologist, State Water & Investigation Directorate, Government of
West Bengal: Member Secretary.

Ganga iv) Two elected representatives of the Kolkata Municipal Corporation, to be nominated by
Nidsadii the Mayor, Kolkata Municipal Corporation : Members

v) One expert from the Central Ground Water Board as may be nominated by the Regional

Director, Central Ground Water Board : Member
vi) Two experts in the field of conservation, protection or development of ground water
resources as the State Government may, by notification appoint. : Members
vii) Two eminent persons of the locality as the State Government may, by notification
appoint. : Member
viii) One representative of the Public Health Engineering Directorate, Government of West
Bengal : Member
ix) One representative of the State Pollution Control Board : Member
Only on recommendation of such committee and subsequent permission from State Water
& Investigation Directorate (SWID) ground water extraction is allowed. After completion
of these formalities KMC issues license for tube well boring.
The above procedure is being maintained as a continuous process.
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River Details of adopting good irrigation practices

NA NA

9. Rain water harvesting

River Details of rain water harvesting
A B

Rain Water Harvesting in already incorporated in Building Rule 2009 which is as
follows: Rule-144 Rain Water Harvesting and Tree Cover Rain Water Harvesting
(RWH), RWH shall form a part the building and shall have to be included in the plan,
either for direct use of the rain water or for ground water recharging or both, in case of

Ganga | (i) New building or buildings or any housing complex as per Environment Impact

. Assessment Guideline issued by State Government/ Government of India.

Vidyadhar

(ii) Expansion of any existing building or buildings or housing complex, as per
Environment Impact Assessment Guideline issued by State Government/ Government of
India.

This system shall comply with Central & State statutory requirements laid down in the
relevant Acts & by-laws. It is implemented for the buildings on area exceeding
20,000Sgm

10. Demarcation of Floodplain and removal of illegal encroachments

River Details of demarcation of floodplain and removal of illegal encroachments

NA NA

11. Maintaining minimum e-flow of river

River Maintaining minimum flow of the river

NA NA

KMC MPR December 2025 Ver: 202601 10R0(Draft) Page 7 of 8




National Missi Clean Ganga
an )~ Monthly Progress Report in the Matter OA No. 673 of 2018 P
(In compliance to NGT order dated 24.09.2020)

The Kolkata Municipal Corporation
eporting Month: December 2025 Version: 20260110R0(Draft)

12. Plantation activities

River Details of plantation activities along the river

A B

Total Plantation made during:
2020-21, 2021-22 = 28,000no0s.

December 2025
Siige Road side plantation - 718
Vidyadhari Plantation of Shrubs - 28000

Cumulative Figure
Road side plantation- 102688
Plantation of Shrubs- 249787

13. Development of biodiversity park

Details of setting up biodiversity parks on flood plains by removing encroachment along the river

1. Dr. Anupama Mitra, Expert Member of the Committee of the West Bengal Bio-Diversity Board has been
engaged vide letter dated 07/11/2022 and same has been communicated through Affidavit to HNGT in the
matter of OA-20/2022/EZ.

2. For availability of land KMC has approached to Army Authority, Eastern Railway and SMP-Kolkata for
identification of land for setting up of Bio-diversity park.

3. SMP-Kolkata has informed that there is no availability of land and the same has been communicated
through Affidavit in the matter of OA-20/2022/EZ of HNGT. Army Authority had informed that NoC will
be issued for the purpose as and when land is identified.

4. A Model DPR regarding setting up of Bio-Diversity Park has been obtained by KMC from West Bengal
Bio-Diversity Board.
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Legal/OA673/2018/NMCG/2019
Ministry of Jal Shakti
Department of Water Resources, River Development
& Ganga Rejuvenation
National Mission for Clean Ganga

| NPT
Major Dhyan Chand National Stadium

India Gate, New Delhi-110002
Dated: 19" January, 2026

OFFICE MEMORANDUM

Subject: 20" Meeting (Part-I) of Central Monitoring Committee in the NGT Matter
OA No. 673 of 2018.

A copy of Minutes of the 20" Meeting (Part-I) of Central Monitoring Committee in the NGT
matter O.A. No. 673 of 2018 held on 17.07.2025 under the Chairmanship of Secretary,

Department of Water Resources, RD&GR. Ministry of Jal Shakti is forwarded herewith for
information/ necessary action.

Encl: As above.

yar-0
(Anup Kumar Srivastava)
Executive Director - Technical, NMCG
Email id: ed-technical@nmeg.nic.in

To,

1. Chief Secretary, Government of Andhra Pradesh, [** Block. A.P Secretariat Office. Velagapudi
- 522503

2. Chief Secretary, Government of Bihar, Main Secretariat, Patna — 800015

3. Chief Secretary, Government of Chhattisgarh, Mahanadi Bhawan, Mantralaya, Naya, Raipur —
492002

4. Chief Secretary, Government of Goa, Secretariat, Porvroim, Bardez, Goa — 403521

5. Chief Secretary, Government of Gujarat, 1" Block, 5" Floor, Sachivalaya, Gandhinagar —
382010

6. Chief Secretary, Government of Haryana, 4" Floor, Haryana Civil Secretariat, Sector-1.
Chandigarh - 160019

7. Chief Secretary, Government of Himachal Pradesh, H P Secretariat, Shimla —171002
8. Chief Secretary, Government of Jharkhand, 1* Floor, Project Building, Dhurwa, Ranchi-
834004

9. Chief Secretary, Government of Karnataka, Room No. 320, 3 Floor, Vidhana Soudha,
Bengaluru -560001




13.
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icf\Secretary, Government of Kerala, Secretariat, Thiruvananthapuram -695001
IBecretary, Government of Madhya Pradesh, MP Mantralaya, Vallabh Bhavan, Bhopal -

\ adame Cama Road, Mumbai — 400032

Chief Secretary, Government of Rajasthan, Secretariat, Jaipur — 302005

14. Chief Secretary, Government of Tamil Nadu, Secretariat, Chennai-600009

15. Chief Secretary, Government of Telangana, Block C, 3" floor, Telangana Secretariat
Khairatabad, Hyderabad, Telangana

16. Chief Secretary. Government of Uttar Pradesh, 1* floor, Room No. 110, Lal bahadur Sastri
Bhawan, Uttar Pradesh Secretariat, Lucknow — 226001

17. Chief Secretary, Government of Uttarakhand, 4 Subhash Road, Uttarakhand, Secretariat
Dehradun — 248001

18. Chief Secretary, Government of West Bengal, Nabanna, 13" Floor, 325, Sarat Chatterjee
Road, Mandirtala, Shibpur, Howrah - 711102

19. Chief Secretary, Govt. of NCT of Delhi, Delhi Secretariat, IP Estate, New Delhi — 110002

20. Chief Secretary, Govt. of Puducherry, Main Building, Chief Secretariat, Puducherry-605001

21. Chief Secretarv, Andaman & Nicobar, Secretariat, Port Blair

22. Administrator, Lakshadweep

Copy to:

I. Special Chief Secretary, Department of Environment, Forest, Science & technology. 4th
Block. Ground Floor,Room No:268, A.P Secretariat Office, Velagapudi

2. Principal Secretary, Department of Environment, Forest and Climate Change, Van
Vibhag Rd, Nehru Nagar, Patliputra Colony, Patna. Bihar 800013

3. Principal Secretary, Department of Environment, Room No. S-2/23, Mahanadi bhawan,
Mantralaya, Nava Raipur, Atal Nagar, Raipur - 492001

4. Joint Secretary, Department of Science, Technology & Environment, 1st Floor, Pandit
Deendayal Upadhay Bhavan, Behind Pundalik Devasthan, Near Sanjay School, Porvorim,
Bardez - Goa

5. Additional Chief Secretary (Forests & Environment), Forests & Environment
Department, Block 14, 8 th floor, Sachivalaya, Gandhinagar - 382 010 Gujarat.

6. Additional Chief Secretary to Govt. of Haryana, Environment Department of
Environment & Climate Change, R.No. 108, 7th Floor, Main Secretariat Secl6,
Chandigarh 160017

7. Secretary, Department of Environment, Science and Technology Paryavaran Bhawan,
Near US Club, Shimla, Himachal Pradesh-171001

8. Additional Chief Secretary Forest, Environment & Climate Change Deptt., Nepal House,
Doranda. Ranchi-834002, Jharkhand

9. Additional Chief Secretary to Government, Forest. Environment and Ecology,
Department, Karnataka Government Secretariat, Room No. 447, 4th Floor, Gate no. 2,
Multi-storey Building, Bangalore-560001.

10. Principal Secretary, Department of Environment, Room No. 406 4th Floor Annex II,

Secretariat, Kerala Thiruvananthapuram, Kerala, PIN- 695001
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12.

16.

17.

18.

19.

20.

21

24,

26.

2l

28.

29.

i

32.

33.

. Principal Secretary, Department of Housing and Environment, Government of Mq

. Principal Secretary, Forest and Environment Department, Rajasthan 4, Jhalana
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Pradesh, Paryavaran Parisar, E- 5, Arera Colony, Bhopal, Madhya Pradesh, 462016 - A
Principal ~Secretary, Environment Department, Maharashtra 15th Floor, \ \
Administrative Building, Madam Cama Road, Mantralaya, Mumbai - 400032

Institutional Area, Jhalana Doongri, Jaipur, Rajasthan 302004

. Principal Secretary, Namakkal Kavi gnar Maaligai, Fort St. George, Chennai 600 009
. Special. Chief Secretary, TSCOST, 4th Floor., Aranya Bhavan, Saifabad, Hyderabad,

Telangana State, Pin ~ 500004

Secretary, Environment & Forest, Govt. of Uttarakhand, 4 Subhash Road, Secretariat,
Forth Floor, New Building Dehradun, Pin code-248001

Principal Secretary, Department of Environment, U.P., Room No. 601, Bapu Bhawan
Secretariat, Vidhan Sabha Marg, Lucknow - 226001.

Principal Secretary, Department of Environment, 5th Floor, Pranisampad Bhawan, Block
LB-II, Salt Lake, Sector 11, Bidhannagar, Kolkata — 700 106

Secretary, Department of Environment, Govt. of NCT of Delhi, 6th Floor, Delhi
Secretariat, IP Estate, New Delhi 110002

Secretary, Environment, Office of Environment, Chief Secretariat, Goubert Avenue.
Puducherry 605001

. Secretary, Environment, Andaman & Nicobar Islands
22.
23.

Secretary, Environment, Lakshadweep

The Member Secretary, Andhra Pradesh Pollution Control Board D.No. 33-26-14 D/2.
Near Sunrise Hospital. Pushpa Hotel Centre, Chalamalavari Street, Kasturibaipet,
Vijayawada — 520 010

The Member Secretary, Bihar State Pollution Control Board, Parivesh Bhawan, Plot No.
NS-B/2 Paliputra Industrial Area, Patliputra, Patna (Bihar) - 800 010

. The Member Secretary, Chhattisgarh Environment Conservation Board, Paryavas

Bhavan, North Block Sector-19, Atal Nagar Dist- Raipur (C.G.) 492002

The Member Secretary, Delhi Pollution Control Committee, Government of N.C.T. Delhi
4th Floor, ISBT Building, Kashmere Gate, Delhi-110006

The Member Secretary, Goa State Pollution Control Board, st Floor, Dempo Tower,
EDC Patto Plaza, Panaji, Goa-403 001

The Member Secretary, Gujarat Pollution Control Board Paryavan Bhavan, Sector 10- A,
Gandhinagar — 382 043

The Member Secretary, Haryana State Pollution Control Board, C-11. Sector-6.
Panchkula-134109, Haryana

. The Member Secretary, Himachal Pradesh Pollution Control Board, Him Parivesh,

Phase-III, New Shimla, Himachal Pradesh 171009

The Member Secretary, Jharkhand Pollution Control Board, T.A Building, HEC, P.O.
Dhurwa, Ranchi — 834004

The Member Secretary, Kamnataka State Pollution Control Board, Parisara Bhavan, 4th &
Sth Floor, # 49, Church St., Bengaluru-560 001

The Member Secretary, Kerala State Pollution Control Board. Plamoodu In., Pattom
Palace P.O. Thiruvananthapuram - 695 004
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ember Secretary, Madhya Pradesh Pollution Control Board, E-5, Arera Colony,
yavaran Parisar, Bhopal - 462 016, Madhya Pradesh

"'J"I;"loor Opp. Cine Planet Cinema, Nr. Sion Circle, Sion (E) Mumbai - 400 022
36.

The Member Secretary, Puducherry Pollution Control Committee, Housing Board

: 'Complex, Anna Nagar, Puducherry -600 005

37,

39.

40.

41.

43.

44,

The Member Secretary, Rajasthan Pollution Control Board, 4, Jhalana Institutional Area,
Jhalana Doongri, Jaipur (Rajasthan) - 302 004

. The Member Secretary, Telangana State Pollution Control Board, Paryavaran Bhawan,

A-3. LE. Sanath Nagar, Hyderabad-500 018

The Member Secretary, Tamil Nadu Pollution Control Board, 76, Mount Salai, Guindy,
Chennai-600 032

The Member Secretary. Uttarakhand Environmental Protection & Pollution Control
Board, 29/20. Nemi Road, Dehradun, Uttarakhand — 248001

The Member Secretary, Uttar Pradesh Pollution Control Board, Building.No. TC-12V,
Vibhuti Khand, Gomti Nagar. Lucknow-226 010

. The Member Secretary, West Bengal Pollution Control Board, Paribesh Bhavan, 10A,

Block-L.A.. Sector [11, Salt Lake City, Kolkata - 700 106

The Member Secretary, Andaman & Nicobar Islands Pollution Control Committee,
Department of Science & Technology, Dollygunj Van Sadan, Haddo P.O., Port Blair —-
744102

The Member Secretary, Lakshadweep Pollution Control Committee, Department of
Science. Technology & Environment, Kavarati-682555

Copy for kind information:

M

L) b

oQ

PPS to Secretary, DoWR, RD & GR, Ministry of Jal Shakti, Shram Shakti Bhavan, Rafi
Marg, Sansad Marg Area, New Delhi- 110001

PS to Director General, NMCG cum Project Director, NRCD

Joint Secretary, Ministry of Housing & Urban Affairs. Nirman Bhawan, Maulana Azad

Road. New Delhi - 110011

Joint Secretary (SBM), Department of Drinking Water and Sanitation,4th Floor, Pt.

Deendayal Antyodaya Bhawan, CGO Complex, Lodhi Road, New Delhi - 110003.

Joint Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran
Bhavan, Jorbagh Road, New Delhi - 110003

Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun

Nagar, Delhi-110032

PS to DDG, NMCG

PS to ED(Project), NMCG

Joint Secretary, NRCD
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Minutes of the 20" meeting (Part-l) of the Central Monitorisng
Committee held on 17.07.2025 regarding 351 polluted river strg

based on the directions of Hon’ble NGT in the matter OA No./ 6§73
2 018 ';.-“_' -

DoWR, RD & GR, Ministry of Jal Shakti (MoJS). The list of participants is |
Annexure-lI.

To begin with, ED Tech, NMCG while welcoming all participants outlined
mandates of CMC following the Hon’ble NGT Order in 2019. He further mentioned
NMCG efforts of requesting States for regular meetings of RRC having Priority-|
and Priority-ll polluted river stretches, and to update and review the Action Plans
for their restoration. Two key initiatives - (1) Water Quality Monitoring at 45
locations on drains spread across Delhi by CPCB & (ll), periodic monitoring of
STPs and drains in Yamuna Basin Under Strengthening of Environmental
Regulator (Phase-lll) Project were also highlighted.

State/UT-wise Review & Directions
1. Uttar Pradesh
1.1 Following Key issues were highlighted for appropriate actions by the State:

i.  Existing STP Capacity utilization is only 67%, and needs improvement.

ii. 17 projects under tendering need urgent awarding.

iii. 7 STPs are reported to be non-compliant, and 7 STPs (232 MLD) are
reported to be non-operational including Narora STP which was handed
over by contractor to ULB.

iv. Completion timelines of the on-going STP projects may be revised as per
the actual progress made.

v. Progress of Balrampur STP project remains stagnant; and 294 STPs under
SBM-II show no progress.

vi. State to provide in the MPR - details of no. of water polluting industries
existing in the State, industrial effluent discharge, status of ETPs and
details of under-construction or proposed CETPs in the State.

vii.  As per the CPCB monitoring reports, CETP at Banthar, Unnao and Rooma
are consistently reported as non-complying.

viii.  Details about Floodplain zones of rivers Hindon, Yamuna, Varuna, Gomti,
Kali East, Ramganga, Betwa, Ghaghra, Rapti, Sai & Saryu. Details of it, and
status of their demarcation on the ground may be provided to NMCG/MoJS.

ix. Efforts to implement Tariff policy 2016 in respect of TPPs operating in the
State by using STPs treated water need to be intensified.

1.2 JMD, UP Jal Nigam informed that the Balrampur STP is sanctioned under
Minority Welfare Department Scheme and due to non-availability of fund, the STP
works were withheld for 7-8 months. Chair directed Principal Secretary
(Environment), UP that the issue with the ongoing STP project at Balrampur
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otted for the project and the project is completed in a time-bound manner.
\ [Action: State of Uttar Pradesh]

remarked that if the existing infrastructures sanctioned and completed
Namami Gange Projects are reported to be non-operational due to State’s

[Action: State of Uttar Pradesh]

1.4 State informed that 294 projects proposed under SBM-Il are at planning
stage. Action plans have been approved. Presently, towns with population of
50,000 & above are be taken up first. Accordingly, 21 DPRs have been approved,
10 DPRs are under submission for approval and remaining 17-18 DPRs are
pending due to land finalization. DG, NMCG asked the State to prioritize
proposed projects under SBM-lII for Ganga towns having 1-2 MLD discharge
regardless of their population size.

[Action: State of Uttar Pradesh]

The Chair desired to write a comprehensive DO letter to Chief Secretary, Uttar
Pradesh highlighting key issues of the State.

[Action: NMCG]

2. Bihar
2.1 Following issues were highlighted for appropriate actions up by the State:

i. Treatment gap of 575 MLD; STPs of 170.6 MLD are under construction,
174.5 MLD under tendering will leave still a gap of 229 MLD.
ii.  Capacity utilization of the existing STPs is only 51.6%.
iii. 6 STPs reported to be non-compliant w.r.t Faecal Coliform standards.
iv.  Floodplain zoning efforts required to be accelerated.
v. State may update the status with regard to reuse policy.

2.2 State notified the flood plain zone for embanked rivers vide notification
no.- 143, dated- 06.03.2025. State has been requested to follow steps suggested
as per NMCG letter dated 27.05.2025.

[Action: State of Bihar]

2.3 DG, NMCG remarked that the existing STPs in Bihar are funded under
Namami Gange Programme. However, during random visits, these STPs have
been found to be non-operational. Therefore, State must ensure that the STPs are
operational and optimally utilized.

[Action: State of Bihar]

2.4 Chair directed State to take measures for improving the capacity
utilization and compliance status of the existing STP infrastructure. Further,
meetings of RRC needs to be convened regularly for reviewing the progress
made by the State for addressing the pollution in the rivers in the State.

[Action: State of Bihar]
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2.5 ACS (Environment), Bihar informed that CPCB has reported improvement in

the water quality of the rivers. State PCB has issued directions against the non- .
compliant STPs. He added that the progress would be thoroughly review#d ok
State level and appropriate action would be taken to address the issues. »

3. West Bengal

W9

3.1 Following issues were highlighted for appropriate actions by the State®

i.  Capacity utilization of the existing STPs is 72.4% and needs improvement.

ii.  State to provide compliance status of the existing STPs and the CETP.

ili.  As per the CPCB monitoring report, Dec 2024 to March 2025, out of 43
STPs monitored, 20 STPs were found non-compliant.

iv.  Out of the 15 priority Ganga main towns, DPRs have been received for
only 2 towns.

v. Updated status of floodplain zoning and demarcation in the State to be
provided.

3.2 It was informed that project for installation of disinfection facility is being
taken up to address non-compliant status of STPs in terms of FC. DG, NMCG
directed that comprehensive plan for addressing the pollution issues in River
Vidyadhari and River Churni may be submitted to NMCG.

[Action: State of West Bengal]

4. Delhi

4.1 The Chair desired that the final outcome should match with efforts being put
in by the GNCTD in tackling the pollution while stating deterioration in the quality
of river Yamuna as well as the major drains out-falling into the river on
comparison of DPCC's 2024 and 2025 report. Detailed discussion on issues
highlighted will be held in separate meeting.

[Action: GNCT of Delhi]

5. Madhya Pradesh
5.1 Following issues were highlighted for appropriate actions by the State:

i.  State to address the issue of slow progress in 8 on-going STP projects.
ii. State to connect the STP's OCEMS to the CPCB server.
iii. Technical evaluation report of the Nagda project is pending with State
since 19.05.2025. NOC on TBER is mandatory.

5.2 Chair raised concern over the capacity utilization of the existing STP at
62.7% and directed to prioritize pollution abatement projects in the catchment of
Priority-1 rivers are taken up on priority.

5.3 Principal Secretary (Environment) informed to address a gap of 1520 MLD in
sewage treatment, 643 MLD STP projects are under construction and 815 MLD
are under proposed/ tendering/ report preparation stages. The project proposed
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at Nagda is under tendering and shall be stirred up. State Urban Development
Department is being pushed for increasing the household connections works so
at the existing STPs are being utilized optimally.

State official informed that 50 MLD oxidation pond based STP at Jabalpur
en dismantled. A new 96 MLD STP is currently operational at Jabalpur,
is currently treating 68 MLD of sewage and further under AMRUT, a STP of
) Q. LD is planned at Jabalpur to cover the requirements till 2040.

/ Action: State of Madhya Pradesh
 OF ™Y L y ]

6. Rajasthan
6.1 Following issues were highlighted for appropriate action by the State:

i. Capacity utilization of the existing STPs is 76% and needs further

improvement.

ii. Out of 134 existing operational STPs, 91 STPs are reported to be non-
complying as per design parameter.

iii. 13 on-going STPs showed no progress from December 2024 till last report
i.e. May 2025.

iv. State to closely monitor the progress of 23 STPs in advance stages of
completion having timeline of September 2025.

v. State to increase its municipal solid waste processing capacity (83.9%)

vi.  No Model River identified by the State.

vii.  Details with regard to floodplain demarcation and reuse of treated water
not provided in the MPR.
viii.  State to prepare action plan for reuse of treated water from STPs.

6.2 The Chair raised concern over the deterioration in operation of STPs in the
State. Further, directed that the Coordinating Secretary in the State may call
upon all the departments and take monthly review of the progress. RRC meeting
be convened in the State within a month. The Existing STPs having OCEMS be
connected to CPCB server. A comprehensive DO letter be written to Chief
Secretary, Rajasthan highlighting the same.

[Action: State of Rajasthan/ NMCG]

6.3 Secretary (LSG), Rajasthan informed that out of 141 STPs, 115 STPs have
installed OCEMS.

7. Uttarakhand
7.1 Following issues were highlighted for appropriate actions by the State:

i. Capacity utilization of the existing STPs is only ©68% and needs
improvement.
ii. Outofthe 70 STPs, 3 STPs of 10.08 MLD are non-operational.
iii. 16 STPs of 48.74 MLD are non-complying to the parameters of BOD, COD,
TSS, & Faecal Coliform as per the NGT norms.
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iv. ?tate are to resolve long pending land acquisition issues delaying
implementation of NMCG sanctioned STP projects at Kotdwar (21 MLD),
Muni ki Reti (0.3 MLD) and Gaurikund (6 and 10 KLD). /"NOT

s

dp

7.2 Discrepancies in water quality monitoring data of State PCB & CPCB needs to % “\

be addressed. As informed by State, Joint Monitoring is proposed and CPCB tg, " '
J g is prop 5 e A

nominate concerned officials for the same. Q) 5,
[Action: State PCB/ cncé‘; *2

7.3 Scientist E, CPCB informed that the Priority-l river stretches of Bahela and \ﬁ—
Dhella are in the catchment area of Kashipur industrial area. Therefore, in order
to improve the quality in these stretches, State needs to ensure compliance with
regard to the industries operational in the catchment.

[Action: State of Uttarakhand]

7.4 Chair directed that Special Monitoring of industries in the catchment area of
rivers - Bahela and Dhella be undertaken by CPCB. Further, State to undertake a
diagnostic review of these two rivers stretches. DG, NMCG informed that STP
projects are under trial and improvement in the river quality will be seen in 2-3
months.

[Action: CPCB/ State of Uttarakhand]

8. Kerala
8.1 Following issues were highlighted for appropriate action by the State:

i.  Water quality monitoring data (including BOD values) of all the identified
polluted river stretches needs to be incorporated in the MPRs.

ii. State to expedite taking up proposed projects for bridging the gap in
sewage treatment.

8.2 About capacity utilization of the existing STPs at 43% only, Special Secretary
(LSG), Kerala informed that 225 MLD of existing sewage treatment facilities
includes STPs, co-treatment in FSTPs and all other facilities such as Decentralized
Wastewater Treatment System (DEWAT). However, the capacity utilization was
reported only for the STP at Trivandrum. This has been corrected and updated
information is being submitted. Further, it was informed that due to dense
population in Kerala, installing STP at all ULB level is not feasible.

8.3 Additional Chief Secretary (Water Resource), Kerala supplemented that due
to dense population in coastal area of Trivandrum, sewer network laying is not
feasible and hence the 107 MLD STP at Trivandrum remains under-utilized.
However, State has installed FSTPs and other decentralized facilities for
addressing the load of 305 MLD sewage.

8.4 CPCB informed that in the last meeting of CMC, State was directed to
document the non-STP related sewage treatment works undertaken by the State
and to submit the same to CPCB for review and compilation. Chair directed the
State to submit the same within 3 days.

[Action: State of Kerala]
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NO Rq,r-, 5 Chair remarked that the State may review the adequacy of the existing
8 Chauan,,,tredtment system so as to prevent ground water contamination and prevent fecal
axclleta contamination into sea water. She further remarked that regulatory

anism needs to be in place for emptying them regularly and safe transport
featment of the residue. This needs to be part of the report being submitted
/ the State.

[Action: State of Kerala]

8.6 On being pointed out about 305 MLD generation being lower side by DG,
NMCG, ACS, Kerala informed that per capita population has only being taken into
account while the type of consumption and generation of wastewater is different
in case of Kerala, which has not been factored in. However, State would re-look
into the actual generation which is certainly more. The reported figure was
arrived at in consultation with the SPCB.

[Action: State of Kerala]

8.7 Chair emphasized while separating sewage and sullage, the grey water
disposal at household level needs to be looked into. If it comes into the system,
the distinction between black water and grey water cannot be made. CPCB and
experts working on river basin and management plan, or a technical agency may
also look into this issue, to provide a view on the adequacy of the arrangement
so as to advise the State Government.

[Action: State of Kerala/ CPCB]

8.6 ACS, Kerala informed that Kerala has established River Basin Authorities for
all the rivers in Kerala whose one of the major scope of the works is to address
the pollution aspect issue and prepare separate Action Plan for supplementing
the efforts of river rejuvenation.

8.7 With regard to re-use of treated water, Special Secretary, Kerala informed
that policy has been drafted and approval of the same would be expedited within
10 days. Chair suggested that the State’s treated water policy must be in line
with the National Framework on Safe Reuse of Treated Water.

[Action: State of Kerala]

8.8 Further, Special Secretary (Environment), Kerala informed that BOD values of
the rivers are monitored every month and the report shall be shared with the
Ministry. SPCB carried out inspection of the 9 CETPs and 5 CETPs were found to
be complying with the norms while 3 were found to be non-complying. Notices
have been issued to the 3 defaulting CETPs. Further, 3 more CETPs are in
development phase.

8.9 Joint Secretary, NRCD highlighted State needs to take a decision on the Flood
Plain Zone issue. ACS, Kerala informed that the floodplain zonation would be
taken up at a later stage. Chair remarked that in such case, Kerala may not be
eligible for FMBP funding under Central Government. State may align the plan
with CWC guidelines and strongly advised State to review the matter as per the
State’s perspective and take up FPZ at the earliest.

[Action: State of Kerala]
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9. Telangana

9.1 Following issues were highlighted for appropriate action up by the 'Sg

i. State to expedite taking up proposed projects for bridging the \
sewage treatment.
ii.  Slow progress observed in on-going STP projects
iii.  Status with regard to Ramnagar Bandam to be provided

9.2 Chair enquired about State’'s plan with regard to enhancing the capacity
utilization of the STPs and plan for recycle & reuse of treated water. Managing
Director, HMWSSB reported that the capacity utilization of the existing STPs is
73% as these installations are designed for the year 2036 and it is expected to
increase gradually. The proposal for reuse of treated water has been submitted
to Government for approval and further a separate Metro Water Board is also
being proposed to be established.

9.3 Chair pointed out that not much improvement is seen in water quality of
River Musi in the stretch from Hyderabad to Nalagonda and further deterioration
is observed in River Godavari in the stretch from Basar to Khamman. State to
ensure regular meetings of River Rejuvenation Committee be held in the State
and the Action Plans be reviewed.

[Action: State of Telangana]

9.4 Member Secretary, Telangana Pollution Control Board informed that BOD
values have improved in River Krishna, however for River Godavari, higher BOD
value was observed at Basar. With the implementation of Musi River rejuvenation
program, BOD values in the river are expected to be reduced significantly.

10. Gujarat
10.1 Following issues were highlighted for appropriate actions by the State:

i. 13 STPs reported to be non-operational.
ii. 48 STPs are reported to be non-compliant to the norms.
iii. Slow progress observed in few ongoing STP projects.

10.2 Secretary (Urban), Gujarat informed that the actual treatment gap has
been reduced from 331 to 317 MLD. 107 MLD STP at Visalpur by AUDA has
achieved 45% progress. 50 MLD STP proposed at Gandhinagar Sargasan has
been cancelled and two STPs of 65 MLD each were planned, of which one STP has
been made operational and another STP shall be made operational shortly.

Further, for ensuring minimum delay in completion of the projects,
fortnightly review is being held and ULBS are being sensitized. The capacity
utilization of the existing STPs is low as future growth and outgrowth areas of the
towns are also being considered during designing the STPs, hence the utilization
shall increase gradually.
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s 10.3 Secretary (Environment), Gujarat informed that bimonthly State Level
//U"M I¥ |- meeting is being held under the Chairmanship of Chief Secretary, Gujarat. The
'l Py t§tus of STPs and house sewer connection are being closely monitored in these

i Fhgudnun R o
7 .”f;m;i\agi oue eé\;ings. State from its own scheme is providing subsidies to the households for

x | " Yols ssetaking up connections.
\ \ o 0210892 </
\OO /4 Chair remarked that updated information may be provided in the MPR
\Wbmissions. Further, it was highlighted that Gujarat seems to have
- infrastructure in place for abatement of pollution, therefore improvement in
water quality of the rivers especially in Priority-l is expected for which better
enforcement and governance needs to be ensured by the State.,

[Action: State of Gujarat]

11. Goa

11.1 State informed that the low-capacity utilization of the existing STPs in the
State is due to the design period which was taken during installation of the STPs
considering the future population. Further, house sewer connection works in the
adjoining rural areas is also being undertaken and shall be commissioned.
Presently, sewage is being brought through tankers to the STPs from the rural
areas.

11.2 Chair suggested that instead of reporting urban sewage generation for the
State, it may be taken up as sewage zone. The population, sewage generation,
existing treatment capacity, connectivity, ongoing and proposed treatment
facilities, sewage zone-wise may be calculated and provided to the Ministry.
Further, directed State to focus on the polluted river stretches and provide
details of how the State proposes to improve the water quality of the rivers.
[Action: State of Goa]

12. Karnataka
12.1 Following issues were highlighted for appropriate actions by the State:

i.  With regard to Priority-l Thenpennai River, efforts for restoration needs to
be put in by both the States of Karnataka and Tamil Nadu.
[Action: State of Karnataka & Tamil Nadu]

ii. Capacity utilization of the existing STPs remain at 77% and needs
improvement.
iii.  Progress of ongoing STP projects needs to be closely monitored and timely
completion of the projects may be ensured.
iv. 14 STPs are reported to be non-operational
v. 4 STPs and 4 CETPs are reported to be non-complying.
[Action: State of Karnataka]

12.2 Chair suggested that a virtual workshop may be convened by NRCD along

with CPCB wherein the State of Karnataka can present their Action Plan for
Coastal Pollution Management. CPCB informed that the CPCB had reviewed the
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State’s Action Plan for Coastal Pollution and had submitted its comments. Now
the State may proceed with implementation of the Action Plan.
[Action: State of Karnataka/NRCD]

12.3 Principal Secretary (Environment), Karnataka informed that all the STPs
(including those managed by private institutions and residential complexes) in
Bangalore would be connected to Karnataka PCB's server, which will help in
quantify the amount of sewage generated and treated in Bangalore by ye;

Further, 1ISc is being pursued for providing guidance in extending the usegbz

treated water other than in building constructions and horticulture.

\
12.4 The Chair appreciated the works and suggested State may share the

details with the Ministry and directed the State to convene regular meetings of

RRC to review the status of polluted river stretches.
[Action: State of Karnataka]

13. Tamil Nadu
13.1 Following issues were highlighted for appropriate actions by the State:

i. Estimated sewage generation of 5499 MLD for the State as reported was
agreed upon by CPCB.
ii. State to take up projects for bridging the gap in sewage generation.
[Action: State of Tamil Nadu]

13.2 Chair remarked that the State has good capacity utilization of the existing
STPs, however, the number polluted river stretches have gone up including
increase in Priority-l river stretches. Further, directed State to expedite
submission of Action Plan for Coastal Pollution to CPCB.

[Action: State of Tamil Nadu]

13.3 Additional Chief Secretary (Environment), Tamil Nadu informed that Action
Plans for rejuvenation of 8 polluted river stretches - Amravati, Bhavani, Cauvery,
Palar, Sarbanga, Tambiraparani, Thirumanimuthar and Vashista have been
approved by RRC and has been submitted to CPCB for approval. As CPCB's
approval for Priority-V River stretches are not required, State is implementing the
Action Plan for river Amravati and Palar. Action plan for rivers - Adyar and Cooum
have been approved by RRC. Regular meetings of RRC are being convened and it
shall be ensured that the water quality in these rivers are improved.

13.4 Joint Secretary, NRCD informed that State’s confirmation with regard to

the commitment of State’'s share of 40% in the proposed Nadanthai Vaazhi

Cauvery project is awaited at NRCD. State may submit the same at the earliest.
[Action: State of Tamil Nadu]

14. Puducherry

14.1 Chair enquired about the water quality monitoring data of the polluted
river stretches. Further, UT was directed to expedite the coastal action plan
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N O $ubmission and to review the demarcation of flood plain zoning and to submit the
gpoxt to CMC.

[Action: UT of Puducherry]
ommissioner (Environment), Puducherry informed that BOD value of
B is below detection level as per the monitoring report of November 2024.
\ 2r, an in-situ water testing facility is being planned for Yanam itself so as to

N Op NOwe #Sure the water quality monitoring data on monthly basis. The coastal action
=====7lan is being prepared by National Centre for Coastal Research, Chennai and is
expected to be completed by August 2025.

14.3 Chair suggested that data collection and analysis should be done on
monthly basis and Centre would certainly help to connect the UT with Central
Water Commission (CWC) laboratory facility, if any, that exists within feasible
vicinity, free of charge.

[Action: UT of Puducherry]

14.4 joint Secretary, NRCD suggested State to closely monitor the works of on-
going Karaikal STP. UT informed that the STP at Puducherry has achieved 90%
progress and STP at Karaikal has achieved 75% progress and are expected to be
completed by September 2025.

15. Andaman & Nicobar

15.1 13.5 MLD gap in sewage treatment in the UT remains. UT to rectify
whether the previously reported ongoing projects for installing 10 and 18 MLD
treatment facilities have been dropped. Principal Secretary (Environment),
Andaman & Nicobar informed that the two projects of 10 and 18 MLD have been
dropped. Further, extensive survey was done by [IT-Bombay and it is now
proposed to take up 25 MLD phytoremediation project, for which tenders have
been called for and shall be opened by August, 2025.

15.2 Chair directed UT to request Chief Secretary, Andaman & Nicobar to
review the proposal for bridging the gap in sewage treatment.
[Action: UT of Andaman & Nicobar]

16. Lakshadweep

16.1 Secretary (Environment), Lakshadweep informed that modular de-
centralized STPs are being planned. For 13000 households, DRDQ’s high
performance biodigester is being planned at different locations. Currently, a plant
on pilot basis is operational at IIT Roorkee for treating black and grey water. The
work of installation at Lakshadweep is expected to start by August 2025 and shall
be installed within 3-4 months. Chair directed CPCB to visit Lakshadweep to
review the status and adequacy of treatment and requested Lakshadweep to
corporate with the CPCB team.

[Action: UT of Lakshadweep/CPCB]

17. Miscellaneous
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17.1 Concluding the meeting, the Chair highlighted following points for compliance by
concerned States/Agencies -

a) Power-point presentation of respective States be shared with the States/UTs 15
days before the scheduled CMC meeting date; Py

b) States to conduct regular RRC meetings having Priority-I and Priority -} poHU
river stretches, and to update and review the Action Plans for their res r:ur%;

¢) PRS report based on recent data set be published by CPCB at the earliest]; ‘-}’6

d) State to connect the STP’s OCEMS to the CPCB server; &

e) A Nodal Secretary (either Principal Secretary, Environment or Principal sé‘c R
UDD) may be nominated for coordinating and reviewing at State Level 34
representing the State in the meetings of CMC.

17.2 CMC could not take up the review of works in case of States - Jharkhand, Haryana,
Himachal Pradesh, Chhattisgarh, Maharashtra and Andhra Pradesh due to absence of
senior level officials i.e. Chief Secretary of the State or Principal Secretary (Environment/
Urban) in the meeting.

The meeting ended with thanks to the Chair.

Kk ok ok ok
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Ms. Debashree Mukherjee, Secretary, DoWR, RD & GR, MolS - in Chair
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Shri Anup Kumar Srivastava, Executive Director (Technical), NMCG
Shri Nazimuddin, Scientist F, CPCB

Shri Vishal Gandhi, Scientist E, CPCB

Ms. Alpana Narula, Scientist B, CPCB

Shri. J. P. Singh, Director, NRCD

Shri S.K. Srivastava, Scientist-F, NRCD

10 Shri A.P. Singh, Scientist-E, NRCD

11.Dr. Sabita Madhvi Singh, Scientist-E, NRCD

12.Dr. Pravin Kumar, Director-Technical, NMCG

13.Shri Rajat Kumar, Senior Waste Management Specialist, NMCG

14.Shri Ishwer Singh, Consultant (Legal), NMCG

15.Shri Vijay Kumar, Assistant Civil Engineer, NMCG

16.Shri Mahender Singh, Monitoring Expert, NMCG

17.Shri Rachit Andley, Project Manager, NMCG
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Extraordinary
Published by Authority

TYAISTHA 3] THURSDAY, MAY 26. 2022 [SAKA 1944

PART I—Orders and Notifications by the Governor of West Bengal, the High Court, Government Treasury, etc.

GOVERNMENT OF WEST BENGAL
DEPARTMENT OF URBAN DEVELOPMENT & MUNICIPAL AFFAIRS
NAGARAYAN, DF-8, SECTOR-,

SALT LAKE CITY, KOLKATA-700064

NOTIFICATION

No. 33-UDMA/24011(99)66/2021, dated: Kolkata, the 25* May, 2022 - WHEREAS the State Government has felt
it necessary to frame a Faecal Sludge and Septage Management (FSSM) Policy for the Urban Areas in the State of West
Bengal.

AND

WHEREAS, the Department of Urban Development & Municipal Affairs constituted a Committee vide Order No.
80-(law)/UDMA/24011(99)66/2021 dated: Kolkata, the 25" October, 2021 for drafting and designing a customized
FSSM Policy best suited for the requirement of all the Urban Local Bodies and Development Authorities in the State of
West Bengal.

AND

WHEREAS, the said Committee had prepared a draft policy and the same was placed in the Public Domain
through the Official website of Department of Urban Development & Municipal A ffairs for seeking valuable feedback
and suggestions from all concerned vide Memo No. 03-UDMA/24011(99)66/2021 dated, Kolkata, the 27* January, 2022.

AND

WHEREAS, some suggestions/feedback were received and duly discussed and i ncorporated by the Committee,
after which the Faecal Sludge and Septage Management (FSSM) Policy has been finalized.

NOW, it is being notified that all the Stakeholders should ensure strict enforcement and implementation of the
provisions as laid down in Faecal Sludge and Septage Management (FSSM) Policy for ensuring fulfillment of the
objectives so framed.

By order of the Governor,

NANDINI GHOSH, IAS
Special Commissioner to the Government of West Bengal

Published by the Department of Urban Development & Municipal Affairs, West Bengal and printed at Saraswaty Press Lid.
{Government of West Bengal Enterprise), Kolkata 700 056,
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?Eﬁ”’S'Iudge and Septage Management Policy
for the Urban Areas in State of West Bengal

PREFACE

Proper and scientific management of faecal sludge and septage through low cost and
environmentally sustainable model has now become significant to minimize water pollution
from un-sewered towns. From the experience in running the 30 KLD faecal sludge and septage
treatment plant at Promodnagar, it has now been felt that a separate policy is required to
provide guidelines as well as detailed framework to the municipal bodies to take care of their
faecal sludge and septage in a comprehensive and integrated manner.

On-site sanitation system is prevailing in most of the Urban Local Bodies (ULBs) covering
approximately 78 % urban population in West Bengal. Even for a few ULBs where sewerage
with sewage treatment facilities are available, on-site sanitation system is existing in certain
areas of the towns. In on-site sanitation system faecal sludge and septage get accumulated and
require emptying, transportation, treatment and disposal / reuse following sanitation safety
planning. Thus, faecal sludge and septage management addresses sanitation value chain from
secure containment of faecal sludge and septage to treatment and disposal / reuse through
adoption of appropriate technology with an aim to provide safeguard to public health and
environment.

Faecal Sludge and Septage Management (FSSM) Policy for the urban areas in
the State of West Bengal has been framed highlighting gaps and issues in urban sanitation,
objectives and scope, implementation strategy and guidelines, institutional and regulatory
framework, timelines and funding pattern. The policy aims to manage all faecal sludge and
septage generating from on-site sanitation system in an environmentally safe manner. It is
incumbent upon ULBs to prepare City / Town FSSM Plan and Strategy considering local situation
and ULB specific or cluster based solution. The FSSM Policy therefore, shall act as a guiding
document by setting the context, scope, priorities, strategy and directions for the ULBs to
ensure proper implementation of FSSM across the State. The benefits of the FSSM Policy shall
go a long way in safeguarding health, hygiene and environment of all ULBs in the State of West
Bengal.
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Faecal Sludge and Septage Management
for the Urban Areas in State of West Bengal

1.0 Introduction

In West Bengal as per 2011 census the urban population was 29 million. Current urban
population of the State is around 30.9 millions!. Approximately 22% Urban Population
are covered with Sewerage and Sewage Treatment facilities under off-site sanitation
system which is existing in nine (9) Urban Local Bodies (ULB) including Kolkata
Municipal Corporation (KMC). So, majority of urban population is covered with on-site
Sanitation system. At present, in West Bengal there are seven (7) Municipal
Corporations, one hundred and nineteen (119) Municipalities and three (3) Notified
Area Authorities providing civic services to urban population.

In the State, water is supplied conforming to the guidelines of CPHEEO manual.
Each ULB generates waste water as 80% of water supply. Municipal waste waters
(sewage/sullage) contain substantial quantum of organic and bacterial pollution load.
Municipal waste water if untreated may cause surface water and groundwater
pollution. Similarly, the faecal sludge and septage generated due to on-site sanitation
process in household and community toilets if disposed without proper treatment in
un-controlled manner may also cause surface water and groundwater pollution.

Normally focus on sanitary interventions in urban area relates to ensuring access
to toilets (on-site sanitation) and construction of Sewerage Network and Sewage
Treatment Plants (off-site sanitation). Issue of Faecal Sludge and Septage Management
(FSSM) in safe and sustainable manner remains neglected. In un-sewered cities and
towns due to the absence of proper policy and planning, open disposal of untreated
faecal sludge and septage is causing environmental pollution and risk to public health.
The ULBs in one hand have achieved ODF status by ensuring 100% use of toilets but on
the other hand, they are very much handicapped with the scientific faecal sludge and
septage management System.

1 As per document submitted by the State to Hon'ble NGT
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el the settled solid matter in semi-solid condition - it is usually a mixture of |
. .*_'n \/

sods and water deposited at the bottom of septic tank, pond etc. The term sewage

sludge is generally used to describe residuals from centralized waste water treatment,
while the term septage is used to describe residuals from septic tanks.

Faecal Sludge : It is the solid or settled contents of pit latrines and septic tanks. Faecal
sludge differs from sludge produced in Municipal Waste Water Treatment Plants.
Faecal sludge characteristics can differ from place to place. The physical, chemical and
biological qualities of facecal sludge are influenced by the duration of storage,
temperature, intrusion of groundwater or surface water in septic tanks or pits,
performance of septic tanks, tank emptying technology and pattern.

Septage: Faecal sludge produced in septic tanks.

(Ref: Septage Management in Urban India: NUSP)

In order to facilitate off-site sanitation systems, sewerage network, pumping stations
and Sewage Treatment Plants are to be built. Such systems are expensive to build and
also expensive to operate and maintain properly. It is for this reason off-site sanitation
system with sewerage network, pumping stations and Sewage Treatment Plants are not
feasible for most of the ULBs. Thus on-site sanitation option with septic tanks and
sanitary pit latrines for excreta treatment is feasible in most of the un-sewered ULBs.

1.1 Existing Situation

On-site sanitation system is prevailing in un-sewered ULBs in West Bengal. In these
ULBs mostly septic tanks have been constructed for treatment of human excreta. The
septic tank facilitates anaerobic treatment of sewage (human excreta + water) by way of
anaerobic digestion of settled solid (sludge) and liquid resulting in reduction of
biodegradable organic matter and release of methane, carbon dioxide, hydrogen
sulphide gases etc. The septic tank effluent though gets clarified to a large extent, still
contain appreciable amount of dissolved and suspended organic solids and pathogen.
Such effluents from septic tanks normally get discharged in surface drains in the
absence of soak pits. ULBs provide services for emptying of faecal sludge/septage from
septic tanks on request from the tax payers of the cities / towns.. However, the service
provided by the ULBs has been assessed to be inadequate due to non-availability of
vehicles, man-power and infrastructures for treatment and disposal of faecal
sludge/septage. In many ULBs, uncontrolled open dumping of faecal sludge/septage is
practiced. Private Agencies are also operating in ULBs for de-sludging of septic tank as
and when residents call them. Private agencies do not follow the scientific system of

3
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sludge withdrawal from the septic tanks as well as treatment \4

disposal/utilization of dried sludge. Often faecal sludge/septage are disposed i %éﬁ‘o =

nullah/outfall channel causing pollution of rivers, canals and other water bodies. One
of the reasons of high Faecal Coliform concentration in rivers may be the direct disposal
of faecal sludge/septage in outfall channels leading to the rivers.

In Kolkata Metropolitan area where 41 ULBs are existing, a good number of
Sewage Treatment Plants have been constructed under GAP-Phase I, GAP-Phase Il and
Namami Gange Program for abatement of pollution of river Hooghly (Ganga). Under
GAP-Phase 1 and GAP-Phase II, intercepting sewers were laid as well as sewage
treatment plants were constructed to treat intercepted and diverted sewage/sullage in
different cities and towns. Under Namami Gange Program sewerage network, pumping
stations and Sewage Treatment Plants have been constructed in a few towns. None of
the Sewage Treatment Plants are receiving faecal sludge/septage for treatment till date.

1.2 Need for FSSM Policy

Currently septic tanks accounts for substantial proportion of toilets in urban areas of
West Bengal. Other types include on-site two-pit or single-pit pour flush toilets. In some
towns use of on-site deep single pit toilets are still in practice. In cities and towns where
sewerage and sewage treatment facilities are available, septic tanks and pit latrines are
hardly found in limited in number.

In un-sewered towns, provision of system for Faecal Sludge and Septage
Management are required.. In towns, especially along lower Ganga region, where
Sewage Treatment Plants with intercepting sewers are available but without having
sewerage network, there must be also provision with arrangement of FSSM.

Inadequately safe and sustainable sanitation is the one of the important reasons
of pollution of water and soil resources as well as adverse impact on public health.
More attention may be given for proper construction of on-site sanitization system
(septic tanks) and the management and safe disposal of faecal sludge and septage.
Mostly septic tank and pit latrine design and construction are subject to local practices
with considerable variation and without conforming to the Bureau of Indian Standards
(BIS) or CPHEEO manual.



% Limited capacities and resources with ULBs.
“* Households do not request for cleaning of septic tanks regularly

% Some ULBs have de-sludging equipments or there are private players
providing cleaning services but the extent of services is far from
desirable.

< In many cases faecal sludge and septage is disposed in open drains and
open areas (trenching ground) posing considerable environmental and
health risks.

<* Sometimes sanitary workers do their job of septic tank or latrine pit

cleaning in hazardous condition without adequate protective gear and

equipments.

In the above context, these issues may be addressed in a holistic manner, with a
strategy to select appropriate option for proper management considering local
situation. There is a need to develop FSSM system with provision of faecal
sludge and septage treatment and use of sludge as soil conditioner or manure. A
policy on Faecal Sludge and Septage Management is needed to be framed
highlighting suitable regulations, institutional framework, capacity building,
education and awareness among all stakeholders. This policy seeks to address
on-site sanitation system in all un-sewered cities and towns in West Bengal with
an aim to manage all faecal sludge and septage in an environmentally safe
manner including proper engineering design, construction and maintenance of
septic tank systems, pit latrines and such other systems generating faecal sludge.
In addition, the policy will include rational management system to be
undertaken for faecal sludge and septage for towns having sewerage network
with Sewage Treatment Plants as well as for towns having Sewage treatment
Plant with intercepting sewer but not covered by sewerage network.

1.3 Gaps and issues in Urban Sanitation

In West Bengal, while on-site sanitation systems are prevailing in most of the
towns, organized faecal sludge and septage collection, transportation, treatment
and resource recovery etc. by ULBs are yet to be set up. In many ULBs the Cess-
Pool Vehicle with suction pumps and equipments are inadequate in number. In
many municipal areas private players are operating to clean septic tank without
following sanitation safety planning. Again following issues create barrier to




regular septic tank cleaning and septage collection in different ULBs in t
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Manual cleaning is still going on.

Faulty construction of septic tanks (with sealed or cemented cover
placed under toilet, inaccessibility in emptying etc) often dis-
incentivizes frequent cleaning,.

Septic tanks are normally constructed without design norm and
guidelines prescribed in National Building Code, the Indian Standard
Code and the CPHEEO manual and accordingly, majority of the septic
tanks are over sized. As a result, households typically notice the need
for cleaning once the tanks get filled up and call for emptying services.
Interval of septic tank cleaning often recorded between 8 years and 12
years in many households. Even over-flowing septic tanks could be
noticed with septage getting discharged in surface drains (mostly soak
pits are not constructed).

In many ULBs informal private players (contractor/agency) dominate
septic tank cleaning services. Their approach is generally unscientific
with disposal of faecal sludge and septage in open drain/nullah, canal
and other water bodies including lowlands. There is lack of monitoring
mechanism of the services by the private Contractors/Agencies by the
ULBs.

Faecal sludge and septage treatment facilities are not available in most
of the ULBs in the state resulting in disposal of sludge in water bodies
and land without treatment. Even no guideline is available for treating
faecal sludge and septage at the existing Sewage Treatment Plant where
feasible.

There is poor awareness about inherent linkage of FSSM with public
health.

Fund constraint often lead to ULBs to refrain from taking up rational
FSSM system. Non-availability of low cost treatment options creates
barrier in installing faecal sludge treatment units in ULBs.

There is adverse impact of lack of sustainable sanitation on health of
women and impedes in cognitive development of girls and infants. This
policy will promote gender mainstreaming in FSSM where women are
seen as active agents and participants of change, not merely as
recipients or victim of policies.
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i/ .
{}ie/Health and Environmental Hazards
]ca)tlc tank effluents and septage contain appreciable level of organic, nitrogen and
pathogens and if these are disposed without treatment in water bodies or low lying
land then that may cause deleterious effect on environment as well as adverse impact
on public health. Disposal of untreated septic tank effluent and septage can lead to the
decrease of oxygen and endanger the aquatic organisms in the surface water bodies.
Increased faecal coliform concentrations in surface waters render it unsuitable for
bathing. Nitrates can contaminate groundwater and if the concentration exceeds more
than the permissible limit of drinking water standard then drinking water may cause
methemoglobinemia and other health problems. Nitrate and phosphorous in waste
water can also lead to eutrophication of water bodies. Pathogens from septic tank
effluent and septage mixing with groundwater and surface water may cause human
diseases through ingestion or recreational contact.

3.0 Objectives and Scope
3.1 Concept

All cities and towns in West Bengal become totally sanitized, healthy and livable and
ensure sustenance of good sanitation practices with off-site sanitation System or
improved on-Site sanitation services together with faecal sludge and septage
management.

3.2 Objectives

The key objective of urban FSSM Policy for West Bengal State is to set the context,
priorities and direction for, and to facilitate implementation of FSSM services in all
ULBs such that safe and sustainable sanitation becomes a reality for all.

The FSSM Policy will -

i. Ensure benefit of safe sanitation to all citizens with containment, emptying,
transportation, treatment and disposal / re-use of all faecal sludge, septage and
other liquid waste and their by-products and end-products.

ii. Identify ways and means towards creation of an enabling environment for
achieving sustainable FSSM.

iii.  Delineate roles and responsibilities of key stakeholders including citizens for
effective implementation of FSSM services in the ULBs.

iv. Extend support for converging different development programs towards
achieving safe and sustainable sanitation for all.
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v. Ensure strict compliance of Statutory Rules and Regulations L& e

Environmental Pollution Control while rendering FSSM services in the

vi. Focus on communication, awareness, motivation, sensitization, training to
achieve sustainable FSSM services.

vii. Stress on institutional development and capacity building for ULBs for
ensuring effective FSSM.

viii.  Highlight road map for safe faecal sludge and septage treatment in all ULBs
by creating FSTPs or co-treatment in existing STPs through decentralized as
well as cluster based centralized approach.

ix. Provide functional Strategy for sustainable FSSM System in ULBs, stressing
emphasis on employment generation.

x. Focus on resource recovery by way of use of stabilized faecal sludge and
septage as manure or soil conditioner as well as use of treated liquid in
agriculture, horticulture, social forestry etc.

3.3 Specific Milestones
3.3.1 Achieving City Sanitation

All ULBs have target to achieve appropriate city / town sanitation status. Proper waste
(solid and liquid) management is a necessity in ULBs with basic objective of abatement
of pollution, resource recovery through waste management including recycling and
reuse as well as protection and conservation of nature and environment. Solid and
liquid waste management as priority has been taken up in ULBs already under various
developmental program including Swachh Bharat Mission, Namami Gange, Mission
Nirmal Bangla, AMRUT etc. The Policy of FSSM for the State of West Bengal will lead
to city-sanitation benchmark in ULBs through proper planning and implementation
processes to converge with all other approaches of waste management.

3.3.2. Sanitary and Safe Disposal of faecal Sludge and Septage

¢ Promoting proper functioning of FSSM system ensuring proper emptying,
collection, transportation, treatment and disposal of faecal sludge/septage.

e Promoting resource recovery from FSSM

e Stress on use of treated faecal sludge and septage as manure or soil conditioner
as well as promoting recycle and reuse of treated liquid waste for non-potable
applications.

¢ Promoting proper design and construction of On-Site Sanitation (OSS) facilities

as well as modification / repairing / retrofitting of existing OSS facilities in the
ULBs.
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eness Generation and Behaviour Change

* Generating awareness about on-site-sanitation, faecal sludge and septage
management and their linkages with public health and environment amongst
communities.

e Promoting mechanism to bring about behavioral change towards achieving
healthy sanitation practices as well as maintaining Safe OSS System.

3.4 Scope

FSSM Policy aims for proper containment, collection, transportation, treatment and safe
disposal of faecal sludge and septage from on-site-sanitation System.

Hence only on-site-sanitation facilities and areas served by such facilities would fall
under the purview of this FSSM Policy. It does not seek to cover Conventional
Sewerage System including treatment plants for waste water management.

FSSM Policy will address synergies between FSSM and Sewerage System or
Municipal Solid Waste Management. It will focus on feasibility of co-treatment of faecal
sludge and Septage at Sewage Treatment Plants or co-processing of faecal sludge and
septage during composting of organic portion of municipal solid waste.

The scope of FSSM Policy extends to all the projects, program and schemes that
facilitate and support sanitation services in urban and peri-urban areas.

The policy applies to every ULB, outgrowths in urban agglomeration, census
towns as declared by the Registrar General and Census Commissioner of India, notified
areas, places of tourism, and places of pilgrimage and historical importance in the State
of West Bengal.




188

4.0 LEGISLATIVE AND REGULATORY CONTEXT

4.1 Central and State Laws and Rules

The legal context for FSSM includes municipal building rules / bye laws,
environmental rules, laws for the legal prohibition of “manual scavenging” and
institutional laws that provide for the establishment, power and functions of Urban
Local Bodies (ULBs).

Water (Prevention and Control of Pollution) Act 1974, Environment (Protection)
Act 1986 and West Bengal Municipal Act 1993 and subsequent amendments provide a
framework for control of effluent, sewage and septage discharge.

The Environment (Protection) Act applies to the final and safe disposal of post
processed residual faecal sludge and septage to prevent contamination of ground water,
surface water and ambient air. The effluent from faecal sludge and septage treatment
plant must be guided by Water (Prevention and Control of Pollution) Act, 1974 and
shall conform to the standard laid down by MoEF&CC and CPCB while sludge-solids
to be used as compost must conform to the specification of compost as laid down in
SWM Rule 2016..

National Building Code of India (NBC 2005) as applicable for septic tanks, soak
pits, cesspools, leach pits etc may be considered as important guideline while planning
and framing strategy for implementation of FSSM services in the ULBs. CPHEEO
Manual on Sewerage and Sewage Treatment, Model Building Bye-laws 2016, framed by
the Town and Country Planning Organization can also be consulted and referred.

The Employment of Manual Scavenges and Construction of Dry Latrines
(Protection) Act, 1993 put a ban on dry latrines i.e. latrines with no-water seal or
flushing mechanism, and the employment of persons for manually carrying human
excreta. This was supplemented in 2013 with the Prohibition of Employment as Manual
Scavengers and their Rehabilitation Act 2013 by which “hazardous cleaning” in relation
to sewers and septic tanks was also banned.

West Bengal Municipal Act 1993 and subsequent amendments, West Bengal
Building Rules 2007 and subsequent modifications can be consulted and referred while
framing FSSM strategy in the ULBs.

10
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5.0 fmplementation Strategy

5.1 Systematic approach to create infrastructure for faecal sludge and septage
treatment

The Government of West Bengal has adopted systematic approach to implement FSSM
plan across full sanitation service chain in all ULBs in the State. Emphasis is being given
for municipal waste water treatment including recycling and reuse towards minimizing
surface water and ground water pollution. As on-site-sanitation system is prevailing in
most of the ULBs, and that ODF status has been achieved in the ULBs, The State
Government has already started improving Solid Waste Management System in the
ULBs as per SWM Rule 2016 as well as taken up systematic approach for faecal sludge
and septage management to achieve ODF++ status. In towns having sewerage system
with direct house connection of sewage, the FSSM system does not apply, but in such
towns where septic tank / pit latrines remain in working condition in-spite of having
house connection with the sewerage, FSSM System requires to be adopted. All septic
tanks, leach pits of residential houses, commercial establishments, institutional
buildings / establishments, public and community toilets and industrial establishment
will be emptied (at regular interval) by ULBs as per standard operating procedure as
well as strategy delineated in FSSM policy.

5.2 Three - pronged approach for State-wide FSSM strategy -

The State has taken three-pronged approach towards adopting State-wide FSSM Plan
and strategy, such as:

a. Co- treatment of faecal sludge and septage generating in the ULB at own or
nearby STPs

b. Setting up of independent Faecal Sludge and Septage Treatment Plant (FSTP)
at ULB level or at cluster of ULB level.

c. In case of small town (Population less than 100000), co-treatment of faecal
sludge and septage in new Sewage Treatment Plants (connected with
intercepting sewer with diversion) will be taken up, where feasible.

5.3 Implementation Strategy for Kolkata Metropolitan Area (KMA)

In Kolkata Metropolitan Area besides Kolkata Municipal Corporation (KMC), there are
42 ULBs (3 Municipal Corporation and 39 Municipalities). In KMA, 24 Sewage
Treatment Plants having different technologies are available for treating municipal

11
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562.53 MLD. According to KMDA, septage generation in KMA (except KMC) adVeen
estimated as 1874 KLD. Each STP is capable of treating an additional 5% plant capacity
with septage load.

Hence, co-treatment of faecal sludge and septage generating in the ULBs in KMA
(except Kolkata) will be the best approach for FSSM. Accordingly co-treatment of faecal
sludge and septage for an ULB is recommended in STP of the same ULB as far as
practicable.

In case of some ULBs, the faecal sludge and septage may be co-treated with sewage in
STPs of other nearby ULBs. Again, in order to minimize transportation cost, setting up
of independent FSTPs at ULB level or at cluster of ULB level is recommended. Table 5.1
and 5.2 indicates faecal sludge and septage treatment strategy in KMA-

Table 5.1 - Faecal Sludge & Septage treatment in STP of same ULB

Strategy ULBs to be covered in KMA

Faecal Sludge and septage of the 1. Bansberia (Part) 13. Naihati

ULB to be co-treated in the STP 2. Hooghly 14. Bhatpara

of the same ULB Chinsurah 15. Garulia
3. Chandannagar 16. North
4. Bhadreswar Barrackpore
5. Champdani 17. Barrackpore
6. Baidyabati 18. Titagarh
7. Serampore 19. Khardah
8. Uttarpara- 20. Panihati

Kotrung 21. Baranagar

9. Howrah MC 22. Maheshtala
10. Kalyani 23. Budge Budge
11. Kanchrapara 24. Gayeshpur
12. Halisahar

12
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Table 5.2: Faecal Sludge and Septage Treatment in STPs of other ULB (In KMA)

Strategy Septage of following ULBs | Other ULBs where septage
to be treated in STP

Faecal Sludge and Septage | Rishra Serampore

of the ULBs to be treated | Konnagar Uttarpara - Kotrung

in the STPs of other ULBs | Pujali Budge Budge

Bansberia (Part)

Hooghly - Chinsurah

Table 5.3: Faecal Sludge and Septage of ULBs to be treated in FSTP (In KMA)

Strategy Septage of following ULBs | ULB where FSTP
Constructed / to be
constructed

Faecal Sludge and Septage | Uluberia Uluberia

to be treated in FSTP Barasat Barasat

Baruipur Baruipur
Madhyamgram Madhyamgram

New Barrackpore New Barrackpore
Bidhannagar MC (for Bidhannagar MC (for
Rajarhat-Gopalpur) Rajarhat-Gopalpur)
Rajpur-Sonarpur Rajpur-Sonarpur
Dankuni Dankuni

South Dum Dum South Dum Dum (two
North Dum Dum units)

Dum Dum

5.4 Implementation Strategy for Non-KMA Towns

There are 87 towns in Non-KMA area. Mostly septic tanks are used as On-Site-
Sanitation System for treatment of human excreta. In addition, two pit pour flush toilets
are also in use in many Municipal Towns but their numbers are much less compared to

13
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septic tanks. Tentative estimate reveals that in Non-KMA towns, functional Sep e
may be around 1500000 and two-pit PF toilets may be around 22000. The quantity
septage may be estimated as 3425 KLD (Considering emptying volume 2.5 cum, interval
of septic tank cleaning as 3 years).

Again quantity of digested (matured) sludge to be removed from pour-flush toilets may
be around 25 m? / day.

In Non-KMA towns functioning Sewage Treatment Plants will be available at Durgapur
(DSP), Katwa, Nabadwip, Rampurhat(Tarapit), Berhampore, Jangipur and
Raghunathgan,;.

In addition Sewage Treatment Plants will be constructed at Siliguri and Ranaghat for
abatement of river pollution.

Hence, basic implementation strategy for FSSM for Non-KMA towns will be as follows:-

e In towns where facility of STP will be available, the septage of that town will be
co-treated in the STP.

e In other towns facility for treatment of FS&S will be developed in phased
manner. Technology for FSTP will be selected as per local condition. If STP is
constructed for used water treatment in the ULB, the same will be used for co-
treatment of faecal sludge and septage.

e In some towns, if necessary, cluster-mode approach will be taken-up for
construction of FSTP by assessing the proximity of ULBs, operational cost,
transportation cost, overall management etc.

Table 5.4: Faecal Sludge & Septage Management Strategy for towns in Non-KMA

SL District ULB FS & S treatment in
No. same ULB

1 West Burdwan Asansol MC FSTP or STP

2 Durgapur MC STP (DSP), FSTP
3 Bankura Bankura FSTP or STP

4 Bishnupur FSTP or STP

5 Sonamukhi FSTP or STP

6 Birbhum Dubrajpur FSTP or STP

7 Bolpur FSTP or STP

8 Nalhati FSTP or STP

9 Rampurhat STP (Tarapit)

14
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Saithia FSTP or STP

sl Suri FSTP or STP
12 East Burdwan Katwa STP or STP
13 Kalna FSTP or STP
14 Burdwan FSTP or STP
15 Guskara FSTP or STP
16 Dianhat FSTP or STP
17 Memari FSTP or STP
18 Alipurduar Alipurduar FSTP or STP
19 Falakata FSTP or STP
20 Coochbehar Tufangunj FSTP or STP
21 Coochbehar FSTP or STP
22 Mathabhanga FSTP or STP
23 Dinhata FSTP or STP
24 Haldibari Cluster FSTP
25 Mekhligunj
26 Uttar Dinajpur Kaliagunj FSTP or STP
27 Raigunj FSTP or STP
28 Islampore FSTP or STP
29 Dalkhola FSTP or STP
30 Daksin Dinajpur Balurghat Cluster FSTP
31 Gangarampur
32 Buniadpur FSTP or STP
33 Jalpaiguri Jalpaiguri FSTP or STP
34 Dhupguri FSTP or STP
35 Mal FSTP or STP
36 Maynaguri FSTP or STP
37 Darjeeling Darjeeling FSTP or STP
38 Kurseong FSTP or STP
39 Mirik NAA FSTP or STP
40 Siliguri MC FSTP / STP
41 Kalimpong Kalimpong FSTP or STP
42 Malda English Bazar Cluster FSTP
43 Old Malda
44 Murshidabad Beldanga FSTP or STP
45 Berhampore STP

15
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46 Domkal

47 Murshidabad Cluster FSTP
48 Jiagunj-Azimgun;

49 Jangipur STP

50 Dhulian FSTP or STP

51 Kandi FSTP or STP

52 Nadia Santipur FSTP or STP

53 Nabadwip STP

54 Ranaghat STP

55 Chakdaha FSTP or STP

56 Krishnagara FSTP or STP

57 Haringhata FSTP or STP

58 Birnagar Cluster FSTP
59 Taherpur NAA

60 Cooper’s Camp NAA FSTP

61 East Midnapure Haldia FSTP or STP

62 Panskura FSTP or STP

63 Contai FSTP or STP

64 Egra FSTP or STP

65 Tamralipta FSTP or STP

66 West Midnapore Kharagpur FSTP or STP

67 Midnapore FSTP or STP

68 Chandrakona FSTP or STP

69 Ghatal Cluster FSTP
70 Kharar

71 Khirpai

72 Ramjibonpur FSTP

73 Jhargram Jhargram FSTP or STP

74 Purulia Purulia FSTP or STP

75 Jhaldah FSTP or STP

76 Raghunathpur FSTP or STP

77 North 24 Parganas Ashoknagar Kalyangarh Cluster FSTP
78 Habra

79 Baduria FSTP or STP

80 Bongaon FSTP or STP

81 Gobardanga FSTP or STP

16
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' 82 Basirhat Cluster FSTP

83 Taki

84 South 24 Parganas Diamond Harbour FSTP or STP
85 Joynagar-Majilpur FSTP or STP
86 Hooghly Arambag FSTP or STP
87 Tarakeswar FSTP or STP

Used water management for towns less than 1 lakh population has been newly added
as a component under SBM- Urban 2.0 and AMRUT 2.0 Mission has funds earmarked
for used water treatment including faecal sludge management, for cities with more than
1 lakh population. As per SBM- Urban 2.0 guidelines, in the towns / those parts of town
not covered with sewer network, ULBs need to have in place adequate mechanism for

faecal sludge treatment. Clubbing of ULBs has been considered where feasible for
construction of FSTP.

55 Implementation Strategy for KMC

Though majority of the holdings of Kolkata City are connected with Sewerage
System, yet there are many holdings in different wards still continuing to use
septic tanks for human excreta treatment. Around 910 MLD Sewage from
Kolkata City flows through East Kolkata wetland where sewage under-go
natural treatment in fish ponds as well as utilized for irrigation to grow
vegetables and crops. Naturally treated sewage ultimately gets discharged in
river kulti-gong at Ghusighata. Under Kolkata Environment Improvement
Program (KEIP) a few sewage treatment plants are coming up for treatment of a
part of sewage of Kolkata. Presently the city has five (5) STPs (working)
including Garden Reach STP, Bangur STP and Keorapukur STP for treatment of

sewage. Details of STPs (operational, under construction and proposed) in KMC
area are furnished below.

Table 5.5 List of Working STPs in KMC Area.

Sl Location Existing STP Capacity in
| No MLD

1 Bangur 52

2 Garden Reach 57

3 Keorapukur 45

4 Baghajatin 15

5 Hatisur : 10
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Table 5.6 i - ion i
List of STPs Under-Construction in KMC Area OR : @,\ /
SI No Location STP Under-construction.
Capacity in MLD
1 Near WBSETCL, Joka 45
2 Bank Plot, M.G. Road 40
3 Rajpur-Sonarpur, Rania 23

Table 5.7 List of Proposed STP in KMC Area

SI No Location | Proposed STP- Capacity
in MLD

1 Police Telecom Department Land, Near 153

Wireless Park

2 Near Golf Garden, Sukhapukur 5.06

3 Near Kavi Nazrul Metro Station, Birji Road 5.7

4 Near L.S.10 16

5 Near Surinam Ghat 25

6 Near Bhanga Khal, Garden Reach Area 35

7 BoroughXII, (Ward Nos 108, 109 (Part), 110) 70

The faecal sludge and septage management strategy for Kolkata would be as
follows: -

o Part of faecal sludge and septage will be co-treated in sewage treatment

e The new STPs which are coming up may receive faecal sludge and septage

plants working in the city.

upto 5 % of the treatment capacity.

e Proposed STPs after commissioning may receive septage for co-tretment.

18
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Septic tanks will be abolished / by-passed in areas where holdings will be
connected with the underground sewerage system.

e FSTP will be constructed if necessary after assessing the quantity of
septage and co-treatment capacity in sewage treatment plants.

5.6 Faecal sludge and Septage treatment: Technology options.
Faecal sludge and septage treatment involves following:

(a) Sludge treatment
(b) Liquid waste treatment.

Different technologies could be applied for treatment of faecal sludge and
septage with an aim to ‘resource recovery’. Following technology options for
FSTP are suggested:

(i) Option-1:
Pre-treatment (screening)- Anaerobic Lagoon - lime treatment- sludge
drying bed for dewatering- dried sludge to be used as organic manure -
filtrate (from SDB) to be treated in Constructed Wetland - treated liquid
to be used for plantation.

(ii) Option -2:
Pre-treatment (Screening)- Anaerobic Digester - Dewatered (in SDB) and
dried sludge- Composting - reuse as organic manure - treatment of SDB
filtrate and digester supernatantin Reed Bed or Constructed Wetland.

(iii) Option - 3 :
Pre-treatment (Screening) - lime stabilization -Sludge drying bed - dried
sludge use as compost - filtrate of SDB is treated in Constructed Wetland /
Waste Stabilization Pond / Oxidation Pond / Oxidation Ditch.
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(iv) Option - 4: S~ ;P/

Pre-treatment (Screening) - lime addition - Sludge drying Bed -dried
sludge mixed with compost from municipal solid waste - use as compost/
soil conditioner - filtrate from SDB treated in Anaerobic Baffle Reactor
(optional) / Constructed Wetland / Oxidation Pond - Reuse for plantation /
gardening etc.

SBM Urban 2.0

SBM Urban 2.0 highlighted that in the towns / those parts of the town not
covered with sewer network, ULBs needs to have in place adequate mechanism
for faecal sludge and septage treatment. The approach to treat the faecal sludge
may follow the hierarchy / order of priority given bellow:

e Towns with existing STP :
Wherever STP is available, faecal sludge is to be co-treated with sewage in
STP.

e Towns without STP:
In ULBs where no Used Water Treatment facility is available, ULBs will
need to ensure that used water generated in its jurisdiction is properly

collected, conveyed and treated to environmental discharge standards
before its discharge into water body / over land. While planning for used
water treatment facility, faecal sludge management may be factored in
such a manner that it is co-treated in the facility itself. This will result in
reduced Capex and Opex and would also save precious land, thereby,
promoting sustainability and improved service delivery. Hence, used
water treatment facility is to be built (STP) and faecal sludge may be co-
treated in the STP. Further, till STP facility is created, faecal sludge can be
transported in nearby STP having facility to co-treat faecal sludge to
economize Capex and Opex.

e Towns with - FSTP but without STP :
Used water treatment is to be built.

20




199

septage for toilets, for cities with population of less than 1 Lakh. Inclusion of
used water management component under SBM - U 2.0 will help to achieve
following two objectives:

e All used water is safely collected, treated and reused to feasible extent

and no untreated used water is discharged into water bodies or in open

#  environment. This will be achieved by laying Interception and
Diversion (I & D) structures including provision of Pumping Stations
and pumping main / gravity main upto STP.

e All faecal sludge and septeage are properly collected, treated and by -
products reused. This may be achieved by setting up of STPs / STP ~
cum - FSTP including procurement of adequate numbers of septic tank
de-sludging equipments. d

Hence, UD & MA Department will stress on both faecal sludge and septage
management and used water management for towns (71 Nos.) in West Bengal
having population less than 1 lakh.

In parallel, both faecal sludge management system and used water
management system will be developed by creating appropriate
infrastructures in other towns in West Bengal having population more than 1
lakh. AMRUT 2.0 Mission has funds earmarked for used water treatment
including faecal sludge management for towns with more than 1 lakh
population.

5.9 Time-frame

Following time-frame will be adhered to in setting up of FSSM System in
municipal towns:-

Sl. | Coverage Number of Cities / Towns to be covered by FSSM
No. System
By March- | 202223 202324 2024-25
2022
1 |Cities / Towns in 8 16 13 4
KMA
2 Cities / Towns in
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Non- KMA
(i) Population less - 20 28 23
than 1 Lakh
(iii) Population more - 6 6 5
than 1 Lakh

6.0 Additional Relevant Issues to be considered

Following relevant issues are to be considered for FSSM:-
6.1 Integration of Containment system in building plan approvals systé-m

Often septic tanks are constructed without following the design norm /
guidelines resulting in many underperforming septic tanks. The toilet
containment system (on - site - sanitation) is to be finalised by the ULB'’s on the
basis of the guidelines for design and construction given in the CPHEEO Manual
and IS 2470. The design parameters of septic tanks are to be assessed / checked
before occupancy certificate for the building is issued.

A model design of septic tanks as per CPHEEO Manual and 1S-2470 and as per
provision of West Bengal Building Rules may be prepared by MED / KMDA and
will be circulated to ULBs.

6.2 Involvement of Private Agency/ Self - help group (SHG)

In FSSM system involvement of private agencies and self help groups can be
considered. The ULBs may hire additional cesspool vehicles for septic tank
cleaning from private agencies. The SHG can be involved for managing the
cleaning operation of septic tanks. Willing women groups may be encouraged to
form SHG for rendering the FSSM services. This will generate employment
opportunity to considerable number of people in the ULBs. For carrying sludge

from households to nearest STP, battery operated cesspool vehicles may be
encouraged.
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' meet the operation and maintenance charges. User charges for septic tank

cleaning will be higher than pour flush pit cleaning. State UD & MA Department
will frame guideline for the charges considering the volume of septic tank / pit
and distance of transportation.

6.4 Cleaning interval of septic tank and pour flush toilet pit.

Interval of cleaning of septic tank may preferably be 3 years, while P.F. toilet pit
cleaning interval is 4 years.

6.5 Land availability for FSTP Construction:

In many ULB, legacy wastes are getting salvaged through bio-mining process to
reclaim land.. It is suggested that a small part of land may be utilised for the
construction of FSTP. However, if alternate lands are available then ULB can use
the same for construction of FSTP.

6.6 Septic Tank cleaning in Industry

Most of the Industries use septic tank as on-site-sanitation system for the
employees / workers. ULB will render services to clean septic tanks of the
factories and accordingly fees are to be charged by the ULBs. The fees for septic
tank cleaning in industrial units will be fixed by ULBs considering volume of the
septic tank and distance of transportation.

6.7 Safety Measures

All safety measures need to be ensured during emptying of septic tank,
transportation and treatment of septage. Protective gears are to be used by all
workers to protect themselves from occupational health hazards. FSSM System
will be in conformity with the sanitation safety planning.

7.0 Strategic Policy Actions
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The Strategic Policy Actions outline the road map for effective |
of FSSM in urban areas across the State. The Strategic Policy Act
classified under the following categories.

7.1 Stakeholder participation & IEC

Awareness, motivation and sensitization campaign would be organised to
educate various stakeholders about FSSM. ULBs can be tasked with spreading
awareness among residents about Government Schemes, benefits of scheduled
septic tank cleaning, various incentives for the same, good sanitation practices
and monitoring of FSSM operations. In this context if necessary, ULBs may seek
for hand-holding support from expert organizations. Ward councilors, Ward
Committees etc may be involved in the stakeholder’s awareness campaign. UD &
MA Department can identify institutions and agencies to undertake awareness
and communication operation at State and ULB level.

7.2 Institutional and Regulatory Framework

A dedicated FSSM cell can be set up within the UD & MA Department to manage
FSSM related initiatives and activities e.g. city - FSSM plan, DPR,
implementation, awareness campaign, operation and maintenance and
sustainability. State level Task Force on FSSM can be constituted. District level
FSSM Committees can be formed for overall supervision, coordination and
monitoring of FSSM System in different cities / towns of the District. FSSM cell
may explore possibility of partnership building with various multilateral,
bilateral and CSR agencies for generation of funds.

State level FSSM guidelines would be formulated and that will include Standard

Operating Procedures (SOP) and training materials for ULBs.

The guidelines and SOP shall include:

Format for city level strategy and FSSM Plan.

Advisory on selection of suitable FSSM interventions.

Specification for desludging (cess pool) vehicles, cleaning machines,
equipments and safety gears.

Technology options for FSTP and feasibility of co-treatment with STP.
Operative manual for desludging and treatment plant operators.

Scope of involvement of private agencies and SHGs in FSSM.
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e Format for assessing financial requirement for FSSM by ULBs-- Capital and

O&M.

Gmde#nes on monitoring mechanism.

7.3. Partnership Building

7.4.

A strong network of partners in various sectors and of various backgrounds
would be established. The State FSSM cell shall enable the ULBs by facilitating
the identification of professional consultants for preparation of plans, detailed

project reports and tender documents, private contractors and vendors for
construction of treatment plants etc. for individual towns / cities or on a cluster

based approach. State may engage technology partners for developing GIS based

containment user database, GPS enabled septic tank cleaning operations and

monitoring systems etc.

Funding Pattern

Funding pattern as per SBM - U 2.0 may be as follows:

Table 7.1 Funding Pattern for FSSM & Used Water Management?

SI. | Category Central Share | Min. State Balance (from
No. Per Unit (%) Share Per Unit | 15t FC, ULB
(%) Share, Private
Sector Share)
1 ULBs with populationless | 50 33 17
than 1 Lakh
2 ULBs with population 33 22 45
from 1 Lakh to 10 Lakh
3 ULBs with population 25 16 59
above 10 Lakh

2 Execution agency for FSTP: the Municipality concerned
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Table 7.2 Funding Pattern for IEC & Capacity Building

3075

SL Category Central Share (%) State Share
-} éﬁ“\,? OTaz,
1 | All categories of ULBs 60 40 /

i S. Chl"""lun A
* ;m-'wr"gaf Court

/

Kolkata
7.5. MIS and GIS based System ' % EI“:!; ;o 6;;
An MIS and GIS based Single window System can be operationalized w s

coordinates and facilitates the FSSM services in the State. It includes the follo\‘tng*- o

7.6. Monitoring and Evaluation

7.7 Capacity Building and Training

Call Centre for on-call desludging services.

Schedule for periodic desludging for ULBs and desludging operators.

Mobile and e-mail reminders of schedule desluging to households.
GPS monitoring panel for desludging vehicles (cess pool)
Inventory of all FSSM assets in the ULBs.

Service level benchmarking of all ULBs.

Capabilities of producing auto-generated and custom updated / reports /
dashboard for relevant stakeholders etc.

Following issues will be highlighted for monitoring and evaluation of FSSM

system.

e The State will evaluate FSSM operations through dedicated service
level benchmarks for all ULBs.

e State FSSM Task Force / FSSM cell will establish benchmarking system
similar to benchmark framework suggested in National FSSM policy.

¢ A mechanism of performance evaluation tool shall be framed by the

state FSSM cell.

e Grievances redressal mechanism would be put in place, to be linked
with single window system, telephone call based system or part of local
e-governance platform (MIS based).

A capacity assessment would be carried out for all ULBs and necessary measures

would be taken to fill the gaps on human resources, expertise equipment,

26




205

utcomes

The policy set out broad aspirations, objectives and goals of FSSM. The expected

outcomes are tangible end results if objectives and goals are achieved. The expected
outcomes are highlighted below:

Enhancement of sanitation coverage.

Ensuring timely desludging.

Environmental improvement.

Safe waste handling, treatment and use/disposal.
Better public health.

New opportunities.

Skill and employment generation.

Capacity building.

Enhanced community awareness and participation.
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Urban Development and Municipal Affairs Department
NAGARAYAN, DF-8, Sector-1
Salt Lake, Kolkata-700 064.
Memo No.1241 —-UDMA-11014(49)/16/2023

ADVISORY

This Department under different schemes has set up & comt
Treatment Plants (STPs) at different ULBs. As per the reports, all the ST 5
commissioned and functional but are operating at a sub-optimal level dueto

inadequate feed coming to the plants.

(2) At the same time, there are Municipalities adjacent to the location of the
functional STPs where there is neither a STP nor a Faecal Sludge Treatment

Plant (FSTP).

(3) After careful consideration, it has been decided to map the existing functional
STPs to the adjacent ULB(s) for the sewage and septage to be transported to
the STPs mapped for better and optimum utilisation of the functional STPs
and at the same time open dumping of sewage and septage can also be
stopped. The STP-wise mapping of the ULBs is annexed.

(4) The sewage and septage are to be transported to the designated STP by Cess
Pools. ULB-wise STPs mapped is annexed.

(5) This arrangement shall continue till such time a functional Liquid Waste
Management facility is set up at the tagged ULBs.

(6) Thisarrangement shall take immediate effect.

Enclo : As stated.

& bW
Princip Secx}aa'ry
to the Govt. of West Bengal

Memo No. 1241-1(7) ~-UDMA-11014(49)/16/2023 Date :12.06.2025
Copy forwarded for kind information & necessary action to :

(1) Chairperson, (Concerned) Municipality.

(2) CEO, KMDA.

(3) Commissioner, (Concerned) Municipal Corporation.

(4) Director, SUDA.

(5) Executive Officer, (Concerned) Municipal Corporation/ Municipality/ NAA.

(6) Private Secretary to Hon'ble MIC, UD & MA Department, Govt. of West Bengal.

(7) Sr. PS to Principal Secretary, UD & MA Department, Govt. of West Bengal.

Mn—wm——

Special Secretary
to the Govt. of West Bengal
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.
r Q- .
-:*f £S 3, ! Design/ | Mapping for Co-Treatment of Whether co-
' Built u Faccal Sludge & Septage for the | treatment is
ti ISTP p
SL ‘?‘35‘3'“' m“ ] Capacity | Towns (Upto 12 KM radlus of the |being carried on
N \\ n‘f ;.g ,’ (MLD) STP site) now
il 7 3] [4] (5}
1 |Jagad W 31 |Bhatpara Yes
|— NO
7 |Shyamnagar 10 Bhatpara
3 |Jagaddal Bhatpara old 9.5 Bhatpara No
"
4 |Kankinara STP, Medrail, Bhatpara 10  |Bhatpara Yes
5 |STP Kalyani.-l 11 Kalyani Yes
6 |STP Kalyani-II 10 |Kalyani
7 |Gayeshpur 833 |Gayeshpur Yes
§ |Bansberia 03 [Bansberia No
ar,
9 |Konnagar 3y U, Ko, NN No
Rishra. Dankuni
10 |Naihati 1156 |Naihati Yes
11 |Garden Reach 57 Kolkata Municipal Corporation No
12 |Keorapukur 45 Kolkata Municipal Corporation No
13 Jiaganj Azimganj Takia Oxidation 0.69
Pond ' Jiaganj & Azimganj, Berhampore & No
Jiaganj Azimganj Takia Oxidation Murshidabad
14 0.69
Pond
Barrackpore, North Barrackpore,
15 |Barrackpore 18 S Yes
16 |Barrackpore 6 Barrackpore
17 |Halisahar 16 Halisahar Yes
18 |{Budge-Budge 93 Budge Budge, Pujali, Maheshtala Yes
19 |Nabadwip 9.5 Nabadwip Yes
20 |Baidyabati 6 Baidyabati, Champdani No
21 |Bhadreswar 7.6 Bhadreswar No
22 |Garulia 4.1 Garulia No
Chandannagar, Khalisani, Chinsurah .
23 Hooghly gar 18.16  |Hooghly-Chinsurah, Chandannagar, Yes
Chandannagar, Khalisani, Chinsurah s
24 Hooghly ga n 4.54  |Hooghly-Chinsurah, Chandannagar Yes
25 Titagarh 4.54  |Titagarh No
26 |Titagarh 4.54  |Titagarh No
27 |Bandipur (Khardaha) 14, |Khardah,  New  Bamrackpore, No
— Madhyamgram
28 Nal%.mti. 6.5 [Naihati No
i: ';F:t:hﬂ' 12__|Panihat Yes
e Bmch:‘m" I8 Kanchrapara No
TR E_._.ﬁ 52 Kolkata Municipal Corporation No
33 [Hatisur 2 15 Kolkata Municipal Corporation No
18U 10 Kolkata Municipal Corporation No

1 2508 2
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Design/ Mapping for Co-Treatment of Whether co-
Sl Name of Operational STP Built up | Faecal Sludge & Septage for the treatmentis |
No. Capacity Towns (Upto 12 KM radius of the being carﬁ?'—?-il‘ ?&. -_
(MLD) STP site) o) 4
34 (Kestopur 27.24  |Bidhannagar Municipal Corporation ’ %,C-““': o \ 3¢
35_{Howrah 65 Howrah Municipal Corporation { TS g | .
36 |Bally 40 ! 0 ‘1. ~
37 |Bally %) Bally, Dankuni Yo &
38 |Baranagar & Kamarhati 60 Baranagar & Kamarhati \\5@11;‘—' (¢
39 |Sreenathpur 4  |Ranaghat, Bimagar, Taherpur, N’
(Ranaghat) Coopers Camp =
; : Ranaghat, Bimnagar, o No
40 |[Silver Jubil
ver Jubilee Road (Ranaghat) 2.6 Casosirs Caiin
; Hooghly-Chinsurah, Chandannagar, No
41 |Hooghly Chinsurah 26.5 Bh adgre:war, Champdani, Baidyabati

Dhoniins. -
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Annexure-R/4 (Co Uﬂ)

2018 2022 Dec, 2025
BOD range| Priority | BOD range Priority | BOD range | Priority
(mg/1) (mg/1) (mg/1)
1 |Vidyadhari 26.7-45.0 I 29.6 11 3.6 11
2 | Mahananda 6.5-2.5 II 31.0 1 19.25 I
3 | Churni 10.3-11.3| 1II 20.8 II 3.1 11
4 | Dwarka 5.6-17.0 I1I 5.7 \ 3.1 v
S | Ganga 5.0-12.2 I1I 8.0 v 2.95 \Y%
6 | Damador 4.4-8.2 IV 52 \% 3.75 \%
7 |Jalangi 8.3 IV 6.2 v 1.6 Vv
8 | Kansi 9.9 IV 6.3 v Excluded
9 | Mathabhanga 8.5 1A% 15.3 11 8:1 111
10 | Barakar 5.7 \% 3.1 \% Excluded
11 | Dwarakeshwar| 1-5.6 \Y 3.8 \ 1.75 \'
12 | Rupnarayan 3.1-5.8 \% 3.7 \Y% Excluded
13 |Teesta 3.3 Vv 3.8 \Y Excluded
14 | Kaljani 6.0 V Excluded
15 | Karola 3.9 \% 2.3 | W%
16 | Mayurakshi 52 v Excluded Excluded
17 | Silabati 3.8 A 1.4 \%
Note:

1. Presently the Water Quality of six rivers namely Kansi, Barakar, Rupnarayan
Teesta, Mayurakshi & Kaljani have been improved due to implementation of Action
plan on Polluted River Stretches (PRS) and removed from the list.

2. This PRS categorization of the rivers of the State is as per the report of WBPCB

dated- Dec, 2025.
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during December, 2025

N O?‘\\WEST BENGAL POLLUTION CONTROL BOARD

9
N\

Whter Quality of Polluted River stretches of 11 rivers in West Bengal

: = e ; ecal
{l’” i T oo e [, | Rt
: (Unity | (mgm | (mg/) (MPN/100ml) | (MPN/100mI)
n 1 [ Siligor (1 psiream) s 7 15, | [ ga00 | 2400 33
‘ Malmnedls l_R.arr;ighnul)m\mlmunl 6'.86 6.2 __3--§_____ _?30000* — 1-10000_"'— me Mo
fm "_--T Vidyadhan  Taroa bridge (upstream) _-4! 7.42 ‘-“-0.5 19.25 240000 | _nm_ -_.__—?-)m —
I | w33 Tz ] 16 | g | D000 ] N0
:P_Ill G | L;h-al}ﬁi Matha 1 Downstream of Ranaghat & o vl EHE -
e S o 729 |as | 32 | moo | 3908 L T
i t{sa_mdia"" — | | a8 | 24 7000 2300 :;g
| (Gomdpw | 7 [ 46 | 3 | 1300 | A% L 2
W Kerola "Downstieam of aipaiguri | 7.23_| 65 | 23 9a00 | 2300 [ 7
f ; ! Upstream of Tarapith at
" £ t:;;;kﬂg;r;;a:;al 275 | 8 | 2 13000 2900 M
l | Downstream of Tarapith
! | Satighat 4 | 8s | 31 92000 14000 70
RO Farakka 713 | 77 | 26 | 2200 1100 170
Farakka 7.24 8.3 26 1300 490 130
' Khagra | 703 | 85 | 28 3300 1300 230
| i Khagra { 737 | 82 23 2300 790 140
i I Baharampore 7.11 8 2.7 17000 7000 700 |
[ ' Baharampore 7_09‘ 8.2 ‘ 2.2 13000 4900 490
' [ Gorabazar 704 | 83 2.9 24000 7900 460
| Gorabazar 704 | 83 | 235 22000 11000 790
Nabadip 3 | Z4] 28 7000 2400 460
Nabadip 734 | 82 ] 28 4600 2300 330
Tribeni 7.07 7.9 2.85 4600 1700 230
TTribeni 71 7.2 18 3100 1300 170
, Palta Shitalatala 7.22 7 2,95 17000 7900 430
i Palta Shialatala 12 | = | a2 11000 4900 310
' Ganga E’ta 7.11 8 2.75 13000 4900 330
Pala 704 | 78 2.75 14000 4600 230
Scrampore 709 | 79 | 29 33000 13000 1300
[ Serampore a4 | 72 | 27 23000 7900 790
| Dakshmincswar s | 28 | a4 79000 33000 5400
Dakshmineswar 755 | 8.1 26 45000 11000 1100
Garden reach 7246 | 76 | 29 130000 70000 5400
" Garden reach 769 | 75 | 265 58000 26000 700
Howrah-shivpur 741 | 27 | 28 110000 75000 2400
[ Howrah-shivpur 767 | 724 | 25 46000 23000 790
" Uluberia, 7.56 7 2.75 3300 1700 790
"Uluberia, 7571 | 75 | 2715 4300 2300 940
Durgachak ncar 'athikhali, 7.89 6 2 11000 7000 260
Durgichak near Pathikhali, 81 6.7 1.7 17000 5400 490
Diamond harbour, 7.09 6 23 1300 780 140
" Diamond harbour, 766 | 6.7 25 780 450 240
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Water Quality of Polluted Ri\'Q.{lrﬂchcs of 11 rivers in West Bengal

v iy T y .
G e Sations pit | (o) | BOD L (:: :::m  Feeal
ity | mg) | (men) ( ni.ll'nrm (MPN/ Streptococci
(MPN/100ml) 100m1) (MPN/100m])
L JALANGL Downstream of Krishnanagar o
7.19 7.3 16 7000 3100 700
v Dishergarh 8.3 9 1 1700 780 26
11SCO near Dheana Village 1S 85 10.8 16 11400 1300 11
Narainpur 8 8.8 2.35 35000 | 1400 26
[ Near Muher Mana Villige | 714 | 7.1 | 375 160000 | 92000 49
Andal D/s 7.66 9.7 2 3400 1700 33
Andal Us .71 8.5 1.7 2700 1700 26
| Asansol Ufs | 767 9.7 13 7900 2200 | 24
Durgapur U/s 752 | 85 15 3500 2700 34
/[ Raniganj Dis 756 | 88 | 26 2300 780 17
Water intake point for
(%) Burdwan Town 782 | 91 | 14 780 450 11
. arakeshwar | Dankura town 7.58 99 1.75 450 200 7.8
v Silabati | Ghatal (Downstream) 729 | 75 | 14 7900 4600 210
A Jaldhaka At Dhupguri 6.82 8.7 1 7900 2100 17

WEST BENGAL POLLUTION CONTROL BOARD

The following four rivers have been removed from this list of polluted River stretches based on improvement in water

quality in 2025.
|I Priority River Stations pH | (DO) ' 8OD Total | Fecal Fecal
(Unit) (mg/l) | Coliform | Coliform | streptococci
(me/) | mpn/ | (MPN/10 | (MPN/100mI
100ml) | Oml) )
Delisted | KANSI Downstream at Midnapore | 7.67 8 E 1.6 14000 7000 240
Barakar Asansol 7.53 8.2 { 2.55 4000 2600 14
Rupnarayan | Geonkhali 758 |75  |2.85 [11000 | 7900 240
Kolaghat (Down Stream) | 7.86 | 5.9 129 7000 3300 210
At Jalpesh 7.65 7.5 [1 4700 1700 17
Teests At Sevoke 7.2 8.6 2 4700 | 1400 | 14
Mayurakshi | Suri Town 7.93 9.1 155 | 2600 1700 14
Kaljani Downstream of Alipurduar | 7.48 7.5 1.5 17000 8000 54
6585 |25 <3 <2500 500

Note: Implementation of Polluted River Stretches Action Plan, presently the above six Rivers i.e.,

Kansi, Barakar, Rupnarayan, Teesta, Mayurakshi, Kaljani have been improved and is removed from
the list. Therefore, Polluted River Stretches in West Bengal stands with 11 rivers.
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Monitoring Mechanism of Pollution Abatement Programme in West Bengal

(Relating to PRS)

;‘{ } ! ".‘ c\"\
Action against Identified Polluters, Law Violators, and Officers Remonblﬁe i‘ ‘Inai]equnte
S Chanahys '\ )
/* l-u'\""llq.ﬂ 1894 Couri \ * '.

‘{ L Kolkata

|\ e Nagsns |
The Department of Urban Development & Municipal Affairs (UD & MA), v%m@m‘ﬁ‘f‘@tgﬁ" /

> —\»‘

Monitoring-

Bengal. is closely and continuously monitoring pollution abatement activities Fél\am;g. m‘*hje
Polluted River Stretches (PRS) in West Bengal including the River Ganga and its tributaries, “with
due diligence and concern. Regular review meetings are being convened at the highest
administrative levels to ensure effective supervision and timely completion of all sanctioned
projects.

Review meetings have been held on several occasions under the chairmanship of the Hon ble Chief
Secretary, Government of West Bengal, with the participation of the Principal Secretary, UD & MA
Department: the Member Secretary, West Bengal Pollution Control Board (WBPCB): and the

Program Director. State Mission for Clean Ganga (SMCG), West Bengal.

Institutional Monitoring Framework-

To ensure rigorous monitoring. inter-departmental coordination, and accountability. the State &
District Level Committees and task forces have been constituted and the constituted committees and

task forces are functioning on a regular basis.

Recent Review Meetings Held-

e 19th RRC meeting chaired by Member Secretary (WBPCB) was held on 14th November

2025. MoM of which is annexed herewith as (Annexure -I).

e 9th SGC meeting was held during this period on 27th November 2025 under the
chairmanship of Chief Secretary, West Bengal. MoM of which is annexed herewith as

(Annexure -11).

e A Review Meeting was held on 15" January 2026 2025 under the chairmanship of Principal
Secretary, UD & MA Department. Government of West Bengal. MoM of which is annexed

herewith as (Annexure -111).
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;@gﬂﬂtrict Performance Monitoring System (GDPMS): A dedicated portal
%éloped by the National Mission for Clean Ganga (NMCG) for uploading
Minutes of Meetings (MoM) of District Ganga Committees (DGCs). The system
captures DGC-related activities across districts and provides an interactive
dashboard for NMCG to review progress. Between October 2025 and December

2025, a total of six MoMs were uploaded to the portal.

e Online Continuous Effluent Monitoring Systems (OCEMS): In compliance
with the mandate of the Hon ble National Green Tribunal (NGT), OCEMS have
been installed at all functional Sewage Treatment Plants (STPs) in the Ganga
River Basin. Integration has been completed for 20 STPs out of 44, including
key facilities such as Bhatpara (31 MLD). Chandannagar (18.16 MLD).
Barrackpore (18 MLD), Halishahar (16 MLD), Bandipur (14 MLD). Panihati
(12 MLD), Naihati (11.56 MLD). Kalyani (11 MLD), Nabadwip (10.50 MLD),
Kankinara (10 MLD), Jagaddal Bhatpara (9.5 MLD), Budge Budge (9.3 MLD),
Barrackpore (6 MLD), Titagarh (4.5 MLD), Garulia (4.1 MLD). Bansberia (0.3
MLD). and Diamond Harbour (2.03 MLD), Kalyani (10 MLD), Gayeshpur (8.3
MLD) and Titagarh (4.54 MLD). These systems are connected to the Ganga

Pulse Portal of NMCG for real-time effluent management,

e CCTV Surveillance of STPs: To strengthen monitoring and ensure
transparency, CCTV cameras have been installed at functional STPs including
Bhatpara (31 MLD & 10 MLD), Halishahar (16 MLD), Budge Budge (9.3
MLD), Nawadwip (9.5 MLD), Howrah (65 MLD), and Baranagar (60 MLD).

This enables continuous surveillance of operations and compliance.

Mandatorv Site Inspection Reports-

As per the Department of Urban Development & Municipal Affairs (UD & MA) Order
No. 115-UDMA-24011(99)/7/2021-JS(UDMA) dated 02.02.2021, all Engineers are
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required to conduct compulsory site visits twice a month. Following each visit,
Engineers are entrusted with the responsibility of submitting the Site Inspection
Reports detailing the progress of the work, accompanied by high-quality photographs
as evidence of implementation (Annexure-V). These reports are regularly submitted to

it

the Department of UD & MA. ensuring transparency, accountability,

monitoring of pollution abatement projects.

List of Good Works !\

e Two STPs at Raghunathganj (5 MLD) and North Barrackpore (30 !
been commissioned and currently are in Operational Stage enhancin

capacity of 35MLD.

* Eco green Electric Crematorium at Barrackpore has been commissioned on 12th

September 2025.

Feacal Sludge Management Programme-

e For effective and comprehensive management of Sewage and Septage with an aim to
reduce Faecal Coliform. Department of UD&MA Faecal Sludge and Septage
Management Policy has been framed and notified by the Department vide Memo No. 33-

UDMA/24011(99)/66/2021 dated 25.05.2022.

e The Department of Urban Development & Municipal Affairs. GoWRB has also
issued an Advisory vide Memo No. 1241-UDMA-11014 (49)/16/2023 dated
12.06.2025 by mapping the functional STPs located adjacent to ULBs to facilitate
co-treatment of septage. ensuring optimal utilization of existing Sewage
Treatment Plant facilities. This approach has significantly reduced the Faecal

Coliform load in the River Ganga. (Annexure-VI).

e Presently, Septage and Sewage is co-treated in operational STPs of Gayeshpur.
Nabadwip, Barrackpore, Budge Budge. Halisahar, Chinsurah, Naihati, Kalyani,
Bhatpara. Panihati & Howrah ULBs.

¢ One FSTP of 125 KLD capacity at the Regional Wastewater Management Centre (RWMC)
has been made operational to treat septage from six nearby ULBs, namely Uttarpara-Kotrung,
Konnagar, Serampore, Rishra. Champdani, Baidyabati. Under this arrangement. septage
(*Gobor™) from the Dankuni area (in reference to Hon’ble NGT, Eastern Zone Bench.
Kolkata, matter bearing OA No. 112/2022/EZ &MA No. 05/2025/EZ) will be co-treated to
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Faecal Coliform of River Ganga, State has been considering to set

units at Bhatpara, Uttarpara, Kalyani, Naihati, Garulia, Panihati,

OF :v;SQ» /Bhalpara. draft RFP is under examination of NMCG. Balance STPs
“are under preparation at KMDA.

Total Septage co-treated upto 30.11.2025 in the functional STPs by ULBs as below:

SL No Name of ULB Co-Treated Septage (KL)

1 Gayeshpur 128.00

2 Nabadwip 674.00

3 Halisahar 596.20

4 Budge Budge 911.60

5 Barrackpore 2385.60

6 Chandannagar & Chinsurah 6088.75

7 Naihati | 2802.00

8 Kalyani 2643.00

9 Bhatpara 3 2344.00

10 Panihati i 2289.90

11 | Howrah 94.00
Total Capacity (KL) 20957.05

Performance Based Incentive Grant (PBIG)

e Under Performance Based Incentive Grant (PBIG) FSTP at Garulia (15 KLD) is
under examination of NMCG. Observations of the TPA are under compliance by

KMDA.

e Under Performance Based Incentive Grant (PBIG) FSTP at Bhadreswar (10 KLD) is

under examination of NMCG.

e Under Performance Based Incentive Grant (PBIG), Electric Crematoria at Chakdah,

Garulia and Santipur have been sanctioned and the same are under Tendering.
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Other Good Works

Nabadwip, Bandipur. Konnagar and Khardah.

SMCG WB is setting up stalls in different Melas and Ghats, various types of events
for mass awareness towards pollution abatement and also showcasing the use of

treated water for gardening, agricultural activities and Pisciculture.

Hollow Fiber Membrane Technology is being used in Champdany Drain as a Pilot

Project. This has been proved to be an effective In-Situ treatment.

Due to water quality enhancement of River Ganga, the sighting of Gangetic Dolphins
has increased in the last couple of years specially in Murshidabad. Nadia. Purba
Bardhaman and Purba Medinipur. This has resulted in the growth and development
of tourism in these districts. Ecological enhancement helped to generate livelihood in

the Ganga River Basin area (Annexure-VII).

NANDINI G
i HOSH, 1as

retary
Department of Urban velopment
Municipal A?f:ifl - .
Govt. of West ch'.l
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Minutes of the Meeting of 19" River Rejuvenation committee (RRC), West Bengal under the .
Chairmanship of the Member Secretary, WBPCB and Chairman of RRC held on 14

November 2025 at the Conference Room of West Bengal Pollution ggntrol ggard
c‘\

List of participants: As per list enclosed (Annexure — I)

Program Director, SMCG WB set the tone of the meeting by presenting the

the State and proceeded with agenda wise issues:

Agenda — 1: Currently Listed and De-Listed Polluted River Stretches (PRS) in West Bengal by CPCB
and their proposed Action Plans by the respective Executing Agencies.

In the CPCB report of September 2025, 11 rivers in West Bengal are listed under different categories of
Polluted River Stretches (PRS), compared to 17 nos. in 2018 and 13 nos. in 2022. In the PRS list of 2025,
two de-listed rivers from the 2022 list — Karola and Silabati have been listed in PRS category again and
Jaldhaka, has been included in the PRS list of 2025. It was highlighted in the meeting that the water quality
mentioned for the new PRS were tested in 2022-23. Since the test data does not reflect the current picture,

WBPCB is requested to take up the matter with CPCB in the present context (2025).

Agenda — 2: Review of Water Quality of different PRS

Program Director SMCG WB highlighted that co-treatment of sewage and septage at functional STPs made it
possible to improve the water quality of River Ganga and presently it is categorized under PRS V. However
the water quality of Mahananda is of concern and needs immediate intervention. KMDA is requested to place
a comprehensive report on the progress of Mahananda STP Project alongwith updated status of pollution
abatement works in Vidyadhari and Churni Rivers by December 2025.

Agenda — 3: Review of the quality of the treated water at different STPs
» According to Reports of CPCB for the period April-July 2025:
» No. of STPs non-complying for Faecal Coliform — 20
» No. of STPs non-complying for BOD - 01
» No. of STPs non-complying for pH- 01

To reduce the Faecal Coliform of River Ganga, State has been considering to set up Chlorination units at
Bhatpara, Uttarpara, Kalyani, Naihati, Garulia, Panihati, Titagarh, Bandipur STPs, DPRs of which have
already been sanctioned by NMCG. Draft Bid Document is under preparation stage. KMDA to expedite the

same. In the meanwhile the State will continue the co-treatment of Septage & Sewage in its functional STP to
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reduce FC level in the Rivers. As on date 18346.35KL (as on August 2025) of Septage has already been co-

treated. The UD&MA Dept has brought out an advisory vide memo no. 1241-UDMA-1 1014(49)/16/2023
dated 12.06.2025 for mapping the ULBs with the nearby functional STPs to continue to co-treat Septage &

Sewage.

Agenda — 4: Status of old STPs under KMC b / -

updates for Garden Reach, Keorapukur and Adi Ganga STP Projects by December MS

Agenda — 5: Status of old STPs under PHED

It has been highlighted that old STPs under PHED were mostly found stagnant having noticeable vegetative
growths which prevent smooth functionality of an STP. PHED should consider proper maintenance of the
functional STPs. Water quality of River Dwarka has deteriorated as sewage from the hotels and other
commercial establishments at Tarapith has not been entirely diverted to the functional STP at Tarapith.
Program Director requested PHED and Tarapith Rampurhat Development Authority to look into the matter
on an urgent basis and stop the discharge of untreated sewage and other pollutants in River Dwarka. A

comprehensive report in this regard is to be placed by February 2026.

Agenda — 6: Finalization of sewage generation in KMA and non-KMA areas (Ganga Towns)

Sewage generation for KMA area is already done by KMDA. MED is requested to finalize the sewage
generation for non-KMA areas by 15" December 2025 and place report.

Agenda — 7: Inputs and feedback for realignment of State Policy for "Safe Reuse of Treated Water"
with the Central Policy (Attached copy of Safe Reuse of Treated Water from NMCG)

It was decided that an urgent meeting will be called prior to SGC Meeting to realign State Policy for "Safe
Reuse of Treated Water" with the Central Policy.

Agenda — 8: Other Issues

> Regional Director, CPCB requested that proper flow measurement for EKW needs to be re-assessed
and KMC to comply by February 2026.

» WBPCB is requested to consider addition of a few more monitoring stations prior to Diamond
Harbour in the Ganga Stretch as well as for Mahananda River.

As there was nq other issues to discuss, the meeting ended with thanks from and to the chair.

= . -L,__.
Member Convenor, RRC Chairman, RRC

& &
Program Director, SMCG WB Member Secretary, WBPCB
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8 sy oy AT oo T TAE 4T .
i Aﬁdé AS SM6 w State Mission for Clean Ganga,

- ? West Bengal (SMCGWB)

D‘ggg?or i Urban Development &

E ¥ : N‘J‘Wﬁ%%;:;“ Municipal Affairs Depariment
: = l-'l:_ o . - I‘-I — Government of West Bengal
[ e ]!
cn,/]}{&nﬂ.‘-] 1, Sector-Il, Salt Lake City, Kolkata - 700 091 | Phone : +91-33-2321-7370, E-mail : spmg.programdirector@gmail.com
R N
((}@3551’- CG/Meeting of S.G.C-426/20 17 Date: 23-12-2025

To

The Director General,

National Mission for Clean Ganga,

Ministry of Jal Shakti,

(Department of Water Resources, River Development & Ganga Rejuvenation)
Government of India,

1st Floor, Major Dhyan Chand National Stadium,

India Gate, New Delhi - 110002

Subject: Minutes of the 9" meeting of the State Ganga Rejuvenation, Protection and
Management Committee (State Ganga Committee), West Bengal.

Sir,

The Minutes of the 9t meeting of the State Ganga Rejuvenation, Protection and
Management Committee (State Ganga Committee), West Bengal under the
Chairmanship of the Chief Secretary, Government of West Bengal held on 27 November
2025 at Conference Hall (13* Floor), Nabanna, Howrah is forwarded herewith for kind

perusal and necessary action.

y : '/,/:_. L\\‘
’ ; o
Pré‘gram Director, SMCG WB

&
Member-Convener of SGC

Yougs faithfully, \ . i

Enclosure:
1. Minutes of the 9™ SGC meeting

Memo No.:831/1(15)-SMCG /Meeting of 8.G.C-426/2017 Date: 23-12-2025
Copy forwarded for favour of kind information and necessary action to:

1) The Additional Chief Secretary, Department of Environment & Ex-Officio, Member of the
State Ganga Committee of SMCG WB, Pranisampad Bhavan, 5% Floor, LB-2, Sector-III,
Salt Lake, Kolkata — 700 106.

2) The Additional Chief Secretary, Department of Finance & Ex-Officio, Member of the
State Ganga Committee of SMCG WB, Nabanna, 325, Sarat Chatterjee Road, Howrah -
711102,




State Mission for Clean Ganga,

West Bengal (SMCGWB)
Urban Development &
Municipal Affairs Department
Government of West Bengal

®
CNandiné Shosk, s

Program Director

Unnayan Bhowan, 3rd Floor, DJ-11, Sector-Ii, Salt Lake City, Kolkata - 700 091 | Phone : +91-33-2321-7370, E-mail : spmg programdirector@gmail.com

3) The Additional Chief Secretary, Department of Irrigation & Waterways & Member of the,
State Ganga Committee of SMCG WB, Jalsampad Bhavan, Sector - 1, Salt (3ot} R
Kolkata — 700 091.

4) The Additional Chief Secretary, Department of Water Resources & Inve
Officio, Member of the State Ganga Committee of SMCG WB, Khadya Bh
Block-A, 11A Mirza Ghalib Street, Kolkata — 700 087.

5) The Principal Secretary, Department of Public Health Engineering & Ex-
of the State Ganga Committee of SMCG WB, Govt. of West Bengal, J
Karikari Bhawan (Nizalaya), CN-8, Sector V, Salt Lake City, Kolkata — 700 0910 :

6) The Director General, National Mission for Clean Ganga, Department of Water Resources,
River Development and Ganga Rejuvenation, Ministry of Jal Shakti — Special Invitee, ex-
officio.

7) The Principal Secretary, Department of Urban Development & Municipal Affairs & Ex-
Officio, Member of the State Ganga Committee of SMCG WB, ‘Nagarayan’, 5 Floor, DF-
8, Sector-I, Salt Lake City, Kolkata- 700 064.

8) The Principal Secretary, Department of Forest & Ex-Officio, Member of the State Ganga
Committee of SMCG WB, Aranya Bhavan, LA-10A, Sector-III, Salt Lake, Kolkata — 700
106.

9) The Chairman, West Bengal State Pollution Control Board 8 Ex-Officio, Member of the
State Ganga Committee of SMCG WB, Paribesh Bhavan, LA-10A, Sector-1II, Salt Lake,
Kolkata — 700 106.

10)The Chief Executive Officer, Kolkata Metropolitan Development Authority & Ex-Officio
Member of the State Ganga Committee of SMCG WB, Unnayan Bhavan, Sector — II, Salt
Lake City, Kolkata — 700 091.

11)The Principal Chief Conservator of Forest, Department of Forest & Ex-Officio, Member of
the State Ganga Committee of SMCG WB, Aranya Bhavan, LA-10A, Sector-III, Salt Lake,
Kolkata - 700 106.

12) Prof. Arunabha Majumder, Department of School of Water Resources, Jadavpur
University, Member of the State Ganga Committee of SMCG WB.

13)The Chief Engineer, Head Quarters, Directorate of Public Health Engineering & Member
of the State Ganga Committee of SMCG WB, Govt. of West Bengal, Jana Swastha
Karigari Bhawan (Nizalaya), CN-8, Sector V, Salt Lake City, Kolkata - 700 091.

14)Prof. Anirban Gupta, Department of Civil Engineering, IIEST, Shibpur, Member of the
State Ganga Committee of SMCG WB

15)The Chief Scientist, West Bengal State Pollution Control Board & Member of the State
Ganga Committee of SMCG WB, Paribesh Bhavan, LA-10A, Sector-1II, Salt Lake;(olkata

- 700 106.
A g\
- r'\:’x\}
C e e -
Program Director, SMCG WB
&

Member-Convener of SGC




;. = - State Mission for Clean Gangg,
QW“ (%Zﬂd/[,} IAS SMEEWB West Bengal (SMCGWB)
Program Director : ' 3
R
%M-_

Urban Development &
Municipal Affairs Depariment
Government of West Bengal

;3. ﬂé&'ﬂi—}i‘%" -

(

\\ Unnoyan Bhawan, 3rd Floor, DJ-11, Sector-ll, Salt Lake City, Kolkata - 700 091 | Phone : +91-33.2321-7370, E-mail : spmg.pregramdirector@gmail.com

Memo No.:831/2(15)-SMCG/Meeting of S.G.C-426/2017 Date: 23-12-2025
Copy forwarded for kind information and with a request to kindly attend the meeting:

1. The Member Secretary, West Bengal State Pollution Control Board, Paribesh Bhavan,
LA-10A, Sector-III, Salt Lake, Kolkata — 700 106

2. The Municipal Commissioner, Kolkata Municipal Corporation, 5SN Banerjee Road,
Esplanade, Dharmatala, Taltala, Kolkata, West Bengal - 700013

3. Senior Special Secretary (NG), Department of Urban Development & Municipal Affairs,
Government of West Bengal, Nagarayan, DF-8, Sector-1, Salt Lake, Kolkata — 700064

4. Chief Engineer in Chief in charge of Secretary, Municipal Engineering Directorate

(MED), Urban Development & Municipal Affairs Department

Chief Engineer, South Circle, Municipal Engineering Directorate (MED), Urban

Development & Municipal Affairs Department

6. Director General, GAP Wing, KMDA

7. Director General, P&D, KMC

8. Director General, Drainage, KMC

9, Chief Engineer, GAP wing, KMDA

10.Chief Engineer, E&M, KMDA

11.Under Secretary & OSD to Chief Secretary

12.Director (Finance & Administration), SMCG WB

13.Senior P.S to the Chief Secretary, GoWB

14.0SD to Municipal Commissioner, KMC

15.Senior P.S to Principal Secretary, UD&MA Department

%

\ \>-
. A\
= IR
Program Director, SMCG WB
8
Member-Convener of SGC




Minutes of Meeting of the 9*" State Ganga Rejuvenation Protection
and Management Committee (hereinafter referred to as the State
Ganga Committee for West Bengal) under the Chairmanship of the
Chief Secretary, Government of West Bengal and Ex-officio
Chairperson of the State Ganga Committee (SGC) held on 27t
November, 2025 at 11:00 A.M. 7

Venue: Conference Hall, Nabanna, 13t Floor.

Chairperson: Chief Secretary, GoWB and Ex-officio Chairperson o
Ganga Committee.

List of participants: As per list enclosed (Annexure — 1) “:\O
y » A
Chief Secretary welcomed all the Members of State Ganga Committee\ithNeD\P" 4
Meeting and initiated the discussion.

Principal Secretary, Urban Development & Municipal Affairs Department, GoWB
+ and Executive Chairperson, SMCG WB, with the permission of the Chair,
presented the status of the implementation of the National Mission for Clean
Ganga (NMCG) Program in the State and he requested Program Director, SMCG
WB to present the status of the Liquid Waste Management (LWM) Programme
being carried out in the State in details.

Agenda-wise discussions were held, and the following decisions were taken:

Agenda - 1: Confirmation of the proceedings of the 8th State Ganga
Committee (SGC) Meeting on the working of the West Bengal State NGRBA
program Management Group (WBSPMG) held on 6'® November, 2024:

The Minutes of the 8" State Ganga Committee (SGC) Meeting held on 6%
November, 2024 were read, reviewed and confirmed.

Agenda - 2: Compliance to decisions taken in the Last SGC Meeting:

The Compliance Report on the decision taken in the Last SGC Meeting were
presented by the Program Director, SMCG WB.

The renaming of West Bengal State NGRBA Program Management Group
(WBSPMG) has since been done as - State Mission for Clean Ganga West Bengal

(SMCG WB) with inclusion of Name in Bengali as “®f*oxuasy sr51 sfara=r-
N ARSI 551 FAF AT

The new name, “State Mission for Clean Ganga West Bengal (SMCG WB)

AT STRT AT Af AT 561 FAF AFF” is being used in all official

records, documents including all printed & IEC martials.

On the presentation of Compliance Report on the decision taken in the last SGC
Meeting, the Chairperson of the SGC wanted to know whether there is any issue
raised by the CAG Audit in issuing Audit Certificate for the Financial Year 2023-
24 on the World Bank Funded EAP Projects.

The Program Director, SMCG WB pointed out that one minor issue was there
raised by the CAG Audit with regard to the use of Vehicle on the Sundays,
Holidays & Saturdays. She also mentioned that the work of monitoring &

MINUTES OF THE 9TH 3GC MEETING




\’qn of the NMCG Projects run on 7 x 24 hours basis and hence plying of

x

i.
C a

2 required accordingly.

int the Chairperson, SGC and other Members suggested that the

Aéenda - 3: Adoption of Annual Accounts of West Bengal State NGRBA
Program Management Group (WBSPMG) for the Financial Year, 2024-2025.

The Audited Annual Accounts for the Financial Year, 2024-2025 was placed
before the State Ganga Committee for perusal which were adopted and approved.

Point raised by the Statutory Auditor (CA Firm) regarding Inter Fund Transfer of
Rs.3,69,000/- during the Financial Year-2024-25 came under discussion and it
is clarified that the amount pertains to Salary Payment of the 9 District Project
Officers of 9 District Ganga Committees for the month of April, 2024 paid from
Bank Account and subsequently on availability of Fund in the TSA during the
Year 2024-25, replenishment was made by drawing Fund from the TSA Account
during the Year. The Dy. DG (DDG), NMCG opined that such Transactions when
it is incurred for Salary Payment is admissible for Adjustment and the Committee
Members expressed their accordance.

Agenda - 4: Authorization of the Management Committee of SMCG WB to
adopt the Annual Accounts of SMCG WB provisionally:

The State Ganga Committee resolved to authorize Management Committee,
SMCG WB consisting of i) Principal Secretary, UD & MA Department, GoWB-
Chairman, ii) Program Director, SMCG WB-Member and iii) the Director, Finance
& Administration, SMCG WB-Member, to adopt provisionally the Annual
Accounts of SMCG WB for taking up the matter of Certification Audit for World
Bank Funded Project. Ratification of the Annual Accounts in this respect will be
done by the State Ganga Committee, West Bengal as per norms.

Agenda - S: Review of work on Liquid Waste Management in Ganga Towns
(Under OA No. 200/2014 of Hon’ble National Green Tribunal)

The Program Director, SMCG WB presented the status of implementation of the
Liquid Waste Management (LWM) Programme in the State, highlighting the
following key achievements:

1) Since last SGC Meeting, Sewage Treatment capacity of the State has
enhanced for a Total of 66 MLD due to commissioning of 3 STPs at
Jangipur, Maheshtala and Rania. The State is presently treating 688 MLD
Sewage in its 42 operational STPs.

2) The Electric Crematorium (EC) at Barrackpore based on new Eco-green
Cremation Technology funded under NMCG was commissioned in
September, 2025 and presently it is under Operation and Maintenance.

3) The State has formulated and introduced “Integrated Faecal Sludge and
Septage Management (FSSM) Policy” for Co-treatment of Sewage & Septage.
The UD&MA Department has brought out an advisory vide memo no. 1241-
UDMA-11014(49)/16/2023 dt. 12.06.2025 for mapping the ULBs with the
nearby functional STPs.
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! 4) With the sustained efforts in Solid & Liquid Waste Management coupled ‘
i with intensive Mass Awareness Campaigns & Programmes, the State has |
been able to improve the Water Quality of River Ganga from Priority III to '

‘ Priority V (BOD Level is less than 3 mg/L in all the stations) as per the
annual report of WBPCB.

capacity of 120.00 KLD has been rejuvenated by KMDA for treatment of
Faecal Sludge of nearby 6 Municipal Towns (Uttarpara-Kotrung, Konangar,
Rishra, Serampore, Champdany & Baidyabati).

6) With the improvement in the Water Quality of the River Ganga, a greater
number of Gangetic Dolphins have been sighted over the last couple of
years, particularly along the stretches of the river in Murshidabad,
Purba Bardhaman, and Purba Medinipur districts. This has le
growth in the tourism industry in the districts.

i
5) Regional Waste Management Centre (RWMC) at Baidyabati with total ‘

» Sewage Management in the Ganga Towns, West Bengal:
Program Director, SMCG WB presented the details of Sewage Gene
Ganga Towns as below:

a) Estimated Sewage Generation (based on Estimated Population in Urban ‘
Areas in the vear, 2022 taking 2011 Census as base.) ‘

Kolkata- 356.10 MLD
DGCs- 1044.90 MLD |
Total- 1401.00 MLD
b) Details of Sewage Management in Ganga Towns:
» Capacity of 42 Operational STPs: 688.00 MLD
» Capacity of 12 STPs under Construction: 187.25 MLD
» Capacity augmentation through renovation of
Garden-Reach STP and the Keorapukur STP: 13.00 MLD
» Capacity of 14 STPs under Proposal/Tendering Stage: 364.64 MLD

(it includes augmentation of Katwa STP for 9.64 MLD) i
» Capacity of Existing Private STPs (as per list received
From WBPCB): 78.00 MLD
Total Treatment Capacity: 1330.89 MLD
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» Water Quality of River Ganga: 231
_ During the year 2018, River Ganga was Prioritized under Polluted River
SOT? ategory 111 with maximum BOD level 12.0 mg/L.
he year 2022, it was in the Category IV with maximum BOD 8.0
a1 I, S¢ptember, 2025 River Ganga is now in Priority Category V in terms
f BOD Parameter with maximum BOD Level 2.95 mg/L (Source:
23 WPPCB report).
K OF ™
“==Fhe Water Quality of the River Ganga with respect to BOD level has improved
due to the sustained and continuous efforts under the LWM programme;
however, Faecal Coliform levels remain a concern.

Chairperson, SGC directed that the reasons for increase in FC levels at some of
the water quality monitoring stations namely at Farraka, Berhampore, Tribeni,
Palta-Shitalatala, Serampore, Dakhineswar, Howrah Shivpur, Uluberia and Durgachak,
(despite several STPs have been made functional over the past one year) should
be recorded. He further instructed that the causes should be identified and action
taken report should be discussed in the next 10th State Ganga Council Committee
meeting.

[Action: SMCG WB, WBPCB]
PD, SMCG reported that some of the rejuvenated STPs lack Chlorination
facilities for Treatment of Wastewater. NMCG has recently sanctioned 11
Chlorine Contact Tank (CCT) units for some of these rejuvenated functional
STPs, and it is expected that the operation of these installations will
significantly help to reduce Faecal Coliform (FC) levels in the River Ganga.

As an interim measure, and in line with the State’s FSSM policy, Co-treatment
of Septage and Sewage in the functional STPs is being carried out to reduce
Faecal Coliform (FC) levels in the River Ganga.

The DDG, NMCG informed that in several other Ganga States as well, although
BOD levels have decreased, Faecal Coliform (FC) levels in river Ganga in certain
places remain beyond permissible limits. NMCG is sanctioning CCT units for
these STPs to facilitate the reduction of FC levels in the river Ganga.

[Action: SMCG WB]

1 'l i
+




» Ganga Towns

Presently, 43 Ganga towns are in the State.

held on 06.11.2025:

S1. No.

Name of the
Project

* The incremental progress of ongoing STP projects over the last SG

\G2

Progress as
on last review
meeting

Progress as on
October, 2025

Jangipur &
Raghunathgunj

62.20%

Berhampore

Jangipur:
98.50%

Raghunathgunj:

87.00%

Commissioned

57.26%

81.00%

23.74%

North
Barrackpore

42.853%

87.561%

43.708%

Chakdah

17.20%

82.10%

64.90%

Garden Reach

Work just
started

54.42%

54.42%

Kﬁshnan;é_ér

2.50%

2.50%

Adi Ganga
(Tolly’s Nullah)

Work just
started

Beliaghata

20.04%

20.04%

Circular Canal

% Under Tendering / LOA issued Projects:

SL Projects Details Value of the Project Present Status
No. (Rs. in Crore)
1

92.85

LOA issued on
23.09.2025

|
|
[

Murshidabad STP (5
MLD SBR-New & 2 MLD
WSP-Renovation)
Keorapukur STP (50
 MLD)

STP in Katwa (15 MLD)

' LOA issued on
24.09.2025
Financial Bid Evaluation
Report (FBER) is under
| examination of NMCG
LOA will be issued
shortly
Technical Bid Evaluation
Report (TBER) is under
examination of NMCG
Technical Bid Evaluation
Report (TBER) is under
examination of NMCG
Under Tendering o
(Technical Bid Evaluation
is under process.)
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114.74

133.46

FSTP in Burdwan (50 10.35
KLD)
Uttarpara-Kotrung FSTP

(22 KLD)

8.04

Electric Crematoria 2.89
(PBIG): Chakdah,
Garulia, Santipur

Pujali FSTP (8 KLD)




CCT at Bhatpara (ASP & | Draft Bid document will

J be sent to NMCG shortly
for clearance for

‘. invitation of Tender

l| Draft Bid document is

|

under preparation stage.

Projects Details Present Status '

1 | Santipur STP (18.10 MLD) Third-party Agency visit completed on
17.11.2025
Serampore STP (115 MLD) Revised DPR is under preparation and will
be submitted by 15.12.2025 I
'STP at Kestopur (41 MLD) Revised DPR is under preparation and will |
| be submitted shortly S |
Ranaghat FSTP (15 KLD) Will be considered for sanction in the

_ forthcoming EC meeting, MCG

Haldia FSTP (47 KLD) Third-party Agency engaged
Bhadreswar FSTP - PBIG (10 | Revised DPR is under examination of
KLD) | NMCG .
Garulia FSTP - PBIG (15 KLD) | Revised DPR is under examination of
NMCG

; STP at Jiagunj-Azimgunj DPR is under preparation and will be

i ) submitted by 15.12.2025

~ Status of Online Continuous Effluent Monitoring System (OCEMS) &
PRAYAG under Ganga Tarang Portal:

OCEMS installations have been completed in 20 functional STPs, while

installation in 6 additional STPs is currently in progress. Under PRAYAG, for

establishing real-time monitoring and comprehensive surveillance of STP units,

installations have been completed in 6 STPs, and work is ongoing in 3 more

STPs, which are expected to be completed by December 2025.

[Action: SMCG WB]
» Status of STP at Mayapur:
Chairperson, SGC enquired about the status of setting up of Mayapur STP
under NMCG Programme.

PD, SMCG WB informed that NMCG has accorded in-principle approval in June
2023 for setting up a STP at Mayapur. The Chief Engineer, KMDA, along with
his team, identified two plots measuring 2.41 acres of vested land for this
purpose. However, BL & LRO, Nabadwip later informed that these plots are
classified as Khal and Bil. District Magistrate, Nadia requested Secretary, Land
and Land Reforms & RR Department GoWB, to consider a change in the land
classification, provided the project is found viable without affecting the
waterbody.
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KMDA examined the matter and opined that establishing an STP at Maya
on these plots would not be feasible without impacting the existing

S. Chashyyi

+ [ Bidhaanagar Court
! Kolkata

Chairperson, SGC, directed Principal Secretary, UD & MA D
convene a meeting involving District Magistrate, Nadia, ISKCON a
the concerned Departments to facilitate the availability of an alte
parcel for the STP at Mayapur.

[Action: Principal Secretary, UD&MA Department]

Budgetary provision under NG-II:

Out of the budgetary provision of 2,885 crore for NG-II, 22,241.13 Cr. has been
sanctioned so far, including two projects under HAM-mode —North
Barrackpore STP and the Mahananda STP projects.

Besides this, STP projects amounting to ¥241.66 Cr. are under examination of
NMCG, and proposal for 21,258 Cr. are under revision or under preparation. In
total, the budgetary provision for the State under NG-II needs to be augmented.

Chairperson, SGC directed to take up the matter with NMCG for augmentation of
the budgetary provision for the State.

[Action: NMCG and SMCG WB]

River Ghat Development projects (RFD) and Electric Crematoria:
Out of 14 sanctioned Ghat projects, 13 have been completed and completion of
work in Prabhupada Ghat is in progress.

The Chairperson, SGC, directed to complete the Prabhupada Ghat latest by
March 2026.
[Action: SMCG WB|

Out of 9 EC projects, 4 have been completed; the Kalyani EC is scheduled to be
completed by December 2025, and 3 EC projects under PBIG scheme are under
tendering.

The ACS, Finance (Member of SGC) desired that more Ghat development
projects along the River Ganga should be considered under Namami Gange
Programme.

DDG, NMCG informed that the development of conventional Ghats along the
River Ganga has not been prioritized at this moment, as such structures
adversely affect the river’s e-flow. However, NMCG is considering the
development of Eco-friendly Ghats without concrete structures at non-tidal
locations along the river Ganga.

In this regard, KMC informed that an Eco-friendly Pilot Ghat on the EKW has
already been constructed using bricks and tiles, and replication of this model
to other waterbodies in KMC is under consideration.
N T A P e S B AR S A A AU N T A T WA TR
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n, SGC expressed that NMCG may consider developing such Eco-
t at other suitable locations, if feasible and directed SMCGWRB to take

v with NMCG for necessary sanction and funding.
[Action: NMCG and SMCG WB]

‘the National Policy.

The-State has brought out a policy for the reuse of treated wastewater in urban
areas. The UD & MA Department has constituted a committee for its upgradation
and alignment with the National Policy.

In its last meeting held on 24 November 2025, the committee discussed in detail
the following two issues:

1. Mapping of functional STPs with the use patterns of treated wastewater.

2. Fine-tuning the provisions available in the State Policy in line with the
National Policy and norms.

The next meeting is scheduled on the first week of January 2026, during which
all reports will be placed.

Chairperson, SGC, directed UD&MA Department to expedite submission of the
report for further consideration.

[Action: UD&MA Department]

Agenda - 7: Ratification of Engagement/ Extension of Contractual Officials
& Employees of SMCG WB made since the holding of the last State Ganga
Committee Meeting:

The terms of Extension of Engagement of 12 Officials & Employees made for 1
year term has been Ratified.

Advertisement for recruitment in 7 posts was published in the Newspapers
during the period after the last State Ganga Committee Meeting was held &
Selection in 4 posts was made on receipt of recommendation from the Interview
Board. Recruitment in another 3 posts could not be completed due to want of
suitable Candidates.

Fresh Advertisement has again been issued seeking applications for engagement
in the remaining 3 posts.

IEC Activities for the State of West Bengal

* PD, SMCG WB mentioned that multiple events have been conducted as
part of IEC activities since last SGC meeting under the pollution
abatement programme of the River Ganga across nine DGCs, including
educational tours to operational STPs for school and college students,




outdoor campaigns, and sensitization workshops on thg
Gangetic Dolphins, among others.

- SL l Name of Events Number of
No Events held
Exposure — Educational Visits of T RSk
Students to the Functional STPs T
33,22,679
| (estimated
'; footfall)

Out Door Campaign (Display of
Hoarding / Flex / Banner etc.)

Sensitization Workshop on
Conservation of Gangetic Dolphin

| 180 participants
| = s,

She further indicated that, as a result of the sustained and continuous
efforts under the LWM programme, Gangetic Dolphins have been sighted
over the last couple of years along stretches of the River Ganga in
Murshidabad, Nadia, Purba Bardhaman, and Purba Medinipur. This has
contributed to tourism growth, local development, and livelihood
generation in these districts. DDG, NMCG pointed out that NMCG has
undertaken Dolphin-Centric Tourism initiatives in other Ganga states.

[Action: SMCG WB, DGCs of Murshidabad, Nadia, Purba Bardhaman, and
Purba Medinipur]

As SMCG has started taking students to the STP sites as educational tour,
ACS, I&W Department desired to explore whether the IEC Campaign under
the NMCG Programme in the State can be carried out in collaboration with
that undertaken under Samagra Shiksha Mission, under Department of
School Education, GoWB.

[Action: SMCG WB, Department of School Education|

Chairperson, SGC, directed SMCG WB to coordinate with NMCG to examine
whether any stretch of the River Ganga in the districts of Nadia, Murshidabad,
Purba Bardhaman, or Purba Medinipur can be developed as a Dolphin-Centric
Tourism Centre on a pilot basis.

[Action: SMCG WB]

I B T T 72 A S RS Y S S S A R M U TS S W S A E RN
MINUTES OF THE 9TH 3GC MEETING 3




3

L

>

38; cellaneous
P of the Post of Director, Finance & Administration, SMCG
w

Nmésghe t Bengal Audit & Accounts Service under the Finance
epaftfiert, GoWB:
D
OR9ived to encadre the Post of Director, Finance & Administration, SMCG
WB'in the West Bengal Audit & Accounts Service (WBA&AS) under the Finance
Department, GoWB & SMCGWB has been directed to submit a proposal to the
Finance Department, GoWB through the UD & MA Department, GoWB for
necessary encadrement.

[Action: SMCG WB, Department of UD&MA, Finance Department]

ii)Proposal for Rejuvenation of old STPs under KMC area inline with
Mursidabad, Katwa & Garden Reach STPs under Namami Gange Programme,
NMCG:

PD, SMCG informed that the old STPs in KMC—namely Bangur, Hatisur, and
Baghajatin—are now functional; however, their rejuvenation and upgradation
need to be undertaken to ensure the treated wastewater meets the latest
standards and effectively addresses Faecal Coliform levels in the River Ganga
with funding support from NMCG.

Chairperson, SGC and other Committee Members agreed to this proposal and
directed KMC to prepare a suitable report and proposal in this regard.

[Action: SMCG WB & KMC]

iii) DDG, NMCG has been nominated by DG, NMCG (Ex-officio Member of
SGC) to participate in the 9t State Ganga Committee Meeting West Bengal,
on behalf of DG, NMCG:

e DDG, NMCG presented the working of the National Mission for Clean
Ganga (NMCG) Programme being implemented in the West Bengal through
the Power Point Presentation & appreciated SMCG WB’s effort in
implementation of the Ganga Pollution Abatement Work in the State.

DDG, NMCG highlighted certain issues related to the four ongoing STP
projects. The matters were discussed and the resolutions are noted against
each in the table below:-

| SL | Name of the 5
| : :
No | Project Issues/ Observations l Resolution taken

1 | North » Land for the second STP is yet to be | Department of UD&MA will
Barrackpore cleared. review.

STP ¢ Coordination with the Defence
Ministry is required for transfer/NOC
of the land for 2nd STP. _
Chakdah STP Land for LS1 is not yet cleared; if land | UD&MA will take up the
clearance is delayed. matter.
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. . . |
’ 3 gowrah- o Risk of recontamination of treated | Technical Committee in the | |
, ally- efﬂugnt; Minor RoW and permissions | UD&MA Department will | |
| Baranagar pending; need to be expedited, address this i/s;ue.

than the lower limit of parameters
specified in agreement, resulting into
| exemptions to concessionaire to
; quoted GEC. This shall result into
|
|
|

‘. STPs o Influent parameter is much below

| | additional power expenditures.

Q

| 4 | Hooghly- HDD (Trenchless) work permissions = KMDA\Will
Chinsurah required from KMDA and ULB | ULB, B}i
Administraﬁ‘ani_ -
Hooghly district for early
implementation.

» The status of the Urban River Management Plans (URMPs) for six cities—
Asansol, Durgapur, Howrah, Nabadwip, Siliguri, and Kalyani—was also
presented.

!
ACS, 1&W Department, desired that while framing the URMP for Nadia ‘
District, provision for Capacity building of the River Research Institute 1
(RRI) in Nadia at Haringhata & Institutional development required for this .
Institute may be considered for funding from NMCG and the same will be
included URMP and DGP of Nadia district.

|
|
l
|
|
|
|
[
|
|
|
Chairperson, SGC, directed that URMP of Nabadwip and DGP of Nadia may
be taken up together (River Basin of Jalangi also included) to ensure a
helistic approach of the entire district.

e District Ganga Plans for 9 (nine) DGCs, along with their status of

preparation, were likewise presented during the meeting.
[Action: SMCGWB and DGC, Nadia]|

Regarding development of Bio-diversity Parks-
e Additional Chief Secretary (ACS), Environment, informed that the
. Department of Environment has declared ‘Char Baliadanga’ at Nadia as
‘ Biodiversity Park. She requested NMCQG, if any funding is available for the
development of Bio-diversity park.

e The issue of mapping and development of riverine islands was also raised
by the DDG, NMCG. On this point, ACS, Finance, (Member) proposed for
the inclusion of Riverine Island Development Programme of the
Sundarban area for consideration of funding from NMCG.

Departments to prepare a comprehensive proposal for development of Bio-
diversity Parks and the development of Riverine Island in the State for
consideration of funding under NMCG.

[Action: Department of UD&MA and SMCGWB]|

|
S e T e T A T S S S Sy \
T

|
Chairperson, SGC, directed SMCG WB to coordinate with the concerned ‘
|
[
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iv) Prof. Anirban Gupta pointed out in the meeting that the drains and
channels carrying wastewater to the EKW need to be dredged, and NMCG may
be requested to provide funding for these dredging works.

Chairperson, SGC directed that a proposal for wetland conservation alongwith
dredging of channels, particularly for the EKW, should be prepared by the
concerned authority for consideration in this regard.

[Action: SMCG WB & KMC]

Having no other issues to discuss, the Meeting ended with a vote of thanks to

Chief Secretary, Governm of West Bengal
&
Chairperson, State Ganga Committee
State Mission for Clean Ganga, West Bengal
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MINUTES OF THE MEETING TO REVIEW THE STATUS OF STP/FSTP PROJECTS
OF WEST BENGAL FUNDED UNDER NMCG

Time :11:30 pm Date : 15.01.2026
Venue : Conference Hall at 6! Floor, Nagarayan

The meeting was presided over by Principal Secretary, UD&MA Department.
List of participants: As per enclosure. (Annexure - I).

Principal Secretary, UD&MA Department took the chair, welcom Sg@'}fﬁ“‘ :
participants and initiated discussion. R

Program Director, SMCG WB presented the status of STP/FSTP pr f
Bengal funded under NMCG.

After detailed deliberations, the following decisions were recorded: ' $ 6584 /

AGENDA POINT 1: STATUS OF ONGOING STP PROJECTS ALONG 'V
RELATED ISSUES: ‘

______ ——

» Howrah-Bally-Baranagar STP Project:

The Program Director, SMCG WB informed that a critical issue has arisen regarding
the replacement of the gravity sewer line under the Bally Facility. She apprised the
meeting that a high-level meeting is required to resolve the matter in the presence
of representatives from District Administration, KMDA, SMCG WB, HMC, CESC,
and Howrah Police authorities, so as to facilitate early resolution of the issue.

She further stated that the Provisional COD for the STPs has been declared with
effect from 01.10.2024. A variation proposal, comprising positive variations, has
been submitted to NMCG vide letter dated 25.02.2025.

[t was informed that the Extension of Time (EOT) has been granted up to
31.03.2026. The Concessionaire has further requested an extension of time up to
June 2026 for completion of the balance positive variation works. NMCG official
has visited the Baranagar STP project site on 09.01.2026 along with KMDA &
SMCG WB officials and observed some points on the variation proposals as well as
sought some supporting documents for clearance of the variation proposal. KMDA
is complying the latest observation and will be sent to NMCG shortly.

The Principal Secretary, UD&MA Department advised SMCG WB to convene a
meeting in the presence of the District Administration, KMDA, SMCG WB, HMC,
CESC, and Howrah Police authorities to resolve all the pending issues along with
variation proposals at the earliest.

[Action: SMCG WB]

» North Barrackpore STP Project:

Program Director, SMCG WB informed that the Out of the two STPs sanctioned
under the North Barrackpore STP Project, one STP of 30 MLD capacity is
progressing satisfactorily. The other STP, with a capacity of 12 MLD, is proposed
to be constructed on land belonging to the Barrackpore Cantonment Board. Two
parcels of land, bearing Survey Nos. 133 and 135, have been identified for this
purpose. Superintending Engineer (South), GAP, KMDA apprised that the Defence
Estates Office, Kolkata Circle, did not agree to spare the land bearing Survey No.
133 (open land); however, a joint survey was conducted on 06.01.2026 with KMDA,
SMCG, and representatives of the Barrackpore Cantonment Board for the parcel of
land bearing Survey No. 135, which includes an ITI building within the premises.
KMDA is presently assessing the feasibility of setting up a 12 MLD STP on the
available portion of land under Survey No. 135, excluding the ITI building.



Principal Secretary, UD&MA Department directed KMD{& to assess the suitabi?ity

of the land to set up a 12 MLD STP on the available portion and take confirmation

Oﬁ’@he Barrackpore Cantonment Board to ensure the land.
N\

[Action: KMDA]

S OmGhalk dal, STP Project:

ctor, SMCG WB informed that the ROW issue for laying the effluent
pipelines to the STP has been resolved. She further _stated that the
U] for a single outfall drain is not available. In the event, it was recorded
hatAk \Municipality is unable to arrange the same, the propogal for 1_,Sw1 may be
L. @Fsddped, as minuted by the NMCG official during the site visit. Prmcq_:nal
“Secretary, UD&MA Department advised to communicate the matter formally with
Administrator, Chakdah Municipality to resolve the issue. He further directed that

all efforts be made to expedite the works at site so that the plant can be

commissioned by 10th February 2026 without any further delay.

[Action: KMDA]

» Berhampore - Jangipur - Raghunathgunj STP Project:

¢ Jangipur & Raghunathgunj STP Project-

Chief Engineer, GAP, KMDA informed that Jangipur & Raghunathgunj STP
Projects were partially commissioned on 3'4 June 2025 and 29t November 2025
respectively. He also reported that during construction of LS at Jangipur
(Global More) a portion of private land is encroached. The land owner has
written a complain regarding this issue to SDO, Jangipur. Chief Engineer, GAP,
KMDA submitted that this land issue has to be resolved. Principal Secretary,
UD&MA Department directed to communicate the matter to Municipality. The
issue has to be settled through local Administration and Municipality with the
Land Owner. He also directed to complete all the pending works within 10th
February 2026 for these two projects for final commissioning.

[Action: KMDA]

e Berhampore STP Project-

Chief Engineer, GAP, KMDA informed that bottom plugging of the MPS was
affected due to sand blowing caused by high water levels. After lowering the
water level, the issue has now been resolved. The EOT request has been sought
up to February 2026 by the agency. Program Director, SMCG WB advised
KMDA to assess judiciously the timeline for completion of the project before
approaching to NMCG for taking final EOT. Principal Secretary, UD&MA

Department directed to complete all the pending works within 28t February
2026 for commissioning.

[Action: KMDA]

» Adi-Ganga STP Project:

Director General, P&D, KMC reported that the issue relating to the partnership
among the JV members appears to be resolved. Finalisation of the BEP for the STPs
by the contractor (EMS-Neercare JV) is yet to be resolved between KMC and the
contractor, as the quoted areas for the STPs are less than the BOQ area. At present,
the contractor is required to finalise the BEP for the STPs by adopting a double-
storeyed STP based on SBR technology. However, the contractor intends to
implement a single-storeyed STP by utilising additional land over and above the
quoted area. Principal Secretary, UD&MA Department directed that to finalise the
BEP and Construction Schedule by 23 January 2026. He also directed Director
General, P&D, KMC regarding the issue related to I&WD Proposal at Rajpur-
Sonarpur, needs to be verified in order to check any sort of overlapping a




whether it is included in the Adi-Ganga Project or not. Regarding this, he also
advised KMC to convene a meeting with I&WD on this matter.

[Action: KMC]

» Krishnanagar STP Project:

Program Director, SMCG WB informed that a parcel of land for setti g
Lifting Station at Jail Authority of Krishnanagar is required for the oS,
project. The possession of the said land is under IDT proposal. Prindipa Secr,
UD&MA Department directed Chief Engineer, GAP, KMDA to fol
expedite the process of getting the Land. '

» Beliaghata Penstock Gate:

Program Director, SMCG WB informed that Penstock gates could not be
refurbished/installed newly due to several constraints (Access prevented) and
prolonged monsoon, due to which scheduled progress has been delayed. Prayer of
EoT of the agency till April, 2026 is under consideration of KMC. Principal
Secretary, UD&MA Department directed SMCG and KMC to visit the installed gate
locations at the earliest & assess the completion time whether it is possible to
complete balance work within the prayed timeline.

[Action: SMCG and S&D-KMC]
» Garden Reach STP Project:

Program Director, SMCG WB informed that the project is progressing well and a
variation proposal for an amount of Rs. 14.17Cr. has recently been approved in-
principle by NMCG, involving

1) Change of diameter of Effluent pipeline
ii) Renovation of the Electro-Mechanical items of the existing Pumping Station.

Principal Secretary, UD&MA Department advised all to avoid variation unless there
is any exceptional occurrence.

[Action: SMCQG]
» Burdwan FSTP Project:

Program Director, SMCG WB informed that Land for the FSTP is now available at
the SWM Trenching Ground. Chief Engineer, GAP, KMDA informed that the levy of
Additional Performance Security (APS) amounting to ¥1.21 crore. The L1 bidder has
requested for waiver of the APS. The Chief Engineer, GAP Wing, KMDA has
submitted revised APS proposal with a reduced APS of 5% of the capital cost, and
the matter will be sent to the NMCG for consideration of reduced APS.

Principal Secretary, UD&MA Department advised that to complete the process
within a week after getting the approval from the Competent Authority.

[Action: KMDA]

AGENDA POINT 2: STATUS OF BID EVALUATION:

» Murshidabad STP Project (5 MLD SBR-New & 2 MLD WSP-Renovation):

Program Director, SMCG WB reported that the Letter of Intent (Lol) was issued in
favour of Swach-Geo Miller JV on 23.09.2025. The validity period of the
Performance Security, furnished in the form of a Bank Guarantee (BG) @6.5%, is
required to be extended till November 2030 (2 years construction period & 3 years
O&M). However, the L1 bidder has requested submission of a Fixed Deposit in lieu
of the BG for rest 1% for ESHS, which is contrary to the prescribed norms. The
Performance Security has not been renewed, nor has the Performance Security for




S been submitted in the form of a Bank Guarantee (BG) within t'he stipulated
&flc‘;gos 01.2026. Principal Secretary, UD&MA Department advised KMDA to
tAing with the Agency at the PS Chamber to resolve the issue.

hafAvifo Engineers Pvt. Ltd.) after expiry of the stipulated timeline. Principal
ry, UD&MA Department advised to cancel the bid & a fresh tender to be
floated.
[Action: KMDA)]
» Electric Crematoria (PBIG): Chakdah, Garulia, Santipur:

Chief Engineer, GAP, KMDA informed that the financial bid is opened and work
order to be placed shortly.

[Action: KMDA]
» Pujali FSTP Project:

Program Director, SMCG WB reported that a single bidder participated in the
process and the bid is found to be technically non-responsive by
KMDA/SMCG/NMCG. Upon approval from NMCG, a fresh tender is under process.

[Action: KMDA]

» CCT at Bhatpara (ASP & WSP) & Chlorination Unit at 9 STPs:

Program Director, SMCG WB informed that Draft Bid document of CCT at Bhatpara
(ASP & WSP) has been sent to NMCG for clearance of invitation of Tender.

Draft Bid document is under preparation stage of KMDA for Chlorination Unit at 9
STPs, which will be submitted to NMCG by January 2026.

Principal Secretary, UD&MA Department directed SMCG to follow up the status of

CCT at Bhatpara (ASP & WSP) and Chief Engineer, GAP, KMDA to expedite the
preparation process.

[Action: SMCG and KMDA]

AGENDA POINT 3: PREPARATION OF RFP FOR MAHANANDA PROJECT:

Program Director, SMCG WB informed that the draft RFP for invitation of tender
under HAM mode is currently being aligned by KMDA with an approved RFP of
NMCG. She also highlighted the finalisation of a unified vendor list for Electro-
Mechanical items for STP projects has to be formed. Principal Secretary, UD&MA
Department advised SMCG WB to convene a meeting under the Chairmanship of
Secretary, KMDA and Program Director, SMCG WB to finalise the E/M vendor list
within this month. He also directed to take note that the list should not be
compromising the quality of the item.

[Action: SMCG and KMDA]

J AGENDA POINT 4: STATUS OF PENDING DPRS:
Program Director, SMCG WB informed,

¢ Azimganj STP: DPR for Azimganj town will be finalized by Jan, 2026. Principal

Secretary, UD&MA Department advised MED to expedite the finalisation
process.
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* Shantipur STP: TPA (Jadavpur University) report is awaited. Principal Secretary,
UD&MA Department advised KMDA to raise a reminder letter to the TPA to
expedite the process.

* Haldia FSTP (47 KLD): TPA (IIT, Delhi) visit has already been completed on
31.12.2025, report is awaited.

» Bhadreswar FSTP (Performance Based Incentive Grant-PBIG): This DPR is under
TPA (Jadavpur University).

* Garulia FSTP ((Performance Based Incentive Grant-PBIG): TPA (IIT, Kharagpu
has raised some observation on the DPR, which is under complia’r}c 5

O Agenda 5: Level of Faecal Coliform in the functional STPs:
Program Director, SMCG WB informed that l\ 6}

e Administrative Approval and Expenditure Sanction for "Installatfon
Chlorination Unit in the 9 existing STPs at Kanaipur (WSP), Kalyani {#SP],
Naihati (ASP), Naihati (WSP), Garulia (WSP), Titagarh (ASP), Titagarh (OP),
Panihati (WSP) & Bandipur (WSP) in West Bengal" under Namami Gange
Mission - II, at an estimated cost of Rs. 18.93 crores on 02.09.2025.

o Administrative Approval and Expenditure Sanction for "Installation of
Chlorination Unit in Rejuvenated STPs (WSP/ASP) at Bhatpara Municipal
Town, North 24 Parganas, West Bengal" under Namami Gange Mission-Il, at an
estimated cost of Rs. 4.61 crores (Rupees Four Crore & Sixty-One Lakhs only)
on 30.07.2025.

e For balance 10 STPs: Suitable clarification reports may be sought from KMC,

PHED, MED and KMDA in respect of the non-complying FC levels of STPs.

Principal Secretary, UD&MA Department advised SMCG WB to convene a review
meeting to mitigate the discrepancy between WBPCB & CPCB water quality reports
along with Executing Agencies i.e. KMC, PHED, MED and KMDA.

As there was no other issue to discuss, the meeting ended with a vote of thanks from
and to the chair.

L 7
Principal Secretary,
UD&MA Department
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» Regarding Polluted River Stretches (PRS): As per the CPCB report of\S %
v tret

— N 40 Allnexure-rn

2 =J0 R T 3z
Minutes of the Meeting held on 15.10.2025 at 2.00 PM, 274 Floor Conference 1
Room, Unnayan Bhawan to review the status of pending DPR under MED &

pending calculation of Sewage Generation in non-KMA area

&Ghnanagar Court A

7 NOTARY

The meeting was presided over by the Program Director, SMCG WB.

Participants in the meeting are as per annexure enclosed herewith. S. Char~hwni

Program Director, SMCG WB initiated discussion & following decisions

rivers in West Bengal are listed under different categories of Pollutk
(PPRS), compared to 17 nos. in 2018 and 13 nos. in 2022,

| . . OF o/

In the PRS list of 2025, two de-listed rivers from the 2022 list — Karola and Silabat==have
been listed in PRS category again. On this issue, the Program Director, SMCG WB directed
the Chief Engineer (South), MED, to review the original action plans prepared for these two

rivers and consider preparation of fresh action plans for restoration of their water quality.

Moreover, two new rivers, Dwaraka (Tarapith) and Jaldhaka, have also been included in the
PRS list of 2025.

To review these issues, it is decided that the Member Secretary, WBPCB, will be requested
to chair the RRC meeting for reviewing the PRS list, 2025.

Regarding engagement of consultant for preparation of DPR for STP/ FSTP projects
on nomination basis: The Chief Engineer, (South), MED, proposed for engaging a
consultant on a nomination basis to expedite the submission of the DPRs under the
Namami Gange Programme.

In this context, the Director General, GAP, KMDA, referred to the engagement of NABCONS
for preparation of the DPR for the Mahananda STP-I project, which has been undertaken
following the approval of the UD&MA Department.

proposal through e-file for engagement of the consultant (NABCONS) for preparation of the
DPR for the STP projects, following the procedure adopted by the SMD, AMRUT, WB.

The proposal will also include engagement of IIT Kharagpur as technology consultant on a
nomination basis for the standalone FSTP projects, since MED has been executing two pilot
FSTP projects under the technical guidance of IIT Kharagpur with the approval of the
UD&MA Department.

Regarding English Bazar town: The Chief Engineer, (South), MED, informed that MED is
preparing RFP for invitation of tender to engage a consultant for preparation of the DPR for
English Bazar Town. The Program Director, SMCG WB, stated that if the Department
approves the proposal for engagement of the consultant on a nomination basis, the work
order may be issued directly to NABCONS for preparation of the DPR.

Regarding Dhulian town: There is scarcity of suitable land for setting up STP/FSTP
projects under the Namami Gange Programme for the town. The Program Director, SMCG
WB, directed MED to explore the possibility of obtaining land for construction of STP/FSTP
in association with the concerned ULB.

Regarding Jiaganj-Azimganj DPR: The Chief Engineer, (South, MED), informed that a
consultant has already been engaged for preparation of the DPR for this town. However, the
DPR could not be finalized due to land-related issues for Jiaganj-Azimganj Municipality.
The Executive Engineer, MED, informed that a site visit is required to discuss and resolve
the matter. The Program Director, SMCG WB, directed MED to conduct a joint site visit
along with officials of the concerned Municipalities at the earliest and submit the DPR by ~

1
|
|
After detailed discussion, it is decided that the Chief Engineer, (South), MED, will initiate a

15th December, 2025.

9
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» ﬁegarding Diamond Harbour DPR: The Chief Engineer, (South), MED, informed that a
consultant has already been engaged for preparation of the DPR for this town. MED will
conduct a joint site visit to finalize the DPR. The Program Director, SMCG WB, directed
MED to submit the DPR by 15t December, 2025.

» Regarding Asansol-Durgapur DPR: The Chief Engineer, (South), MED, informed that MED
has already reviewed the DPR for these towns prepared by KMDA. Subsequently, MED
conducted joint site visits at Asansol and Durgapur and observed that some of the land
parcels identified in the DPR are not feasible for construction of STP/FSTP. She further
proposed that the present DPR requires comprehensive revision and suggested preparation
of a fresh DPR through engagement of consultant, like English Bazar town. The Program
Director, SMCG WB, directed MED to revise the DPR accordingly.

» Regarding Sewage Generation in non-KMA areas: The Program Director, SMCG WB,
directed MED to calculate and submit the updated sewage generation data for the non-KMA
areas at the earliest including Old Malda, Ranaghat, Mayapur, Dainhat, and Siliguri Towns.

As there was no other issue, the meeting was ended with vote of thanks from and to the

Program Director, SMCG WB

e R . _ ______‘_




> Regarding Polluted River Stretches (PRS): As per the CPCB report

v

Minutes of the Meeting held on 15.10.2025 at 2.00 PM, 24 Floor Conference
Room, Unnayan Bhawan to review the status of pending DPR

pending calculation of Sewage Generation in non-KMA area

The meeting was presided over by the Program Director, SMCG WB. ,p«ﬁ

. - - . , I
Participants in the meeting are as per annexure enclosed herewith. %y .
Program Director, SMCG WB initiated discussion & following decision s %n: ¥/

rivers in West Bengal are listed under different categories of Poll }
(PPRS), compared to 17 nos. in 2018 and 13 nos. in 2022. e

-—

In the PRS list of 2025, two de-listed rivers from the 2022 list — Karola and Silabati — have
been re listed in PRS category again. On this issue, the Program Director, SMCG WB
directed the Chief Engineer (South), MED, to review the original action plans prepared for
the;sif: two rivers and consider preparation of fresh action plans for restoration of their water
quality.

Moreover, two new rivers, Dwaraka (Tarapith) and Jaldhaka, have also been included in the
PRS list of 2025.

To review these issues, it is decided that the Member Secretary, WBPCB, will be requested
to chair the RRC meeting for reviewing the PRS list, 2025,

Regarding engagement of consultant for preparation of DPR for STP/ FSTP projects
on nomination basis: The Chief Engineer, (South), MED, proposed for engaging a
consultant on a nomination basis to expedite the submission of the DPRs under the
Namami Gange Programme.

In this context, the Director General, GAP, KMDA, referred to the engagement of NABCONS
for preparation of the DPR for the Mahananda STP-I project, which has been undertaken
following the approval of the UD&MA Department.

After detailed discussion, it is decided that the Chief Engineer, (South), MED, will initiate a
proposal through e-file for engagement of the consultant (NABCONS) for preparation of the
DPR for the STP projects, following the procedure adopted by the SMD, AMRUT, WB.

The proposal will also include engagement of IIT Kharagpur as technology consultant on a
nomination basis for the standalone FSTP projects, since MED has been executing two pilot
FSTP projects under the technical guidance of IIT Kharagpur with the approval of the
UD&MA Department.

Regarding English Bazar town: The Chief Engineer, (South), MED, informed that MED is
preparing RFP for invitation of tender to engage a consultant for preparation of the DPR for
English Bazar Town. The Program Director, SMCG WB, stated that if the Department
approves the proposal for engagement of the consultant on a nomination basis, the work
order may be issued directly to NABCONS for preparation of the DPR.

Regarding Dhulian town: There is scarcity of suitable land for setting up STP/FSTP
projects under the Namami Gange Programme for the town. The Program Director, SMCG
WB, directed MED to explore the possibility of obtaining land for construction of STP/FSTP
in association with the concerned ULB.

Regarding Jiaganj-Azimganj DPR: The Chief Engineer, (South, MED), informed that a
consultant has already been engaged for preparation of the DPR for this town. However, the
DPR could not be finalized due to land-related issues for Jiaganj-Azimganj Municipality.
The Executive Engineer, MED, informed that a site visit is required to discuss and resolve
the matter. The Program Director, SMCG WB, directed MED to conduct a joint site visit
along with officials of the concerned Municipalities at the earliest and submit the DPR by
15th December, 2025.
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» Regarding Diamond Harbour DPR: The
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Q"'%&m Qg joint site visits at Asansol and Durgapur and observed that some of the land

identified in the DPR are not feasible for construction of STP/FSTP. She further

OFp'r osed that the existing DPR needs to be modified based on the availability of suitable

“~~land. The Program Director, SMCG WB, directed MED to identify suitable sites and revise
the DPR accordingly.

» Regarding Sewage Generation in non-KMA areas: The Program Director, SMCG WB,

directed MED to calculate and submit the updated sewage generation data for the non-KMA

areas at the earliest including Old Malda, Ranaghat, Mayapur, Dainhat, and Siliguri Towns.

As there was no other issue, the meeting was ended with vote of thanks from and to the
chair.

C.Pfa”g}am Director, SMCG WB
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Minutes of Meeting held on 16. 1%%25 at 12.00 Noon, 3™ Floor 0
Conference Room, Unnayan Bhawan to review and finalize the
installation of Online Continuous Effluent Monitoring System

(OCEMS) in the State of West Bengal oy

The meeting was presided over by the Program Director, SMCG WB.

Participants in the meeting are as per annexure enclosed herewith.

NMCG has engaged M/s Aaxis Nano Technologies Pvt. Ltd for the installati
OCEMS units at functional STPs with 5 years of Operation and Maintenance in West
Bengal. Out of these 40 units, 6 OCEMS are not required to be installed at 6 STPs, as
these STPs are presently under upgradation with funding from NMCG.

1. OCEMS for Baidyabati-Bhadreswar STPs

The operator (ADO Consortium) shall facilitate Aaxis Nano Technologies Pvt. Ltd for
installation of OCEMS within the STP premises. The electricity charges for operating
the OCEMS will be reimbursed to the operator on actual basis, based on sub-meter
readings. The sub-meter shall be installed by Aaxis Nano Technologies Pvt. Ltd at
their own cost. The 5G SIM card for OCEMS shall be procured in the name of the

ULB.
2. OCEMS for Raghunathganj STP

As per the contractual provisions of M/s Calcutta Enterprises, the appointed agency
for the work, there is a provision for installation of two (2) OCEMS units for the

Berhampore-Jangipur STP project.
Thus, one (1) OCEMS unit for the Raghunathganj STP will be installed from the

descoped quantity of OCEMS under M/s Aaxis Nano Technologies Pvt. Ltd. The 5G
SIM card for OCEMS shall be procured in the name of the ULB.

3. OCEMS for Kanchrapara and Nabadwip STPs

OCEMS units for the effluent outlet points have already been installed during the
execution of the work. As per Hon'ble NGT norms, OCEMS are also required to be
installed at the inlet points of these STPs. Accordingly, a formal request will be made
to NMCG for installation of OCEMS at the inlet points of these two STPs shortly. The
5G SIM card for OCEMS shall be procured in the name of the ULB.

C.Lf‘x" \u\\"\(*‘s

Program Director, SMCG WB
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F O iButes, of Meeting held on 16.10.Z&»9 at 12.00 PM, 3t Floor Conference | @
| . Room;Ummnayan Bhawan to review the progress of STP Project at Berhampore, |
Sanglpnn & Raghunathganj ‘

‘ fecting Was presided over by the Program Director, SMCG WB.

‘ - s f;;@lp 3 in the meeting are as per annexure enclosed herewith. 1
| |
|
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grapidirector, SMCG WB initiated discussion & following decisions have been taken:
ngy

RS Theoverall progress of Jangipur STP project stands at 98%. |
» The Executive Engineer (E&M Sector), KMDA, reported that the connection of the flowmeter at |
the Lifting Station is yet to be completed. The Program Director, SMCG WB, instructed the
Agency to complete the same immediately.
> The Executive Engineer (E&M Sector), KMDA, further informed that M/s Xylem (Technology |
Provider) has requested the agency to confirm the status of PLC and SCADA installation at the \
site to facilitate the commissioning of these two units. i
On this matter, the Program Director, SMCG WB, directed the Agency to provide geo-tagged ‘
photographs to M/s Xylem without delay to enable commissioning activities of these units.
The Program Director, SMCG WB, also instructed the Agency to expedite the remaining works
to ensure full project completion by 31.12.2025.
» Itwas further emphasized that no further delay will be tolerated, failing which penal measures
will be imposed as per the contractual provisions.
Berhampore STP
The overall progress of the Berhampore STP project stands at 80%.
The Superintending Engincer (South), KMDA, reported that the attempts to stop sand boiling
through bottom plugging of the MPS could not be carried out due to high water levels at the
site. It is expected that the water level will recede after the Diwali holidays, at which time
another attempt will be made to stop the sand boiling. He further informed that the LT panel
for the MPS is expected to reach the site within this month.
The Superintending Engineer (South), GAP Wing, KMDA, further informed that the installation
of diffusers and aeration pipes in the SBR is scheduled to be completed by 10th November
2025.
» The Program Director, SMCG WB, instructed the Agency to strictly adhere to the deadline, i.e.,
31.12.2025, and to complete all pending works, including the balance cable line, at the earliest
otherwise penal measures as per contractual agreement will be taken.

v Raghunathganj STP

» The overall progress of the Raghunathganj STP project stands at 85%.

» The Program Director, SMCG WB, directed the Agency to complete the works at Baliaghata
Lifting Station and Sivaji Sangha Lifting Station within November 2025 to facilitate
commissioning of the plant within the same month.

» The Program Director, SMCG WB, further instructed the Agency to complete the procurement
of the cable network and ensure its immediate installation at the site.

» The Executive Engineer (E&M Sector), KMDA, informed that pump inspection will be completed
within this month, and the supply of pumps is expected by 15th November 2025.

» Failure to complete the project by 30th November 2025 will attract penal measures, including
the imposition of Liquidated Damages (LD) beyond the stipulated timeline.

v

b AN

v

Y

As there was no other issue to discuss, the meeting ended with thanks\to and from the chair.

LY

Program Director, SMCG WB
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Minutes of Meeting held on 16.10.2025 at 2.30 PM, 2™ Floor Confere
Room, Unnayan Bhawan to Review the progress of North Bai DQ

Chakdah STP Projects o

The meeting was presided over by the Program Director, SMCG WB. [[QO[&
Participants in the meeting are as per annexure enclosed herewith. |

Program Director, SMCG WB initiated discussion & following decisioi\‘né x
taken: '

North Barrackpore STP:

» Regarding overall progress of the project. Executive Engineer, KMDA informed
that the overall progress of the project is 84.14%. Program Director, SMCG WB
directed Concessionaire to expedite the work, so that the project can be Partially
Commissioned in Nov, 2025.

» Regarding work schedule for Partial Commissioning: Program Director, SMCG
WB directed Concessionaire to submit the pending work schedule with timeline,
checked & signed by Project Engineer, for Partial commission of the Project along
with Bar Chart of Civil and E&M components.

» Regarding completion of I&D 2: Concessionaire informed that civil work for 1&D
structure has almost completed. Screen & gates have already been ordered but it
will take one and half months more to manufacture. Program Director, SMCG WB
directed Chief Engineer, E&M Sector, KMDA to discuss with the manufacturer
company on urgent basis so that the components are manufactured and reached
at site at the earliest because this particular 1&D will be the only source of sewage
for partial commissioning of the project.

» Regarding the installation of two Tressel Bridges: Executive Engineer, KMDA
stated that only some piling works have been completed. Concessionaire informed
that Irrigation Department has not given permission for any work in the channels
due to monsoon period and informed that the installation work will be started by
29.10.2025. Program Director, SMCG WB directed Concessionaire to complete the
installation of two Tressel bridges within the schedule timeline.

» Regarding laying of Effluent line: Executive Engineer, KMDA informed that the
laying of effluent line is not yet started. Concessionaire informed that at this
moment effluent line cannot be laid during the festival time due to the local
objections. Program Director, SMCG WB directed Concessionaire to start the laying
work at the earliest so that partial commissioning can be done by Nov, 2023.

» Regarding de-silting of existing pipeline: Project Engineer informed that de-
silting work of existing line is still pending for about 1200 m. length.
Concessionaire informed that the work will start by 19 Oct, 2024 and it will take
two weeks to complete. Program Director, SMCG WB directed Concessionaire to
take extreme safety measure for this de-silting work and also directed Project
Engineer to monitor regularly during this work. She also directed Concessionaire
to submit an undertaking that no manual excavation will take place during this
whole de-silting work.

» Regarding safety & security at site: Program Director, SMCG WB directed
concessionaire to adhere with all the safety and security protocols at the site.

el
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» ﬁéw ng Progress of LS 2: Contractor informed that the land has been
Tan0 &Ei\to them on 5t June but the construction work is not yet started

E? ogram Director, SMCG WB directed agency to start and expedite
i t it can be completed within schedule timeline

i s4rdipg Progress of LS 3: Executive Engineer, KMDA informed the final lift of the
: ction is pending. Contractor reported that the work is under progress

N& B&:Ptlvﬂ work is expected to be completed by Nov, 2025. He also mformed that
WB directed Chief Engineer, E&M Sector KMDA to discuss Wlth the
manufacturer company on urgent basis so that the pumps are manufactured
and reached at site at the earliest because LS 3 should be completed by Nov,
2025 end for Partial Commissioning of the project in the end of Dec, 2025.

» Regarding the progress of 1&D works: Executive Engineer, KMDA informed
that civil structure of 9 nos. I&D has been completed. Contractor informed that
another 3 I&D construction works are in progress. Program Director, SMCG WB
directed the Agency to complete the work at the earliest.

> Program Director, SMCG WB directed the Contractor to engage more labours to
expedite the work.

» Program Director, SMCG WB directed Contractor to submit the balance work
schedule for every week so that the project can be Partial Commissioned by Dec,
2025. KMDA is to monitor this weekly work schedule to expedite the
programme.

» Program Director, SMCG WB directed KMDA to include the incremental
progress since the last review meeting in the PPT presentation from next
meeting onwards for every project and the final presentation should be
submitted to SMCG at least 2 days prior to the schedule date of meeting,

As there was no other issue to discuss, the meeting ended with thanks to and from

the chair.
/

Lt = —

%gram Director, SMCG WB
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w1 @p\t\ﬁ?rfdini Ghosh, IAS, Program Director, SMCG WB, Secretary, KMDA &
_“S‘éﬁfﬁ? Special Secretary, UD&MA Department.
2. Sri Ranjan Kumar Jana, Director Finance & Administration, SMCG WB.
3. Sri Amitava Pal, Director General, P&D Department, KMC
4. Sri Sunil Kumar Saha, Deputy Chief Engineer, P&D Department, KMC
5. Sri Pravankar Ray, OSD & Ex- Officio Executive Engineer, P&D Department,
KMC
. Sri Avishek Maji, Assistant Engineer, P&D Department, KMC
. Sri Asish Tomar, Managing Director and CFO, Representative of M/s EMS
Ltd.
8. Sri Neeraj Srivastava, Chairman & Managing Director, Representative of M/s
Neercare India Pvt. Ltd.

~N O

Program Director, SMCG WB initiated the discussion and following decisions
have been taken:

For Adi Ganga Project, the Letter Acceptance have been issued to M/s EMS-
NIPL JV on 23.06,2025 with approval from State as well as NMCG. Thereafter,
they have submitted stipulated Performance Security as well as ESHS
Performance Security in the name of JV. Subsequently, the Contract
Agreement has been signed by KMC and Power of Attorney of M/s EMS-NIPL
(JV) on 30.07.2025. After that, the mobilisation has been done by M/s EMS-
NIPL (JV) and subsequently they have submitted the 1% 5% of Mobilisation
Advance Guarantee for releasing of 15t 5% of Mobilisation Advance.

Now, both M/s EMS Ltd. as well as M/s Neercare India Pvt. Ltd. have started
issuing letters to KMC to change the Authorised Representative of M/s EMS-
NIPL (JV) as well payment of the Project in Lead Partner (M/s EMS Ltd.)
Account.

In this regard, the following details have been submitted before PD, SMCG-WB
by DG, P&D, KMC, stating that, on 24.09.2025- M/s EMS Ltd.- lead partner
has mentioned at this juncture ol payment of Mobilisation Advance that, M/s
EMS Ltd. want the payment in Lead Partners Account and change the JV POA
to make Asish Tomar, Managing Director and CFO, M/s EMS Ltd. as sole Power
of Attorney (POA). This JV POA as well as payment to EMS have been signed
by both parties on 22.07.25 as well as Board Resolution of NIPL on 25.06.25,
although NIPL has withdrawn all these through submitted letter on 1 1.10.2025
and through their Board Resolution on 11.10.2025. Thus, Asish Tomar
Managing Director and CFO, M/s EMS Limited being the POA isn't acceptec;
by the JV Partner as per Contract Agreement.




> Both Directors of M/s EMS Ltd. and M/s Neercare India Pvt. Ltd.

submitted their opinion in this regard, and they are sticking to their pecthO 7‘\ ;
views, where M/s EMS Limited is rec &fmis
2
*
Y

juesting for (a) payment to legd¥ TS,
account, (b) Changing the Authorised Representative at this Jundfur and fs%""")(,o.
Formation of a Partnership Firm in place of existing JV. Q Ger %ﬂ;’c%,
In view of above, Progarm Director, SMCG WB requested both th

M/s EMS Ltd. and M/s Neercare India Pvt. Ltd. to place their®
submission in writing

N
alongwith documentary and supporting evit _
18.10.2025 (5 p.m.) to Director General, P&D, KMC. )

Once the letter is submitted to SMCG WB as well as KMC, the matter will be
brought to the notice of appropriate authority.

As there were no other issues, the meeting was ended with vote of thanks to

and from the chair.
V.
W, >
/"Jf | D\
| /k A\
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Program Director
SMCG WB
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R?-s\of Meeting held on 1%§§.2025 at 1.30 PM, 24 Floor
onierencevRoom, Unnayan Bhawan to Review the progress of
\ BansberiaFSTP Project

as/presided over by the Program Director, SMCG WB.
e meeting are as per annexure enclosed herewith.

ifector, SMCG WB initiated discussion &following decisions have been

> At the outset the Agency presented the brief status of the project. He reported
that the overall progress of the project is 27%. Agency informed that construction
of Boundary Wall, Sludge Drying Bed, Concrete Yard and Lime dosing System
and Inlet and Dilution Tank have already been started. Superintending Engineer,
Civil, GAP Sector, KMDA informed that construction of boundary wall at the
frontside has not been taken up to facilitate clear space for movement of the
constructional vehicles in the site.Program Director, SMCG WB directed Agency
to catchup the work in this dry season, so that the project can be
completedwithin the scheduled time.

> Program Director, SMCG WB directed Agency to apply Power Connection
application by January 2026 to avoid delay in Project completion timeline.

» Agency has stated that the construction completion of Sludge Drying Bed,
Concrete Yard and Lime dosing System and Inlet and Dilution Tank as the target

for the month November, 2025.

» Program Director, SMCG WB directed KMDAto prepare presentation with
incremental progress with respect to the progress demonstrated in the previous
meeting henceforth.

As there was no other issue to discuss, the meeting ended with thanks to and from
the chair.

Program Director,SMCG WB
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Minutes of Meeting held on 12.682025 at 12.30 PM, 204 Floor
Conference Room, Unnayan Bhawan to Review the progress of
Krishnanagar STP Projects 7

The meeting was presided over by the Program Director, SMCG WB.

Participants in the meeting are as per annexure enclosed herewith.

Program Director, SMCG WB initiated discussion &following decisi
taken: O &

» Superintending Engineer, KMDA informed that the land has han é} ;
Agency on 18.09.2025. A Site office and labour hutment ha®&y
constructed at the site. The overall progress of the project is 2.5%:
Director, SMCG WB directed Agency to expedite the work during current
season, so that the project can be completed within the scheduled time.

» Project Manager of the Agency requested Program Director, SMCG WB to
consider the effective date of this project from the date of land hand
over.Program Director, SMCG WB stated that this may be considered.

» Agency has informed that the following construction works are expected to be
completed by Nov, 2025:

e Area development & shoring work at Ls 1

« Fixing of cutting edge at LS 2.

e Partial PCC works at SBR basin.

« Reinforcement works for the foundation of CCT and EPS.

« Finalization of design & drawing for all 1&D structures except 1&D 3.

» Executive Engineer, E&M sector, KMDA informed that the design & drawing for
decanter have been approved, while those for the Blower are under process.
Program Director, SMCG WB directed Chief Engineer, E&M sector KMDA to verify
& approve the blower design & drawing by Nov, 2025.

» Chief Engineer, GAP wing, KMDA informed that there are difficulties in laying the
gravity pipeline along certain stretches of the narrow PWD road.He proposed an
alternative suitable land for construction of a new LS though the identification of
this land is yet to be confirmed. Program Director, SMCG WB stated that she will
discuss this matter with the land department, UD&MA. In this regard, she
desired to hold a joint meeting with SDO, Krishnanagar Sadar on 28.11.2025
alongwith all the stakeholders. She also directed KMDA to inform concerned
Engineers of Krishnanagar Municipality to attend the said meeting.

A joint site visit will subsequently be conducted at the construction STP site,
where both JV partners are to be present to discuss and resolve all critical issues
and challenges.

» Program Director, SMCG WB directed the Project Engineer of the Agency that
both JV partners must be present in all meetings henceforth.

As there was no other issue to discuss, the meeting ended with thanks to and from
the chair.

Program Director,SMCG WB
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1
of Meeting held on 12.11.2025 at 2.30 PM, 2™ Floor
1, Unnayan Bhawan to Review the progress of Penstock
sting gravity drain-outfalls on Beliaghata Circular Canal

.:o@{i‘n\D)rector, SMCG WB initiated discussion &following demsmns have been

taken:
» Program Director, SMCG WB reviewed the progress of Penstock gates.

» Program Director, SMCG WB directed KMC to show cause the Agency as they
have not attended the meeting and intimation regarding absence was circulated
Sminutes prior to the initiation of the meeting.

» KMC reported that out of the 31 sluice gates, 5 nos. are new gates and rest are
for upgradation. Out of 26nos of existing gates all are approved by KMC and 5
upgraded gates are already installed. Out of balance 21nos of gates 12nos are
under fabrication. Program Director, SMCG WB directed KMC to complete the
fabrication works for another 9nos of gates to avoid further delay in the work. KMC
has also been directed to proceed with the manufacturing of new gates.

» KMC also reported that the completion date was on 04.11.2025. Agency has
not yet placed any prayer regarding Extension of Time. Program Director, SMCG
WB stated that further payments may be stalled unless prayer regarding Extension
of Time along with delay analysis and revised implementation schedule is placed

before Competent Authority for approval.

> Program Director, SMCG WB directed KMC to complete all the inspection of
gates within November 2025.

» Program Director, SMCG WB stated that henceforth any meeting chaired by
her should be attended by the officials of KMC not below the rank of

Superintending Engineer for effective deliberation.

As there was no other issue to discuss, the meeting ended with thanks to and from
the chair.

Program Director, SMCG WB

J
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| Minutes of the Review Meeting he :
Conference Room, Unnayan Bhawan regarding Adi-Ganga STP Projects

Participants in the meeting are as per annexure enclosed herewith. ,

The meeting was presided over by the Program Director, SMCG WB. Y $O T—X;P}»'
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The PMC (NJSEI Pvt. Ltd) of the project presented a PPT fon
progress. It was observed that the first milestone is scheduled to\
within six months from the effective date (30.07.2025); however, ev
lapse of more than four months, no notable progress has been made.
Program Director, SMCG WB, expressed dissatisfaction with the progress of
work.

Neercare India Pvt Ltd. (NIPL), the JV partner, informed that the survey work
and soil investigation for all sites handed over to them have been completed.
The BEP for two STPs (Bansdroni and Briji) and the Pumping Stations for Zone
VI have been submitted; however, the PMC informed that the contractor is yet
to comply with the required observations.

The Director General, P&D, KMC asked the Contractor (EMS Ltd - Neercare
India Pvt Ltd. JV) to submit the BEP expeditiously for clearance by the PMC
and KMC. In this regard, NIPL informed that the BEP for the STP has already
been submitted. KMC further informed that the proposed SBR in a single-
storey configuration cannot be accommodated within guaranteed area quoted
during bidding by the Contactor

Program Director, SMCG WB directed the Contractor to revisit the BEP in
consultation with KMC and PMC and submit it accordingly. As desired by both
the JV partners, Program director, SMCG directed Director General, P&D, KMC
to sit with PMC and Contractor on 10.12.2025 to resolve this issue.

The Director General, P&D, KMC informed that the land for the Sukhapukur
STP is in the possession of KMC. Any local disturbances, as pointed out by the
PMC, will be addressed in consultation with the local Councillor, KMC.

Dr. Pravin Kumar, Director (Technical), NMCG who participated on behalf of
NMCG in the meeting, pointed out that the timely submission of the BEP,
including the design of the STP in SBR technology, is essential for achieving the
planned milestones. He advised that the Contactor should verify the available
area against the area quoted in the BOQ and then proceed with the design of
the SBR units as per the contractual provisions.

The Director General, P&D, KMC informed that a mobilisation advance of
approximately ¥30 crore has been disbursed in favour of the operator (EMS Ltd
- Neercare India Pvt Ltd. JV) on 20.11.2025. However, it has come to their
notice that, based on a complaint from the lead partner of the JV (EMS Ltd.),
the bank has frozen the operator’s account (i.e., the JV account).

The Program Director, SMCG WB expressed dissatisfaction over this issue and
directed the lead partner to take up the matter with the bank immediately to
defreeze the operator’s account. The Program Director, SMCG WB, also directed
KMC to take immediate action to resolve the issue and ensure that the funds
released for the progress of work are made available without delay.

Ehﬁsi?{%‘:é%%gm
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issue of change of the Authorised Representative as raised by
partner of the JV, the Program Director, SMCG WB informed
will be referred to the UD & MA Department GoWB and NMCG
" The Program Director, SMCG WB further directed both KMC and
ers that this issue should not affect the progress of the project.

partners must be resolved internally by them only. For all official purposes, our
legal standing is with the JV and its JV account.EMS, the lead partner of the
JV, informed that he and NIPL will sit together and settle their differences
amicably by 10.12.2025.The EMS Director stated that he has no objection to
the technical submissions, engineering drawings, and site mobilisation carried
out by NIPL.

» Program Director, SMCG WB directed that the drawings and designs for the
project are required to be signed by both partners of the JV before being
submitted to KMC for processing.

> As requested by the EMS Director, he has been added to the WhatsApp group
created for the Adi Ganga project to keep him informed of all directions and
communications.

As there was no other issue, the meeting was ended with vote of thanks from and to
the chair.

ogram Director, SMCG WB

NANDINI GHOSH, 1As

Program Director
State Mission for Clean Ganga West Bengal
g o offevd-oifieel 7wl wan 4
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B150inutes of Meeting held on 26%2.2025 at 11.30 AM, 2
| HléorConference Room, Unnayan Bhawan to Review the
progressiof Chakdah STP Project

g was presided over by the Program Director, SMCG WB.

sliin the meeting are as per annexure enclosed herewith.
Dir » SMCG WB initiated the discussions & the following
ave been taken:

nformed that the civil works of Main Pumping Station (MPS) have
not yet been completed. It will be ready for Electro-Mechanical works by
25.12.2025. To complete the Electro-Mechanical works, it will take
another one-month time.

» As per the EOT approval received from NMCG, the project is required to be
partially commissioned by 31st December 2025 using wastewater from
LS-3 and LS-4. However, as discussed during the review meeting, the
Contractor informed that the electro-mechanical equipment for LS-3 and
LS-4 has not yet been received at the project site. Accordingly, partial
commissioning by 31st December 2025 appears to be infeasible.

Thus, it is resolved that Liquidated Damages (LD) shall be levied as per
the contractual provisions with effect from 1st January 2026.Under these
circumstances, Liquidity Damage (LD) will be imposed as per the
Contractual Agreement on & from 15t Jan 2026.

| » Program Director, SMCG WB directed the Agency to complete laying of
pipelines in front of the approach road of WTP within 15 days.
I

» Itis reported that PWD has already given the consent in respect to ROW
issues. Program Director, SMCG WB directed KMDA & the Agency to
conduct a meeting with Traffic Police officials on 12.12.2025 to resolve
all ROW issues related to the lifting stations and pipeline laying in the
balance portion.

> Agency reported that the electromechanical equipment for Lifting
Stations such as screen and pumps are already ordered and will reach at
site by 31st December 2025. Screen for MPS will reach at site by first
week of January 2026. Accordingly, installation of these items will take
place without any further delay.

» Program Director, SMCG WB directed the Agency to complete all the
balance works by third week of January 2026 to ensure the Partial
Commissioning of the plant on 28tt January 2026. She also directed
Chief Engineer, E&M Sector, KMDA to monitor the timelines for the
electro-mechanical installations, so that this timeline is strictly adhered to.

» During the site visit dated 08.12.2025 by SMCG WB officials, it was
noticed that the safety and security protocols was not duly followed at the
project site. Program Director, SMCG WB directed the Agency to show

cause the Safety Engineer and Site Engineer and proposed due penalty on
them.

» The Program Director, SMCG WB, along with her officials, will visit the
project site by last week of December 2025 to take stock of the
situation and assess ground reality and progress of work at the site.

As there was no other issue to discuss, the meeting ended with thanks to
and from the chair. ~C.

Program Director, SMCG WB
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Minutes of Meeting held on 09.12.2025 at 1.00 PM, 2nd Floor Conference
Room, Unnayan Bhawan to Review the progress of Garden Reach STP Projects

The meeting was presided over by the Program Director, SMCG WB.

Participants in the meeting are as per annexure enclosed herewith.

Program Director, SMCG WB initiated the discussions & the following d
taken:

» At the outset, Project Engineer (PE) demonstrated milestone-wise d
of work progress. The Team Leader informed that almost 3weeks tim
in fifth milestone in respect to the previous review meeting. Program Dir LA SMCG
appreciated the progress and advised to maintain the work pace to miﬁ'ihﬁé@_@
occurred due to waterlogging during previous monsoon. In order to cope up the delay in
5t milestone, Program Director, SMCG WB directed the Concessionaire to catch-up
procurement of Electro-Mechanical items.

» Project Engineer (PE) informed that all structures have come up to the ground level except
Primary Clarifier. Program Director, SMCG WB directed the Concessionaire & PE to
complete the construction work of the same upto the ground level within two-month time
in order to avoid water-logging problem.

» It was informed in the meeting that vendor’s inspection dates of Electromechanical items
have not been informed by Project Engineer (PE) to KMC officials in time. Program
Director, SMCG WB warned Project Engineer (PE) not to repeat this kind of lapses
henceforth. She also advised to update all the information in the official WhatsApp group
to avoid such incidents & intimate the KMC Officials at least 7days in advance.

» Project Engineer (PE) informed that all gates, gravity belt thickener, service water pump,
butterfly & NRV procurement order have already been placed. Program Director, SMCG
WB directed the Concessionaire to ensure the procurement of aforementioned equipment
and instructed that these should reach the site by 15t January 2026. Director General,
KMC was instructed to keep liaison with the vendors to adhere the timeline.

» Program Director, SMCG WB directed the Concessionaire to submit the revised schedule
of supply items alongwith their weightage to PE/KMC at the earliest and it should make
up the deficit of St milestone.

» Program Director, SMCG WB directed the Concessionaire to submit design & drawing of
Storm water Drainage Pumping Station by 16.12.2025 to Project Engineer (PE)/KMC so
that by end of December 2025 it can be submitted to NMCG after recommendation from
SMCG WB.

» Program Director, SMCG WB directed the Concessionaire to submit manpower
deployment plan for Network Laying as well as for other works.

As there was no other issue to discuss, the meeting ended with thanks to and from the chair.
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Site Inspection Report.

Month- NOVEMBER- 2025

NAME OF THE EXECUTING AGENCY- GAP WING/W&S SECTOR, KMDA

1. Physical progress of the operational STPs.

Annexure-V

Sl No.

Location

ULB
Jurisdiction

Capacity
in MLD

Actual
utilizatio
n at
present

Reasons for
underutilization
if any

Status of
installation
of OCEMs

Status of
House
Connection
(if any)

Incremental progress over
the last visit

Bhatpara

Bhatpara

60.50

2218

1. Due to pending
work of house
connection
2. The STPs are
designed as per the
year of 2044 projected
population.

Not install till
now

Total House
connection
91000 MLD.
Connection
completed as
on date 34910,
DPR for
balance house
connection
lunder progress.

NIL

Kalyani

Kalyani

21.00

833 &7.58

NA

Not install till
now

Present length
of network =
260 km
(Approx)
L&T= about
48km, existing
about 212km,
network
remaining =
about 110 km.
Number of
house hold =
30000, house

connection

NIL
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Sl No.

Location

ULB
Jurisdiction

Capacity
in MLD

Actual
utilizatio
n at
present

Reasons for
underutilization
if any

Status of
installation
of OCEMs

Status of
House
Connection
(if any)

Incremental progreﬁﬁ
the last visit <
O

"
-
1S/ ot

done =18000,
house
connection
remaining=
12000

f 5o &
o WY
A
e

\ \1‘_)#

——

LY Y

o

A ('\ g, S

Gayeshpur

Gayeshpur

8.33

3.58

Inadequate house
connection

Not install till
now

Due to pending
work of house
iconnection 11575
nos. of HSC has
been completed out]
of 15000
household.
Gayeshpur
Municipality is
executing the work
by engaging
fagencies through
tender. Work is in
rogress

Sewage

(Influent) quality

has been

decreased

compared to

previous month
viz.September,2021 is 3.63
MLD.

Budge Budge

Budge Budge

9.3

8.14

Only for available
drain connection

Not install till
now

Total Connection
13200
House pit

naos

IP constructed -
5368

Connection made
to the source :
2384

constructed -13348HDPE PIPELINE = 100 Mtr.

Under O&M

Jack Push work : 10 Mtr.
Manhole : 8 nos
1P : 8 nos

Barrackpore

Barrackpore

24.0

9.36& 2.86

Sewerage network
could not been
completed as the
Local Municipal
authority has
barred the
Sewerage network

Not install till
now

"Barrackpore
Municipality has
completed about
25200 no House

Operation & Maintenance
work for STP started
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Sl. No.| Location ULB Capacity | Actual Reasons for Status of Status of Incremental progress over
Jurisdiction | in MLD utilizatio underutilization | installation | House the last visit
n at if any of OCEMs Connection
present (if any)
at present for the connections out of
ensuing assembl .
poll an%l Hanie y 35000. Achieved
connection work Chamber up to
has not been
completed. 29.02.2024 is 40500
Presently sewage nos.
from the existing
drains are being
taken by 1& D
structures
a.House connection Due to pending
pending which work of house
executed from local connection Total
ULB and about 600 House
nos house hold , ... | connection , .
6 Halisahar Halisahar 16.0 10.17 source connected o msn{“ ey needed 32866. Hsston s e
now : work for STP started.
out of total 32866 Achieved
Nos. Chamber nos
b.Some of the drains 25941
intercepted to Full completed
collect water. 17142
. Necessary Not install till Operation & Maintenance work
925 ermission from now for STP started.
ailway to
Bandipur ectify/restore the NA
7 (Khardah) Taidah e leakage of rising main
pipe yet not receive
rom the competent
uthority till to date.
A Not install till Operation & Maintenance work
3.6 rregular/inadequate now for STP started.
8 Garulia Garulia 4 umping due pump NA

reak down etc may
ause deficit in inlet
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Sl. No.

Location

ULB
Jurisdiction

Capacity
in MLD

Actual
utilizatio
n at
present

Reasons for
underutilization
if any

Status of
installation
of OCEMs

Status of
House
Connection
(if any)

Incremental progr l‘k‘rj

the last visit

discharge. b.
Irregular cleaning of
Debitola Pacha Khal
from others authority
causing chokage of
Eﬂnlet screen causing

eficit in adequate
inlet discharge.

Naihati

Naihati

6.50

59

Irregular/inadequate
pumping may cause
deficit in inlet
discharge.

b. During dry season
level of water reduces

ccordingly.
. Irregular cleaning of
albaba ghat darin and
amghat drain from
thers authority

using chokage of
nlet screen causing
eficit in adequate
nlet discharge.

Not install tll
now

NA

Operation & Maintenance work
for STP started.

10

Naihati

Naihati

11.56

10.15

Irregular/inadequate
umping may cause
efficit in inlet
ischarge.

. During dry season
evel of water reduces
ccordingly.

Not install till
now

NA

Operation & Maintenance work
for STP started.

11

Panihati

Panihati

12.00

10.73

.Necessary
rmission from PWD
o rectify/restore the

Not install till
now

NA

Operation & Maintenance work
for STP started.
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S1. No.| Location ULB Capacity | Actual Reasons for Status of Status of Incremental progress over
Jurisdiction | in MLD utilizatio underutilization | installation | House the last visit
n at if any of OCEMs Connection
present (if any)
leakage of rising main
pipe yet not receivethe
T from the competent
fautharity till to date.
. . Irregular pumping Not install till Operation & Maintenance work
nd operation due to now for STP started.
Titagarh Titagarh 9.00 4.4184.41 lexisting labour NA
Joperator/ worker
issues.
— 444 Not install til : :
: i ; : A NA Operation & Maintenance work
.Q-Eraldyabatt Baidyabati 6.00 ) now for STP started.
_ 3.66 Not install till Boaeetinr RNk etk
B . NA peration aintenance wor
hadreswar | Bhadreswar 7.60 ) now for STP started.
During dry season level Not install till Operation & Maintenance work
15 |Chandannagar|Chandannagar|  22.66 448&112  lof water reduces now NA for STP started.
accordingly.
Not install till Operation & Maintenance work
16 Bansberia Bansberia 0.30 27 NA ere for STP started.
Uttsirpara Trial run started from
", [Kanaipur Gram| 11.83 Not install till 27.07.2022) cleaning, repairing
& Keltuny dnc Panchayet - A now NA & renovtion of network- is
Konnagar
under progress.
Nabadwip Nabadwip 950 MLD [2.89 Actual capacity will Installed NA O&M started from 01/07/2022
18 reached in the year
2051
Kanchrapara | Kanchrapara | 18.00 MLD Not install till Trial & Run started from 01/09/2022
19 8.06 =
now
20 Sreenathpur, Ranaghat 4.0 MLD 1.61
[Ranaghat
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Sl No.| Location ULB Capacity | Actual Reasons for Status of Status of Incremental progress over
Jurisdiction | in MLD utilizatio underutilization | installation | House the last visit
n at if any of OCEMs Connection
present (i_f any)
Silver Jubliece 1.43
21 [Road, Ranaghat  [2.6 MLD
Ranaghat

SITE VISIT PHOTOGRAPH OF STP UNDER OPERATION& MAINTENANCE STAGE IN

NOVEMBER-2025

3161
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Kokata, West Bengal, India
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it * tus of the non-operational STPs.
. \

ULB Capacity | Installed in (year) | Current initiative towards | Present Incremental
Jurisdiction |in MLD | Non-functional functionalization, if any | Status progress over the
since (year) last visit
Serampore 18.6 Installed-1990 DPR for Augmentation and up | Non-functional Nil
Non functional-2011 gradation of the STP is under
process
2 Champdani Champdani 1.00 Installed-2009 DPR for Augmentation and up | Non-functional Nil
Non-functional- gradation of the STP is under
2018 process

2. STPs under different stages of execution.

Sl Location ULB Proposed Timeline for | Present Status Incremental progress
No. jurisdiction capacity in | completion over the last visit
MLD
progress as on 30.11.2025 For Civil parts
F90.00% ,
E&M Part= 97.00%
Overall progress =92.500% (Including E&M)
1) Sewrage network design as well as structral design
1 Hooghly Hooghly 26.50 DEC 25 completed and work going on.
2) Admin building Finishing work Complited.
3) 500 dia D.I pipe laying aimost ompleted &Laying of
600 mm dia D.I pipe going on& gravity line going on.
1) MPS work Completed,
5) LS-3 work Completed
EOT Jangipur:
2 Jangipur Jangipur 8.00 MLD Applied upto
December, 2025(

3167
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SL

No.

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental progress
over the last visit

Jangipur: Progress on 30.11.25

Construction of STP Physical progress- Civil Work
98%. Completed

i) SBR Basin: SBR wall is under progress.-Civil-
99.25% Completed.

1i) Inlet Chamber: Civil- 98.6% Completed.
1i)MCC- Blower Room: Civil Work-99%

Completed.

iv) Centrifuge House of STP: Civil work-99%
Completed.

v) Chlorination Building : Civil work-98%
Completed.

vi) CCT : Civil Work-98.1% Completed.
vii) Boundary Wall- Civil work-70%
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Sl

No.

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental progress
over the last visit

Raghunathganij

Jangipur

5.00 MLD

E.O.T Applied
upto
December, 2025

Raghunathganj:

Construction of STP Physical progress- Civil Work
95.6% completed

i) SBR Basin: Civil Work- 99% Completed.

i) Inlet Chamber: Civil Work- 98.5%Completed.
ii1)MCC- Blower Room: Civil Work-96%
Completed.

iv) Centrifuge House of STP: Civil Work-98%
Completed.

v) Chlorination Building : Civil Work-98%
Completed.

vi) CCT room: Civil Work-98% Completed.

vii) MPS- Ino. Civil Work-90%

viii) Boundary wall- 70%

AAs per proposed revised BOQ Progress on 30.11.25

Berhampore

Berhampore

3.50 MLD

EO.T Applied
upto
'December, 2025]

AAs per proposed revised BOQ Progress on 30.11.25

i) SBR Basin: Civil Work-97% Completed.

i1) MPS- 50% Completed

ii1) Centrifuse House- 90% Completed

iv) Inlet Chamber- 97.% Completed

{v) MCC Blower Room-86% Completed.

vi) Chlorination Building: 80% Completed

vii) CCT - 90% Completed.

viii) Boundary Wall- Civil work- 120m of 240m Completed

Bally (Kona)

Jagacha Gram
Panchayet

62.00

Overall progress: 97.54%
STP: 09.83%

Network:

Manhole Rising 98%
LS MPS Repair 90%
Desilting 97%

Pipe Laving 97%Pipe Laying 98%
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Sl

No.

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental progress
over the last visit

Arupara

Howrah

65.00

(Overall progress: 94.94%
ISTP :99.86%
INetwork:

Manhole Rising 99%

LS MPS Repair 98%

Mathkal

Baranagar

60.00

Overall progress: 96.08%
STP : 99.91%

Network:

Manhole Rising 96%

LS MPS Repair 95%
Desilting 98%

Pipe Laying 94%

Maheshtala

Maheshtala

35.00

31.08.2025
(Including
completion of
Trial Run as

per EOT))

Total:-100% completed till 31-10-25 consisting
of :-

1. 100% of STP Civil Process unit.

. 100% of Office Building & Staff Quarter.
3. 100% of Supply of Electromechanical
[tems.

M. 100% of Associate Infra Civil Structure &
pipe Laying works.

SBR Basin:-Platform & wall 100% completed.
Hydrotesting of Basin-1,2,3,4 completed.
CCT:- 100% completeed

SHU:-100% completed.

PTU:- 100 % completed.

Admin Building:- 100% completed

Staff Quarter:- 100% Completed
’ipelaying:- Pipe Laying , Hydrotesting &
Road Restoration completed.

1.52- Raft 100% completed. Well Wall
Completed. Brick Work & Plaster WIP.
LS-2A:-100% Civil completed.

LS-3:- 100% completed. Boundary Wall

completed
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Sl

No.

Location

ULB
jurisdiction

Proposed
capacity in
MLD

Timeline for
completion

Present Status

Incremental progress
over the last visit

North Barrackpore

North Barrackpore

38.00

15.02.2026
(Including
completion of
Trial Run)

Total:-90.706% completed till 30-11-2025
consisting of :-

SBR Basin:-

Basin wall and walkway 100% completed.
Other miscellaneous works has been going on.
E&M work is in progress.

Primary Unit;

Miscellaneous Work has been going on.

E&M work is in progress.

SHU: Miscellaneous Work has been going on.
ICCT: Miscellaneous Work has been going on.
STP Mechanical Procurements - 100%
Completed. STP Electrical
Procurements - 100% Completed.

ISTP Mechanical Erection - 100% Completed.
STP Electrical Erection - 98% Completed.
BOUNDARY WALL: Excavation including
Levelling & PCC work 97% completed, Sub
Structure and RCC Super Structure work 97%
completed, Brick Work & Plaster-80%.
ADMIN BUILDING: Miscellaneous works has
been going on.

HT SUBSTATION : Miscellaneous works has
been going on. 700mm Dia having length
of 110 metres (Trenchless /Open Cut Method) -
100% Completed.

Construction of New 11 MLD LS at D-Drain
(Civil Part) - Upto Roof Slab 100% complete.

Brick work in Progress.

~,
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SL.NO

Location

ULB
Jurisdiction

Proposed
capacity in
MLD

Timeline
for
completion

Present status

Incremental progress
over the last visit

10

Chakdaha

Nadia

15

05.12.2025
(including
Trial
run)(EOT
applied upto
March?2026)

Total:-88.5% completed till 30-11-2025
consisting of :- SBR Basin:-
Basin wall and walkway 100% completed.
Other miscellancous works has been going
on.

E&M work is in progress.

Primary Unit:-

Miscellaneous Work has been going on.
E&M work is in progress,

SHU:- Miscellancous Work has been going
on.

CCT:- Miscellancous Work has been going
on. Boundary Wall -: i) PCC
Work - 70% Completed. i1)RCC Work - 70%
Completed. iii) Brick Work -
70%Completed. Mechanical
Procurements - 95% Completed. Electrical
Procurements - 85% Completed. Mechanical
Erecation - 60% Completed. Electrical
Erecation -50% Completed.

MPS-: Roof Slab Casting

Completed.

LS-3: Well Ground Slab work in Progress,
Screen Chamber Top Slab Work In Progress.
LS-4: MCC Panel Room Roof Slab Work in
progress.

ADMIN BUILDING-: Miscellaneous works
has been going on. Gravity Sewerage-
80% Completed(6715M/5370M). Rising
Main 90 % Completed(4900M/3410M).

11

South DumDum

North 24PGS

27

QOct-27

Work Order issued
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12 Khardah North 24PGS | 8.15 12.03.27 10% (overall progress)
13 Santragachi STP | Howrah 15 11.09.25 15%(overall progress)
3
h—c
14 Bansberia(FSTP) | Hooghly 15 KLD 23.07.25 26.0%(overall progress) QUF
15 Krishnanagar Nadia 14 MLD 2.5%(overall progress)
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BEHARAMPORE STP SITE

RAGHUNATHGUN]J STP SITE

JANGIPUR
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BALLY

305

ARUPARA

BARAHANAGAR

NORTH BARRACKPORE
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3. Status of PollutedDrains discharging to river Ganga.

Sl Name City/ Flow of Any STP Any Present Incremental
no. of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
Presently in-situ treatment work is
ongoing and in future it will be Dosing and
t d under the ongoi To be tapped 2.
Jangipur Drain | Jangipur 0.8 MLD ApReR SORES : i ; YES under S%MLD Desil ting
Baharampore - Jangipur Interception Jangipur STP work is in
& Diversion Project. Bar screen has 8P ’ progress
already been installed.
To be intercepted in the Halisahar Op=line installation of
Halisahar Drain | Halisahar | 22.94 MLD | STP (16.00 MLD capacity) which is NO treatment gate
under execution. proposal sent. completed.
Garifa Drai Considered to be connected with the
dariia v'rain- .
STP 1 (6.50 MLD capacity) at Naihati Partially tapped | Lock Gate
3. [South j' Ramaghat Garifa 485 MLD . . ( z capac“}l] E . = ' NO under Naihat Installed
s e e in rejuvenation works under North 24 STP (WSP)
penp Parganas district.
Considered to be connected with the
Garifa Drain- STP 1 (6.50 MLD capacity) at Naihati Partially tapped
o | | Garifa | 1036MLD P ( i | ac"f;) i NO under Naihati | oo g
o n rejuvenation wor S l.l'l"f er INOT S.]-P (WSP) nstalied..
Parganas district.
Considered to be connected with the| NO Partially tapped | Lock Gate
STP 2 (1156 MLD capacity) al under Naihati Installed
5. [Thanar Khal Naihati 1018 MLD  [Naihatiin rejuvenation works under STP (ASP) completed.
North 24 Parganas district.
Hooghl Wwill b d in Hooghly Chi h WOl B p g )
ooghly- ill be tapped in Hooghly Chinsura Hoogchl
6. I bara Khal 524 MLD ghly
. Chinsurah STP, under construction. No Chinsurah Bk

STP,under

3147
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Barrackpore. DPR submitted to

Monirampur.

Name City/ Flow of Any STP Any Present Incremental
of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
construction.
Will be trapped
; G fdar d : in Hooghl
Chinsurah-Majir | Hooghly- Consider in Hooghly - Chinsurah m By
RestaDrain | Chinsurah | 17-12MLD Revised DPR PNt Chinsurah STP, NIL
under
construction.
Will be trapped
i v Consider in Hoo - Chinsurah in Hooghly
g | CoandniGhat | Hooghly= | opompgpy aoghly No Chinsurah NIL
Drain Chinsurah Revised DPR
STP,under
construction
Considered to be connected with the
italaP STP (7.90 MLD capacity) at Garulia in Partially tapped
o, | DebitalaPancha | v | yoagmp [ oo pacity) No under Garulia NIL
Khal rejuvenation works under North 24
rs STP (wsp)
Parganas district.
Serampore/Bha|Serampore 91.88 Planned to be diverted to the No In house DPR is Nil
ngrat}ll existing Serampore STP which reatti%. BU})“ ?:’tu?
rain . not be submitte
10. will be-ren.ovated after the due to lack of NOC
finalization of Tender of railway crossing
from South Eastern
Rail.
Chatra Khal |Serampore 76.30 Planned to be diverted to the No DO NA
” existing Serampore STP which
' will be renovated after the
finalization of Tender
Considered to be connected with the To be tapped in
Barrackpore Khal|  North k > the proposed &
, 487 MLD STP 1 (6.50 MLD t North Propo
2 (S. P. Banglow) [Barrackpore ( o e MLD STP of bl
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Name City/ Flow of Any STP Any Present Incremental
of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
NMCG on 22.07.2020 for approval.
cwsibi Gl To be intercepted in thsle Barra?kp?re Tapped under 6
13. Drai Barrackpore 4,07 MLD STP (6.00 MLD capacity) which is NO MLD STP NIL
- under execuation. Barrackpur.
North TP (50 MLD capacy) t Novt s
3 . ort : capacity) at Nort the proposed 8
14. |Dhobi Ghat D 0.47 MLD prop
G o Barrackpore Barrackpore. DPR submitted to Mo MLD STP of L
NMCG on 22.07.2020 for approval. Monirampur.
Considered to be connected with the
Titagash Drain . STP (14.10 i\./[LD’capa‘city) at‘ Partially tapped
15. ety Titagarh 579 MLD Khardah-Bandipur in rejuvenation NO under Bandipur NIL
(il ) works under North 24 Parganas STP,
district.
Consultant
Hasting Ghat ; Considered to be connected with the| Considered to engaged for Financial
16. Drai Rishra 45.50 MLD i i ... .| be connect at LS| DPR.DPR shall be| evaluation in
rain existing LS at Rishra Hooghly district. ; .
at rishra submitted by progress
14.09.24
Considered in Kona STP (62.00 MLD)
DewangaziGhat at Bally which shall be executed by On-line treatment
‘ Ball 20.67 MLD
v Drain o Ganga STP Project Pvt. Ltd. under Biat yet proposal sent. NIL
HAM.
Considered in Kona STP (62.00 MLD)
JagatnathGhat at Bally which shall be executed by To be trapped
; Bel 429 MLD PP
B Drain-1 e Ganga STP Project Pvt, Ltd. under Ne under HBB HAM. WL

HAM.
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51 Name City/ Flow of Any STP Any Present
no. of drain Town Drain operation/planned in the | alternative Status
of (MLD) catchment area or likely Pollution
conflu diversion/interceptionof Abetment
ence the drain of STP measures
point taken
Considered in Kamarhati-Baranagar Partially tapped
1o, | Kamarhati Drain | _ wasap | STP (6000 MLD) at Baranagar which - End*‘-‘f 50Mé~% -l
; : aranagar : o aranagar
@ Jute Mill shall be executed by Ganga STP ander ELAM
Project Pvt. Ltd. under HAM mode.
Considered to be connected with the
Kamarhati Drain : STP (12.00 MLD capacity) at Panihati Partiallv tapped
20, P ti 476 MLD ¥ BpE®
@ I’B Ghat —— in rejuvenation works under North 24 Ne under Panihati STP. NIL
Parganas district.
Considered in Kamarhati-Baranagar
Kuthighat Drain/ STP (60.00 MLD) at Baranagar which
u at Drain
2, [ ’ﬁa char | Baranagar | 10.84MLD | - shall be executed by Ganga STP No g‘:’“:“;ga“t to be NIL
ara €l .
& Project Pvt. Ltd. under HAM. 838
Chitpur Ghat KMC area connected with Bangur
22. | Khal/ Circular Chitpur 497.65 MLD STP & No Under KMC Under KMC
Canal EKW. (KMC)
Cossipore / : = :
23. : . Cossipore 15.09 MLD Connected to Bangur STP. (KMC) NO Under KMC Under KMC
Kashipur drain
Considered in Arupara STP (65.00
_ MLD) at Howrah which shall be Engagement of _
24. | Telka Ghat Drain | Howrah 10.55 MLD : NO consultant is Nil
executed by Ganga STP Project ’vt. -
under process
Ltd. under HAM
Considered in Arupara STP (65.00
Ramkrishna MLD) at Howrah which shall be Engagement of
N Wve Howrah | 10.20 MLD = ) P e NO consultant is Nil
at daim execute Y lsanga rojec vi. under prDL‘eSS
Ltd. under HAM




310

Name City/ Flow of Any STP Any Present Incremental
of drain Town Drain operation/planned in the alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
Considered in Arupara STP (65.00
101,Foreshore MLD) at Howrah which shall be Engagement of
26. H ah 0.00 MLD i i
Road Drain e executed by Ganga STP Project Pvt. NO consultant is Nil
under process
Ltd. under HAM
Tolly'sNullah is
uarded with 8
oating garbage
arrester nets at
Dahighat, different locations
27. | TollyNala | Hastings, | 25249 MLD | 3 new STPsar d (KMC - KM to arrest the
y : lka.tgs are proposed ( ) Under C |q oating materials Under KMC
Epea for the ease of
removing the
same from
reaching to the
River.
This is combined sewer overflow line.
it - - — Thereis a penstock gate arrangement
imtala Burning [NimtalaGha to discharge diluted sewage in river.
28. 35.93 MLD KM
Ghat Drain t, Kolkata DWF is taken to EKW through a L Unclex = R
system of sewer network, pumping
stations and canals. (KMC).
Dhankheti Khal is
guarded with 3bar
screens at different
Dhankheti/ PB |Metiabrutz, Draft DPR for I&D submitted to locations to arrest :
29. 2609 MLD | NMCG for approval on 30.03.2019.3| Under KMC the floating Under KMC
Ghat Khal Kolkata ;
New STPs are proposed. materials for the
ease of removing
the same from

reaching to the

318
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Sl Name City/ Flow of Any STP Any Present
no. of drain Town Drain operation/planned in the | alternative Status
of (MLD) catchment area or likely Pollution
conflu diversion/interceptionof Abetment
ence the drain of STP measures
point taken
River.
Considered in Arupara STP (65.00
Shibpur Burning | Shibpur- MLD) at Howrah which shall be Engagement of
30. i 2 5 P 2279 MLD ) : No consultant is Nil
Ghat Drain Howrah executed by Ganga STP Project Pvt.
under process
Ltd. under HAM.
31. Bagherkhal |Kanchrapa| 55.65MLD | To be diverted to the ongoing No Already Tapped Nil
ra Kancrapara STP
Considered in Arupara STP (65.00
130 Foreshore MLD) at Howrah which shall be Engagement of
32. 3 Howrah 0.0069 MLD ) ; No consultant is Nil
Road Drain executed by Ganga STP Project Pvt.
under process
Ltd. under HAM
Alliance Mill | Bhatpara | 1.38 MLD | Diverted to 31 MLD STP at Jaggadal No NA
33. Drain Already
tapped.
Proposed to be connected with the Will be tapped in
STP (26.50 MLD capacity) at Hooghly Hooghly
34, Rosbara Khal Bandel 911 MLD ; g v No chinsurah STP Nil
- Chinsurah Municipality. DPR Coiag £
approved by NMCG on 28.08.2020. construction.
Construction of
Interception
Old Muni Khali Considered in 35 MLD STP under &Diversion
! 72MLD is i
o Khal Mahestn | 2142 Maheshtala HAM Project. No BLructure 18 1
progress to tap
the Khal with the
STP.
36. | Bhatpara Drain | Bhatpara 8.75 MLD NO NO NIL
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\ Sl Name City/ Flow of Any STP Any Present Incremental
no of drain Town Drain operation/planned in the | alternative Status progress
/ of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
DPR already sent
gy, | Fratapnagar- | o para | S5MLD to NMCGny"
Rajbari Drain
approval
Bhatpara-Open ‘ Already been SNILL
38. drai Bhatpara | 61.89 MLD taken up by GAP
EIERENE sector KMDA
Tender invited
for Preparation Consultant
of DPR for engaged for Financial
39. Bagh Khal Rishra 65.52 MLD NO Rishra DPR.DPR shall be| evaluation in
Municipal submitted by progress
Town in 1&D 14.09.24
with STP.
This drain will
receive 90% of
its flow from | oo it
40. |Majher Char Khal| Kalyani 24.32 MLD NO Kalyani Town dPrEPar 1on NIL
and thereforea | NC¢F Process.
disinfection unit|
| proposed there.
In house DPR is
1&D work proposed after gy
Champdani Ferry Augmentatiol;/ Sp—gradation Tender Invited rea:i}br.Butblt ".?tul :1:1 Financial
41. Ghat / Chapdani | 25.75 MLD of existing STP at for preparation m& ¢ submitied | o valuation in
; : ue to lack of
PaolghatDrain Serampore&Champdani of DPR. NOC for MPS progress
Municipal town. land
and.
Drain with  [Consultant
humungus fengaged for Financial
42. | KhardahKhal | Khardah | 105.60 MLD NO capacity and |[DPR.DPRshall be | evaluation in
flow will be jsubmitted by progress
treated as  [14.09.24.
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panchyet.

Sl Name City/ Flow of Any STP Any Present
no. of drain Town Drain operation/planned in the | alternative Status
of (MLD) catchment area or likely Pollution
conflu diversion/interceptionof Abetment
ence the drain of STP measures
point taken
separate
canal/River
Tender invited
forPreparation To be : ;
; Financial
Sankrail, :
43, N.C. Pal Khal i 412 MLD NO of DPR for tapped/ DPB evaluation in
Howrah Howrah added | under tendering i
zone in [&D stage. e
with STP .
Tender invited
forPreparation To be
; of DPR for tapped/DPR
£ emman Xl R MR hC Howrah added | under tendering s
zone in I&D stage.
with STP.
Engagement of
45, DhopaGhat Drain | Bansberia 731 MLD NO NO consultant is NIL
| under process
iChandannagar Chandanna 0.4 MLD Taken up into the STP at Already tapped in NIL
4e. ; Chandannagar by 1&D work | NO chandannagar
Drain gar STP.
Preparation of
To be 3 ;
. Sankrail, DPR for tapped/DPR Financial
47. |Nazerganj Khal 336.71 MLD No Howrah added < evaluation in
Howrah : under tendering i
zone in [&D b progress
with STP ge-
[This drain carries St wli
discharge from of this cl]:;ain
48. |ITC Triveni Drain| Hooghly | 3.88 MLD No No %{';S;t’e'gel‘l’l}“;élfs has been
submitted by
chandrahatty-2 WRPCB.
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Name City/ Flow of Any STP Any Present Incremental
of drain Town Drain operation/planned in the | alternative Status progress
of (MLD) catchment area or likely Pollution over the
conflu diversion/interceptionof Abetment last visit
ence the drain of STP measures
point taken
Construction of
Akhra Food Ghat Considered in 35 MLD STP Intexception
49. |drain (New Muni| Mahestala | 42.62 MLD under Maheshtala HAM No &Dwerann_
Khali Khﬁn Project' structure 15 1n
progress to tap
the Khal with the Financial
STP. evaluation in
progress
Consultant engaged
i for DPR.DPR shall
50, DVC Canal Champd 72,52 MLD
. s e o be submitted by
14.09.2024
Action plan
Bazarpara- Sarenga- To be tapped| of this drain
51. | Garighat Drain /| Sankrail, 87.20 MLD No No /DPR under has been
Sharenga drain | Howrah tendering stage. | submitted by
WBPCB.
Drain with
humungus
capacity and| Cfoni;llltli“g ;;gs?,fl? Financial
52. | Baidyabati Drain | Baidyabati | 128.77 MLD No flow will be cg‘e subr.nitte d by evaluation in
ess
;’c‘ﬁ‘;f;e 14.09.2024 Progr
canal/River
Drain withy Consultant engaged
humongous for DPR.DPR shall Financial
33. Bally Khal Bally 264.52 MLD NO capacity and| "} bmitted by evaluation in
flow will be 14.09.2024 progress

treated as|
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Sl Name City/ Flow of Any STP Any Present
no. of drain Town Drain operation/planned in the | alternative Status
of (MLD) catchment area or likely Pollution
conflu diversion/interceptionof Abetment
ence the drain of STP measures
point taken
separate
canal/River
Tender invited,
. forPreparation To be Binandlal
T nkratl, ; NO of DPR for tapped/DPR R
2% P Moce Bhas Howrah peEEn Howrah added| under tendering evalnat:o;\ o
zone in I&D) stage. pregies
with STP
This drain carries
- discharge from
BTPS Out fa btps, tribeni. It is
55. Drain] Hooghly 49.03 MLD No No e NIL
chandrahatty-2
Panchyet.
Kanchrapar To be diverted to the ongoing 1&D work is under .
56. | Bagher Khal . 55.65 MLD Kanchrapara STP No Progiess il
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3189

Design/ | Mapping for Co-Treatment of Whether co-
Sk Name of Operational STP Built up | Faecal Sludge & Septage for the treatment is
No. Capacity | Towns (Upto 12 KM radius of the |being carried on
(MLD) STP site) now
34 |Kestopur 27.24  |Bidhannagar Municipal Corporation No
35 |Howrah 65 Howrah Municipal Corporation No
36 |Bally 40 No
37 Bally 2 Ba]ly, Dankuni No
33 gamnaghar & Kamarhati 60 _ |Baranagar & Kamarhati No
39 |Sreenathpur 4 Ranaghat, Bimagar, Taherpur, No
(Ranaghat) Coopers Camp
40 |Silver Jubilee Road (Ranaghat) 2.6 Ranghat, Bimagar, Taherpur, No
Coopers Camp
41 [Hooghly Chi Hooghly-Chinsurah, Chandannagar,
gnly Chinsurah 26.5 Bhadreswar, Champdani, Baidyabati -

O -

g
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Design/ | Mapping for Co-Treatmentof | Whether co-
Bullt up | Faecal Sludge & Septage for the | treatment is
N Capacity | Towns (Upto 12 KM radius of the |being carried on
(MLD) STP site) now
i 3] [4] 1]
1 |[Jagaddal Bhatpara New 31 Bhatpara Yes
3 |Shyamnagar 10 [Bhatpara No
3 |)agaddal Bhatpara old 9.5 Bhatpara No
- s
4 |Kankinara STP, Madrail, Bhatpara 10 [Bhatpara Yes
5 |STP Kalyani—l 11 Kalyani Yes
6 |STP Kalyani-II 10 Kalyani
+ 7 |Gayeshpur 833  |Gayeshpur Yes
8 |Bansberia 0.3  |Bansberia No
Uttarpara,  Kotrung, Konnagar, No
? o 2 Rishra. Dankuni
10 [Naihati 11.56 _[Naihati Yes
11 |Garden Reach 57 Kolkata Municipal Corporation No
12 |Keorapukur 45 Kolkata Municipal Corporation No
Jiaganj Azimganj Takia Oxidation 0.69
1 Pond ] Jiaganj & Azimganj, Berhampore & No
14 Jiaganj Azimganj Takia Oxidation 0.69 Murshidabad
Pond :
Barrackpore, North Barrackpore,
15 |Barrackpore 18 s Yea
16 |Barrackpore 6 Barrackpore
17 |Halisahar 16 Halisahar Yes
18 |Budge-Budge 93 Budge Budge, Pujali, Maheshtala Yes
19 {Nabadwip 9.5 Nabadwip Yes
20 |Baidyabati 6 Baidyabati, Champdani No
21 |Bhadreswar 7.6 Bhadreswar No
22 |Garulia 4.1 _ |Garulia No
23 gl';.ngr:lal;'lnagar, Khalisani, Chinsurah 18.16 |Hooghly-Chinsurah, Chandannagar, Yes
2 ﬁmnagar, Khalisani, Chinsurah 454  {Hooghly-Chinsurah, Chandannagar Vs
25 |Titagarh 4.54  [Titagarh No
26 |Titagarh 4.54  |Titagarh No
27 |Bandipur (Khardaha) 14, [Khardah, New  Barrackpore, No
—— Madhyamgram
28 Naﬂ'\au' 6.5 Naihati No
29 |Panihati 12 Panihati Yes
:;{I Kanchrapara |8 Kanchrapara No
3‘2 gi".ﬂﬁ 52 Kolkata Municipal Corporation No
Ty ijsiin I5___|Kolkata Municipal Corporation No
i 10 Kolkata Municipal Corporation No




Governmﬂ?’zavcﬂ Bengal Annexure -\@ 1 9 1

Urban Development and Municipal Affairs Department
NAGARAYAN, DF-8, Sector-I
Salt Lake, Kolkata-700 064.
Mcmo No.1241 ~UDMA-11014(49)/16/2023 Date :12.06.2025

ADVISORY

This Department under different schemes has set up & commissi
Treatment Plants (STPs) at different ULBs, As per the reports, all the §' Ps he o )
commissioned and functional but are operating at a sub-optimal Md*a% 1?93 "y b
inadequate feed coming to the plants. : ‘- ‘\;":‘i/ {:

(2) At the same time, there are Municipalities adjacent to the lowhbw
functional STPs where there is neither a STP nor a Faecal Sludge Treatment

Plant (FSTP).

(3) After careful consideration, it has been decided to map the existing functional
STPs to the adjacent ULB(s) for the sewage and septage to be transported to
the STPs mapped for better and optimum utilisation of the functional STPs
and at the same time open dumping of sewage and septage can also be

stopped. The STP-wise mapping of the ULBs is annexed.

(4) The sewage and septage are to be transported to the designated STP by Cess
Pools, ULB-wise STPs mapped is annexed.

(5) This arrangement shall continue till such time a functional Liquid Waste

Management facility is set up at the tagged ULBs.

(6) This arrangement shall take immediate effect.

Enclo : As stated.

o bW
Princip Secl}aaLy
to the Govt. of West Bengal

Memo No. 1241-1(7) -UDMA-11014(49)/16/2023 Date :12.06.2025
Copy forwarded for kind information & necessary action to :

(1) Chairperson, (Concerned) Municipality.

(2) CEO, KMDA.

(3) Commissioner, (Concerned) Municipal Corporation,

(4) Director, SUDA.

(5) Executive Officer, (Concerned) Municipal Corporation/ Municipality/ NAA.

(6) Private Secretary to Hon'ble MIC, UD & MA Department, Govt. of West Bengal.

(7) Sr. PS to Principal Secretary, UD & MA Department, Govt. of West Bengal.

2. 0200
Special Secretary
to the Govt. of West Bengal
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14. OSD to the Municipal Commissioner,
15. PS to Hon'bleMIC
16. PS to PrincipalSecretary

Joint
SecretaryUD&MA
Department
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1437785/2021/0/o JS(UDMA)

Government of West Bengal

Department of Urban Development & Municipal Affairs
DE-8, Sector-I, Salt Lake,
Kolkata-700064

MemoNo. -UDMA-24011(99)/7/2021-]S(UDMA)

For smooth and efficient execution of the Projects taken under NamamiGange Schemes and
to the Action Plans submitted to the River Rejuvenation Committee in connection with the Polluted
river stretches of the State (categorized as Priority I, IL, 111, IV,V Rivers), in respect of which the
Department of UD & MA has to submit Reports and Returns on regular basis as mandated by Hon'ble
NGT under different OAs, it is felt necessary now, that the concerned Engineers of the Executing
Agencies- KMDA, KMC, MED, SJDA, SLRDC, ADDA, and others should make
compulsorySiteVisitseverymonthandmonitortheprogressofdifferentProjectswhichinclude:

1. Visit to STPs under Construction, Rejuvenation, Renovation, Household Connections, laying of
Sewer network including routinevisits.

2. VisittothePollutedDrainsandreviewtheprogressofdifferentPollutionAbetmentmeasuresbeingtaken.

3. Visit to the identified Polluted River stretches and review the progress of different Pollution
Abetment measures being taken thereon and on theoutfalls.

Post Visit, a detailed report showing incremental Progress over the last visit along with good quality
photographs to be submitted to the Department every month through proper channel in the enclosed
Format. For this purpose, the controlling Head of the Executing Agency may compile all the site
inspection Reports and submit the final Report accordingly. This mechanism will ensure quality
monitoring and will expedite timely completion of different undergoing Projects.

This issue has an approval of the Higher Authorities.

Joint Secretary
UD&MA
Department

MemoNo. -UDMA-24011(99)/7/2021-]S(UDMA)

[
.

Municipal Commissioner, Kolkata Municipal Corporation,
CEOKMDA

CEOSJDA

CEOADDA

Chairman, Liquid Waste ManagementCommittee
Joint Secretary, KMDA

Secretary MED

Chief Engineer, GAP Sector, KMDA

. Chief Engineer, KMDA

10. Chief Engineer, MED

11. Additional Chief Engineer,SJDA

12. Additional Chief Engineer, ADDA

13. Special Engineer,SLRDC

BN DA B P
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4. Detailsof AlternateTreatmentTechnologybeingadoptedinthePollutedRiverStretches.

River name | Polluting drain In-situ treatment details MLD Present [Incremental
treated Status  |progress
overthe
lastvisit
Bio/Phyto remediation treatment process as Chemical .
interim measure has been taken up for Jangipur dosing, Py
drain. Chemical dosing, desilting work etc. has desilting Dosu.\lgﬁand
GANGA Jangipur Drain | been taken up periodically and as per the test 0.2 work etc. has ws:;( isnii
result data it is expected, the desired test result been taken progress
for waste water may be achieved with the present up
treatment process. periodically
Date:10.01.2023

Name of Reporting Engineer: PRANTIK RAY

Designation: CHIEF ENGINEER
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Annexure-VI|

Elevabon 88.1m

Accm 1 Om

Nal 2026

Nole: Char Balidanga in Kabgan), Nadia, West Bengal
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| Lahbude 23 614834
218117

FElevation 88 8m

Accuracy 1.1m

Date: 04/02/2026

Node Char Babdanga in Kaligang, Nadia, West Bengal




